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LOK SABHA

Thursday, August 11, 1983 Sravana 20,
1905 (Sakay

The Lok Sabha met at Eleven of the Clack

[MR. SPEAKER in the Chair)
ORAL ANSWERS TO QUESTIONS

Survey of Mejhiz-Kharagpur via Baokurs

*267. SHRI AJIT KUMAR SAHA
Will the Minister of RAILWAYS be pleased
to state @

- {a) whether Governmen! of West Bengal
has requested the Raitlway Minisiry to under-
take survey for a new line Jinking Mejhiz-
Kharagpur via Bankura for carrving ceal’ to
- Southern India; and

“A{b) if so, details thereof and reaction of
Ceatral Government there to ?

THE MINISTER OF RAILWAYS
(SHRT A B.A. GHAN} EHAN CHOU-
DHURI): (a) and (b) Yes, Sir. At the ins-
tance of the Waest Bu;ﬂ;n' Governmen: a
. Preliminary B ingineering cum  Traffic survey
for a new BG rail line from Rapkura to
Raniganj via Mejhiaz was completed in 1977,
On the basis of the information given by the
Ministry of Energy regarding the volume of
coal traffic, the re-aporaisal of the earlier
survey conducted in 1977, is in progress. Or
receipt of the re-appraisal survey report the
%}ﬂtter will be considered in consultation
with the Planning Commission and decided
ith due regard to the technical feasibility,
o _financial viability — and  availability of

¥¥$§§I§€s. R "‘

2

SHRI AJIT XUMAR SAHA : The
Minister in his reply said that an Enginee-

rm c Traﬁ > survey report was completed
i ving with Encray Ministry for

1 want to guore from a letter
from 1’!‘«3 Present Railway  Minister, Mr.
A.B.A Ghan! Khan Choudhury. This was
writters to me by him whenr be was the Minis-
ter for Eunergy. Tt is dated 59,198 He
said, T mav mention that § bave azlto luken
up the matter with the Raithvay Minister for
construction of 2 ratl link from Ranianiio
Bankura wis Mejhia, T have sugrested that

the railway line should not M viewed only
from the aspect of coal traffic but the other
advantages arising out :‘\.f this  <honld b

> T -
may | krow

ng

mmsév"cé.” In view %
from the Minister when the final  report,
after reappraisal from the Ministry of Energy
will be submitted 1o hiz Ministry, because
already six vears have gone 7

SHRI AB.A. GHAN! KHAN CHOU-
DHURI @ A Himinary curvey for o new
‘”zf rail line from Barnkur: o

ompleted in 1977 at the instance

ER - &

2 ,gf)_n i ‘iiiz’:s

;m\j the cost of the Siate Goveroment., Ths
survey report was forwarded to the State
Qm-.wmmqr the difficuity was that
the Frergy ent did not give us any
positive “jiw ‘wm of linkages with ihe
power hou

So, at that :ime, the R“i!way could not
do anvthing. in 1980-81 after myv discussion
with the Chief Minister of West Benual and
with the experts of West Bonasl, ¢ avern-
ment of India and the DV people we went
on the spot. There 1t was degided
Government of West Bengal and DVC that
it is quite possible to hav - 2 600 MW power
house at that slace. §t was also decided that
this construciio DV and
the beneflt will ¢o to the I3V arca. The
Government of West Bengal also agreed on
that. Under these circumstances, the South-
Bastern Railway authorities have been asked
to make a reappraisal of the ecarlier survey
Whenever we receive their r -zmpmwa! we »’;H
g0 to the Planning Commission. If they give
us green singal, we will start the job,

TET

with ihe
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SHRI AJIT KUMAR SAHA : Will the
hon. Minister lay on the Table of the House
1977 report of the engineering and traffic
survey 7

SHRI A B.A. GHAN! KHAN CHAU-
DHURI : We will lay it. It was not viable
because the Coal Department did not give
any indication of the linkages. But I have no
doubt that with this, line will be viable now.

SHRI NARAYAN CHOUBEY : The
question is regarding linking Mejhia-Khara-
gpur via Bankura and the answer given by
the Minister is Bankura-Raniganj via
Mejhia. As far as my preliminary know-
ledge goes, it will be difficult to link
Bankura-Raniganj via Mejhia because of the
Damodar River. Moreaver, perhaps, it has
already been decided that Kolughat Thermal
Plant would be getting coal from the Mejhia
belt. That has been fixed by the West Bengal
Government as well as the Energy Ministry
of the Government of India  ("nterruptions)

SHRI A.B.A. GHANI KHAN
CHAUDHURI : There is again a confusion.
There are two types of opinion. One type
of opinion is, let us not construct the bridge
and let us have merry-go system for haviog
coal for that particular power station There
is another tvpe of opinion and there isa
general demand also that this coal area
should be linked with Raniganj. Because
of Raniganj town's unstable condition due
to soil erosion and all that, any moment, the
Raniganj town may have to shift to other
places. So, this bridge becomes imperative.
That is why, we and the other Members also
who know the area, are laying lot of empha-
sis on a bridge on Damodar River. The
bottleneck is the Damodar Rive . Construc-
tion of a bridge on the Damodar River may
cost Rs. 30 to 40 crores, 1 do not know the
exact amount. Conunecting a link from
Bankura is mnot a difficult thing. The
difficulty is from Mejhia because it is on the
other side of the Damodar River.

SHRI AJIT KUMAR SAHA : It is not
correct. Raniganj is on the other side of the
River and not Mejhia.

SHRI A.B.A.
CHAUDHURI : Sir, I
know the area.

GHANI KHAN
visited the area, |
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SHRI SATYASADHAN CHAKRA-
BORTY : Parliamentary delegation should
be sent there to ascertain the exact position.

SHRI NARAYAN CHOUBEY
not allowed to put my question, Sir.

SHR1 SATYASADHAN CHAKRA-
BORTY : Sir, Mejuia is on one side,
Raniganj is on the other side...(Interrupti. ns)

1 was

MR. SPEAKER : Choubey ji, I had
heard about merry-go-round but 1 did not
understand this another merry-go.

SHRI A.B.A. GHANI KHAN CHAU-
DHURIT : There is a system that the coal
will come from the coal-field tothe power
station.. (Interruptions).

SHR1 NARAYAN CHOUBEY : By rope
way.

SHRI A.B.A. GHANI KHAN
CHAUDHURI : No, by merry-go system...
(Interruptions) a system where the power
station assumes the responsihility ofcons-
tructing the railway line and the entire
things end not the Railway deparitment. That
is known as the merro-go system,, (Jur:rrup-
tions).

SHRI NARAYAN CHOUBEY : Natu-
rally, | did not know what is this merry-go
system, I thought perhaps it is some ropeway
but it is not like that. The question has been
very correctly put that it would be very
difficult to cross the river Damodar, hence it
should be linked from Mejhia to Kharagpur
via Bankura. So, | would like to know
whether there is any plan to link Majhia
with Kharagpur via Bankura ?

SHRIT A BA. GHANI KHAN
CHAUDHURI : As 1 said, when the survey
was made in 1977, then that was the thinking
After 1977, in 1978 when the Coal Depart-
ment found e ough deposits of coal-good
quality of coal and also inferior quality of
of coal-then it was decided on the advice of
the Chief Minister of West Bepgal that
therc a power house has to be constructed,
We agreed with that idea and that job was
entrusted to DVC people. Now when you
go from Raniganj to Mejhia, you have u.'i
cross the river Damodar. That is what 1
meant 10 say. This is true and this is a real
bottle-neck. There are two opinions among_
the experts. Thew say that .if you have o

j
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exploit the coal for that particular power
station, the merry-go system is enough we
should not construct the b.idge ..(Inrerrup-
tions).

SHRI SATiSH AGARWAL : Instead of
merry-go. why don’t you advise the Minister
to go and marty :

MIL. SPEAKER : Will you go and marry
or be merry :

DR. SUBRAMANIAM SWAMY : Di
you say marry and go or go and marry ?

MR. SPEAKER : Go and be merry.

faedit & tea nrzm & foost fava
QT /EATA & ITHRI

* 268, {ETc ANEAR TAAL
ot ang |ifga 9EAwT

4T XQ AT a2 AATT F1 TA FLA 7
(%) #ar 3z a7 2 fx faeslt faw @

g2 A4 (3q) F EITE IR

faeefT | YA MEWI ® FFITIT B

(@) afz gr, a1 asEdy T FA7E
i

() @ w0 feedr faua
SR ACATA FI WHA 29 AT HIAATET FI
T g

THE MINISTER OF RAILWAYS
(SHRI A B.A. GHANI KHAN CHOU-
DHURI) : (a) to (c) A statements 18 luid on
the table of Sabha.

STATEMENT

(a) and (b) 139 cartons of electric lamps.
42 cases of electric goods and one trans-
formers consigned to Delhi Eleciric Supply
Undertaking unloaded at New Delhi goods
Shed on different dates from 7.10.°2 to 9.7 83
are lying Undelivered at New Delhi Goods
Shed.

SRAVANA 20, 1905 (SAKA)
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(c) it is for the consignee viz. Delhi Electric
Supply Underiaking, 1o take delivery of the
consignments and remove them from the Rail-
way premises. Notices under section 56 of the
Indian Railways Act. 1890 have been served
by the Railway on Delhi Eleciric Supply
Undertaking for the removal of the consign-
ments.

it wre st qaarT o Hege S, 39
9H & F99 ¥ T A1 F=ZEEe @ g,
A% T FAT F AT qfqzZr 7 qrafag
2133 vs7 37 fazq &mF w1 famr owat
wEey w1 2 s=@ifF gz g #1 3
amen £ #iw 2y & famw wwww
qgT FTT AT § arfd 99 {27 T9 9¢ agq
AT AT HE |

e WEIT ;TN o JAZTVTH F4THI S
Fz al & a7 |

DR. SUBR *MANIAM SWAMY :1
think this quostion should be repeated also
but today also it should be there ... (Inter-
ruptrerns) Sir. this whole affair is a very sordid
affair beig debated in the Metropolitan
Council and the Railway Ministry has been
condemned there. | would like to know from
the hon. hMinister whether it is a fact that
cement meant for public construction and
building of sub stations by DESU has been
confiscated to the extent of Rs. 55 lakhs by
the Railway as part payment for non-picking

up of these items and whether the
Railway Ministry have snatched Rs. 55
lakhs worth of cement meant of

for DESU and, instcad of delivering it to
them, they have used it themselves as a
retaliation ?

SHRI A. B. A. GHANI KHAN CHAU-
DHURI : the question is :

* (a) whether it is a fact that valuable
eauipments of Delhi Electric Supply
undertaking are lying idle in the
railway godowns in Delhi ;

(b) if so, the facts in this regard ; and

(c) the action taken 1o send these equip-
ments to the Delhi Electric Supply Under-
taking 7"
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1 have answered that question. Consignments
of electric lamps, electric goods and one
transformer booked for DESU were unloaded
at New Delhi goods shed at different dates
from 7..0.82 t0 9.7.§3  These have not been
taken delivery of Notices under section 56 of
the Indian Railways Act were served on
DESU by the Northern Railway, requiring
them Lo move the gocds. Despite those noti-
ces being issucd and repeated telephonic
reminders, they have not acted. Section 77 of
the Indian Railways Act specifically mentions
that the railwav administration shall not be
responsible for any loss, destruction, damage,
deterioration or non-delivery of goods carried
by the rails, after the expiry of the period of
seven days afier the termination of the

transit.

DR. SUBRAMANIAM SWAMY ! Sir, |
will accept your ruling. | would say that the
railways have retaliated by confiscanting Rs.
55 lakhs worth of ccment...... (Interruptions)
DESU is not paying for what the railways
are doing for them. They have in retaliation
done this. This has come in the papers and i
is also in the proceeding of the Mciropolitan
Councl of Delhi .....\Jnterruptions) Why are
these people worried about cement 7 Do they
think 1 will take it to Maharashtra 7 1 am oot
going to lake it to Maharashira, 1 du nol
know whether Skri Tytler had a portion of
this cement.

SHRI JAGDISH TYJiLER : | was wld
that Dr. Swamy needs it io Bombay.

DR. SUBRAMANIAM,SWAMY: Not my
self. 1 would like to know from the Minister
what is the outstanding due of the DESU
to the railways for all these consignments
and caitons that he has mentioned.

SHRI A.B. A, GHAN] KHAN CHAU-
DHURI : That figures is not with me beca-
use that question does not come here. They
are not taking delivery of certain goods.
According to the lndian Railways Act, we
have given them notice ctc, Now he wants to
know the actual price of the transformer etc.

DR. SUBRAMANIAM SWAMY : I
wanted to know the payments due from
DESU to the railways.

SHRT RAM VILAS PASWAN: Sir, it may
be transferred to the other Ministry.

AUGUST 11, 1983
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weam wgRa ;- A9 gAa 2 aifad,
F | 79T FazaT 7 AAfaa

=t v fasw qrEam g% 0T J1aT
AR AT AFAT 2 I FPE A AETF
e sma g agi awr g AR &
I W OF T AT HFAT 2 | qAZ AEAT AR
z 1 zawE 7 fag zrewy w2 fear oo
=T SAY A1 R agwr P a1 gEe
& F T 97|
SHRI BHIKU RAM JAIN : May 1 know
whether any consignment of cement, which
was meant for DESU, is lyirg in the stores of
the railway godowns unutilized, though it is a

commodity which is very essential for con-
struction work ?

SHRI A.B.A. GHANI KHAN CHAU-
DHURI : Sir, thar question does not arise
from the guestion.

(Interruptions)

5 SHR1 BHIKU RAM JAIN : .....hesaid
that he would only reply to things which are
lying idle unutilised and not delivered. So I
am only asking : 1Is he aware of the consign-
ment which is lying idle in the stores of the
railway godowns,

SHRT AB.A. GHANI KHAN CHAU-
DHURI : The question is which regard to
clectricity equipment and not with regard to
other equipment.

SHRI BHIKU RAM JAIN: Sir, the
language of the question is, ““whether it is a
fact that valuable equipment..” T know,
the word is not ‘clectric equipment’. The
word is ‘valuable equipment’.

(Interruptions)

MR. SPEAKER : Technically he is
correct.
. SHRI BHIKU RAM JAIN: You absolve
him implying how can cement be described
as equipment,

(Interruptions)

DR.SUBRAMANIAM SWAMY : There
is a limit on the number of words to be used.
You cannot use more than 150 words. Next
time 1 will write a thesis on that,
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MR. SPEAKER : I welcome that.

(Interruptions)

g

p SHRI BHIKU RAM JAIN : Cement is

a commodity which is very scarce and there-
fore, if it is lying idle, it might have been
pinched. 1 would, therefore, like to Know
what has happened because DESU 't?as
suffered a loss with regard to non-availability
of that cement. Therefore, I am interested
to know whether the cement is lying idle, or
utilised or what happened.

(Inierruptions)

PROF. N.G. RANGA: DESU should have
L Jifted it. It is their duty.

»

gw a1 qifeul ® weq § ol

* 969, =it adiag w77 fadw
gAY g aaTd & FIFATF

(F) €\ & I are g agaif=al
£ gEq7 F9 g9 F 4T FIW(E;

(@) fag@ as quuq ¥ fwas sm
Y g5 F fog 1A 1 srgAfa & T AT
s 39 av foqa ami &1 sgAfa fag
ST &7 gWraAT §; oI

T

() #a1 GEHI Ag gEfEEE &
Ffaosgau qar T @ g & ¥
®1 FHY qrer AV AR FET BT EH  q19-
FraAT 1 giayr e ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM): (a) There has been
a reduction in the number of pilgrims
proceeding to Saudi Arabia by sea since the
1982 Haj season as a result of the Saudi
Arabian Government's restrictions on the
arrival of pilgrims into that country before
Ramzan. The number of Haj sailings in

41982 had, therefore to be reduced from eight
in previous years to six. The total number
of pilgrims proceeding by sea came down
from 13245 in 1981 to 9915 in 1982. This
situation will continue for Haj 1983 also.

SRAVANA 20, 1905 (SAKA)

"short two sailings.

Oral Arswins 30

(b) The quota for pilgrims from Gujarat
proceeding for Haj by sea in 1982 was 352
(30 by first-class and 322 by bunk class).
For 1983, the quota is 350 (30 by first-class
and 32. by bun clas:). The short-fall of
two seats by bunk class in 1983 was due to
some marginal adjustments which became
necessary as a result of an erroneous com-
putation of seats in 1982,

(c) Every year the Government is sub-
sidising the Haj pilgrims who travel by bunk
class, The seats by sea are allotted on the
basis of a Qurrab arranged by the Haj
Committce at Bombay or by the various
State Haj Commitiecs, No new measures
are contemplated, '

wit Axfag awavar: §AT ST F9TaT
fF 1981 ¥ g9 a1 & 9% S FIT &7
qEAT 13245 97 91 fF 1982 H 9915 @
TE HIT 1983 ¥ TR T FW T
WATTAT 2 | & ATHTL & AT Ingar g
fF ag@ 1981 W ST HEgT A 1T g
T AR G 9 99 (5T Y9I F fau
A F9@ F1 A F 919 FIE FraFia
F1 7€ ¢ ar agt ?

SHRI A.A. RAHIM : Sir, the Govern-
ment is not reducing the number every year.
Only from 1981 ouwards the Saudi Aiabian
Government said that they would not accept
persons before Rumzan. So, we had to cut
By that the number bhas
not been rcduced, Acwally the number of
pilgrims are not being reduced. We are
sending 21,000 pilgrims every year and
especially, for your information, in respect
of Gujarat, the total quota o! Gujarat (by
air and sea) was only 761, but about 1,868
persons travelled. So, it is more than the
quota of Gujarat ; about 1,104 persons
travelled over and above the quota,

it A<lag awarar © 1983 § fFaw
grf=at &1 s &1 qgwfa faady ? 1981
¥ |3 AT H Y 5911 Y §, 9% W SOH
FEIAr g5 2 | 90 FHEIAT H F7 HE &
fax, st sgrs 9 &7 17 9, 57 Sy
F1 f6T ¥ s & fau ;a1 wra@
LHTLA HIg FIH IoA & 7
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SHRIA.A. RAHIM : This is only the
question of sea travel. Regarding air travel,
wherever it bas been reduced by sea, it has
been increased by air.

SHRI JAMILUR RAHMAN : Four
years back, the number of Indian pilgrims
for Haj were about 26,000. We see that
yearly the number of Haj pilgrims has
reduced and we further see that the popula-
tion of India has increased. On the ope side,
the population has increased and, on the
other side, the number of Haj pilgrims has
decreased. During pre-Ramzan days, Haj
pilgrims were not buing allowed to visit
Saudi Arabia. Certainly, they should get a
chance now. Is there any thinking in the
Ministry or has the Hon. Minister thought
that after Ramzan the number of ships and
flights should be increased to the tune of
accommodating 27,000 Haj pilgrims which
was the usual quota of Indian pilgrims ?

SHRI A.A. RAHIM : In 1978, the total
number of Haj pilgrims was 17,485 and in
1982, it was 21,000. It is only on the increase
so, not on the decreasc. That is a wrong
impression.

it I WIS Ao qTATT @ FHIU Q&
UF HTINETIAF 3 & AT AW 84y &
ATHAT § gEqeiq Ag0 FIAT |A18ar | g9
foafa ¥ gs sa amr @ & S A
AT ST HIT Sfaaea & &7 F41
FI g !

SHRI A.A. RAHIM: Quite a good
number of applications are there. This is
the only way of selecting persons. It is
difficult to sclect otherwise. That is why we
are using this system.

dar & g g W@ wwanfat
&l agret

* 270. %t fxra @or ast o
st soqre fag w3y

FaT T WAT A AT K1 FAT F4 {5

(F) 3T g 1981 F IWE FAA
geaTd ¥ W ofF & FTWT 09 AAT-ETS
F TNT 591 FAAAT FTAATH g2
f&aT TAT 97 A QT ITH! T F 9
FEHTC 1 3% IR faar W@ g;
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(@) afs &, @ drwms & 35
Faarfen # F7 g% g FI fear
SITQATT; &%

(1) afz QaT FT7 ¥ FrE F0or8 &,
ql SEH1 SAIT F47 3 7

MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHOUDHURY) :

(a) to (c) A statement is laid on the table
of the Sabha.

STATEMENT

(8) Inthe context of an illegal en-masse
absenteeism resorted to by members of the
Loco Running Staff Association during early
1981, action was taken to remove/dismiss/
terminate from scrvice 591 employees for their
specific acts of omission and commission
after following the procedure laid down in
the rules Some representations have been
received for their reinstatement.

(b) and (¢) A npumber of employees
against whom action was taken had filed
cases in various Couris of Law and the final
outcome of these cases is at present pending
decision in the "Supreme Court. Suitable
action to review these cases will be taken as
and when the verdict of the Supreme Court is
available.

=Y fg mrw awf: X FHFRAY 7
FEATT & & &I 59| AT FA=TC]
F A AT F D T 4 | q@f qaw
gSAI FW FT WA g, AMEHIT
Fgom &t feam & HFaifas g F
AT g FfFT #1 ggard & &1 -
FR G| AJmam wgar g #r =
T FT TG F TAT T G F §9
FFATISA qT°q gU & IT gl | FT @I
39 g9 ¥ I A ea= FI gY@ 99
ANTT &t qgrell &1 qTax < ; gfg &, al
Irg e q6 "gre FT f@r sear 7o maw |
TER ¢ g TG FAT AN, A
I FAT HTT § ? /

{
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SHRI A.B.A. GHANI KHAN CHAU-
DHURI: It was an illegal strike and the
Railway administration removed dismissed
and terminated 591 employees from the
service under the normal rules which guide
the service conditions of the railway
employees, including discipline and appeal
rules ; and 783 employees were retired
prematugely.

The Administration has the authority to
review the case of any employee after
=0 years or on attaining a particular age. It
is on this review by the appropriate
authority, that premature retirements were
“normally effected.

Out of 591 employees terminated, services
of 7 have been settled and one employee has
been taken back to duty after consideration
of his appeal.

Out of 783 employees prematurcly retired,
646 have been taken back to duty as a result
of the decisions of the courts. They have
gone to many courts and according to the
decisions of the courts, they have been taken
back to duty. The Administration has
finally settled the cases of 74 employees,
leaving a balance only of 63 employees
whose cases are being dealt with as per the
rules, in normal course. Now we are
considering the cases of only 63 employees.

" A number of employees went to various
courts. The Supreme Cou:t gave an interim
+ judgment on 3-5-1982 which asked the
Railway Administration to pay the peti-
tioners the last drawn salary from 1-1-1982.
A fundamental question is involved in this
case relating to the interpretation of Rule
14 (2) of the Railway Service Discipline &
Appeal Rules. After the verdict of the
Supreme Court is known, necessary action

will be taken. (At the present momcnt, we
have decided 1o act as per the judgment of

Supreme Court,

SHRI A.K. ROY: The loco running
staff have got certain long-pending genuice
grievances over which they went on strike.
"he right to strike is one of the sacred rights
vhich workers have achieved and to declare
a strike illegal is the authority of the
tribunal, not of the management. Manage-
ment cannot declare any strike legal or
illegal.

&=

SRAVANA 20, 1905 (SAKA)

Oral Answers 14

In reply to the question, the Hon. Minister
has referred to the jurisdiction of High Court
and Supreme Court. I would like to ask one
simple question. Why don’t you associate
your Central Labour Department in dealing
with these cases 7 It is always the rule in
all other industries because the subject of
industrial relations falls within the juris-
diction of the Union Labour Department.
But always I have seen that whenever any
such action of retrenchment or dismissal
comes and when the cases are referreq

to the Union Labour Department, the
management fights and obstructs the

proceedings stating that they have got
provision of bipartite negotiation which
is nothing but a negotiation between the
management and the recognised union. But
what would happen to those workers who
are not members of the recognised union ?
That is why, I would like to ask you whether
in dealing with these cases of retrenched
employees, you associate the Union Labour
Department in settling the disputes and
accept thc Chief Labour Commissioner

(Central) as the arbitrator to settle the issue
or not.

SHRI A.BA. GHANI KHAN CHAU-

DHURI: Cpinions on this subject vary.
According to us, this was zn illegal strike.
This matter is sub-judice. It is pending

in the Supreme Court and as I have clearly
stated, we cthall act as per the judgment
of the Supreme Court. We have not gone
to the Supreme Court. The employees had
gone to the Supreme Court. (Inrerruptions)
To make parly to this body or that body is
not in our ju:isdiction, It is for the Supreme
Court to decide, and I assure the House that
we shall act as per the judgment of the
Supreme Court,

PROF. RUP CHAMD PAL : The appli-
cation of 14 (2) was rejected by most of the
High Court., the High Court of Kerala, the
High Court of Jodhpur, the High Court of
Patna and the Hieh Court of Allahabad.
Ultimately the Goverument had gone to the
supremes Court, What is happening is sheer
wastage of government money because these
high-skilled workers have to be paid equi-
valent to their wages plus legal expenses for
all these three years. In view of this, may
I know from the hon. Minister, as it had
happened in earlier cases, whether Govern-

‘ment will take a rational view of the thing,



15 Oral Answers

stop wastage of government money and settle
this immediately in view of the judgments
given by the High Courts ?

¢HRI A.B.A. GHANI KHAN CHAU-
DHURI : The Supreme Court has alrzady
given an interim judgment. A number of
employees went to various courts. The
Supreme Court has given an interim judg-
ment on 3-5-1982 which asked the Railway
. administration to pay the petitioner the last-
drawn salary. This, we are obeying, and the
rest of it also, whatever may be the judgment,
we will obey.

fasa faa=al § w1 gasA

* 571, +8it HAITH ATAE
o} AAHATY AAET DEA

a7 fqear it gewfa 741 77 AT
!F"l’-%?tﬂ F2 fF

(F) #T AFTT FT =AF § FATE,
1083 & FawTLa =1zeq’ §  fazafaemean
¥ BIT HAAIT &1 TEUAT AAEATC " AGH
¥ waTlere awT=TT F1 12 faarar 741 €
HAT

(@) afz g, drza & fafe= faza-
femeal & Fga gu w9, FAFTAT
AN 7 TgA  qEEGTHT & AHIAE F A
T FIT T F59 I3 70 ¢ 7

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K.THUNGON): (a) Yes, Sir.

(b) Out of the 120 Universities in the
country at present only 7 are functioring
under Central Acts. The University Grants
Commission has appointed a Committe- to
look info theJfunctioning of these 7 Univer-
sities. This Committee will among others
examine the reasons for periodic disturb. n-
ces in the Cenral Universities and recom-
me. d remedial measures, The work of this
Committee is now in the final stages.
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As far as the remaining 113 State Uni-
versities are concerned the Central Govern-
ment has been suggesting to all State Govera-

ments that they should set up appropriate
m2chinery to consider the problems of stu-

dents, teachers and non-teaching employees
and take timely action to solve them so that
the functioning of academic institutions is not
disrupted.

St WA e c eder WY, 7Y
Tra-fem syt ¥ g g, faer o & @
dar F7 famtor @Y 27 % a9 & F97 #7
T2 Ty fazafaumeat §  faenfun
Y ZAT FAT E—IF FT AT FHAF T | 2
@ fon et St sErEaETd 9 ¥ a7
T () TG qF F q9 G
T, & QAT AEY 1 (smamna) e

fesm & sz gfammdr @i §—a
ATEAT, WA fare, s wreqw, 9@ F

1% IFTL, ITFAIT F 98 9 TATH-7E-
fraa & Frwmer a1 fAgfe -

weasy WEIEd : AT T qfed |

st HATUR qOTY C ET FT AT F A
AT TFAT | &7 FT TATd §3 AT 737 2 |
9T IMEAT— A4 ded-aefEmar arfgs
21, SEaT Areawe - '

atqe ﬂ’@ﬂ L 1T fRfte #4) #3 1%
- 3
Q

st gAtTw aurd - gafad 5 fodre
FCT & AT AT 39 K1 AN F AGT  TaT
2 | "oy St & =y fgedy et @, Sfee
TRl gara Fy o1 § famn, fee @ #
AT qET T, X =T T B @
LIS FT | ?\

WEAW WERY : i T H Frar
AT T@TE |
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st wArTm e : 7 frafare
fsas aR § gaF gamw F@TE—-H
fazafaameral & fan  aed-wsfFal &
gTEd &1 ¥ovg g, o wed-aefeat
grEe & faq g fear @ ok s &
farat &Y qraeT faemm 7 TSt Atew
FI g AR T g FE F AT
U FIE & 7 A AHATE,
ST ATEo qYo THo HIX HTEo Yo THo §,
ST Faqfa & ®7 ¥ 914 g, 99 a9
frrafaareat ¥ 7 & <t faear & e
g, 99 ¥ ¥ & Supadfqd A HT TET
FHTT HY JAT @I g 7

SHRI( P.K. THUNGON : As regards abo-
lition of English/medium I would like to say
that there is mo such proposal to abolish
English medium in our Universities.

As regards various reforms about which
the hon. Member has spoken, we bave alrcady
taken certain measures to restructure the
courses and in the plus 2 system vocational

ducation is also included.

Moreover in the main text of my reply
1 have said that the UGC has ap-
pointed a committee to go into the details of
these problems which the hon. Member has
pointed out and that committee’s work is in
the final stages. As and when we receive the
report from the committee, we will certainly
look into those recommendations.

sit @Yo dto fag : g« g1 &1 Sa1a
el AT |

o gAUw WSt - #9 qerar fF
feaa fanfoat 7 zr@ar & @ g
foar § &% foraet araer &Y fafady § ?

SHRI P. K. THUNGON : As regards all
the seven Universities 1 do not have the

figures here.

As regards Delhi University I will be able
to tell the hon. Member through you that we
have an intake capacity af 37,000 5tudemg
in undergraduates programmes,
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st g8 FmEy arrcr%:rawwnf
fraai ¥ fear & ?

SHRI P, K. THUNGON : Here so many

students keep on applying not only to a parti-
cular college or University but to many other

places also simultaneously they apply. So
it is very difficult to assess what is the exact
number of students who have applied and
where.

st qAlm awst - {9 Sugeataal
& T H Y g 9T | 7% 3 99 19 faza-
faerea & 1| @rg fazafeaeat & feaw
Sogaafa oF & ot fren wfemi d &
for @ gk feqy WX E o aEx [,
qrfe To THo, AFWIG X TEH1-IaT,
IqTq 3, ITFafa e § ? §¥ fage &
dR 9% uerre fazafaamaa F  Sugeafa
T A E-ag{Taa # aug ¥ 3@ gaT
F UF g3 1 J9qT fHar 91, gerifE
IHF IR A @ W fygas &1 anfy a=
FS AE AT 3 | ¥ AT & a7 a9
s feare T At =rfgd gree-
(saaema ) --d1q Iumedfaqt § ¥ fray
farer arrfeaat § & 99 @ & 7 o} fray
T¥ TS0 GTe THo AT ATEe To THo
TATH-Tg AT AFRATE! w1 ITHRAIRT T@T
g & |

st dYo ®o I : FAR gr 7 M-
afafcat # & 2 Sugaafa @ TR F &,
st wfads & & for 77 § o< aray o &,
a farear et § )

ot AAITE ame - FA-FE 7

SHRI P. K. THUNGON: I don’t mind
telling the pames of the universities— one is
the A.M.U. (Aligarh Muslim University) apd
the other is the J.N.U.

st vwTg @wT et A S
e &, T FT ST dawr Qe & frg
2 faar § | o7 Ay g o9 97 R 3 &
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fafr= fazafaeraal & wea gu a1y,
FgaeqT AL AT TgH  gHETAT F AT-
o9 & {0 §THTT GTT T[T F2H IS
& 7 orq TaF w9 qAT o 7 7g faur @
& “qw & 120 famafamemi & & 39 q9g
¥aw 7 fazafaaeg =g afafqaat &
Il #17 & W T awE ¥ Iy
st 113 faafaaem &, s d Usg 8%
FTA & FU A g e &1 2 AR
Fgl & fF ag vs@ a7 &1 wrfac
AR IT& R A AT FF AGH T8l ¢ |
st &g fazafaaea &, sw &1 & 39
3% T FaT @ ¢ AR fawedy fazafaanea
¥ A FuHT grar g | g avg w1 feafq
T ferg faxafaaea #7281 oF gw
¥ BT AT FX @ 2 AR IIHAG(T FT
909 AT 4T § A Ay W 19 AW
TG 9T W@T & | TE g #1 feafs @
faamrdts, wry fazafaaeg, @@as gf+-
afgel &R MR@yT gfaafad 71 2 | 1
QAT HQ g g7 | H 20 §a9 § 19 q
qg SAAT ATEAT & /1T &9 &1 AFA
¥ foT w0 T W | A &1 FREA 8 |
g Bl ¥ w23 2 ¥R THE A19-974
gr-sre sHaIfEl a1 NEq ¥ ag T-
I A9 W g, WA AT § fF awie
AR G3 AT < @I 2 | ¥ A7 Frgan
g ff 37 99 aweatEn #t g9 79 ¥ fou
AT JTT FIT FTIATET FA ST @ 2 7

A AT NI 38 & & A
T8® gfaafadt § srgex & ot Fg 41,
SgH qIX T AYYTS FIEH AR feges
gTEed & AT AT AT 9 &, 9% graey
# 91q F @ fFar g @R faaai #1 agi
9 gTfEar g g 7

SHRIP.K. THUNGON : I have already
stated about what we are doing regarding the

university problems. If the hon. Member has
_Fead the reply properly, he would find that
Togarding the universities Which are run by
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the States we have been writing to them and
advising them to form such Committees to
look after the interests of the Students,
teachers and the Karamcharis.

As regards the stven universities, 1 bave
already very clearly stated that the U.G.C.
has appointed a Committee t0 go into the
details of these problems. The problems
which the hon. Member has explained would
also be gone into by that Committee. |1 have
also stated that it is in the very advanced
stage and we expect that the report would be
submitted very soon by that Committee.

Regarding the problems about the J.N.U.
which the hon. Member has stated, namely,
the unrest caused due to certain problems in
regard to computer science system, I would
like to state that that problem arose from a
point when one teacher had abused a sche-
duled caste student. Thereafter, the students
wanted the teacher (o be suspended. After
that the students also gheraoed the officers
and, later on, the Vice-Chancellor agreed to
form a Committee to look into that part of
the working of the computer science system.
It is still at that stage.

St UAY FFT AEE 9 TF ar
I TUST AT F[ qTHT qqmar 2 |
gg W 7RI TEae aqr fear 4

AEQET WENIW © ST T &7 T 53
FT |

S UAATT FNAHT ATEAT | FFYT &

TRFTATFLRE |

AETH WY : 9g FALT & gga  F<
fear & | F7d aa T ¥ g

(zmasm)

Wt vtz waw: & @ A A
UsSIAAT wrae oY fear & 1 39 9 grew
BT U7 aaw feerar ot S1EaT € |

“(wawem)
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SHR1 HARIKESH BAHADUR : My
point is that there is unrest in aimost all the
Central Unpiversities, apart from the State
Universities, like the Jawaharlal Nehru
University, Banaras Hindu University and
the Aligarh Muslim University. And when-
ever we have tabled a question, this has been
the reply from the Hon. Minister that an
Inquiry Committee had been instituted or an
Expert Committeec has been instituted and it
would give its report very soon. But what
is the time limit ? Why is the G overnment
pot going to fix the time limit for such a
Committee to submit its report ? How long
Government can say that there is a com-
mittee and that it will submit a report ? When
this Government will go out of power, will
it at that time submit its report ?

DR. SUBRAMANIAM SWAMY : Will
it be that soon ?

(nterruptions)

SHRI RAM PYARE PANIKA : Sir, Hari-
kesh Bahadur 1s not serious at all.

SHRI HARIKESH BAHADUR : There-
fore, 1 would like to know whether the Hon.
Minister is going to fix a time limit to that
committee so that it can submit its report in
time ? And at the same time what s
the Government going to do in
order to solve the problems of the Banaras
Hindu University, and the Jawaharlal Nehru
University where, strike is going on and the
students, Karamcharis and all are agitating.
So, I would like to ask the IIon. Minister
what is he going to do in order to solve the
problems of the Universities.

SHRI P. K. THUNGON : Sir, as regards
the fixing of the time limit for the Committee
the Hon. Member wiil be glad to know that
the Committee is going to submit its report
by the end of next month.

As regards solutions to be found for
BHU or the Delhi University or the JNU,
whichever Univresity the Hon. Member has
stated, naturally in that Committee’s Report
certain suggestions will be contained. We

will take action according to those
suggestions.
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off Tl way  Agaw, ¥t fafrey
qrgg ¥ . Y. Y, #7 FHer & qRe A
FATAT & 1 3A I A F Agawr fafael
grfgar & 50 ¥ sutar @9 fa@ qHTE
IR 9% Sard W T a1 Ty g |
g. ST H#. FHfCATFTFE E 7 A R®
T & feqrddiz & Fu% & AT F G5
A FET ¥ I 97 FTF TN ATE | T g
FHAG T GWal & g@pax ¥ A
fora g7 g | 3 Fafeqt F A ¥ T A
Aifefedam giar & st T w1f afsafqd
gir & arfe & sraeT fraifos s=a gram
T HFT F T g5 | 95 @I F frevewrd
e agea AT FTITH |

gEY 161 AFIUT 7 AHIEH fear 41
faes! f a1 arar g a7 | 99 9T &I
UFRIT A gAT | W F JToEY I &
g gleaw gfaafadt & arsg =Jraax
F &Y TS F a1 A JqT ATgar g | Th
ATEX F garfaw g4 ¢ qifga #r afa-
frrsra?ﬁﬁ‘er{é‘rﬁlaa%araﬁq@%
I T I AT ATT & | TaT TG 3 77~
afwmg_,am$t%’r3,agr gfaatadt &
ar guE JIX § qig a<E &1 A%aTg & |

afe foe gor AT JAT AR
Sa¥ &gl Srar g 6 G arq gast g
ST AFT T F | fAgrir o gt H
Fige fFaT 1 |T & 3T 319 e -
gSTl I8 AGl 9 HIX IAHI Jgeo T &
ST 2 150 a@ FTaT gl Wiagl &
FTH FAA 7 ST AL FT FHE AqTON
fasi$ 2| a7 419 I FAA F A A
arze afsafadt Tq qUfe THTHTNIT gy —
Mnafew 3% A @ g5 7

, TS METT & aR F 9 fors st
AT ST S et ot X faar &
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IGHT T Ag1 o1 W@ § | fUsw e
¥ FTYI AT I3 T. 1. T&. &,
¥ faodt orea &1 919 fogr 797 & 5w &
TrEwT TEI AT | @A Y AG A T
F3 Fifgy § foad aog arer @ ST
g AR 9% & g few &% foar sn
& | & ST |gan g fF Fam eng st
T fr @A ¥ Seiwe femredew
¥ AT g fau fooss § o9 aaee
gt arfaet fasr SifF o g agr fear
T g 7 & gawr e s Jngan
g

st qto ®o o aF : ofewfadl F ar
F S AT ge ™ 4 gwa faar g 99 9%
g TET AR F4 | gefiww & fag @
<t gwra faar @ 99 9 g7 MR FIT |

st TElE wET AR FT T HAES
2? F A Y qqy GATT F FIRH AT
¥ ITaF FEIH q@ FT AT | AfwA
SHET AT FENHT sara ar fawarg
fe footeg dicg ot gaat g 99a I
g aTfEerT faar sraaT |

st qto o QA : fooee deg &
gatfas SAF! g & AT & xEE
AT A F FW F1 €T gl al
Fg T FIA |

st TG QAKT TEAY  FT FA
T WAfFF 3T a7 17T | . .
Tq. &Y. T ATHAT A@T & O QO &1 &=
T G G ST ?

SHRI SONTOSH MOHAN DEV: The
question relates to the unrest in the univer-
sities. I would like to ask a pointed ques-
tion : the Assam agitation is going on for the
last four years. Is it a face that the main
centre of the AASU is the university campus
at Gauhati, and that several times, the Police
have detected many illegal papers, and also
documents and explosives ? What steps is
Government taking to look into this parti-
cular matter ?
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MR. SPEAKER : This is a subject. Mr.
Minister, have you got any reply to this ?

SHRI P. K. THUNGON : I agree with
the hon. Member to the extent that- in some
Cases, the University’s facilities have been
used by the students’ union. For the rest of
the details, [ would not be able to explain

things to him, because they are looked into
by the State.

it 7w fasng qraam @ & St ga
FET AGAT § |

WEW wEgrad . ATEr @A 7 g7 g
gl

st T fawnw qraam ;o gaTe AT
qT1 fhe ST 237 °r |

FT 4 TG 2 fF o Qo Jo & Hlo
Fo do FHAAT & faers WTATET TTET

FT 4109 97 FR 919 ¥ 399 faes 7%-
AT Y g5 fawar war ? afes faa & oox
T FT HIRAT F A1 4174 ¥ gHaar
T fFar Srar @ @7 9 TIRA §9de
foar strar @ 1 & ST =gaT § fE o9
STHaX 1 Teds #7471 gt fFar @ e
L

FT TIHTX T TG T HT{A TG
fe S BIT a1 FsAMF FIAEET F
AT 9, &SAHAFar & HTYT 9T, gIfHF
e ) feafxfmass sw@r e sar
FIA geiE fFar i1 @@ ?

SHRI P. K. THUNGON The hon.
Member has raised this question earlier also
once on the floor of this House. I would like
to explain to him that his demand that the
teachers be suspended, cannot be acceded to,
because of the fact that firstly, the Univer-
sity teachers are not governed by the rules of
Government employees; and secondly, as
far as the point regarding the case that has
been registered in the police station is con-
cerned, unless and until it is investigated
and further rulings are available on that
very case, it is not possible to take any
action.
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sft rr  faeva qraaw o @A ST A
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(@) e7% ¥ wfy ad frad e

St AT w7 faar & A qgd oY T IAT  H Ao fagar & R fea smex

fear a1 a1, AT feF FI@ § 1 qEAH
Aeley, urd JATH ¥, sfmdr  FeT
¥ g arfr g faws gawe foat
ST R SAFT gere FX faar S

qrge |ERA a8 $gl T ¢ |

' oz far o 2 gEE AFATX FTA-
qTEY &1 ST |

(saa=IA)

geaey wgay o d 99 faw wRT
qr, A ST Y FrEwET ot AT QT
fry & far or @1 S9% fE@ems ORE
grar =rfgr o1 | & IO |qTgar g Far
gz wF g1 T g A1 T

SHRI A. NEELALOAHII HADASAN
NADAR : What is the opinion of the govern-
ment on the allegation ? (Interruptions).

MR. SPEAKER : The point is if that has
been established or not.

SHRI P. K. THUNGON : So far as we
are concerned, that has not yet been estab-
lished. Whatever I told the hon. member is
the same thing which my Minister had told
earlier on the Floor of this House. (Inzer-
ruptions).

MR SPEAKER : The question Hour is
over. .

WRITTEN ANSWERS TO QUESTIONS

arer Ak fAs Sl gEqaE
y faean Qe T

* 772, #t Ofa A Sa1q AL ;AT
caweey we afkaTT weatw {AT a8 aqr
Fr FaT FI {5

(%) =T FTorsi AN o Frersif
sroaTat & wher gt & & arg 9fq
qY - fHan  (TArafas, grel-
& g, arTgd fam ST FATT) TR %
&

IUTMI @ &; IR

() w1 ¥ foew @ ant & a’rrr#
frae sex TwmR F fad age Y #

&1 IS qIg T F 4T FTLT § ?

teen AT qftww swegior @
(sft dto qHEUHT) (F) TEFTY AT
F@ETY FTewl § gfage gq v F
arg &IaF Al fFaea ar e
(ventafas, geanqfas, smgafes Rk
FATHT) &1 T&€qT 3T THITG

geEEdt 12,170 (1980-81)
greatgat 1,903 (1981)
A1 1,696 (1981)
AT 196 (1981)

(F) aga & TTF STFEI TR
qEAFAl # ITREET A7 § 1w ST %
#eg &1 fafercar () @ree Jqrert § o
ST E | FZT F HYAT FTAAR F T
& | 59 F1T I8 J@q gU fF &as g
fAFe ST FT UMD TqT T gor
g, a8 Jga™ FAar &feT g fF foaa
SFE & AT fqear & sgar ey
FUTIT W@ ST 2 |

(T) S STHET eAgA [ F fag
fagar =or 74 2, THHT AT IqASH AN
gl
Bangladesh Move to Form Anti-¥udian Bloc

*273. SHRI B. V. DESAI :
SHRI K. LAKKAPPA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether Bangladesh has initiated a
move to grecup the smaller nations in the
Indian sub-continent together to build up a
bulwark against India;
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(b) whether Bangladesh has already held
extensive discussions with Nepal in this
connection;

(c) whether Bangladesh Foreign Secre-
tary visited Bhutan recently to persuade that
country to move away rom India’s area of
influence;

(d) if so, to what extent Government has
examined these reports;

(e) what action India propose to take in
this regard; and

(f) whether Government have taken up
this matter with the Bangladesh Govern-
ment ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO) : (a) to (f) The late President Zia-ur-
Rehman of Bangladesh had initiated a move
to promote regional cooperation among all
the naitions of the sub-continent, including
India. Following upon this Bangladeshi
initiative, several official level meetings have
been held among the 7 States concerned, and
at the beginning of this month the first ever
meeting of the Foreign Ministers was held to
give further momentum to South Asian
Regional Cooperation, or SARC.

Bangladesh also npaturally pursues its
bilateral contacts with the regional States
and high level visits have been exchanged
with Nepal and Bhutan.

Long after these took place, a report
appeared in one of our newspapers last
month reading a different meaning into some
of these exchanges. These are speculative
and call for no comment, much less any
representation to the Bangladesh Govern-
ment . Government of India remain watchful
of developments in our region which could
have any adverse affects on us. Bangladeshi
participation in SARC represents the more
positive developments that are taking place.

Representation from Mayor of Vijayawada
Municipal Corporation

*274. SHRIMATI SUSEELA GOPA-
LAN : Will the Minister of RAILWAYS be
pleased to State :
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(a) whether a representation dated 12
May, 1983 bas been received by the Govern-
ment from the Mayor of Municipal
Corporation, Vijayawada urging to under-
take the work of removal of Satyanarayana-
puram Railway Track and for construction
of third railway line including a bridge; and

(b) if so, what steps have been taken in
this regard ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A- GHANI KHAN CHOU-
DHURI) :(a) and (b) Yes, Sir.

The Railway bas already submitted
the detailed survey report in this reyard
to Andhra Pradesh State Governmcn[
and the Municipal Corporation  of
Vijayawada. The gross cost of re-
alignment of the Railway Track is
estimated to be Rs. 3.52 Crore. The

Railway will undertake this work on Deposit
Terms after the approval is conveyed and
cost deposited by State Government/Vijaya-
wada Municipal Corporation.

Begging Problem in Metropolitan Cities and
Measures to Remove Draw-Backs in
the Existing ACT

°275 SHRI B. D. SINGH :
SHRI CHHOTEY SINGH YADAV:

Will the Minister of SOCIAL WELFARE
be pleased to state :

(a) whether Government are aware of
the magnitude of the begging problem in the
metropolitan cities of the country, parti-
cularly of the organised gangs run by
‘““Ustads”” who kidnap children and force
them to beg ; and

(b) if so, what positive measures are
contemplated by Government to remove the
drawbacks in the existing legislation prohibit-
ing begging and also to identify and liquidate
the gangs engaged in making the children
professional beggars ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) According to
1971 Census the number of beggars, yagrants,
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etc. was estimated as 10,11,679. Separate
figures for the metropolitan cities are not
available. For an assessment of the problem
in the metropolitan cities, the Ministry of
Social Welfare has sponsored studies in the
cities of Delhi, Bombay, Madras and
Calcutta. No specific information regarding
organised gangs run by “Ustads”’ who
kidnap children and force them to beg is
available. However the attention of the
State Governments has been drawn towards
the peed to strengthen the administrative
machipery to deal with this problem.

(b) The responsibility for dealing with
the problem of begging rests with the States.
15 State Governments and 2 Union Terri-
tories have enacted anti-beggary laws. There
is adequate provision in the law for dealing
with gangs engaged in making the children
professional beggars. State Governments
bave also been urged to take concrete
measures to ensure that child begging is
stopped through the creation of special ugpits
within the Police and jmprovement of the
necessary infrastructure for the carc and
protection of beggar children.

Bombay-Madras Japata Express Being
Diverted to Karnataka

*276. SHRI ERA ANBARASU : Will the
Minister of RAILWAYS be pleased to state :

(a) whether it is a fact that Bombay-
Madras Janata Express is being diverted to
Karnataka State ; and

(b) if so, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI A. B. A. GHANI KHAN
CHOUDHURI) : (a) No Sir, the train has
not been diverted but merged with Udyan
Express with 9 coaches going towards Madras
and 8 coaches going to Bangalore.

(b) Does not arise.
Feat-at faedl Vel gqrasa
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Discontent among Delhi University
* Teachers

“278. SHRI FDUARDO FALEIRO:
Will the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) whether Government are aware of
serious discontent among the teachers of the
Delhi University ; and

(b) if so, what steps have Government
taken to remedy the genuine grievances of
this teaching community ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON) : (a) and (b)
The Delhi University Teachers’ Association
had gone on strike from October 12, 1982
in support of their demands. The strike
continued till 2th January, 1983, when it
was called off following an agreement on the
modalities of implementation of the Merit
Promotion Scheme formulated by the Univer-
sity Grants Commission. The University has
initiated steps to implement the Scheme in
accordance with the terms of the agreement.

Pend ing Passport Application

*279. SHRI CHINTAMANI JENA :
SHRI NAVIN RAVANI :

Will the Minister of EXTERNAL
AFFAIRS be pleased to lay a statement
showing :

(a) the number of applications pending
as on 1 April, 1982 for issuing passports ;

(b) the n'mbe- of applications received
during the year 1982-83 for issuing of pass-
ports and the number of passports issued
during the year 1982-83 ; '

(c) the number of applications rejected ;,
and

(d) whether it is a fact that the passport
offices faced constrains in issuing new pass-
ports, if so, the details thereof and the
measures taken by Goverment to solvg the
problems ?
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Y
THE  MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO) (a) The number of applica‘ions

Pending as on 1.4.82 was 3,33,737.

(b) the number of applications received
during the year 1982-83 (1.4.82 to 3]1.3.83)
was 15,14,615. The number of passports
issued during 1982-83 (1.4.82 to 31.3.1983)
was 15.97,865. ,

(c) The number of applications rejected
during the year 1982-83 was 53.

(d) Since 1981 there has been a sudden
and unforeseen increase in number of pass-
port applications. The Govi. has taken a
number of steps to streamline the working
of Passport Offices and to clear the passport
applications as expeditiously as possible.
These steps include provision of additional
staff, instant serutiny of pasport applications,
increase in production of Passport booklets,
removal of bottlenecks in supply of Dblank
Passport booklets, opening of State Bank of
India extension counter: in fhe Passport Offi-
ces, creation of passport booklets banks
to meet the sudden and unforeseen require-
ments of passport booklets by Passport
Authortities both in India and abroad,
establishment of passport clearance cells and
availability of Passport Fees Stamps at
Sclected Post Offices all over India.

Spare Parts For Tarapur and
Reprocessing of Atomic Waste

*280. SHR]1 M.V. CHANDRASHEKARA
MURTHY Will the Minister of
EXTERNAL AFFAIRS be pleased to state :

(a) whether it is a fact that United States
of America has already conveyed its decision
to allow India for obtaining spare parts for
Tarapur from third country ;

(b) if so, whether the third country has
been Ilaly or West Germany ;

(c) if so, whether India has agreed to

this suggestion made by United States
Government in this regard :

(d) if "so, to what extent this has been
accepted ;

(¢) whether Chairman of the Atomic
Energy Commission has pointed out that
reprocessing of atomic waste from USA
supplied fuel for Tarapur must start by the
end of the year for safety purposes ; and
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(f) if so, whether all the problems faced
by the Tarapur power plant have been fully
solved after US Secretary’s recent visit to

India ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P.V. NARASIMHA
RAO) : (a) to (d) The US Secretary of State
George Shultz indicated during his visit to
India in July, 1983, that the US Administra-
tion was prepared to supply those safety
related spare parts for the Tarapur Atomic
Power Station which were not available from
other sources. The Government of India are
presently exploring the poscibility of acquir-
ing spare parts for the Tarapur Atomic
Power Station from the FRG and Italy.

(¢) The reprocessing of the Tarapur
spent fuel would depend on our own needs
and circumstances and a decision will be
taken at an appropriate time.

(f) The spare parts for the Tarapur Aiomic
Power Station are stil] awaited.

Asiatic Society in Calcutta

SHRI R. R. BHOLE :
SHRI ATAL BIHARI

VAJPAYEE :

*281.

Will the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) whether he is aware that the inter-
nationally famous Asiatic Society at Calcutta
is in very bad shapc financially and

administratively ;

(b) whether the priceless treasures, 42,000
manuscripts, 200 000 books including rarc
books, 24,000 coins and many paintings and
plates are facing permanent damage, due to
neglect and lack of proper management ;

and

(c) whether Government propose to
change the status and structure of the
Asiatic Society and restore its importance ?

THE DEPUTY MINISETR [N THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : (a) Government
have seen press reports to this effect.
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(b) The Ausiatic Society is a voluntary
organisation functioning independently and
the Department of Culture has no administ-
rative control over its day-to-day affairs.
Hence no specific information regarding
damage or neglect of manuscripts etc. is
readily available.

(c) The Society recently approached
Government to declare it as an institution of
national importance and the matter is under
consideration.

Overstaying by Indians and Parkistanis

*282. SHRI RAMIJIBHAI MAVANTI :
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether it is a fact that some Pakis-
tanis who have been issued visas to India and
some Indians who have been issued visas to
Pakistan have not returned to their respective
countries and have been overstaying and

hiding to avoid legal proceedings; and

(b) if so, the action taken to detect them
and to deport them to the respective
countries ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P.V. NARASIMHA

RAQO): (a) Yes, Sir.

(b) Here in India, the State Governments
detect and procced against any foreign
national who overstay in India illegally.

g feaw afefaa emfafes
wreaRaT fafazs, @gw
(weaYzr) qaar st-afagy

w1 JeqREA

* 283, ot gl TiAF : FAT TFTESY
aitT afrare weqmor /4 freafafag om-
FTL T a7 fGaor AT 92 9T @
T FAT Eh'%.?f faF .

(%) zfeam ufefem wmiEfera
Frora fafeds, gM (AeET) ara

FHFIT O T gfear swg s § AR
7 forqet AT F IITE STl €



35 Written Answers AUGUST 11, 1983 Written Answers 36

(®) war 75 TTE T A
F1 4TAT 39 gfee & arammEmam g8
F & foadr i 2 %

(m) afz ==, ar Tl afefaw
waE e Frgam fafwes gra
sErgfeal &1 Seqre @gE & fog am
FTAATE &1 T @ 2 7

wawen wyv afiae seamw g3t (=
Yo gwvEE) © (F) F (7) Tfemw
afefam wmtefera Fremam fafues
(Ffe mHo o Hfo UFo) HEM
(FTHIET) 7 A9+ TELFE IAW | f7e-
fafaq a7 ge sz fad g . —

1 frafafar oefeat & o 19t
HEJTH FM0 0 F —
1. ST

1. fa=rx 17 & fax fa=fafas
gorrfadt # &5 F1 91T Fa17 77
ST X 8 i—
1. {qo
2, F2T UAT
3, TR g9l
4. F+AT
5. agHl
6 g
7. gETAT (R)
8. W TUT
9. gamT
10. TETET GEIT
11. %

12, 3%7%

o

IIr,

13 Sae

14. ®FHT

15, FTHETHT
16. FOEFHTTT
17. st

18. 9EHET (%7)

97 sarm & fod frwfafas g
1T wrfeqt a1 sray gqreqi 7
797 g® fFar mar & . —

I. SATHT

2 HUTANT (¥T)
3. 9141

4. fa=a

5. fady

6. T

7. FFAT-HT
g. FIZATT

9. ATTEHAT
10, FTEGUE!
1. A%% TAAT
12. T

13. 419

14. TG
15, Rl
16. =41

17. 9%

18, WA (FF )
19. FFIATH
20. ag: Tl
21, TE

22. FAATH

23, Feagew
24. FTHTH



37 Written Answers
q9qT

SgHT
FIA

FHA

fae

ASTE!

WA

e faaF

25.
26.
27.
28.
29.
30.
31
32.
33.
34,
335,

CEC R T
qreT

36. AT
47.
38.
39.

40.

q1%F .
A

fast

T e

41, qATI

FE-ger Sl § qare 5 A -
g &5 A qrdi F1 efawas faE
Far & faq qar wifas v d gfega
afefam wwkafera f@faze a1 sae3-
FATHT &1 U F & g gogm  faar
swaT 2 3 fega  wfefas  wmiafesa
fafaee 7 sidr-gfedl &1 svar awy oq1a-
FHATAT &1 L F39 & @7 =919 F
Tigt & =T FfEdi F U FEAOFTFE
qer & AT FT faar g1 wrate &
e 7 fasqre At & Avaw § o§e=r

gfeal &1 Iearad W ag &7 fa=are 2 |

Proposal to Amend Indian Medical
Council Act to Maintain Standard
in M.dical Education

*2:4. SHRI CHITTA BASU : Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :
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(a) whether Government propose to
amend suitably the Indian Medical Council
Act in order to enable the Medical Council
to discharge effectively the main responsibility

of maintaining standuards in medical educa-
tion ; and

(b} if so, action already already initiated
in that direction

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND) (a) and (b): The Medical
Education Review Committee has made
recommendations of the measures to

maintain standards of Medical Education.
Decisions have to be taken on these recom-
mendations before further steps are initiated
in the matter,
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Improving Efficiency of Passports Office

*286. SHRI AHMED M. PATEL : Will
the Minister of EXTERNAL AFFAIRS be
pleased to state .

(a) whether it is a fact that Govrrnment
have taken certain new steps to improve the
quality of passport services rendered by the
passport offices;

(b) if so, the details thereof; and

(c) what steps are being taken to minimise
the delay and barassment caused to the
public in obtaining passport?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P.V. NARASIMHA
RAO) : (a) Yes, Sir.

(b) Steps taken by the Government with
a view to improving the quality of passport
services are as under :

(i) introduction of new passport book-
lets—smaller in size and keeping with
international standards — w. ¢.f.
1.6.1982;

(ii) introduction of Passport Fees Stamps
w. e. f. 1.7.1982 in the about 800 to
1000 Post Offices all over India;

(iii) computerisation of some of the pass-
port activities.

(c) Government have taken a number of
steps since 1981 to streamline the working of
Passport Offices and to clear the passport
applications as expeditiously as possible.
These steps include instant scrutiny of pass-
port applications, provision of adequate
staff, increase in production of passport
booklets, removal of bottlenecks for supply
of blank passport booklets, opening of State
Bank of India extension Counters in Passport
Offices, creation of passport booklets banks to
meet the sudden and unforeseen requirements
of passport booklets, establishment of pass-
port clearance cells.
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Information pertaining to the date upto
which passport applications are cleared is
being displayed on the Notice Board in each
Passport Office. Besides, mass media is also
being used to educate public to contact
directly Passport Is'uing Authorities for
expeditious issue of passport. Opening of
Reception and delivery counters for forms
etc. at passport offices has further helped
the public.
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News [tem Captioned Tooth Pastes
Cause Leucoderma’

3032. SHRI SATISH AGARWAL :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to refer to
news-item captioned ‘Toothpastes can cause
Leuco-derma’ appeared in Hindustan Times
dated 28June, 1983 and state :

(a) the objective, socpe, methodology and
coverage of the survey on ‘contact dermati-
tis' and the preliminary or final results of the
survey ;

(b) the names of the anti-skin agents
(ASA) and the specific products/brands so
far identified as containing ASA along with
actual/estimated proportions detected in
branded toothpastes, shaving lather, lipsticks,
soaps, detergents, fabrics etc., and

(c) the names and types of skin diseases
that are caused by each type of ASA
along with the tolerable limits of each ASA
in each product and brand so identified ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE." (SHRIMATI MOHSINA KID-
WAI): (a) The survey oo contact dermati-
tis is being carried out at multiple in India
in order to identify the cause of contact
dermatitis. Patch Test is the chief method
for detecting allergy to various agents. The
preliminary results show that some plants
like parthenium hysterophorous, metallic
objects containing nickel and indiscriminate
use of local ointments are among the common
causes of contact dermatitis.
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(b) Contact dermatitis can be caused by
almost anything coming in coutact with
skin but the incidence is not high. Tooth-
pastes, shaving creams, lipsticks, soaps
detergents, fabrics and so many other agents
can cause contact dermatitis, but they are

not among the most common cau e of skin
allergy.

(c) These is nothing specific about Anti-
skin Agents but various types of chemicals
can cause contact dermatitis in the patients
allergic {to the agent and sometimes even
leucoderma.

Development of Method to Prevent
the Spread of Bone Caancer

3033. SHRIMATI JAYANTI PATNAIK:
SHRI NAVAL KISHORE SHAR-
MA :

Will the Minister of HEALTA WEL-
HEALTH AND FAMILY, WELFARE be
pleased to state :

(a) whether Government are aware that
the scientists in other countries have discove-
red a method to draw cancerous cells out of
bone marrow to prevent the spread of
cancer ;

(b) whether scientists in India have also
developed any such method to prevent the
spread of bone cancer ; and

(c) if so, the details of the methods adop-
ted by Indian scientists for the cure and
treatment of bone cancer patients ?

DEPUTY MINISTER IN THE MINIS-
TRY OF HEALTH AND FAMILY WEL-
FARE (KUMARI KUMUDBEN M. JOSHI):
(a) The Government are aware of the stu-
dies being conducted in Western countries
for removing cancer cells from bone marrow
aspirate sclectivety by using monoclonal anti-
bodies to prevent spread of cancer. These
studies are however still in experimental
phase.

(b) and (c) The spread of bone cancer
cateogenic sarcoma) is being prevented in
Western countries by high dose chemothera-
phy using methotrexate, cis-platinum and
adriamycin. This procedure is still contro-
versial. At the Tata Memorial Centre,
Bombay high dose methotrexate is being
tricd for preventing spread of bone cancer
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However, such experiences in our country
are limited due to high cost of procedure.

New Bus Services and Routes Introda-
ced by Delhi Transport Corporation

3034. PROF. NARAIN CHAND PARA-
SHAR : Will the Minister ef SHIPPING
AND TRANSPORT be pleased to state :

(a) what are the new bus services and
routes introduced by the Delhi Transport
Corporation during the current financial
year ;

(b) whether there is demand for any new
bus services on existing or new routes by the
public especially for new colonies ;

(c) if so, the action taken by the Delhi
Transport Corporation in the regard and the
likely date by which the services would be
introduced ;

(d) if not, the reasons therefor ; and

(e) whether a comparative statement
showing introduction of new bus services !or
the last thaee years by the Delhi Transport
Corporation and the extent to which the
demands have been mel will be laid on the
Table ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT : (SHRI Z.R. ANSARI) : (a) The list
of new bus services/routes introduced during
the current financial year 1is laid on the
Tablc: of the House. (Placed in library,
see LT-6863 1833).

(b) to (d) Demands for starting new bus
services between different points of the city
or for increasing the frequency on existing
routes have bezn received by the DTC from
time to time. Demand for starting nzw
service from/via a few new colonies like
Pitampura, Saraswati Vihar, Mayur Vihar,
Quiab Enclave. Paschim Vihar, Meena Bagh,
Vikaspuri etc. have also been received. On
the basis of traffic surveys frequently carried
out by Schedule & Planning cell of the
Corporation, wherever it is felt that intro-
duction of new routes from a colony is
necessary, new service is provided with
required number of buscs. Similarly wher-
ever it is felt that the existing services on a
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particular route are inadequate, augmenta-

tion of the same is done. Bus scrvices have
also been started from the new colonies
indicated above.

(e) The statement showing the routes
introd uced on the basis of assessec traffic
demand during the last 3 years from 1980-81
to 1982-83 is laid on the Table of the House
(Placed in library see No. LT-6863 183)

Resolution Passed by General Council
of Asiatic Socicty

3035. SHRIT R. P. DASS :

SHR1 SURAJ BHAN :

Wili the Ministry of EDUCATION AND
CULTURE be pleased to state :

(a) whether Government have received any
resolution from the General Council of the
Asiatic Society, Calcutte for declaring the
Society as an institution of national impor-
tance, and

(b) if so, what is the reaction of Govern-
ment thereto ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) :(a) Yes, Sir.

(b) The matter 1s under active considera-
tion.

Di:play of Reservation Chart

3036. SHRI BAJU BAN RIYAN: Will
the Minister of RAILWAYS be pleased to
state :

(a) whether there is any proposal to fix
the reservation chart of the different trains
at least two hours before the departure of
of the said train to avoid the inconvenince to
the travelling passengers ;

(b) if so, the details thereof ;

(c) if not, the reasons therefor ;

(d) whether the Government are aware
that the reservation charts are fixed some-
times in only Hindi which is difficult to read
for the non-Hindi speaking people ; and

(e) if so, what remedial steps have been
taken to help the non-Hindi speaking
people 7
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THE MINISTER OF RAILWAYS
(SHR1 A.B.A. GHANI KHAN CHOQU-
DHUR]D) :(a) Rules already provide for the
display of reservation charts two hours

before the concerned train.

(b) and (c) :-Do not arise.

(d) and fe) Extant instructions to the
Railways require display of bilingual reser-
vation charts in English & Hindi in Hindi

speaking areas. Whenever any cases cf ren-

observance of these instructions come (O
notice suitable corrective action i3 taken.
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grafer o) afo A foemy @ g —
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ag  mifeat &Y et 9o Afwal W
F1 G=ATSAT FT v gEAr  qafa
qHEIT 71 g€
gfa =t
qeq
(wTEt
Tt )

JrAT AT SIS
_ mifear arvtzaT
1980-81 32 37 6Y

132 436.7

1981-82 42 45 87 171  358.8
1982-83 28 26 54 66  256.0
(FAgwTiae)

1983-84 3 3 6 — 1.1 (37
(S ax) LUERY

quA F1 QAT FW F T5TH WA EH
aifxal &1 wfisqaar

3038. =it gaedte fanzm|m: FT tadm
T ag AT &1 FIT FT F

(%) #a1 @g 99 7 {F g7 qmAw 9%
9T & 3=gE afawim WA aug
ST TE 2 9%g g9 & 97 9 4n
§Y 4 HfeAT54T & FIIW 7 dgi AGl AT
qAFT; AR

(=) afz af, 7t AT giem g F
Ty gwa F afas w97 90 grEAT F
T 3% (AU AEHIC FT FT FTHATE] HEA
FT fa=1z 2 7

fa2e a=rea § wsg w5 (=6 gogo
wWE) : (F) &R (&) TH9 F g T
721 & fF AT aEer &1 ¥ & fRw ame
FT Fed®@ FT @ &, I99 FAHAiAF q9-
TURISY T HYAT JHT AE ARG &7 |
Tg<erd, faazr qaay #ir foet W qwa &
fag &t armar o s & g gw arfaal &
AT IEAFIT fFT Sy FY farwag ad
faett & | @ arfagt &) wifa g arfaad)
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# A, o awa & 9@7 AE & A0
T F & AU g7 Fr ST gFETr 379-

&TAT FY Q@ G FAT & g |
Steps taken to Implement ‘“National
plan of action for women”

3039. SHRI ZAINAL ABEDIN : Will
the Minister of SOCIAL WELFARE be
pleased to state :

(a) steps being taken to implement the

‘““National Plan of Action for Women"
prepared by the Ministry ; and
(b) whether Government are contem-

plating to set up a Commission for Women
with the object of a ameliorating the
Women’s socia! and economic conditions ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON) : (a) The National
Plan of Action envisages legislative and
administrative action as well as voluntary
efforts to promote education, health, family
planning and nutrition employment, social
welfare and legal status of women. Policy
guidelines have been identified in these areas.
The implementation of scctoral plans on
education, health and employment etc. take
into account the needs of women.

Some of the specific legislative and
administrative steps taken so far are as
follows :

(1) The enactment of Equal Remuneration
Act, 1976.

(2) The enactment of Child Marriage
Amendment Act, 1978, raising the mini-
mum age of marriage of girls to 18
years.

(3) Marriage Laws Amendment Act was
passed in 1976, which provides for
divorce by mutual consent, ground of
‘cruelty’ and ‘desertion’ for divorce
and gives the right to a girl to repudiate
her marriage as a child.

(4) Factories Amendment Act was enacted
in 1976 to provide for a Creche in
establishments employing over 30
women.
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(5) The question of amendments to Dowry
Prohibition Act, 1961 which had been
referred to the Joint Committee of both
Houses of Parliament and whose report
has already been received is under
active consideration.

(6) The amendment of “The Suppression
of Immoral Traffic in Women and

Girls Act 1956 was passed in 1978.
(7)

Setting up of Women's Cooperative
Financial Corporation/Development
Corporations in the States of Andhra

Pradesh/Maharashtra and Punjab.

Constitution of State level Committees
in the State/Union Territories of
Andhra Pradesh, Assam, Bihar,
Gujarat, Haryana, Jammu and Kash-

mir, Karnataka, Madhya Pradesh,
Maharashtra, Manipur, Meghalaya,
Nagaland, Orissa, Punjab, Rajasthan,
Tamil Nadu, Tripura, Uttar Pradesh,
West Bengal, Andaman and Nicobar,
Delhi, Goa, Daman and Diu, Laksha-
dweep, Mizoram and Pondicherry.

(R)

(10) Setting up of the Direclorate of Women
and Children in Andhra Pradesh,
Karnataka and Tamil Nadu and
establishment of separate women's cell
special Women officers in Andhra

Pradesh, Gujarat, Kerala and Delhi,
(b) No, Sir.

Maximum speed and Average speed on
main trunk routes

3040. SHRI RAM PRASAD AHIR-
WAR : Will the Minister of Railways be
pleased to state :

(a) maximum speeds for which the
main trunk routes railway tracks. modern
coaches, box-wagons, diesel engines of passen-
ger trains and those of goods trains nd
electric engincs of passenger trains and
those of goods trains are capable of ;

(b) average actual speeds of passenger
trains and goods trains as at present on main
trunk routes; run by the above cngines ;
and

(c) estimated resultant capacity under-

utilisation of the rolling stock and also the
estimated loss of railway revenue due to

this reason;?
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THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHOUDHURI}):
(a) The maximum permissible speed in any
section of Railway line is sanctioned in rela-
tion to the track structure (viz. rail section,
sleeper density, ballast cushion, type of
formation and their condition), grades,
curves, strength of bridges, standard of sig-
nalling etc. It is also different for different
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types of rolling stock onm the same section.
The maximum permissible speed, therefore,
varies from section to section and for diffe~
rent types of rolling stock and these are
incorporated in Railways working time table.
The designed and maximum sanctioned
speads of modern track, diesel and electric
engines, modern coaches and roller bearing
box wagons are given below :

Designed Maximum Remarks
speed sanctioned
speed
(i) Modern 130 to 160 kmph 130 kmph (on New Modern track is avai-
track with 60 kg/52 kg Delhi Howrah lable only in patches
rails concrete route) 120 kmph as it is being laid only
sleepers  elastic on Delhi-Bombay where renewals are
fastening, 30 cms Rajdhani route. being done and accor-
ballast cushion ding to availability of
etc, good forma- material and funds.
tion on curves
upto 1.25 curva-
ture on  Group
‘A’ routes,
subject to higher
standard of main-
tenance.
(i) WDM-4 130 kmph 130 kmph
Diesel
Loco
(iii) WDM-2 120/105 120/100
(iv) WAP-1 130 kmph 120 kmph
(v) WAM-4 110/105 110-100
(vi) ICF all 130 kmph 130 kmph With augmented Brake
coil power 16 t Bogies,
coaches solid wheels and main-
fitted tained to a higher
with DA/ standard as per
QA valves Technical pamphlet
C-7807.
(vii) BOX
wagons 75 kmph 75 kmph
fitted
with
roller

bearings.
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(b) Overall average speeds including halts (kms/hour) on all routes (seperate figures for
trunk routes not being available) during the year 1982-83 have been as under :

Type of train Broad Gauge Metre Gauge
E. M. U. 32.1 31.5
Mail/Exp. 47.2 34.3
Pass. Trains 26.7 22.2
Mixed Trains 25.0 17.8
“Average spéed of all 2.4 16.5

goods trains (All Traction)

(c) There is no resultant under-utilisation
of capacities because the average speeds are
a function of many factors. These factors
include permanent and temporary speed
restrictions all along the route, imposed for
various works for carrying out maintenance
of fixed assets ; the halts of passenger trains
enroute ; the time taken for crossings and
precedences ; time required for change of
loco and staff and intermediate safety checks
on rolling stock ; untoward incidents like
alarm-chain pulling ; hosepipe disconnections
etc. by anti-social elements ; accidents, floods
and breaches, passenger demonstrations,
occasional maintenance breakdown and the
like. Continuous monitoring is done of the
speeds of all trains in all sections and locomo-
tive utilisation in each category of service to
optimize capacity utilisation.

Amount spent for local purchases of human
diploid cell Anti-bables vaccine in Safdarjang
and Dr. R. M. L. Hospital

3041 SHRI SANAT KUMAR MANDAL
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) the expenditure incurred by Safdarjung
and Dr. Ram Manohar Lohia Hospitals in
the Capital for the local purchase of human
diploid cell anti-rabies vaccine for VIP
patients during 1981-82 and [982-83 (uptil
30th June, 1983) ;

(b) whether Goveroment have formulated
any plan for the manufacture of this costly
vaccine in the country-this being more safe
and effective the currently used sheep brain
antirabies vaccine for the § mmon people,

(¢) if so, the broad outlines thereof ; and

(d) if not; what are the difficulties which
lie in the way of Government Institutes like,
HafTkine Tnstitute. Bombay or Kasauli Insti-
tute to develop the technology for producing
the above vaccine in India ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HFALTH AND FAMILY
WELFARE (KUMART KUMUDBEN M.
JOSHI) : (a) The Safdarjang Hospital has

Spent the following amounts for purchase
of .human diploid cell anti-rabies vaccine
during the last 3 years :

1981-82 Rs. 13, 937.00
1982-83 Rs. 22, 618.05
1993-84 Rs. 8, 046.36

(upto 30th June)

No expenditure was incurred by Hosnpital
during the period. No special account is kept
of the vaccine for VIP paticnts.

(b) and (c) : Pasteur Institue, Coonoor
has under taken a pilot project on production
of human diploid cell anti-rabies vaccine
with technical know how from WHO. The

staff are being trained. equipments procured
and seed strain obtained.

(d) Does not arise.

g feaa 39 frwr Sfer g
uatfagnT &1 aeRaT

3042. = TIHIEAIT  SrrEsy ;99T T
HAT ag FATY Y FT FIA fF
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(%) #a1 3 fega Yoy feFe Ffwn
1% gHifauzs F1 797 @v99T 930 ¥ 18
AT 19 ST, 1983 I G¥I= gaIT 9T;

(@) afz gi, @ FaT AHIT FT SF
geyeT ¥ grfca searat &1 gfgat greq g

TE &,
(7) afz g qt qegvarT AT A E;
C IR

() 99 aX IFTT &r aar wfatwar
g7

W A (st go &lo go wAT @i
Ae) ; (F) & (7) 0F faqTor gar 92

q3 @1 2 |

[gramia & zar nar 1 zfEg @@
qeto o 6864/83 |

Review of Capital Structure of Railways

3043. PROF. MADHU DANDAVATE :
Will the Minister of RAILWAYS be pleased

to state :

(a) Whether it is a fact that railways had
set up committees to revicw the capital struc-
ture of railways, and the social burdens
borne by the railways;

(b) if so, what were the recommenda-
tions of these committees, and

(¢) the action taken on these recommen-
dations ?

MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHOUDHURI) :
(a) In implementation of the relevant re-
commendations of the Railway Conven-
tion Committee, the Government had set up
an Expert Group to review the capital struc-
ture of Railways and a high power com-
mittee to study the sociul Burdens brone by

the Railways.

(b) and (c¢) Information required in res-
pect of the recommendalions made by the
two Committees is furnished in Aonexures I

and 11 respectively.
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STATEMENT-I

The Expert Group set up to review the
capital structure made several recommenda-
tions. Some of the important recommenda-
tions of this Group, accepted and implemen-

ted by the Government, are detailed
below :—
(I) The Group assessed Rs. 122.54

crores as representing the element of
over-capitalisation on the Railways
and recommended its write-off. Out
of this amount, of a sum of Rs. 119,40
crores have been written off.

(2) On the broader aspects of restructur-
ing of capital, the Group were of the
view that restructuring of capital to
bring in an element of equity capital
as in the case of public sector cor-
porations would not be be appropri-
ate for a departmental undertaking
like the Railways, but adequate relief
within the existing framework of the
capital structure of the Railways
should be provided to them to im-
prove their financial viability.

(3) In addition to the relief already being
granted the Group identified the fol-
lowing items, representing less pro-
ductive components of railway assets
for dividend concessions :—

(i) Capital cost of all new lines
taken up after 1954-55 on other
than financial considerations, ex-
cept when these lines become re-
munerative, applying the marglnal
costing principle;

(ii) Capital cost of suburban ser-
vices,

(iii) Capital cost of ferries;
(iv) Capital cost of welfare building;

(v) Capital cost of residential buil-
dings to which only a concessio-
nal rate of dividend of 3} should

apply.

(4) Need for stepping up of the contribu-

tion by the Railways to the Depre-
ciation Reserve Fund.

(5) Giving up the practice of borrowing
on current account on hard terms for
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making up shortfalls in dividend li-
- ability and, instead carry Over such
short-falls in  deferred dividend
account without additional interest
liability.

(6) The existing arrangement of obtain-
ing loans from the General Revepues
for meeting the expenditure under
Development Fund to continue but
such loans to carry interest at the
rate applicable to State Governments
instead of at the borrowing rate.

(7) The total amount of dividend reliefs
to be contributed as a specific subsidy
from the General Revenues.

(8) Write off of the interest on the
indebtedness incurred on earlier
temporary borrowings for satisfying
dividend obligations.

(9) Some modifications in the rules of
allocation to ensure that non-produc-
tive assets are charged to other than
capital funds, in accordance with the
commercial practice, so as to mini-
mise over capitalisation in future.

All the above recommendations of the
Expert Group, €xcept some of the specific
suggestions relating  to the rules of
altocation and dividend relief on suburban
services, were accepted by the Ministry of
Railways, in consultation with the Ministry
of Finance and the Comptroller & Auditor
General of India. A comprehensive memo-
randum was thereafter submitted to the Rail-
way Convention Committee 1977 in January
“79. The recommendations of the committee
contained in their Fifth Report (February
1979) have been implemented from 1978-79
onwards.

STATEMENT-II

The above Committee was constituted in
January 1978 on the recommendation of
the Railway Convention Committee. This
committee submitted their report in January
1979 and the main recommendation are sum-
marised below :

(i) The Railways should be permitted to
increase their freight rates for items which
they carry below cost and in case the Rail-
ways are not permitted to do so, the loosses
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incurred by them should be reimbursed to
them in full by the Central Government.

(ii) There was no justification for charging
highly concessional fares for suburban servi-
ces. The single journey fares for sub-urban
services should not be less than bus fares in
the metropolitan cities of Bombay, Calcutta
and Madras. To begin with the monthly
scason ticket fares in these three cities
should be fixed on the basis of charging
24 single journeys in a month, While it may
not be possible for the Railways to enhance
season ticket fares at one stroke, the increase
should be progressive and gradual and the
entire process should be completed within a
period of three years. Till then, the Rail-
ways should be fully compensated from the
genera]l revenues for the loosses incurred by
them on suburban traffic.

(ili) The special fare table in force for
second class upto 50 kms. shculd be abo-
lished.

(v) The Hill-concession should be with-
drawn forthwith during busy season and if
at all any hill concession is to be given, it
should be given only during the off season.

(v) Concession should be given only to
such students and teachers as go on educa-
tional tours and the concessions given to
students for other than educational tours
should accordingly be withdrawn.

(vi) Concessions to cancer and T.B. pa-
tients, blind persons, disailed and handicapp-
ed persons, Leprosy patients, Red Cross and
Nurses N.C.C. and Bharat Scouts and
Guides going in parties and camps should
continue. '

(vii) There was no case to continue the
Uncconomic branch lines and the Ministry
of Railways should forthwith take necessary
steps in this regard.

(viii) The normal tariff rates should be
charged for Military traffic both for passen-
ger services and goods traffic.

(ix) The P & T Board should fully re-
imburse the loosses incurred by the Railways
in the carriage of postal traffic. ’

(x) The Railways should fix economic
rates for the ferry services and if the Rail-
ways are not allowed to fix economic rates*
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they should be allowed to withdraw these
uneconomic services so that these services
are replaceds by contratcor run ervices.

(xi) The Railways should improve their
costing techniques and en‘ure that their
pricing of goods, passengers and other
coaching services is never below the cost.

ACTION TAKEN

The above recommendations were referred
to the Rail Tra:ff Enquiry Committee which
was set up by the Government o examine
the structure of freight and fares and other
charges for public traffic by goods and

passenger services

The question of social burden on Indian
Railways has been dealt with by the Rail
Tariff Enquiry Committee in paras 1.79 to
1.87 of their Final Report. The question of
Unecomomic Branch Lines has also been
dealt with in paras 1.88 to 1.111 of their
Report. It has been clearly mentioned in
para 1.80 that while formulating their major
proposals for rationalisation and revision of
fares and freight structure on the Indian
Railways, the Rail Tariff Enquiry Committee
have taken note of the Report submitied by
the Committee on social Burdens.

The recommendations of the Rail Tariff
Enquiry Committee were examined carefully
by the Government and rationalised fare and
freight rates structure has been introduced
with effect from 1.4.1983 keeping in view
these recommendations. Some of the reco-
mmendations of the Rail Tarif Enauiry
Committee in respect of concessional table
for second class upto 50 kms., rationalising
concessions in passenger scrvices, revision of
luggage & parcel rates etc. had been impie-
mented even earlier. Some increase in subur-
ban season tickets had also been brought
about in vicew of the recommendations
made in the Interim Report of the Rail
Tariff Enquiry Commitice, which was
received by the Governoment in November
1978.

In regard 1o Unecomomic Branch lines
and Ferry Services, the re.ommendations of
the Commitiece have not been impiemented

so far.
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So far as charges for Postal & Military
traffic are concerned, suitable rates for the
same are bving evolved in consultation with

the P & T Board and the Ministry of
Defence.

In regard to the costing techniques, cons-
tant efforts are being made to improve the
same as far as possible,

J9T 935 & qadra A5 §
qT1d:EE  WIRA

3044. =it gREE! F+gA @gaAAT o FAT
foen &itT eexfa 457 ag @@ &t Far
FOI % :

(F) A A g2 o g ma &
qqar &1 § agged |1 fae giaat sitc
qUdE qTAAT §;

(@) afegi, T ag ra= g fw
gl fafwe= =T & guar arEr g
FIT

() afe g, a7 7 a&gsi & T
YT WG-TG1F & &d gIFIT 4 §|T IqY
far & sraam F3 &7 fa=1 g ?

fren qut @iwfa W @A wsq0
AF@al § Iq /&t (o qto Fo q A7)
(%) SUT S=m & agrEr &A § fafas
FEATTHT AT &qal 92 =9 giaar g,
foa® & Fo &7 19 TfIEw ARG
qUIEeT FIE I fFAT 747 g |

(@) gra & Fo a6l 7 FEF qfR-
<feqq GEATET ST qell @ gliaar &1 A
1 1S GAAT AGH (AT & |

() % & 7R g3ar | qurfy, FEE
qfeefeag SERTHRD AT @« 7 S H5
UFIH & ¢ GIFIX 7 §2 904 {74 §
foa# 9gR g fArET syt & geaqn
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TG, Wl § gear afasria 7 fgfes
HEEAqW T4« 9T gig-e oqrfaq s
I AT g F AT F 0771 % F A0
giqat &1 wore 19 wrfaa 2

giewa qema ngifaaa

3045. S WisE T FAT  faen g
wemfa 941 g T &1 0 FIT 7

(%) ¥ ghewa w@a wgifaama
T, gIEAd! F5FT Aglfaag, amay,
X F1Hgax fag Hega fawafaamg gt
WIT THFT wgifaaEa g

(@) Fr 9w wgifaaEa sea
geqret # ®7 § fawfqaq g1 @ &; A

(T) FTHET FT FT FEqrAl  q4qT
arfasT geFa =9 faameg, a<@r &1, 995
ey #@eFa AEIHT & ®Y F faF1H FI
gfafeaa 37 & a7, s1gam 37, @@Ffa
YT LA HIT A% a7 T ATHART
F34 & fqu Far F1FIET FE@ FT I
g7

e st wewfa agqr qae &
gaiwal @ Iuasr (s dto Ho g A)
(%) & (7) #mrra: fagre dsa H
YEFT WA ST AIEHTT F1 AT
FRM AMAAT & FAqd A & AT T
1T AIF § AT §2 fa9rq 74 § O
¥ yI0T A F (7% sggeqr sy qT-
FIX FT AlsAT | 981 8 | gfea d@esg
agifagrera, aw@r 4 f&t 1 ggraar &
faa =@ Fama § 309 7 fFa7 & &
T & WG A F1 gaa) Afas feafa
F AR A FE TESTN

2. A HEFa Agfawray, aE-
g, S f& sy gx@ R @t ggraar FET
UYSAT & F'q0T AT AT CF qEAT g,
q 39 1982-83 ¥ M WA FIIA
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F o s AATT § gy frar ar ak
T EEA & faT 50,000 To ¥ wfyw
T &1 7 ff | ad 1978-79 F S
TEEwT & 97 gwmd @hzy ¥ 6y
FEITT &1 3,000 To FT A5G I3
AT gEFa fEar qar 9t Wi A<
FIXATITYH FEIAT AT GIFIT T
foar #amerm, s @@ 47 agaE
afafa &1 fawifeat o3 qrarfa 4 ) o
qeqT SfF ST FIFT Y FErAar EGEL]
gl & § 61T Usq HIT ¥ W A%
FILH 7% {77 q29 qqam 1 famig
AT AT 2 T W AT wrmar &1 539
g1 Sar |

3. #reAT fag Hera fazafaeaem,
T sy famifasr & sfafqag % gy
wgrfen oF fazafamag & #ic Jg AT
aw&R, famafaaeg sz st s
¥ fade wisHl & fav g=eg & oy
HIIA TIGT FIX W@ | uF wifafas
AT 819 & F13r g9y wregar w1 yo

qgl I54T |

4. WITT AIFIT FI T AR ¥ 715
a1 421 ¢ f& efeaw gera wzifaaray,
TTRI HIT aEqdT 65 wgifaamy, -
TF AR GEHAT T €T H fawfaa gy
g 2 ar a8 | F1aza} fag g fazg-
fasi@a, 2261 & a1 & 48 qeq & sq¥
1T # 38F 9T w0 q fawfaq g ar
oF %d ¢ (& 39 famafagrag a1 wsg
TF17 #1T fazafaama gqzm ey
#1 fasira agraar S § |

5. @afve® qusdi &1 fasiig agraar
QY &I WA TEHTT &1 UF JISAT & AT
AT HEF HgIfqaTaa [qg gedr wqrfyg
& & fag 9t gx Fiwar ) sfefag
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wu g1 q-gifafas goamm g@ Q) giw-
AT F HATT ATIRT FIEA F fqq qUA

g | gTEdr gapa wgifqaea aEd
¥ fgawa¥, 1982 ¥ srzw Fega waifqan-
qF/TT FEGT AIHAT F AAHFETT F AT
amw v & fau fagie usg @R F
qAreAR F FraEA fHAr 9r 9wy garaAi
1 F47 F F107 39 faew g9 & ATH
7 g% fagre A8 fFar s g4 | 90 aw
& 3T, 98 wEAE, f@gw s & #9
a1 O &Y wEdl & AT ] e, 1483
%1 g% gaara afafy a7 JoF ¥ w537 &0
o aaEET afafs & oz dml
FEqTHl FT AT FIA HIT TAFT AT
FEFA gEIigETAT /AT FEAT AGAT F
FATRFTT & A0 77 F7 ATAQEAT &
arr ¥ ooz & fay e gy afafq
qTASE FT 2| A T¥AY H arfawr q5-
gresa faermra, F3@T &7 F1E I=17 FHI
F qrg  Ffaeife 787 737 2 |

Urdu Bureau Publication Programme

3046. SHRIMATI GEETA MUKHER-
JEE : Will the Minister of EDUCATION

AND CULTURE be pleased to state :

(a) whether it is a fact that the publication
programme of the Urdu Bureau is at a
stand still; and

(b) if not, how many manuscripts have
been sent to the press during the last one
year with regard to original writings ?

THE DEPUTY MINISTER IN THE
MINISTEIES OF EDUCATION AND
SOCIAL WELFARE (SHRI P.K. THUN-
GON) : (a) No, Sir. )

(b) During the year 1982-83, Bureau has
published 33 titles. Out of these 33 titles, 9
pertain to original writing]9 translations and
15 are reprints.

Introduction of fast inter-city Express Trains
to avoid cases of chain pulling

3047. SHRI ANANTHA RAMULU
MALLU : Will the Minister of RAILWAYS
be pleased to state :
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(a) whether Government have conducted
any study regarding the areas in which chain
pulling case are more, particularly in Nerth
Eastern Region;

(b) whether it is also a fact that cases of
chain-pulling are less in fast express trains;
and

(c) if so, would it be convenient to intro-
duce more fast inter-city express trains ?

THE MINISTER OF RATLWAYS (SHRI
A.B.A. GHANI CHAN CHOUDHURI) : (a)
and (¢c) The Railways are alive to the
problem of unauthorised pulling of alarm
chains on running trains. Analysis of such
cases is done regularly and vulnerable
sections and trains are pin-pointed.
Incidence of alrm chain pulling varies from
train to train and section to section. Indro-
duction of new inter-city Exbress trains is
limited due,to resource constraints.

Infroduction of direct Train link between
Dibrugarh/Tinsukia and Silchar /Karimganj

1048, SHRT M ISMAIL Will  the
Minister of RATLWAYS be pleased to state
whether steps have been taken to introduce
direct train link or through reservation
facilities for travellire between Dibrugarh
Town/Tinsukia to Silchar/Karimganj and
vice versa ?

THE MINISTER OF RAILWAYS (SHRT
A.B A. GHANI KHAN CHOU-
DHURI) : Irtroduction of a direct train
between Dibrugarh/Tincukia and Silchar/
Karimganj has not been found feasible at
present, dve to line capacity constraints,
paucity of coaching stock and locomotives.
However, a quota of 3 seats each for Kari-
mganj and Silchar in 1l nd Class by 3 Up
Assam Mail has been provided for passen-
gers from Tinsukia/Dibrugarh,

Electrification of New Delbi-
Bombay Rail Line

3049. SHRI MOHAN LAL PATEL : Will
the Minister of RAILWAYS be pleased to

state :

(a) whether there is any plan to electrify
the rail line from New Delhi to Bombay;
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(b) if so, the details thereof; and

(c¢) what steps has been taken upto now to
implement the plan ?

MINISTER OF RAILWAYS (SHRI
A.B. A. GHANI KHAN CHOUDHURI):
(a) Yes, there is a plan to electrify the rail
lines from New Delhi to Bombay.

(b) There are two trunk routes from New
Delhi to Bombay. The position of electrifica-
tion of the two trunk routes between New

Delhi and Bombay is indicated below :

(i) VIA WESTERN RAILWAY :
Delhi-Mathura-Kota-Vadodara section.
Work in progress.

Vadodara-Bombay Central :

Alreadv on electric traction.

(ii) VIA CENTRAL RAILWAY :
Delhi Mathura-Bhopal-Itarsi-
Bhusawal.

Work in progress.
Bhusaval-Bombay VT

Already on electric traction.

(¢) The electrification of parts of the
route not alreadv electrified have already
been anproved and included in the various
Works Programmes Works are in advanced
stage on the section Delhi-Mathura and
Ratlam-Vadndara. On the other sections
also the works have been taken up and are
being progressed within the constraints of the
funds available for this purpose.

Representation from Tndian
Phonographic Industry

3050. SHRT A. NEELALOHITHADA-
SAN NADAR : Will the Minister of EDU-
CATION AND CULTURE be pleased to
state :

(a) whether any representation has been
given by the representatives of Indian Phono-
graphic Industry regarding copyright
(Amendment) Bill. 1982; and

(b) if so, the details of the representa-
tion and the reaction of Government about
it ?
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THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : (a) and (b) Yes
Sir. Representation has been received from
the Indian Phonographic Industry regarding
the widespread piracy of phonogram records
and making suggestions for incorporating
certain amendments in the Copyright
(Amendment) Bill for combating piracy.
Under the provisions of the Indian Copyright
is a proprietary right and it is for the owners
of copyright to institute necessary civil or
criminal proceedings in the appropriate court
of law for enforcement of their rights. In so
far a¢ the Govt. are concerned, the problem
is being studied in its various aspects with a
view to finding suitable remedial measures.

Spread of Malaria in Tribal
Districts of Crissa

3051. SHRT ARJUN SETHI :
SHRI LAKSHMAN MALLICK :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether Government have received
any report from the State of Orissa that
M=alaria is spreading in the tr:bal district of

Orissa:

(b) if so, the details regarding number
and names of such districts;

fc) the steps Government have taken to
check the spread of this dicease; and

(d) the schemes which are under imple-
mentation or are nroposed to be implement
ed in the tribal districts of Orissa for this
purpose ?

THE DEPUTY MINISTER OF STATFE
IN THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI MCH-
SINA KIDWAT): (a) and (b) A stztement
received from the Government of Orissa con-
taining the districtwise details of incidence
of malaria is enclosed. It would be seen
therefrom that the overall incidence of mala-
ria in respect of the districts of State includ-
ing the tribal districts has shown a declining
trend in comparison with the incidence
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during the corresponding period in 1982.
However, there is some marginal increase in
the incidence of malaria in the districts of
Balasore and Phulbani during the currént
year as compared to the incidence during the

corresponding period in 1982.

(c)and (d) The following specific steps
are being taken to control this disease in the
State of Orissa including the tribal dis-

tricts :-

(1) Every village is visited fortnightly
by a surveillance worker to detect fever
cases, collect blood smears and to give pre-
sumplive treatment,

(2) The laboratories in the Primary
Health Centres provide prompt examination

of blood smears of fever cases and institu--

tion of radical treatment of positive cases.

(3) Drug Distribution Centres and Fever
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villages so that the drug could be made avai-
lable with no loss of time to the fever cases.

(4) Insecticidal spray operatoins are
undertaken in all the rural areas which have
incidence of two or more cases per thousand

population per year.

(5) With a view to control of the P. falci-
parum infection which accounts for death
due to cerebral malaria, with the help of
World Hcalth Organisation/Swedish Inter-
national Development Agency, an intensive
programme known as P. falciparum Contain-
ment Programme is continuing in the 12 dis-
tricts of Orissa State with Headquarters at
Bhubaneswar. The districts are Mayurbhanj,
Keonjhar, Sundergarh, Sambalpur, Bolan-
gira, Dhenkanal, Phulbani, Kalahandi,
Ganjum, Koraput, Puri and Balasore.

(6) Research activities are also being car-
ried out in the State to find out P. falciparum
strain resistance to chloroquine,

Treatment Depots are functioning in the
STATEMENT
S. District Positive upto P.f. Positives upto P.f.
No. March, 1982 March, 1983
1. Balasore 555 137 599 81
2. Bolangir 1624 1428 497 410
3. Cuttack 1694 1047 1153 1723
4. Dhenkanal 4877 3685 3191 2488
5. Ganjam 11454 9208 5000 4315
6. Keonjhar 4325 3597 4174 3299
7. Koraput 14501 12639 11196 10216
8. Kalahandi 4568 3595 2570 2019
9. Mayurbhanj 3241 2213 2797 1917
10. Puri 2333 ’ 1156 1597 832
11. Phulbani 5034 4287 6301 56558
12. Sambhaipur 3777 3370 2872 2408
1 3 Sundergarh 4048 3610 4012 3507
TOTAL : 62031 49972 45959 37868
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Low Platform between Howrah
to Malhore

3052. SHRI ASHFAQ HUSAIN : Will
the Minister of RAILWAYS be pleased to

gtato @

(a) whether Government are aware of the
difficulties and hardship faced by general
travelling public due to the low platform on
the newly converted line between Howrah to

Malhore (Lucknow);

(b) upto what time platform on this'line
will be raised according to the needs of the

broad gauge; and

(c) the amount allocated on this}*account
for the year 1983-84 ?

THE MINISTER OF RAILWAYS
(SHRT A.B.A. GHANI KHAN CHAU-
DHURD :(a) At the time of conversion of
Metre Gauge to Broad Gauge, it is not
practicable to raise the platforms to high
level. as this would cause unsafe conditions
for Metre Gauge traffic during the conver-
sion stage. There are also technical diffi-
culties in raising the main platforms having
station buldings from MG standard to BG
stardard.

(b) Railway has already raised existing
island platforms at Deoria Sadar and
Muzaffarpur stations and has provided a new
BG island platform at Bhatni. Railwav also
plans to raise island platform at Gorakhpur
to high level during 1983-84. Raising of plat-
forms other important stations will have to
be planned on programmed basis depending
on availability of funds and technical consi-
derations.

(¢) Rs. 2 lakhs for Gorakhpur.

Enhancement of wages of port and
Dock Workers

3053. SHRT A.C. DAS : Will the Minister
of SHIPPING AND TRANSPORT be
pleased to state :

(a) whether the All India Port and Dock

Workers Federation has submitted a charac-

‘ter’of demands to the Government to en-
hance the wages of Port and Dock workers ;

AUGUST 11, 1983

Written Answers 68

(b) if so, action takenjthereon, and

(c) the amount of wages proposed to be
enhanced for the Port and Dock workers ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI) : (a) No, Sir.

(b)Jand (c) Does not arise,

Replacement of Switchmem by A.S.M.

2054, SHRT A XK. ROY : Will the Minister
af RATTWAYS he nleased to refer to the
renly ta YTnstarred Question Wo.
10280 an § Mav. 1983 regarding weeklv rest
far Accietant Station Masters and Section
Cantrollers and <tate @

riven

(a) action taken by Fastern Railway Admi-
nictration tn imnlement the decision taken in
1979 far ren'acing the switchmen by Assis-
tant Station Macters to operate the panels in
Acanen] Divison: and

(WY reaenne for euch long delav in impel-
mentation of the decision concerning safety ?

THF MINISTFR OF RATLWAYS
(SHRT ARA. GHANT KHAN CHOU-
DHITRD : (a) and (b) Information is being
collected and will be 1aid on the Table of the”

Sabha.

Khalistan Slocans Inside and Outside of
the Conches of Flying Mall

2055, SHRYT YAGPAL SINGH:
SHRI JATPAL'SINGH KASHYAP:

Will the Minicter of RATLWAYS be plea-
sed to state -

(a) whether it is a fact that "Khalistan"
slongans mysteriously anpeared inside and
ontside the coaches of Flving Mail running
betweent Amritsar and Delhi ;

(bY if so. the details thereof; and

(c) the reaction of Government with regard”
thereto and the recult of the inquiry, if any,
conducted into the matter.

THE MINISTER OF RATLWAYS (SHRI
A. B. A. GHANI KHAN CHOUDHURI):
(a) to (c) Yes. on 17.7.83, some slogans had
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been found inscribed on some coaches of
Flying Mail bound for Delhi and were noti-
ced after departure from Ludhiana. On return
the Rake was subjected to through check
and found slogans of "DHARM YUDH
EXPRESS” stencilled in Punjabi with black
paint on coach No. 10755, 10706 and 10761
particularly on the doors of these coaches.
Handwritten slogans were also found
inscribed in Punjabi all over inside coach No.
10755, stating as "RAJ KAREGA KHALSA
ALL INDIA SIKH STUDENT FEDE-
RATION ZINDABAD, KHALISTAN-
ZINDABAD.” Coach No 10755 on its arri-
val at Nizamuddin was detached for eras-

ing the slogans.

It is learnt that about 175/200 sympathis-
ers of this movemnet including siudents and
young boys had travelled in these coaches in
the morning of 17.7.83 Ex. Ludhiapa to
Amritsar where this Rake becomes 118
Dn/ 117 UP, which runs from Amritsar to
Ludhiana and back, and they were suspected
to have inscribed and writien these slogans

during the journey.

Again on 25.7.83 and 29.7.83 similar type
of slogans were noticed written inside coa-
ches No. 2241 NR and 10706 respectively
attached to the aforcsaid train. These slog-
ans were subsequently clean-washed at
Nizamuddin. The acuvities of the Khalistan
sympathisers are being waiched.

Name of Companies Supplyin; Medicines
For Use in C.G.H.S.

3056. SHR1 VISHWANATH SHARMA :
Will the Minister of HLALIH AND

FAMILY WELFARE be pleased to state:

(a) the names of Government/Private
companies which have been supplying allo-
pathiclayurvcdic/homoeopa[hic medicines for
use in the C.G.H.S. dispensaries; and

(b) the quantity and value of medicines
supplied by these agencies during the last
three years, separately ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI KUMUDBEN M.
JOSHI) : (a) and (b) The information is
being collected and will be laid on the Table
of the Sabha,
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Criterla For Opening of Central Schools

3057. SHRI UTTAMBHAI H, PATEL :
Will the Minister of EDUCATION AND
CULTURE be pleased to state the criteria.
for opening of Central Schools ?

THE DEPUTY MINISTER IN THE MINI-
STRIES OF EDUCATION AND CULTU-
RE AND SOCIAL WELFARE (SHRI P.K.
THUNGON) : The Kendriya Vidyalayas
(Central Schools) are primarily intended
education to chidren of transferable emp-
loyees of the Central Government. These
Vidyalayas are opended at those places
where there is a concentration of Central

Government employees, including Defence
and para- military personnel, or where public
sector undertakings or institutions of higher
learning are  located, The  schools
are opened in a phased manner at plasgs
where there is a demand and where requis-
ite facilities in the form of land etc. are
made available by the sponsoring authori-
ties.

Pakistans Readmission into Common-
weaith

3058. SHRI G.M. BANATWALLA :
SHRI B.V. DESAI :

Will the Minister of EXTERNAL AFFA-
IRS be pleased to state :

(a) whether Government are aware of any
move by Pakistan to rejoin the Common-

wealth;

(b) if so, whether the Government pro-
pose to support the move in a sprit of further
promotion of cordial relations with; Pakis-
tan; and

(c) Government reaction in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) : (a) Government have
seen press reports to this effect; However,
according to our information, Pakistan has
not, so far, made any application for rejoin-
ing the Commonwealth;

(b) and (c) Do not arise.
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Uniform Policy Regarding Primary Educaticn

3060. SHRI BHEEKHABHAI : Will the
Minister of EDUCATION AND CULTURE
be pleased to state whether there is any pro-
posal to adopt a uniform policy in respect of
Primary Education in the country ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHR1 P.K. THUNGON) : The stage of
education covering classes 1 to 5 conceived
as primary education forms part of the 1042
school system, with a common curriculum for
all upto class 10, recommended to all States
and Union Territories for uniform adoption.

Anti-India Propaganda by Iranizn
Embassy in U.K,

3061. SHRI BRAJIMOHAN MOHANTY:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether Indian High Commission in
U.K. had lodged a protest to British Govern-
ment for slanderous description of Assam
incident as a genocide in the Official Journal
of Iran Embassy in U.K. in violation of
diplomatic norms;

(b) if so, what is the response of the
U.K. Government in this regard;

(c) whether Government have taken up the
matter with the Government of Iran for their
unfriendly act of carrying on slanderous pro-
paganda against India a foreign country; and

(d) if so, give details thercof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) : (a) Yes, Sir.

(b) The British Government has brought
the matter to the attention of the Embassy
of the Islamic Republic of Iran in London.

(¢) and (d) The Government has taken
up the matter with the Iranian authorities
both in New Delhi and in Tehran. The
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Iranian Government has assured us that
their Embassy in London has been instructed
not to publish such articles in future.

UNDP expert to assist in Development of Ship
building and Ship Repairing Facilities

3062. SHRI SUSHIL BHATTACH-
ARYA : Will the Minister of SHIPPING
AND TRANSPORT be pleased to state :

(a) whether it is a fact that the services
of a United Nations Development Programp‘nc
expert have been requisitioned to assist f“
the development cf ship building and ship

repairing facilities; and

the salient features of the

(b) if so,
programme ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI): (a) Yes, Sir.

(b) The salient features of the programme
are

—to assess the present status of
Shipbuilding and Shiprepair Units
under the Ministry;

—to devise measures for improving
the performance of the units and
achievements of targets stipulated
in the Sixth Five Year Plan.

Bringing together Dissidents from Nagaland,
Mizoram, Manipur, Assam and Punjab

3063. SHRI SATYASADHAN CHAK-
RABORTY :

SHRI DAULAT RAM SARAN :
SHRI TRILOK CHAND :

Will the Minister of EXTERNAL

AFFAIRS be pleased to state :

(a) whether the Government are aware
that attempts were made in London to bring
together dissidents from Nagaland, Mizoram
Manipur, Assam and Pupjab, living there;

(b) whether the Government are also
aware that a link already exists between

SRAVANA 20, 1950'(54K 4)

Written Answers 74

the so-called Khalistan movement and the
Afghan liberation groups backed by Pakistan
the U.S. and the Iran;

(c) if so, details thereof;

(d) whether the Government is going to
take any steps in this regard;

(e) if so, details thercof;
(f) if not, the reasons therefor;

(g) whether the Government is going to
take up the matter with the U.K. and other
Governments; and

(h) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) : (a) to (c) The
Government have pe confirmation that any
such links have been or are being established
between all these various elements.

(d) to (h) Do not arise.

Target to set up Leprosy Detection
Centre during 1983-84

3064. SHRI G.Y. KRISHNAN : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Central Government bave
fixed target for establishing some leprosy
detection centres during 1983-84 in the
Country; and

(b) if so, the details in this regard, State-

wise 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI MOHSINA
KIDWAI) : (a) and (b) Statement indicating
State-wise target for the year 1983-84 for
establishing leprosy detection centres in the
country are given in Annexure. These are in
addition to the lepfosy detection centres
already functioning in various States/UTs.
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Statement

State-wise Targets for Establishing of Leprosy Detection/Centres during 1983-84

'S Name of the State LCU  ULCU  SET.  UULC  ULC
No.
1. Andhra Pradesh 1 - 10 1 3
2. Assam —_ —_ 10 1 2
3. Bihar — 1 5 1 —-
4, Madhya Pradesh — 1 = — —
5. Maharashtra — — — 8 —_
6. Orissa 2 2 5 1 40
7. Punjab — — — 1 —
8. Rajasthan 1 - 5 - —
9. Sikkim o - 3 — —
10. Tamil Nadu 1 — — 1 5
11. Tripura —_ — 5 — —
12. Uttar Pradesh 1 —= = 2 —
13. West Bengal — —_ —_ 1 2
14. A & N. Island —_ - 3 — —
15. Arunachal Pradesh — —_ 5 = —
16. Gujarat 1 e — — —
17. Kerala — — - 1 —
TOTAL : 7 4 51 18 52

1. Leprosy Control Unit

3. Survey Education Treatment Unit

5. Urban Leprosy Centre

2. Upgraded Leprosy Control Unit

4. Upgraded Urban Leprosy Centre

Special cell for SC and ST

3065. SHRI PIYUSH TIRKI: Will
the Minister of RAILWAYS be plcased to
state :

(a) whether a special cell has been set up
in the Ministry to ensore that the instructions
to safeguard the interests of Scheduled
Castes and Scheduled Tribes in recruitment
and promotions are implemented in letter
and spirit ;

~

(b) if so, details of the members of that
special cell, and the number of members
belonging to SC and ST community in it ;

(c) details of the powers delegated to it ;
and

(d) details of the powers to punish if any,
to the officials who violate the rules in con-
pnection with the recruitment and promotion
of SC and ST employees ?
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THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHOUDHURI):
(a) The reservation cell dealing with the
matters regarding reservation for SC and ST
and their implementation etc. exists in the

Minpistry of Railways.

(b) The cell consists of 6 officers and
14-pon gazetted staff. Four number of
officers belong to SC community and one to
ST. In case of nor-gazetted staff, 5 belong
to SC and 1 to ST.

(c) The officers and inspectors of the cell
are authorised to carry out inspections of the
roster registers for recruitment and pro-
motional categories maintained for the
purpose of reservation for SC/ST. 1In case
recruitments and promotions have not been
done as per the roster registers, the inspect-
ing officials are authorised to issue instruc-
tions to rectify the lapses.

(d) Tnstructions exist that if anybody at
anv level is found violating the reservation
rules. he is liable to be called upon to explain
his conduct and no compromise is made in

this regard.

Allotment nf Land to Temple Management
of Majhi Ghariant Temple Trusts

1066. SHRT GIRTDHAR GOMANGO :
Will the Minister of RATLWAYS be pleased
to state ®

(a) whether the Majhi-Ghariani Temple
Trust had approached and anplied a number
nf times to a Divisional Manager, Waltair
(South Fastern Railway) for allotment of
tand to the temple management on payment

of the agreed price ;

(b) if so, the detailes therefor and the
steps taken bv the Railway Authority ;

(¢) whether the Railway Authority has
examined the matter ; and

(d) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI *A.B. A. GHANI KHAN CHOU-
DHURD : (a) to (d) The Majji Gowri Temple
Trust approached the Divisional Railway
Manager, Waltair, South Eastern Railway for
relinquishment of Railwey land measuring
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426' x 150’ at Rayagada station. The Temple
Authorities accepted in principle to take
over the land on payment of prevailing mar-
ket value, which was furnished by the Civil
Authorities in April, 1982. Meanwhile, on
further review, it was found that the
Railway land in question would be required
for the proposed doubling of Railway line
between Rayagada and Vizianagaram. The
land in this location, therefore, cannot be

spared for relinquishment in frvour of the
Temple Authorities.

Recent Schemes Formulated for
Rehabilitation of Lepers

3067. SHRI K. PRADHANI : Will the
Minister of SOCIAL WELFARE be pleased
to state :

(a) whether Government’s attention has
been drawn to the Patriot dated the 7 July,
1983 stating that recently States and Central
Government have nrepared a Scheme for the
rehabilitation of lepers during the current
financial year ; and

(h) if so, the details regarding the Scheme
as well as the details regarding the financial
accistance which has been sanctioned in this
regard ?

THF DFPUTY MINISTER TN THE
MINTSTRIES OF EDUCATION AND
CUTrTURE AND SOCTAL WFLFARFE
(SHRY P, K. THUNGON) : (a) Yes. Sir, But
the Central Government have not received
anv scheme for rehabilitation of lepers ac
referred to in Patriot issue of 7th July 1983,

(b) Does not arise. However, during the
vear 19R82-83. under the existing Scheme of
Assistance to Organisations for the Disahled
Personge, the Central Government sanctioned
a grant of Rs. 9.9 lakhs to Hind Kusht
Nivaran Sangh, Orissa State Branch. Bhuba-
neswar, for rehabilitation of lepers at Puri.

A scheme for establishment of 15 Leprosy
Re-habilitation promotion units in the major
endemic States for medical rehabilitation of
leprosy patients has been approved by the
Government of India, Under this scheme.
financial assistance amounting to Rs. 24.00
lakhs will be provided per unit.
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Vaigai Express

3068. SHRI D.S.A. SIVAPRA-

KASHAM ; Will
WAYS be pleased to state :

(a) what is the total seating capacity of
Vaigai Express running between Madras—
Madurai ;

(b) whether all the seats are occupied on
either way daily ;

(c) if not, the reasons therefor ;

(d) what steps Railway Department have
taken to encourage passengers to travel In
Vaigai Exprrss ; and

() whether Vaigai Express is remune-
rative considering the expenditure involved
in running of the train ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURT : (2) At present 880 reserved.
ceats and 120 unreserved seats are provided
in 135/126 Vaigai Express.

(b) Generally the nercentage occupation
of these trains is fairly high.
(c) and () Do not arise.

(e) Separate statistics for costing and
remunerativeness of individual trains are not
maintained.

Meeting of Foreign Sccretcaies of South
Asian Countries

3069. SHRI BAUASAHEB VIKHE
PATIL : Will the Minister of EXTERNAL
AFFAIRS be p leased to state :

(a) whether it is a fact that the foreign
secretaries of seven South Asian Countries

met recently at New Declhi to consider the -

question of regional co-operation ;

(b) whether as a result of the discussion
any working formula could be evolved;
and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) : (a) Yes, Sir. The
meeting was held on July 28-29, 1983 in order
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to prepare for the meeting of Foreign Minis-
ters of South Asian Countries held in New
Delhi on August 1-2-1983.

(b) The preparatory Meeting of Foreign
Secretaries drew up an Integrated programme
of Action based on the work done at the
technical level. The Meeting also prepared a
draft Declaration on South Asian Regional
Cooperation. The recommendations of the
Foreign Secretaries were approved at the
Meeting of Foreign"Ministers.

(c) The Integrated Programme of Action
incorporates programmes of cooperation in
the areas of Agriculture, Rural Development,
Telecommunications, Mecteorology, Health
and Population, Postal Services, Transport
Services, Science & Technology and Sports,
Arts & Culture.

The Declaration on South Asian Regional
Cooperation scts out th: broad objectives
and principles of such cooperation and
incorporates provisions regarding the insti-
tutional and financial arrangements.

Officers of Archaeological Survey of India
sent ahroad

3070. SHRI K. LAKKAPPA : Will the
Minister of EDUCATION AND CULTURE
he pleased to state :

(a) whether a large number of officers of
the Archaeological Survey of India have been
sent abroad under the cultural exchange
programmes, on study tours and as delega-
tions during the last three years;

(b) il so, the total number of officers sent
abroad under cach scheme. year-wise and
their duration of stay abroad ;

“(¢) criteria adopted for the selection of
officers sent abroad under the various pro-
grammes ; and

(c) whether it is a fact that some senior
officers with higher qualification of the
Archaeological Survey of India have not been
selected while some junior officers are
deputed frequently for the foreign tours under
these programmes ; if so, facts thercfor ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION &
CULTURE AND SOCIAL WELFARE
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(SHRI P.K. THUNGON) : (a) and (b) A
statement showing the total number
of officers of the Archaeological Survey of
India sent abroad during the last three years
under (i) Cultural Exchange Programme ;
(i1) Training/Study tour and (iii) Deputa-
tions/Delegations is placed on the Table of
the House.,
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(c) The criteria adopted for selection of
officers sent abroad under various pro-
grammes are their experience, field of specia-
lisation and invitation from intcrn;ational
bodies and foreign universities/institutions.

(d) No, Sir.

STATEMENT

(1) CULTURAL EXCHANGE PROGRAMMES :

No. of foreign

Duration of their

Year No. of officers
sent abroad trips stay
1980 2 2 8 days to
30 days
1981 3 3 21 days to
30 days
1982 1 1 15 days
TRAINING/STUDY ABROAD :
1980 4 4 3 months to
6 months
198]1 3 3 4 months to
6 months
1982 2 2 4 mooths
DEPUTATIONS/DELEGATIONS :
1980 4 5 3 days to
6 months
1981 6 9 4 days to
97 days
1982 18 19 4 daysto
4 months

——
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Regional co-operation among South Asian
Countries

3072. DR. KRUPASINDHU BHOI:
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Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether India’s offer on regional co-
operation among developing countries within
the scope of South Asian regional co-
operation for 1echnical co-operation has
received any response ;

(b) if so. the details of the technical co-
operation offer and thc response from
developing countries thereto ; and

(¢) the outcome thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 A.A. RAHI\) : (a) and (b) India
has been actively participating in various
meelings on South Asian Regional Coopera-
tion in which possibilities of technical
cooperation among the countries of South
Asia have been discusced. lidia has put
forward several proposals for technical coope-
ration in areas such as  Agriculture,
Meteorology, Rural Development, Science
& Technology, Telecommunications and
Transport Services, The response of the other
couniries of the region to India’s proposals
has been positive,

(c) A Meeting of Foreign Ministers of
South Asian countries was held in New
Delhi on August 1-2, 1983. At the conclusion
of the Meeting the Foreign Ministers signed
a Declaration on South Asian Regional
Cooperation. They also launched an Inte-
grated Programme of Action incorporating
programmes of cooperation in the fields of
Agriculture, Rural Development, Telecom-
munications, Meteorology, Health and
Population, Postal Services, Transport
Services, Sciecnce & Technology and Sports,
Arts & Culture.

Alternative Highway to J.V. Road Connecting
Jammu with Srinagar

3073. PROF. SAIF-UD-DIN SOZ
Will the Minister of SHIPPING AND

TRANSPORT be pleased to state :

(a) whether Government are aware of
the proposal for construction of an alterna-<
tive highway to J.V. Road conecting Ja
with Srinagar; and
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(b) if so. the time by which the Moghal
Road will be completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI) : (a) and (b)
The State Government are Pressing for
providing an alternative highway to Natio-
nal Highway No. 1A to connect Jammu with
Srinagar, and have suggested an align-
ment along the Moghal Road via Rajouri,
Poonch, Bafliaz, Shopian and Pulwama
However, this new road, as and when
constructed, would be a State Road and as
such all matters pertaining to its construction
etc. are to be dealt with by the State
Government.

Amount spent on batote-doda national
Highway

3074. SARTI ABDUL RASHID KABULI :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether Government have declared
the Batote-Doda road in Jammu & Kashmir
as National Hipchway; and

(b) if so, amount spent on it so far, and
time by which the road will be fully develo-
ped according to schedule ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI) : (a) The
Batote-Doda-Kishtwar road was declared as
National Highway No. IB in June, 1977.

(b) This National Highway is to be deve-
loped to single-lane N.H. Standards. The
improvement/development works were started
in 1979 and an expenditure of Rs. 4.30
crores has been incurred upto March, 1983.
Development work is to be carried over to
the 7th plan and would be completed there-
after depending upon the availability of

funds.
Dancing troupes visit abroad
3075. SHRI BRAJI MOHAN MOHAN-
TY : Will the Minister of EXTERNAL

AFFAIRS be pleased to state :
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(a) how many dancing troupes sponsored
by Government or Governmental agencies
visited the foreign countries during 1982-83
and 1983 84 upto May end which of the
countries they visited with name of Jeading
dancers in each troupe;

(b) whether all classical dances of the
country have been projected through these
cultural troupes; and

(c) whether any Orissi dancers represen-
ted India in such troupes, if so, details
thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRT A.A. RAHIM) : (a) Details of per-
forming troupes sent out by the Indian
Council for Cultural Relations in 1982-83
and upto May 1983 are laid on the Table of

the House. [Placed in library. See No.
LT-6865 83].
(b) Yes, Sir.

(¢) Yes, Sir. The names of these Orissi
dancers are (i) Guru Kelucharan Mahapatra,

(ii) Smt. Sanjukta Panigrahi, (iii) Km.
Malavika Sarukkai, and (iv) Smt. Malti
Parikh. Dectails regarding visits by these

dancers may be seen in the statement.

An Orissa Folk dance group led by Sri
Bhagban Sahu of Narendrapur (Orissa) was
also sent to participate in the Festival of
India in UK and to give performances in
spain in November 1982.

Setting up of Cement Plant in Nepal

3076. SHRI MADHAVRAO SCINDIA :
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether it is a fact that an Indian
delegation had gone to Nepal in the first
week of June to finalise the setting up of a
cement plant there and to discuss in depth
the assistance India had offered for setting
up 12 industrial projects in Nepal; and

(b) if so, the details about the outcome
of the aforesaid discussions ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) : (a) Yes, Sir, a four
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member delegation visited Nepal from
2.6.83 to 8.6.83 with a view to finalising the
details of the cement plant proposed to be
set up as an Indo-Nepal Joint-Venture
Project at Jaljal, in Udaipur district of Nepal
The delegation also held discussions on
bilateral industrial projects under implemen-
tation and the follow-up to our commitment
at the UNIDO Solidarity meeting held at
Kathmandu last year.

(b) Regarding the proposed Joint
Venture Cement Plant, it was decided that
the Plant would be of the capacity of 1,200
tpd. The debt : equity was agreed upon at
3 : 1 of which CCI on behalf of Govt. of
India would hold 45% of the equity capital
and the remaining 55% would be held by
HMGN and its fully owned public
organisations.

In the case of the 12 industrial projects
these have merely, at this stage been identi-
fied and, within an amount of Rs. 1 crore
pledged, one of them, selected mutually by
both Govts., will be taken up for consider-
ation.

Requirements of Delhi University and
College Lecturers

SHRI BABURAO PARANIJPE :
SHRI SATISH AGARWAL :

3077.

Will the Minister of EDUCATION AND
CULTURE be pleased to refer to Unstarred
Question No. 85 replied in Rajya Sabha on
25 February, 1983 and Unstarred Question
No. 801 replied on 24-2-83 regarding offer
made to Delhi University Teachers and
state :

(a) what will be the actual/estimated
future requirements for promoting Delhi
University and College lecturers in the next
five years assuming that all those eligible are
selected for promotion ;

(b) how many University and College
lecturers are presently eligible for promotion
under the eligibility criteria passed by tle
Delhi University and how many would be
eligible if the University were to accept
UGC’s objections ; and
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(c) to what percentage in excess of 1/3rd
of all teachers will ‘necessary adjustments be
made in the overall formula so that no
eligible teacher is denied promotion due to
non-availability of positions for placement’
in the next five years/ten years ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : (a) The Univer-
sity has not made any projection of the
number of positions required promotion of
teachers during the next five years.

(b) Teachers who fulfil the -eligibility
criteria have been asked to submit their
self-assessment proforma by August 16, 1983.
The Universitly will be in a position to
indicate the number of eligible teachers at
present only after the proformae have been
received and scrutinised.

(c) The University has not made any such
assessment of the future needs,

Meeting of Standing Committee on Co-
operation in the Field of Public Health
and Medical Sciences

3078. SHRIMATI MADHURI SINGH :
SHRI1 SANAT KUMAR
MANDAL :
SHRI R. L. BHATIA :

Will the Mipister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether it is a fact that a meeting of
the Standing Committee on Co-operation in
the field of public health and medical sciences
between India and the Soviet Union was
held recently in Moscow ; and

(b) if so, the subjects discussed and out-
come thereof ?

THE MINSTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI MOHSINA
KIDWAI) : (a) Yes.

(b) The Standing Committee reviewed the
progress of work done in the six identified
areas of cooperation, namely, communicable
diseases, immunology and vaccines produc-
tion, neurophysiology, blood and blood
products, ophthalmology and oncology,
contained in the Plan of Co-operation signed
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between the two countries in April, 1980 and
also finalised the Plan of Co-operation for
the year 1983-84.

Follow up Action on non-aligned
Movement Resolutions

3079. SHRI K. RAMAMURTHY : Will
the Minister of EXTEKNAL Al FAIR> be

pleased to state :

(a) the follow up action taken on the
Resolutions of Seventh Non-aligned Summit

beld at New Delhi, and

(b) the response of developed nations to
the legitimate demands of Non-Aligned

Nations ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXETRNAL AFFAIRS
(SHRI A. A. RAHIM : (a) At the New Delhi
Summit all the decisions and recommenda-
tions of the assembled Heads of State or
Government were contained in the text of
the Final Declaration itself and no seperate
resolutions were adopted. Suitable follow
up action is being taken on these decisions
and recommendations, particularly in respect
of Summit level participation at 38th UNGA,
the question of independence of Namibia
and consultations on the situation in the
Middle East. The Co-ordinating Bureau has
held five meetings in New York to discuss
important international developments and
follow up on NAM decisions. On economic
issues PM has addressed letters to scveral
leaders of the developed countries., Con-
sultations are continuing with these aod
other countries on the implementation of
recommendations such as the proposed
international Conference on Moncy and
Finance for Development.

(b) The New Delhi Summit bad recom-
mended a series of measures on disarmament
and development which were addressed to
the developed countries, Many developed
countries have responded positively in
general terms to the various decisions of the
New Delhi Summit but there has not been
any perceptible change in the attitude of the
developed countries to specific demands of
the non-aligned countries. This was evident
during the recent session of UNCTAD-VI in
Belgrade.
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Running of Aoother Express (Train on
Puruliahowrah Section of S.'E. Rallway

3080. SHRISATYAGOPAL MISRA :
SHRI BASUDEB ACHARYA : l'

Will the Minister of RAILWAYS be|
pleased to state : t

(a) whether his Ministry has taken any '
decision to run another express train in the
Purulia—Howrah section of South Eastern
Railway ;

(b) if so, the details thereof ; and

(¢) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS |
(SHRI A.B.A. GHANI KHAN CHOU-

DHURI) : (a)to (c) No, The proposal is
under examination.
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Projects Taken Up by Research In
re-Production on Priority Basis

3082. DR. VASANT KUMAR PANDIT:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether the Institute for research in
Reproduction (IRR) under the {ndian Coun-
cil Medical Research (ICMR) has taken up
certain projects on priority basis for imme-
diate research;

(b) if so, the details of each project taken
up by IRR the progress achived, and the
results thereof;

(c) Whether high priority has been given
to Tube Baby Project in vitro- fertilization
to help fertility of both parents who cannot
have a baby, if so, the details thereof;

(d) whether ICMR has bassed the resea-
rch on modern technology achieved in Britain
Australia and elsewhere on Tube Baby
Project; and

(e) if so, the achievement thereof and the
progress made by Indian technology to bring
about the utilization of this india in India ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI MOHSINA
KIDWALI) : (a) Yes.

(b) The following are the broad areas
of research taken up by the lostitute for
Research in Reproduction :

1. Structure of sunction of gonadal

peptides.

2. Development of ELIZA method for
early detection of pregenancy and other
pon-isotopic assay methods for esti-

mating reproductive hormones  in
urine.

3. National Quality Control for hormone
assay and Reagent Banok.

4. Ultra-structural researches of repro-
ductive organs.

5. Medical
ment.

Genpetics and early develop-

6. Maternal and child Health.
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7. Endocrinology of infertility.

8. Clinical trail of ncw contraceptives
approved by the Drugs Controller of
India, Ministry of Health and Family
Welfare.

9. Psycho-social research on prevalence
of fertilily in Maharashtra.

Results will be known only after comple-
tion of studies, which are in progress.

(c) This is one of the priority areas of
research at TRR and studies on the project
are currently in progress.

(d) Studies carried out in Britain, USA
Australia, as published in scientific jour-
nals, are closely consulted by IRR scientists.
In addition to this backgrounds, IRR is
still standardlizing many procdurcs.

(e) Tt is too early to bring about general
and broad based utilisation of the Test Tube
Baby project in India, unless techniques
currently tested show promise of success.

Introduction of Direct Express Trains
From Kanyakumari to Madras, Delhi
and Calcutta

3083. SHRI N. DENNIS : Will the Minis-
ter of RAILWAYS be pleased to state :

(a) details of the long distance places to
which there are direct Express Railway Serv-
ice from Kanyakumari; and

(b) details of the steps taken to run such
direct Express train service to Madras, Delhi,

Calcutta and other important places from
there ?

THE MINISTER OF RAILWAYS
(SHR1 A.B.A. GHANI KHAN CHOU-
DHURY) : (a) There are no long distance
Mail/Express trains originating/Terminating
at Kaniyakumari.

(b) Due to shortage of coaches & locomo-
tives and constraints of line capacity on
section on routes & terminal facilities, it is
not feasible at present to introduce direct

trains between Madras, Delhi, Calcutta and
Kanyakumari.
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Assistance of Yoluntary Organisaticn to
Fight Dowry Evil and Provision of
Fioancial Assistaoce

3085. SHR1 LAKSHMAN MALLICK
SHRI K. MALLANNA :

Will the Minister of SOCIA'. WELFARE
be pleased 10 state :

(2) whether Government have sought the
assistance of some voluntary organisations in
a bid to fight the dowry evils and provide
succour to its victims by providing some
financial aid for setting up homes for such
victims; and

(b) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON) : (a) Yes, Sir.

which is being run through 14 centres in the

country has been framed with a view to protec- |
ting and rehabilitating women and girls, who i

are facing social and moral danger due to
family problems, mental strain, social ostra-
cism, elc. Dowry vicitms can also be accom-
modated in these homes. Under the scheme
Government gives Rs,15,000/-as non recurr-
ing grant and Rs. 83,000/- arnually as re-
curring grant to the voluntary organisation
for running a short Stay Home.

Doubling And Electrification of Bandel
-Katwa Line

3086. SHRI SAIFUDDIN CHOW-
DBARY : Will the Minister of RAILWAYS

be pleased to state :

(a) whether Government propose to ful-
fil the long standing demand for doubling
and electrification of the Bandel-Katwa
line;

(b) if so, when and thc details thereof;
and

(c) if not, reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURI): (a) to (¢) There is at present no pro-
posal for doubling and electrification of the
Bandel-Katwa scction. The question of
taking up these works will be considered a
and when necessary subject to traffic require-
ments and availability of resources.

Birth of Mentality Retarded Children
inU P,

RASHEED MASQOOD :
IRILOK CHAND :
JAIPAL SINGH KASH-
YAP :

Wili the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether attention of the Government
has bcen drawn to the Press report appear-
ing in Times of India dated 11 July, 1983
regarding a survey Conducted by the doctors
of All India Institute of Medical Sciences
revealing failure of the U.P. Government to
provide iodised salt 10 the people in the
endemic goitre belt resulting in the birth of
thousands of mentally retarded children;
and

3037. SHRI
SHRI
SHRI
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(b) If so, the reaction of Government
thereto 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI MOHSINA
KIDWAI): (a) Yes.

(b) The National Goitre Control Prog-
ramme is at present under implementation
in nine districts of Uttar Pradesh viz., Uttar-
kashi, Chamoli, Tehri Garhwal, Garhwal,
Pithoragarh, Almora. Nanital, Bijnore and
Dehradun. All these districts are covered
with the programme for supply of iodised
salt. Plans are also being made to supply
iodised salt to other endemic areas. Viz.,
Deoria, Bareilly, Rampur, Kheri, Shahjahan-

pur, Pilibhit, Gonda, Basti. Gorakhpur,
Badaun and Behraich. The Ministry of

Health and Family Welfare is in constant
touch with the other concerned agencies like
the Ministry of Industry, Ministry of Rail-
ways, Ministry of Civil Supplies and the
Ministry of Social Welfare to ensure that
the production and distribution of iodised
salt to the goitre-endemic areas throughout
the country keeps pace with the requirements
and that the state goverments/union territo-
ries administrations are fully involved with
the implementation of the programme.

grag ® 13-7-1983 @Y fawst
T g T F FI AHY TE
@ mfeqi

3088. #taat fFmTr famgr -
it tfaer gmt

7 {9 HAT AT qqT FY FAT FIA {F -

(F) 1 a8 798 & gwdr &
THELH 13 ATE, 1983 FT fawed a2 g
I F KT T Tfeai T @ o

(@) afz &, a1 fasrelt 31 sy 7
BN & #T0 feat X mifent Qs &

TR qATIE R W X BT v
T 9T; ¥R

AUGUST 11, 1983

Written Answers 96

(1) = rfeat 1 g8 THIL HAF

AF 20 S19 F FI07 AFHAG: FA Fa1
g gg !

R wA (st go @te go WA &l
|Ygy) o (F) S e

(&) 13-7-1983 F1 16.20 & JaT
19.25 a9 & &9 AET I qfz=s W1 a9
FHI: 226 AIX 126 ITWAT WfEAT @
FT Tq ¥

() 13-7-1983 F1 fasrsit &1 @<rat
F FIT0T &1 9% sFpATiAa grfa ATget o
Fifd gy @e g3 afywiw 2fas
arat qrfesw @iaq  feFei o am=T F@
gl

-1 I FIA LT &7
AT

3089. =it ®euy garg fag : FAT T@EA
&tz gfeay weqror A1 48 aq H HI@T
s f&

(%) a1 =I19 T § g7 T A
¥ 9T 7 qHAT 8

(@) F1 T EET H 99 F TH
e g1 fFg g qra @Y gfwe & fag
FIETT T qIF FIE qeF &; JI

(1) afz gi, @ acad qo Far g ?

raeed 1T afk@ weqwor wFEg
4 usa vt (siwat wigfaan feaad) -
(F) & (7) =@ IFed &1 gfee § T
FIE SAHFTY Iqerey g1 ¢ for 510 o
¥ g3 AT & AT T FHaT 2 |

Introduction of Computer System

3090. SHRI SUDHIR KUMAR GIRI :

Will the Minister of Railways be pleased to
state :
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(a) Whether the introduction of computer
system in railways would affect the employ-
ment potential in the country ; and

(b) if so, reaction of Government
thereto ?
THE MINISTER OF RAILWAYS

(SHR1I A.B.A. GHANI KHAN CHOU-
DUHRI): (a) Computers have been with the
Railways for over two decades now. There
has been no erosion of employment potential

on the Railways on this account.

(b) Does not arise.

Meeting of Foreign Ministers of South
Asian Countries

3091.
SHRI CHITTA MAHATA :
SHRI S§$.B. SINDAL :

Will the Minister of EXTERNAL

AFFAIRS be pleased 1o staic :

(a) whether itis a fact that a meeting of
foreign ministers of seven South Asian
countries was held in the first week of
August, this year in New Delhi for conside-
ration of regional cooperation programme ,
and

(b) if so, outcome thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A A. RAHIM): (a) Yes, Sir. A
mecting of Foreign Ministers of Bangladesh,
Bhuttan, India, Maldives, Nepal, Pakistan
and Sri Lanka was held at New Delhion
August -2, 1983.

(b) At the conclusion of their meeting the
Foreign Ministers signed a Declaration on
South Asian Regional Cooperation which
scts out the broad objectives and principles
of such co-operation and incorporates pro-
visions regaiding the institutional and finan-
cial arrangements. They also decided to
launch an Integrated Programme of Action
incorporating programmes of cooperation
in the areas of Agriculture, Rural Develop-
ment, Telecommunications, Meieorology,
Health and Population, Postal Services
Transport Services, Science & Technology
and Sports, Arts & Culture,
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The foreign Ministers agreed to meet once
a year 10 review the progress of South Asian
Regional Cooperation. They also decided to
recommend to their
States/Government that they mest at their
level and agreed that the date of the Summit
would be finalised at the next Meeting of
Foreign Ministers.
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Suapply of Drugs by India tv W.H.O.

3093. SHRI N.E. HORO: Will the
Minister of HEALTH AND FAMILY

WELFARE be pleased to state :

(a) whether it is a fact that India’s bid to
emerge as one of the suppliers of drugs to
the World Health Organisation has fallen
due to pressure from leading multinational

drug companies ; and
(b) if so, the details in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH ANU FAMILY
WELFARE (KUMARI KUMUDBEN M.
JOSHI) : (a) and (b) The Consortium of repu-
ted manufacturers of drugs and formulations
formed by State Trading Corporation (STC)
and Chemexcil, participated in the world
Health Organisation (WHO) tender, for
about Rs. 22 crores covering wide range of
items totalling 38. Visits of experts and
organisation of promotional activities includ-
ing audio visual displays were arranged to
project the country’s ability to supply high
quality drugs at resonable prices and also
the range of India’s pharmaceutical products

aaté nf qqv ez ¥W migai

3094. =it |t Wif ArTo |G - FAT
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3. 197/198 AFETAT F-HATEL IR
AF-U-GSE (FTEg F 6 feo)

4. 505/506 faeef-srgAaTaTR/9aY/aftaw
(weamg ¥ 4 faw)

5. 507/508 FEAITATZ-STIIZ/IAL AfewH
(Feare & 2 fa)

6. 509/510 fawer-SAragR
(Feg | T faw)

o /afemw

Strikes by Students of Central Universities

3095. SHRI MOHAMMAD ASRAR
AHMAD : Will the Minister of EDUCA-
TION AND CULTURE be pleased to state -

(a) details of periods of strikes staged by
studf:l_lts and by the staff in the Central Uni-
versities (University-wise) since, 1980-81;
and

(b) whether the causes of the strikes have
been investigated and any steps taken to see
that the academic sessions are not curtailed

and teaching work goes on undisturbed in
future ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
!SHRI P. K. THUNGON) : (a) and (b) The
information is being colle. ted and will be laid

on the Table of the Sabha as soon as pos-
sible.

Uongaigaon-Gauvhati Rail Link

3096. SHRI NIREN GHOSH : Will the
Minister of RAILWAYS pleased to be state :

(a) When will the work for the construc-

tion of Bongaigaon-Gauhati rail link-up be
completed ; and

(b) whether Government propose to ex-
pedite it ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURI) : (a) and (b) The work on construc-
tion of New Bongaigaon-Gauhati BG rail
link is now expected to be completed by
March 1984, and is progressing satisfactorily.
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Ragiganj (o Bankura via Meihia

3097, SHRT KRISHNA CHANDRA

HALDAR Witl the Mivister of RATLL-
WAYS be pleased 1o sinvr details of the pro-
ress so far  made  in regurd 1o the
Ranigan; to Bankora via “Niejhia  railway

line ?

THE MINISTER O RAILWAY 5 (SHRI
ABA. GHAN! KHAN CHOUDHURD :
The reappraisal of the cariicr survey conduct-
Ciauge line fiom
82 Ve

ed in 1977 for & now Broud
Bapkura to Raniguni
gress. On rocept of the
report, maticr

NG T‘v'ix“, e, 18 N
Capp risal survey

will be considered in woisul-

taton wiin the Plapnipg Comnmssion ane
decided with due regard to technical feasi-

bility, finuncial and avalability of

resouraes.
{easing out in Bigha
2098, SHRI AMAR R .YPRADHAN

will the Minister of EXTERNAL AFFAIRS
be pleased to state

(a) whether it is a fact that Government
have leased out the Tin Bigha Corrigor in

perpetuity to Banglade h

(b) if so. the details thereof |

(c) whether it is also ¢ fuct that Govern-
ment have recceived rv;ncaz‘m;ttimxs from the
Tin Bigha Sangiani Commiltee  and  the
Kuchlibari  Sungriia Committee 10 roview
its decision : and

(d) if <o, the detatls
so far taken thercon ?

thereof and action

THE MINISTER OF STATE IN THLE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM): (a) The terms of
the Jease in perpatuity in respect of the arca
gear Tin Bigha were finaincd and signed
during the visit to [adi: of Gen HOML ir-had
Chief Martial Law Adminisurator of Bamgla-
desh in October, 1982,

(b) A copy of the terms of the lease was
id on the table of both the Houses of Par-
liament on 11th October, 1982

~(¢) Government had reccived a represen-
tion from the Kuchilbari “angram Com-
ittee, Mekliganj.
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(¢) The

propused

security.

that the
endanger  border

sentation stated
would

reore

ledse

The concern was taken into account in
the lease terms agrecd upon and the right
of passage of indion nationzls and and goods
to and irom Kuchbibari across the arca to
be leascd has been ensured.

Bringing the speed of Indian Raiiways at
par with foreign Railuays

3099, SHRISUBHASH YADAV :
SHRT M, RAMGOPAL REDDY ;
Wil tie Minisier of RAILWAYS be

() what is the maximum speed of Rail-
ways 1 developed countries;

() whether any assessment has ever been
made by tie Government of India to bring

th speed of Indian Railwavs at par with
the Foreizn Railway at least of jong distance
trains and to persuade passengers to utilise
rail instead of Air;

(¢) if so, what
and

are the details thereof;

id) if not, reasuus thereofl ?

THE MINISTER GF RAILWAYS (SHRI
ABA. GHANI KHAN CHOUDHURI)

(1) The speeds  on the American  Rail-
roads range upio 160 kms/hr on “select-
GG Doy wibie e speea i UK 8OIS

and slightly above and
on the Conuncot especiaily in France, speeds
of trains go upto 230 kms/hr. Japanese Na-
uonal Rarwayvs have desigoned and construct-
ed soine aitogether new lines for specially
designed passcnger train services for opera-
ting at speeds of the order of 210 km/hr.

(b) to (dy: Till 1968, maximum permis-
sible speed ou Indian Railways was .00 km/
hr. on B.G. and 75 km/tr on M.G. To pro-
vide fasier rave facilities, and attract some
Air trutfic, Rajdhani Express was introduced
on welibi-Howrah route and Delbi-Bombay
route with maximum speeds of 120to 130

uplo 210 kms/‘hy

km/hr. Similarly on M.G., fast express
trains running upio 100 km/hr. were intro-

duced on some routes.

The Research Designs ,and Standards
Organisations of Indian Railways, Lucknow,
have made preliminary assessment of the
inputs required for introduction of higher
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speeds in the range of 160 km/hr on Broad
Gauge system of Indian Railways. It has
been assessed that the track would nood Jarge
scale rehabilitation, and it would be neces-
sary to acquire more powerful diesel/electric
locomotives, higher speed potential coaching
stocks and improved signalling and braking
system.

Due to the wrdely varying speeds that
will then result, track capacily assessment
would also need evaluation. In view of these
implications, the gquestion of increasing the
speed has not been pursucd.

Cases referred to DGHS for Reimbur ement
and oon-payment thcrco!

3100. SWAMI INDERVESH : Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleascd to state :

(a) the number of cases referred to D.G.
H.S. for reimbursement by various Ministries
separately during the last three years and the
number of cases in which payment has been
made; and
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(b) whether it is a fact that cases referred
to them in March, 1981 are still pending with
the Ministry [or reimbursement and if so, the
rcasons for delay and by what time these
cases would be disposed off ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMAR! KUMUDBEN M.
JOSHL) : (2) The total number of cases re-
ferred to the D.G.H.S. for reimbursement
by various Ministries and the Organisa-
tions covered under C.G.H.S in Delhi is
given in the statement (Year wise.) Pay-
ment has been made 10 2320 cases out
of a total of 4188 cases referred for reim-
bursement.

(b) No. Only one case received in March,
1981 is pending for want of certain informa-
tion from the claimant.

STATEMENT

Statement of reimbursement cases received from various ministries

S. Name of Ministry Number of cases received
No. 1980-81 1951-82 1982-83
1 2 3 4 5
1. Atomic Epergy Department of
Electronics 4 = 43
2. Cabinet Sectt. 10 5 50
3. P&T 174 148 113
4. Commerce 3 4 29
5. Defence 136 131 117
6. Education 11 8 _ 40
7. External Affairs 6 5 1
8. Finance 33 90 61
9. Food & Agriculture 112 118 22
0. Foreign Trade 2 1 —
|. Health 88 107 91
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1 2 3 4 5
12. Ho_me Affairs 84 83 88
13. Science & Technology DGI'D 15 5 8
14. 1&B 16 26 18
15. TIrrigation, Power & Energy 22 11 65
16. Labour, Employment & Rehabilitation 8 15 50
17. Law, Justice & Company Affairs 9 2 40
18. Railways 33 56 12
19. Steel & Mines 9 12 7
20. Tourism & Civil Aviation 11 10 12
21. Parliament Sectt, 101 121 102
22. M/o Planning 42 63 9
23, President of India 1 3 ]
24. Prime Minister of India — 3 1
25, Vice-President & Governor (Retd.) 1 3 -
26. Pensioners 125 145 136
2. WGE.LC, 1 11 3
28. Works & Housing & CPWD 53 64 69
29. Semu-Govt. Organisation 130 141 151
30. CA.G.&A.G.C.R. 4 5 23
3). Shipping & Transport == 5 13
32. U.PS.C. 2 7 21
33. Delhi Police 43 30 24
34. M.O. Industries 14 7 5
35. Import & Export e - 2
36. Income Tax o s 4
37. Supreme Court of India | $ 4 i
38: Election Commission 1 S —

Total :- 1306 1449 1433
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Providing cheap and good quality Food
to Passengers

3102. SHRIMATI SANYOGITA
RANE : Will the Minister of RAILWAYS
be pleased to state :

(a) whether Government are aware of
dissatisfaction among passengers for the
poor quality and inadequate nutritive value
of the food served in the railway trains;
and

(b) what steps are proposed to provide
cheap and good quality food to passengers ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHAN] KHAN CHOU-
DHURI) : (a) and (b) Complaints are

AUGUST 11, 1983

Written Answers 108

received about the quality of food and there
is scope for further improvement. As and
when specific complaints are received, appro-
priate remedial measures including deterr-
ent punishments to contractors/staff conce-
med are taken promptly. Constant
endeavours are being made to ensure supply
of wholesome food within the limita-
tion of the tariff, which are always lower
than the rates charged for similar food by
outside catering establishments of compara-
ble standard. To ensure this, the railways
have taken a number of steps including
setting up of base kitchens, procurement
of raw materials and ingradients from
standard sources, training of staff, periodical
as well as surprise inspections/checks,
monitoring of the services at certain intervals
etc. A Services Improvement Group

_(Catering) has also been set up for intensi-

fying the drive for further improvement.

Indo-Pak talks on Double Taxation

3103. SHRI D.M. PUTTE GOWDA -
SHRI H.N. NANJE GOWDA
Will the Minister of EXTERNAL

AFFAIRS be pleased to state :

(a) whether the discussion over double
taxation was held between India and Pakistan
recently;

(b) if so, the outcome thereof; and

(c) the reaction of the Government

thereof in this regard ?

THE MINISTER OF |[STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) : (a) Discussion were
held from 18 to 22nd July, 1983 in Islamabad
between India and Pakistani tax delegations
for negotiating a double taxation avoidance
agreement for airline profits.

(a) and (c) Discussions remained incon-
clusive and would be resumed early next year
when the officials of the two sides meet again

in New Delhi.
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Cheap Substitute for X-ray Photo used at
Nilratan Sarkar Medical College and

Hospital Calcutta

3104. PROF. RUPCHAND PAL : Will
the minister of HEALTH AND FAMILY

WELFARE be pleased to state :

(a) whether Government are aware that
a new device developed by a team of scien-
tists in Calcutta provides a cheap substitute
for X-rays photos which is in use, after
successful test, at the Nilratan Sarkar Medi-
cal College and Hospital in Calcutta ;

(b) whether X-ray photos are taken at a
cost of a mere rupee against the pormal

Rs. 30 charged for the conventional X-ray
photo ;

(c) if so, is thcre any proposal to instal
this system,in other hospitals of the country ;

and

(d) if so, details thereof ?

THE DEPUTY WMINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMARI KUMUD-
BEN M. JOSHI) : (a) Yes.

(b)to (d) The Goverament of West Ben-
gal have reported that the Electronics and
Tele-Communication Division of the Jadav-
pur University is working in collaboration
with the Nilratan Sarkar Medic.l College
and Hospital, Calcutta and trying to deve-
lop a cheap technique of doing X-ray on
plain paper. The method is being applied
on patients on trial basis in the said Hospital.
I he project is still in an experimental stage.
The commercial exploitation will depend on
the final outcome of the project.

Reorganisation of Indian [nstitute of
Advaoce Studies, Simla

3105. SHR1 ANAND SINGH: Will
the Minister of EDUCATION AND CUL-
TURE be pleased to state :

(a) whether the details of the reorganisa-
tion schemes of the Indian Institute of
Advance Studies, Simla, have been finalised ;

(b) whether the new Governing Body of
the Institute has been constituted.
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(c) whether the Director of ths Institute
has been appointed, and

(d) if no action has been taken in this
regard, the reasops thereof 7

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : (a) Yes, Sir.

(b) No, Sir.
(c) and (d) Steps have been initiated to

constitute the Governing Body of the Insti-
tute. The new Director has to be appointed

by the Governing Body after it has been cons-

tituted.

Improvement of Burnpur Railway
Station

3106. SHRI BASUDEB ACHARYA :

Will the Minister of RAILWAYS be pleased
to state :

(a) whether there is any proposel for
improvement of the Burnpur Railway Station
which has a single platform ; and

(b) if so, details thereof ?

THE MINISTER FOR RAILWAYS
(SHRI A. R A. GHANI KHAN CHOU-
DHURI) (a) There is no definite
proposal so far.

(b) Does not arise.

TISENT ARATT Hear (2 9% gAT @

3107- &t FFAR : FAT AEEA @k
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Direct Train Service Between Durg/
Bilaspur and Trivandrum

3108. SHRT M. M. LAWRENUE: Will the
Minister of RAILWAYS be pleased to state :
what steps have been taken for the introJuc-
tion of a direct train service between Durg/
Bilaspur and Trivandruom ?

THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHOUDHURI) :
The matter has been examined and it has
not been found feasible to introduce such a
train al present on account of the paucity of
resources like coaching stock and line capa-
city constraints on the sections cnroute.
However, a second class sleeper coach has
been introduced w.e f. 1.5.83 to ruh betwecn
Durg and Cochin which is catering to the
existing volume of traffic between Durg/
Bilaspur and Trivandram.

Candidates selected on basis of sports

3109. SHRI SOMIJIBHAI DAMOR :
Will the Minister of RAILWAYS be pleased
to state :

(a) how many candidates were selected

on the basis of sports quota during last three
years ; and

(b) how many of them are from Gujarat
State ?
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THE MINISTER OF RAILWAYS
(SHRT A.B. A. GHANI KHAN CHOU-
DHARI): (a) and (b) The information is
being collected and will be laid on the Table
of the Sabha.

Foreign Minister’s visit to Iran

3110. SHR1 INDRAJIT GUPTA
" SHRIR.L. BHATIA :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

. (a) the purpose of his recent visit to lran
and cutcome thereof;

(b) whether anv discussions were held
regarding cancellation by Iran of its contracts
for lifting iron-ore from Kudremukl; and

(c) if so, tae details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) : (a) The purpose of
the vist was to discuss bilateral cooperation
with Iran and to est. olish an msttutional
framework toward this end. An Agreement
for settimg up the Indo-Iran 'oint Commis-
sion was signed on the 19th July, 1983, This
was followed by a session of the Joint
Commission  which discussed  various
measures to enhance cooperation in the
ecopomic, commercial, scientific, technical
and cultural fields.

(b) and (¢) Yes, sir. The Iranian Gover-
ment indicated that as the construction of
the Ahwaz Stee! Plant is proceeding satis-
factorily, Iran will be piepited 10 import
iron ore concentrate from carly next year.
It was, therefore agreed that delegations
from both countries would meet sportly to
discuss outstanding issues,

Free Education to girls upto Class X
3111. SHRIMATI PRAMILA DAND-
AVATE :
SHRI JITENDRA PRASAD :

Will the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) how many and which States impart
free education to girls upto 10th standard;

(b) what has been the impact of this
policy on thg dropouts of girl students;
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(c) whether Government would consider
to provide free education materials to these

students; and

(d) whether boys also would be covered
by free education Scheme ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION & CULTURE
AND SOCIAL WELFARE (SHRI PK.
THUNGON) : (a) The following 23 States/
Union Territories provide free education to
girls upto Class X : Andhra Pradesh, Assam,
Bihar, Gujarat, Jammu & Kashmir. Karna-
taka, Kerala, Madhya Pradesh, Manipur,
Nagaland, Orissa, Rajasthan, Sikkim. Tamil
Nadu, Tripura, Uttar Pradesh, West Bengal,
Andaman & Nicobar TIslands, Arunachal
Pradesh, Dadra & Nagar Haveli, Lakshad-
weep, Goa, Daman & Diu and Pondicherry.

(b) No survey has bzen made.

(c) States/Union Territories ar~ making
efforts to increase the coveragce for weaker
gsections under the incentive programme for
provision of free textbonks and stationery.

(d) Yes. Sir. A majnritv of States/Union
Territories are nraviding free education to

bovs also upto Class X.

Higch rates harced for Consnltation
bv Medical Practitioners

3112. SHRT K, MALLANNA :

SHRT LAKSHMAN MALLICK :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government are aware that
generally medical practitioners having their
clinics in citiesjtowns are charging high for
consultasion;

(b) whether Government also realise that
it is rather impossible to get a doctor to
visit an ailing gatient at night, even after
agreeing to pay an exorbitant amount

demanded by him; and

(c) whether Government propose to lay
down certain ethics for its medical doctors
and also rationalise all charges so that the
public is not unduly harassed ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AN DFAMILY |
WELFARE (KUMARI KUMUDBEN M.
JOSHI) : (a) and (b) No such reports have .
been received in this Ministry However,
Medical Councils set-up in different States
deal with the mal-practices of Medical practi-
tioners who are registered with the respective
Councils.

(¢) Medical Council of India have pres-
cribed a Code of Medical Ethic for Medical
practioners which is approved by the Central
Government under Indian Medical Councid
Act, 1956. '

Widening of level crossing on Jind Rohtak,
Delhi, Bl_:iwanl line

3113. SHRI CHIRANJILAL SHARMA :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether it is a fact that all the
vehicular traffic from Jind Town, Rohtak,
Delhi a~d Bhiwanti passes through a narrow
level crossing and the public is put to great
inconvenience; and

(b) if so, steps to be taken for widening

the level crossing ?

THE MINISTER OF RAILWAYS
(SHRT A.BA. GHANI KHAN CHOU-
DHURYD : (a) and (b) The position of leve!l
crossings falling on Delhi-Rohtak-Jind Road,
Jind Bhiwani Road and Rohtak-Bhiwani road
are given in the statement attached. The
width of level crossings is decided keeping in
view the traffic passing through the level
crossings and width of road on the approa-
ches of level crossing. The proposals for
upgradation/widening of level crossings are
finalized on the basis of traffic census carried
out periodically taking into .consideration
availability of funds. It will be seen that in
one case level crossing has been replaced by
Road overbridge and in other two cases, the

level crossings are being widened to 30
feet,
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STATEMENT
Road L. xing No. Location Section Width of Remarks
L. xings
Hﬁd-ﬁohuk«- B-54 Km.48 Delhi-Rohtak Already replaced ——
Delhi Road by ROB in March 83°
A-2 Km. 2/13-14 Rohtak-Panipt Swing gates 18’ This is on
wide interlocked Branch line
B-62 Km. 71/8-9 Rohtak-Jind 18’ wide swing " Proposal to
gates provide 30’
wide barriers
finalized.
B-63-A Xm. 72/10-11 Rohtak-Jind 30’ wide lifting -
barriers
C-1 Km. 3/6-7 Jind-Panpipat 24’ wide lifting This is on
A barriers inter- Branch lipe.
locked
Jind-Bhiwani C-110 Km, 123/4-5 Rohtak-Jind 18* wide Swing gates The propo-
Road sal for its
upgradation
and widen-
ing is being
- , finaljsed.
Rohtak-Bhiwani B-61 Km. 71/3-4  Rohtak-lind 18’ wide Swing gates Proposal
Road finalized for
=0’ wide
lifting barri-
ers

Non-Formal Education by Voluatary
Organisations

3114. SHRI P. RAJAGOPAL NAIDU :
Will the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) whether voluntary organisations can
take up non-formal education for girls at
intermediate and graduate levels ; and

(b) if so, the nature of assistance to be
given to them ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE

(SHRI P. K. THUNGON) :(a) No, Sir.
(b) Does oot arise.
Private Delaxe Buses Under D. T, C.

35 DR. A.U, AZMI: V ]
Minister of SHIPPING AND TRANSPQRT
be pleased to state ;

AZMI : Will the

(a) the number of private deluxe buses
plying under Delhi Transport Corporation,
on which routes are they plying and their
frequency ;

(b) what is the number of Delhi Transport

Corporation deluxe buses, on which routes
are they plying and their frequency ;

(c) whether it isa fact that majority of
the private deluxe buses do not have good
looking and clean window curtains, the
passengers have to squeeze their legs and the
height of the backside of the seat is small in
certain cases ; and

(d) if so, what arec the reasons for not
taking cognizance of these shortcomings ?

THE MINISTER QF STATE IN THE
MINISTRY OF SHiPPING AND TRANS.
PORT (SHRI Z R. ANSARI;: (a) and) (b)
As per list attached.

_(c) and (d) Periodic checks are under-
taken in order to ensure that . private deluxe
buses are maintained as per .. laid “down
specifications, e B
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STATEMENT
Statement showing no. of Deluxe buses (P. O. and D. T. C.) Deployed on variom
routes,
S. Route Total No. S. Route Total No. S. Route Total No.
No. No. of buses. No. No. of buses. No. No. of buses.
1. 10 5 46. 403 1 91. 770
2: 26 2 47. 405 6 92. 780 3
3. 29 3 48. 407 4 93. 790 1
4. 51 2 49. 408 3 94. 802 1
5. 70 1 50. 415 3 9s. 808 2
6. 83 1 51. 418 2 96. 816 1
7. 89 6 52. 419 5 97. 817 1
8. 100 8 53. 422 3 08. 820 4
9. 101 1 54. 423 3 99. 823 3
10. 104 3 s5. 425 6+2 (DTC) 100. 838 8
11. 132 1 56. 427 1 101. 240 1
12. 139 1 57. 428 1 102. 849 1
13. 157 9 58. 429 5 103. 851 5
14. 159 7 59. 433 3 104, 852 3
15. 160 1 60. 440 2 10S. 853 2
16. 164 2 61. 450 6 106 84 5
17. 170 2 62. 500 g 107. 858 1
18. 181 6 63. 501 4 108. 863 3
19. 216 1 64. 502 6 109. 864 5 :
20. 228 6 65. 503 4 110. 865 2+3(DFO)
21. 231 1 G6. 504 1 111. 901 4
22. 238 1 61. 505 1 112, 904 |
23 240 2 68. 508 1+1 (DTC) 113. 910 ]
24, 260 ] 69. 512 4 114. 916 1
25. 280 1 70. 518 5 115. 920 2
26. 300 1 71. 520 2 116. 940 1
27. 304 1 72; 521 1 137. 953 3
28. 304 Ext. 3 3. 522 2 118. 839 1
29. 308 9 74. 540 1 119, 417 2 (DTC)
30. 312 1 75. 541 1 1200 MS. 7(DTO)
31 313 1 76. 550 3 e
32, 317 1 T 580 1 Total : 336417 (DTC)
33. 318 2 78. 602 6 ﬂ--n‘q
34, 320 3 79. 615 1
3s. 323 2 80. 620 8
36. 326 2 1. 621 2
37. 327 1 82. 660 1
38, 332 342(DTC) 83. 680 5
39, 340 2 84. 703 1
40. 342 1 85. 704 1
41. 350 3 86. 711 8
42, 358 5 87. 750 5
43. 400 1 88. 751 2
44, 401 4 89. 753 5
45. 402 2 90. 760 1

N. B. : (There is no set frequency for Delux buses).
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-'sra‘f, ! qGAE WX AFF qT1g!
% JFT W AT TIWA
% fad waw

3116. ®t 9 =77 T9W T |
wgTor §5) 98 a9 F1 AT H7 F

(%) 7 F9 g fazafaereat
¥ g% wATE FIU wAifad o FgEY™

weUgA ¥ 991 =T & fF aoe i qur
WIS qar4l &7 99 I F1 37ed ATqH-

qC gL BIAT HGAT I H1F A & SIHI
# wfad §; AR

(@) afz gf, @t sl 1 Fw A
qYT ATSF qIGT FT I F FT AT_d
T & fad g 2Tu #ar v Ry
7q & R SaE Far qfkony freer & 7

frenr witz @egfa a9 qww s
warerEy & 9T /A (s qto o 9 H) ¢
(%) 7 1

(@) mafre stafual & g3 o &
AR § IEEFAT IoOA FA & e 9
s Az afad wRa & wgr g fE
¥ sifes g HT | fer gAwm A A
Vg fasafaaredt & gaafaal &1 dan
g F & fag faar g

T G AR Az Sfaat & gE9-
AT & g FATAT 9T GFIT ST F fAg
g9 FAT HFT A Fig-faqrg (R
fraey gfaaifigren &1 srgiow & &
g fazafaaraal ot fada ggm@ar &
R CF AL ATAT A G A TS A1 ¢ |
Landing platform at Vaitarpa Railway
station §

3117. SHRI A.T. PATIL : Will thh
Minister of RAILWAYS be pleased to state :

(a) Whether Government are aware of the
fact that there is po landing platform at
Valtarna Railway station on the Western

Railway ; and
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(b) it so, what action Government propose
to take to provide a proper landing platform
at the said sration, and when ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURI) : (a) and (b) Rail level platfoims
are already provided at Vuitarna Railway
Station.  aised platforms are provided on
8 programmed basis taking into considera-
tion comparative needs of various stations and
availability of funds. For the present,
resources do not permit provision of raised
platform at this station.

Linking Jhajjar with BG line

3118. SHR1 MANOHAK LAL SAINI :

Will the Mimister of RAILWAYS be pleased
to state :

(a) whether there is any proposal to link
Jbajjar (Haryana) with broad gauge railway
line in the near future ; and

(b) if so, what are the details thereof, and
if not, reasons therefor ?

THE MINISTER OF RAILWAYS (SHRI
A.BAA. GHANI KHAN CHOUDHURI) :
(a) There is no proposal 1o link Jhajjar
(Haryana) with broad gauge rail at present.

(b) (i) Jhajjar is within 25 to 30 Kms. of
the existing railway llnes.

(ii) Severe constraints of funds for
taking up new lines.

Separate terminal for S.E. Railway

3119 SHRI HANNAN MOLLAH : Will

the Minister of RAILWAYS be pleased to
state :

(a) whether there is any preposal for a
Separate terminal for S.E. Railway ;

(b) if so, details thereof ;

(c) whether any survey has been conduct-
ed in this regard ;

(d) if so, details thereof ;
(e) if not, reasons therefor ; and

(f) steps to be taken by the Government

so that the S.E. Railway have its own
terminal ?
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THE MINISTER OF RAILWAYS
(SHRI A B.A. GHANI KHAN CHOQU-
DHURI1) : (a) to (f) The question of having
a separate Coaching Terminal on the South
Eastern Railway in Calcutta area has been
under consideration. A Task Force consisting
of representatives of various intelests, inclu-
ding the Government of West Bengal has since
been formed to examine the question and to
furnish a report. Further details about the
the arrangement will be available only afier
the receipt of the report of the Task Force.

aftror wixa ® fgat fasafaenaa

3120. &Y AOW W SH
it fax moow quf ¢

F7 faer Wik gewfa 7T ag s@rd A
a1 FI [ ¢

(%) #a1 AT A TO T9T TG TH
fedY famafaaan @rfias@ & s=ra
g fa=rz fFar ar;

(@) afz gf, a Fa1 g 1 fa=r
=g TATT 1 gAES | fqd L R fg=dr
¥ gow farar S<™ F orqaT fgesr Areaw
¥ 9= faerr a7 &y gfagr w1 g9 F
TEq gu ol WA WIgd HIdg ST
s geqiaw Y e & AW Ifeqor
arg § uw feey fazafag@g @ w1
&

(r) afegi, @ F4 TF IR W
fazafaarerg &1 @o+ 99X Fa  fFaan
sfuE @9 @ F1T FWET FIUT =g
fasafaarera g1 R @HT ST ; FR

(=) afe adf, Tt z9& FaT FTOU E ?

foerr \x wewfa agr quw weaoy
wxmal § 99 v (5 do wo qAA) -
(%) fafwm s & fag faeafaamat
FT T F g faa H owrw g @
YT IAFT = & TE E |

(@) TET FIE AT TR F =40
HT T8 g | |
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() s=F AL AT |

() @rATra: fawafaameg egEm
granr fafas wrareit & faww & fog
qa7 faafaarsy wifog §3@ F 98 d
Tgl W € #Miiw agHF deq F§ 9
faugl & iy aygfeq grvenfas s
famr faat wisT &1 fa@a A8 2t gwar |
gd goiaT dfgwiw  fawafqueEar &
Iy O fawrr & & fe=y & 9= faam
qqT yauE & fa7 glagrw gam 3@

g |
qifadsfas geam@) av aifss zag

3121. »it Stad W I C F4T faren
otz gepfa 93T 78 F99 F IO FA@
&

(%) oF qifmesfas FearT d@em a2
I fadw ¥9% &1 297 grar g AR 39
qx qifs® sqg fHaar gar g;

(@) 7a1 qifaewfas g e
Fy¥r Afa &

() SF@I-HEAT AT { Fo o
qfadsfas Fea g $1T zg 9w fFaw
I AT, HI

(o) =19 fa@la aq 5 wrgeary F
qfeesfas gear T @9 o1 ® § oK
Y BE GEIL UF ST T FT FAT-
FaT AR fagar fEaar g ?

foar X gewfa a1 amw weamr
wareal ¥ gq A (o dto ®o qw) :
(%) feewfas @te aT g9 aten =g
qIT TEH GATAT 9 g1 qrT IS =97,
qEqTT FT &4 fryior, s f63 o aqrer
qraasat arfE st fafamr argi o fmix
gar 2 1| darfy, @9 Tt # = A @S
gC, % ¥ft 9w ewradl smm s 2

. FUT WY A ATt ey 20 AT A & |
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(=) a1 qifadsafes @@ F f9g
Ffae Ay awdarr faraftee o)
farerr e T fRatfa Aifs ffe-

fafea & . —

(1) TS FEFR TT afe qFaq &
qEqW ¥ TH 917 ¥ A1 ¢ @
qegay & 99 aA1 ¥ fawd A%
gfaemel &1 go agar fawn
FIT FT TG &, 9T q WHIG
FgqT GH1G T WL FTEIR G
o arfad A1 ATl g

(2) wgf 3% g¥4q g, 7€ gearsAl g}
yeF fFd T qregEH 9
g1 ¥ a1 a8 (dwg SWar g
37 Srifrfeat F a1 §8 9%
ferd /T 9 &7 SAFAT B |

gE T 1T AT TE GEATY gt
faemm degw, fower faw<
frgr ST 8, AT Q1 I AT
SHaT arer &A1 A 47 rfaE w9
foge gu &7 ¥ feaa & R /agar
ggaTF F FASIT T F1 IO
& faa g1

IuIss Aifq & FFarL, 79T qifaes-
frs @93 & fag sy I@FT & qft-
FreT S1g 9 afiwa # gfaa Sy
gfafq gru frgag agfaa famvw afafa
grr fa=re faar stian & | qoareiq falas
afafs N fewfan o sfes g
gt fare afing @1 74 AfestE
qiad & fad goet @l [T W ®
ymgg & fa=e o @ g o

() fafv= ueal § AfeEsiEE ®
T i g faan g9 § o
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T a9 F T @A AT JT A
Fxfrs a1 718 fratfa gem 78 & 1 aar
qifqefems w@ifog @ § =9 #
fafser wsal ¥ wrea swaTal FY STE
wfa 37 ¥ qF quIEgw & IR 9
&I ST & |
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G 9 g AT 24T TAFT USY FI-
AR AN ¥ ¥ Fgd fwar SEr @
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@R 10 g9 fAgifa #ife gur s14-
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Non-availability of Medicines in C.G.H.S
Central Medical Store Depot. New Delhi

3122. SHRI R.N. RALESH : Will the
Minister of HEALTH AND FAMILY WEL-

FARE be pleased to state :

(a) whether Government’s attention has
been drawn to the fact thnt a large number
of medicines approved for C.G.H.S. remained
out of stock in the C.G.H.S. Central Medical
Store Depot, New Delhi during the last six
months necessitating purchases by the dis-
pensaries at much higher aate causing loss to

Government in the process ;

(b) month-wise details of the items, which
remained out of stock in the Central Store
Depot from January to June, 1983 and t!m
amount spent on their purchase by the dis-
pensaries and the loss thus suffered ; and

(c) action taken against the officers res-
ponsible for the same ?

THE DEPUTY MINISTER IN THE

MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI KUMUDBEN
M. JOSHI) : (a) to (¢) Information is being
collected and will be Jaid on the ‘Table of the

HD\JSG' T A
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Khurdba Road-Baiangir rail line

3123. SHRI HARIHAR SOREN : Will
the Minister of RAILWAYS be pleased to
state : '

(a) whether the construction work of
proposed Khurdha Road Balangir rail line in
Orissa has started ;

(b) if so, what progress have been made
so far ;

(¢) the year by which the construction of
the above proposed link is expected to be
completed ; and

(d) the datails of the cost estimated for
the completion of the construction of the
above line ?

THE MINISTER OF RAILWAYS
(SHRT A.B. A. GHANI KHAN CHOU-
DHURI) “a) No.

(b) to (d) : Do not arise.

Loss two C.G H.S. Medical Stores Depot N.
Delhi to the tune of Rs. 75.000

3124. SHRT JITENDRA PRASAD:
Will the Minister of HFEALTH AND
FAMILY WELFARE be pleased to state :

(2) whether there wecre allegations of
causing loss to Government to the tune of
Rs. 75.000 in the purchase of medicines etc.
during 1978-76 and 1979-80 bv the C.G.H.S.
medical Stores Depot, New Delhi ;

(b) whether any enquiry was conducted
into the allegations; and

(c) if so. the findings of the enquiry and
the action taken against the officials responsi-
ble for this loss ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI KUMUDBEN M.

JUSHI) : (a) Yes.

(b) and (¢) Though no formal enquiry
was conducted into the allegation, the case
was examined in depth bv the Directorate of
CGHS. A view was taken that as the lapses
committed by some officials did not directly
contribute to the inability to recover the
liquidated damages from the firms concerned,

it would be.sufficient to ceytion the officers.
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WA wifanf av quf &1 faate
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(%) #a1 I@x Ffgmi g gat &t
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&Y 1983-84 T =rHT FFT AT AT |

Major Bridges on National Highways

3126. SHRT XAVIER ARAKAL : Will
the Minister of SHIPPING & TRANSPORT
be bleased to state :

(a) how many major bridges on National
Hichways are under construction and dates
by which they are to be completed; and

(b) what steps are being taken to
complete the construction of the bridges on
National Highway No. 17 in Kerala and the
progress of work on those bridges ?
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THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND

TRANSPORT (SHRI Z.R. ANSARI):(a) A
total noumber of 56 major bridges on National
Highways in the country are under construc-
tion. They are in various stages of progress
and are likely to be completed in a period
ranging between 1 to 3 years from now.

(b) 4 major bridges on National Highway
No. 17 in Kerala viz. Pudduponnani Bridge,
Kottapuram Bridge, Chettuvai Bridge, and
Panampuzha Bridge are in various stages of
progress. They are likely to be completed
during the next 3 years.

Rail Links to Places of Tovrlsts, Business
and Domestic Interest

3127. SHRI NITYANANDA MISRA :
Will the Minister of RATLWAYS be pleased
to state :

(a) whether his Minictrv has introduced
a nrogramme for nroviding rail linke to all
the nla~es of tourist, business and domestic
interest in the country:

(b)Y if @0 the progress made in imple-
menting the above nropgramme: and

(c) the snecific rail links that are provided
and rropoced to be provided to the places of
tourist, domestic and business intrerest in

Orissa ?

THF MINISTER OF RAT" WAYS (SHRI
ARA. GHANI KHAN CHOUDHURY ¢
(a) and (b)Y Endeavours have always been
there to provide connection to the places of
tourist, business and domestic interest within
the existing resources by providing convenient
trains.

(¢) Construction of two new BG Rail
links i e. Koraput to Rayagada and Jakha-
pura to Banspani for connecting business
interest in Orissa, are in progress.

Tree Planting Around Konark Temple

3128. SHRI CHINTAMANI PANI-
GRAHI: Will the Minister of EDUCATION
AND CULTURE be pleased to state :
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(a) whether Government of Orissa have
submitted a proposal ta Centre to sanction
funds for planting trees around Konark

temple ;

(b) whether Orissa Government have
given 26 acres of land to the Centre for
implementing the above plantation pro-
gramme to Konark temple from

destruction ;

save

(c) if so, the amount proposed to be
sanctioned to Orissa for that purpose ; and

(d) the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON) : (a) to (d) To
serve as a barrier apgainst the deleterious
effects of wind-borne sea-salt and sand, high-
rising trees have been planted on the sea-
side, For the same purpose a scheme of
landscaping the area around the temple has
been launched and 26 acres of land around
the temple have been transferred to the
Survey. An amount of Rs. 15,000/- has been
provided this year to execute the preliminary
works like laying paths, providing irrigation
facilities, putting up a fencing etc, pending
actual landscaping by plantation,

WYYT-HAE geaaE & WAaan
g1 afzgr =@ 9T amar @ smErn

3129. # favar vrA ®wafwan : #4r
I HAT g FITH FT FAT FA -

(F) FT 266 AT IHIX 265 TS
SggT AT TFHgE & WiST A ZI
arfat 1 afzar 3ma 9 arsar fear smEr
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Children Denied Admissions in
ClassesI to V

3130. SHRICHITTA MAHATA : Will
the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) whether it is a fact that a large
number of children have been denied Admis-
sions in classes I to V in the Government
Senior Secondary Schools and the Govern-
ment Aided Senior Secondary Schools in
Delhi and New Delhi ;

(b) if so, the details thercof and if not
the number of children who sought admis-
sions in these schouols this academic year and
the number of children admilted in these

schools ; and

(c) whether Government propose to admit
those children who have been denied admis-
sions in these schools during this academic
year, if so, the decision in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EOUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON): (a) and (b)
According to information furnished by the
Declhi Administration, no child was denied
admission in class I 1o V in any of the
Government run/aided composite Senior
Secondary School except, in 9 Model Schools
run by Delhi Administration, where admis-
sions are based on tests conducted by the
SIE and NCERT, because the number of
admission seekers in these schools is such
larger than the intake capacity.

(c) In view of reply to parts (a) and (b)
above, the question does not arise,

|
b
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Rallway Accidents during 1-1-1983
and 30-6-1983
3131. SHRI SUBHASH CHANDRA

BOSE ALLURI: Will the Minister of
RAILWAYS be pleased to state :

(a) the number of Railway accidents
which took place during 1 January, 1983 and
30 June, 1983 ;

(b) details thereof and causes of those
accidents ;

(c) what has been the loss to Railways
and number of persons died and injured ;

(d) what steps Government have taken to
compensate the relatives of the victims and
injured persons involved in those accidents ?

THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHOUDHURI):
(a) and (b) During 1-1-83 to 30.6.83, 340
train accidents took place on Indian Rail-
ways. The category-wise break-up of these
accidents is given below :

Collisions : 17

" Derailments : 268
Level Crossing accidents : 42
Fires in trains : 13
340

— w—

Causes established and prima-facie causes
of these accidents are as under :

(i) Failure of Railway

Staff : 157
(ii) Failure of other than
Railway Staff: 39
(iii) Mechanical equip-
ment failure : 54
(iv) Track failure : 18
(v) Sabotage : 8
(vi) Incidental: 22
(vii) Causes not esta-
blished : 5
(viii) Causes under investi-
gation @ 37
340
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(c) In these accidents the total loss to
Railway property has been estimated as
Rs. 1.81 crores and 93 persons were killed
and 342 injured.

(d) Ex-gratia payments to the next of
kin of those killed and to the injured are
arranged on the spot and compensation as
awarded by the ad-hoc/ex-officio Claims
Commissioners according to the provisions
of Section 82 of the Indian Railway Act,

1890 will also be paid to the claimants
without loss of time.

Slump in Freight Traffic

3132. PROF. P.J. KURIEN : Will the
Minister of RAILWAYS be pleased to state :

(a) whether there has been any slump
in the freight traffic ; and

(b) if so, the reasons thereof and the steps
taken to improve the freight earning ?

THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHOUDHURI):
(a) There has been a drop in freight traffic as
compared with the budget proportions.

(b) The demand for wagons for loading
by steel mills, collieries etc, has come down.
All out efforts are being made to liaise with
the various concerned units connected with
loading of bulk commodities etc. to offer
more traffic and to programme their move-
ment evenly to the maximum extent. In
addition steps have beed taken to exempt
selected high profit yielding commodities/
nominated goods sheds from operating
restrictions, upgradation of priority of
selected high profit yielding commodities in
Preferential Traffic Schedule, quotation of
competitive rates for freight traffic moving
under ‘container service’ and ‘Freight For-
warder Scheme’, and quoting of station to
station rates where justified, so that such
freight rate concessions will prove attractive
to the customers to patronise the railway
service.
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Reservation of seats in ACC Chair Car
and 2-Tier slecper from Baroda
House

3134. SHRT SANAT KAMAR MAN-
DAL : Will the Minister of RAILWAYS be

pleased to state :

(a) the number of seats reserved in ACC
Chair Car and ACC 2-tier Sleeper and first
class under HCR controlled by the North
Railway Head quarters office, Baroda House,
New Delhi in all principal Fast/Super-fast
Mail and Express Trains starting from the
capital as on 1 July, 1983 ;

(b) the authority competent to release
these seats and the guidelines laid down
therefore ;
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(c) whether the Travel Agencies can also |
avail themselves of these HOR seats for
their clients from big industrial houses or
trade ; and

(d) whether thereis any racket prevail-
ing in the Baroda House at present which
release such seats to the Business Houses ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A GHANI KHAN CHOU-
DHURI) : (a) The total number of berths/
seats remarked as HOR quota in a total of 56
trains proceeding in different directions from
Delhi/New Delhi/Nizammudin are as under :

1st Class airconditioned 52
1st Class 182
2-Tier Airconditioned 219
AC Chair Car seats 108

(b) The births earmarked as HOR quota
arc intended to meet urgent requisitions of
persons listed in Annexure ‘K’ of Indian
Railways Conference Association Coaching
Tariff Part 1. Thes_ include the President, the
Vice President, the Prime Minister, Minis-
ters of the Union Governmesnt and State
Governments, Speaker/Dy. Speaker of the
Lok Sabha, Dy. Chairman, Rajva Sabha,
Chief of Defence Services, Members of
Planning C ommission etc. The quota of
accommodalion left unutilised after meeting
with requisitions from the above sources are
released in favour of Members of Parliament,
MLAs, Central/State Government officials.
Members of various Consultative Commi-
ttees, Press representatives, railway officials,
and bonafide passengers seeking assistance in
case of emergencies like sickness/death etc,

HOR quotas given above are controlled
by the Tourism Directorate of the Ministry
of Railways and the Chief Commercial

Supdt., Northern Railway,

(c) No.

(d) No cases of malpractices in the allot-
ment of accommodation out of HOR quota
bave been come to this Ministry’s notice.
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Traffic Density on Waltair-Raipur
Railway Route

3135. SHRI RASA BEHARI BEHRA :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether any survey has been n ade on
the traffic density of Waltair-Raipur Railway
route, which is increasing day by day ; and

(b) whether the genuine passengers do
not get their legitimate seat in the passenger
and express trains due to overcrowding ?

THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHAUDHURI) :

(a) Yes.

(b) The occupation of trains OnO:h‘is
section has been found to be about 8874 In
First Class and about 849, in Second plass.
The existing train services are considered
adequate to cater to the present level of
traffic on this section.

Kuttipuram-Guruvayoor Railway Line

3136. SHRI E. K. IMBICHIBAVA : Wwill
the Minister of RAILWAYS be pleased to
state the year of starting the construction of
Kuttipuram-Guruvayoor Railway Line for
which the survey work has been completed ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-

DHURI) : There is no proposal at present
for taking up construction of this work, due

to scarcity of funds.

Admission in Delhi University

3137. SHRI KUSUM KRISHNA MUR-
THY : Will the Minister of EDUCATION
AND CULTURE be pleased to state :

(a) how many students were denied the
admission in Delhi University so far during
the current academic year ;

(b) how many students were denied the
admission during the previous academic
year ; and
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(c) steps taken to meet the

demand for seats ?

increasing

THE DEPUTY MINISTER IN THE
MINISTRIES OF EXEDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON): (a) Accor-
ding to the admission procedure prescribea
by the Delhi University, students apply
directly to colleges of their choice and admis-
sions are made by each College from among
the students who apply on the basis of merit.
Since a large number of students apply simul-
taneously to several colleges, it is not possible
to conclude that a2 student who has not been
admitted to one College has failed to get
admission in any College. Further, the final
position of admissions to Colleges this year
will emerge only after the admissions are
completed on August 16, 1983.

(b) 25,635 candidates were admitted to
regular B.A., B.Com. and B.Sc. courses in
Delhi Colleges during 1982. The precise
number of candidales who sought admission.
but were not actually admitted is not availa-
ble as students make multiple applications to
a number of colleges.

(c) 35,266 students secured 409% or more
marks in the Senior Higher Secondary
Examination in Delhi and have qualified fo1
admission to the University. As against this,
the existing admission capacily permits
admission of about 23000 students to regular
B.A./B.Com /B.Sc. Courses. Some Colleges
have agreed to admit an additional 750
students in B.A./B.Com. Courses. 260 more
students will be admitied to Science Courses
which are being added to some more Colle-
ges from this year., The remaining students
can join the Correspondence Courses, or
register with the Non-Collegiate Women’s
Education Board.

Doctors in Indian Railways

3138. SHRI NARAYAN CHOUBEY :
Will the Minister of RAILWAYS be pleased
to state :

(a) how many doctors are there in the
Indian Railways, Zone-wise ;

(b) whether there is real shortage of
doctors on the Indian Railways as per stan-
dard and yardstick ;
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(c) whether a large number of doctors
are going to retire on the South Eastern
Railway in 19¢3, if so what is their number ;

(d) arrangement being made by adminis-
tration to fill up the present vacancies if any
and likely vacancies in near future keeping in
view that Union Public Service Commission
takes a lot of time for the purpose ; and

(e) whether doctors do not want to join
railway service since the scale of pay is very
low, and whether (iovernment propose to
revise the scales of pay of doctors in view of
this ?

THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANl KHAN CHOUDHURI) :
(a) The number of doctors zone wise on
the Indian Railways is as under :

Railway No. of doctors
Central 276
Eastern 321
Northern 354
Northern Eastern 150
Northeast Frontier 181
Southern 239
South Central 187
South Eastern 288
Western 308
Total

2304

—_

(b) The shortage of doctors on the Indlan
Railways is only marginal,

(c) During the ycar 1983, 7 doctors have
already retaired and 3 more will retaire by
31st of Dec., 1983.

(d) The vacancies of doctors on Indian
Railways are filled up through recruitment
on the basis of the Combined Medical Ser-
vices Examinations conducted by the Union
Public Service Commission every year. Any
shortages till the Union Public Service
Commission selected doctors become availa-
ble are made up by appointment of doctors
on ad-hoc basis for which powers have been
delegated to the Genperal Managers of the
Zonal Railways.

SRAVANA 20, 1905 (SAK A)

Written Answers 138

(e) The scale of pay viz. Rs- 700-1600 is
not considered to be low at the t;me of
joining service. There is no proposal under

consideration at present for revising the
same.

Criteria for judging genuineness of Registered
Cooperative Societies

3139. SHRI BALASAHEB PAWAR : Will
The Minister of RAILWAYS be pleased to
state ;

(a) the criterion adopted for judging the
genuiness of Registered Cooperative Societies
holding goods/Parcels/Cycle stand/Miscella-
neous articles contracts on Railways ;

(b) whether the Cooperative Societies
which are registered but not properly legally
constituted under the provisions made in
Cooperative Societies Act and rules can be
considered for award of contracts ;

(c) whether any registered coojerative
society was debarred on Allahabad Divisions
from award of above contracts during the
period of last three years ; and

(d) if so, the details thereof ?

THE MINISTER OF RAILWAYS
(SHRI A.B. A. GHANI KHAN CHOU-
DHURI): (a) A statement indicating the
guidelines is attached.

(b) It is for the Registrar of the Coop.
Societies to ensure that the registration is
done only of the societies which are constilut-
ed in accordance with the relevant laws.
Before awarding the work, the Railways how-
ever ensure that the society fails in line

with the guidelines.
(c) Yes.

(d) M/s Sarvoday Shramik Sahkari Shram
Samvida Samiti Ltd., Kanpur was debarred as
the society had been registered by the registrar
without consulting the Railway in accordance
with item 8 of the guidelines,
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STATEMENT

Guidelines for judging the genuineness of
Coop. Societies.

1. Thesocisty should be bonafide registered
society of actual workers and all the work-
ers working with the society are enrolled
as the members of the society, excepting
one or two who may work as Secretary Or
the President of the society for the purpose
of maintenance etc.

2. There should be membership of minimum
25 in a vendors society and a membership
of 100 in a Labour Coop. Socicties this
limit of 100 may be relaxed at the discre-
tion of the authorities.

3. None of the contractors/ex-contractors
are associated with the Societies. The
close relauves of the contractors or ex-
contractors also should not be allowed to
become the members of the Societies.

4. The affairs of the Societies are ruo in
accordance with the practice and princi-
ples of Cooperation.

5. It should also be seen that the actual work-
ers participate in the deliberations of the
meetings of the Socicties and thcir voice is
heard and recorded properly. A feeling
should be created among them that they

" are part and parcel of the Society.

5. The Societies should not become a one-
man show and that the fruits of the
Cooperatives are shared by all the workers
and not by one or a few individuals.

7. The genuinenes of the Cooperative societies
is to be verified to the satisfaction of the
Personnel Branch.

3. The Registrar of Cooperative Societies
should consult the Managers of the Zonal
Railways, before registration of a Coope-
rative Society indicating the particulars of
other Societies registered in the area with
a view to ensure that there is no unhealthy
competition amongst the Societies them-
selves, each claiming preference over
others, and consequential unemployment
of the workers. The General Managers
are to send their recommendations
keeping in view the work potential.

AUGUST 11, 1983

Written Answers 140

Purchase of Tankers form South Korea by
Shipping Corporation of India

3140. SHRI RAVINDRA VARMA :
Will the MINISTER OF SHIPPING AND
TRANSPORT be pleased to state :

(a) whether the Shipping Corporation of
India has negotiated with South Korea for
the purchase of 8 tankers ;

(b) whether this purchase has been made
through tenders or by direct negotiations ;

(c) cost of those ships and what are the
terms of payments ; and

(d) the advisability of expanding out fleet

in the present despressed conditions of the
shipping industry ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI) : (a) Yes.

(b) The Shipping Corporation of India
had sent its enquiries/specifications to 33
reputed and established shipyards building
these vessels in Europe, Korea, Japan, etc.
On the basis of the offers received and
technical discussions, with these yards, a
list of 6 shipyards was prepared, Final offers
given by these yards were considered by the
Ship Acquisition Committeelof the Shipping
Corporation of India and the most competi-
tive offer was selected.

(c) The price of each vessel is US. $ 24.4
million firm and fixed. The payment terms

are that 20% of the price is payable in
5 equal instalments upto and including
delivery instalment. The Dbalance 80%

repreesnting the credit is payable over a
period of 8 years in 13 equal half yearly
instalments. the first instalment commencing
two years after deliveary of the tanker with
an effective rate of interest of 8.9%
annum.

per

(d) These tankers have been acquired to
meet the requirements of the Indian Oil
Industry. In view of the depressed condi-
in the tions ship building market, it has been
possible to contract these tankers at very
economical price an payment terms.,
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Representation regarding availability of
facilities at New Delhi Railway station

3141. SHRI J.S. PATIL : Will the Minis-
ter of RATILWAYS be pleased to state :

(a) whether he received representation
dated 23 June, 1983 from persons of Thane,
Mahararhtra, regarding facilities available (0
tourists/visitors at New Delhi railway station
and some other suggestions ;

(b) if so, the suggestions made in the
representation and action taken/being taken
by the aushorities thereon ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURI) : (a) Yes.

(b) The suggestions relate to provision of
adequate toilet/bath facilities, ceiling fans,
lights and water, security arrangements,
telephone booths and retiring room at the
platform where bogies allotted to tourists etc.
are berthed at New Delhi, and improved
communication and shunting arrangements
at some intermediate stations. The supgestions
are being examined and will be implemented
to the extent found justified and feasible.

Open Learning System

3142. SHRI ATAL BIHARI VAJPAYEE:
SHRI SURAJ BHAN:

Will the Minister of ED}JCATION AI\{D
CULTURE be pleased to state :

(a) whether it is a fact that the National
Conference on Open Learning System orga-
nised by Central Board of Sccondary Educa-
tion on May 27.29 this year had recommen-
ded to the Government ‘Open Learning
System complimenting the formal system,
for achieving education for all by 1990 and
had asked the Ministry to set up a planning
group to study its feasibility, and if found
suitable, prepare an infrastructure at the

national level;

(b) if so, details of their proposals and
recommendations and Government’s res-
ponse thereto; and

(c) what specific concept about
learning system has been suggestedr ?

open
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THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.X. THUNGON): (a) and (b) Yes
Qir. A National Conference on Open Learn-
ing System was organised by the Central
Board of Secondary Education (CBSE) at
New Delhi during 27-29 May 1983. The
following recommendations were made at
the Conference :

() In the context of the national commit-

ment of Education for All and the
target date of 1990 for universalization
of elementary education, Open
Learning must be viewed and accepted
as an effective alternate channel of
education, complementing the formal
system and must be made available to
learners of various age levels from
primary, secondary, tertiary or adult
sectors, This will make education life-

long and distribute it in time and
place.
(i1) Since 70% of the girls either remain out

of the system or are drop-outs from
the system and since women contribute
so critically to progr.ss (or otherwise)
as transmitters of culture and values,
spccial efforts must be made to cater
to the learning needs of girls and
women.

(iii) Education being primarily the respon-
sibility of the Statcs, each State must
find ways and means to make Open
Learning an cffective supplement to the
formal system.

(iv) To makc learning more effective, it is
propose | that a multimedia approach
may be adopted Radio already covers
all parts of the country. Satellite televi-
sion will soon become available at the
national Icvel. 1L is recommended that
both educational television and radio
be made use of to increase substanti-
ally the number of learners and to
reach them in out-of the way places
and in the remote corners of the
country. paticularly the disadvantaged

sections of society.
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(v) Since courses leading to certification
have much demand, it is recommended
that where certification courses are
offered through Open Schools, the
certifying agency, in the initial stages.
be the same which issues certificates
under the formal system. In addition,
Open Schools should also offer courses
for skill and life enrichment.

It is also found that it is essential to
build linkages or bridges betwcen the
formal and nonformal or open educa
tion so that entry and re-entry both
horizontally and vertically are possible,
thus paving the way for the evolution
of an effective learning system rather
than keeping each system behind walls
and barriers.

(vi)

To provide support, factilitation,
coordination as well as to perform
clearing house functions, it is found
that the involvement of the Centre is
necessary. It is recommended that the
Ministry of Education, at the Centre,
Set up a planning group to study the
feasibility of Open Schooling as an
alternate approach and, if found neces-
sary, institute a suitable structure, at
the national level, to promote it.

(vii)

(viii) The Centre should encourage the states
to start Open Schools during the
present Plan p=riod, if possible, and
in a bigger way, in the coming Plan
period. In the initial stages, and while
this system of learning is being deve-
loped, Central financial assistance will
be most desirable.

The recommendations, when formally
received from Central Board of Secondary
Education, will be examined for such action
as may be immediately possible. The other
aspects will be taken into account while
formulating proposals for the VII Plan.

(c¢) There was a general consensus at the
Conference about the concept of Open
Learning System consisting of the following
¢lements :
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(i) There should not be any rigid prescrip-
tion of combination of subjects. A
learner should have a choice to select
the required number of subjects from
the list of subjects offered to him.

(i1) There should not be any compulsion on
the learncr to take examination in all
the subjects simultaneously. A learner
should be free to accumulate credits in
parts (subject by subject) if he so
wishes.

(iii) There should be minimal entry require-
ments with respect to age and educa-
tional qualifications.

(iv) The Open Education should gradually
use multi-media approach in instruc-
tional system.

Education on concurrent list

3143, PROF. NARAIN CHAND PARA-
SHAR : Will the Mini<ter of EDUCATION
AND CULTURE be pleased to state -

(a) whether the Central Government have
assumed any new responsibilities after the
inclusion of ‘Education’ in the Concurrent
list w.e.l January, 1977 ;

(b) if so a resume of the new respomi-‘
bilities undertaken or measures adopted
after this important constitutional change
and the impact thereof in the academic
ﬁCId; .

(c) if not, whether any steps/measures
are under contemplation keeping in view this
change ; and

(d) if so, the nature thereof and if not,
the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) to (d) It is
the considered view of the Government of
India that additional power vested in it con-
sequent upon placing of education in the
Concurrent List of the Constitution may not
be used in a way which would abridge or
detract from the basic responsibility of the
States in the sphere of education and may
only be invpked in order to provide correc-
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tives or perform leadership functions in the
context of serving an identified npational
purpose. The Government of India is con-
templating appropriate legislative measure
to curb the practice of charging capitation
fees by educational institutions.

Setting up of Catering Corporation in
Railways

3144. SHRI R. P. DAS : Will the Minis-
ter of RAILWAYS be pleased to state :

(a) the latest position in regard to setting
up a Catering Corporation in the Railways ;
and

(b) whether all existing regular and irre-
gular catering employees in the Railway
catering are proposed to be absorbed in the
proposed Corporation ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURD) : (a) and (b) In March’ 82 a Pro-
ject Study Team consisting of two senior
railway officers of Central Railway was
constituted for carrying out a detailed sur-
vey and submit a report. This Project Report
submitted by the Study Team was then re-
ferred to the General Managers of all the
Zonal railways for obtaining their consider-
ed views. The feasibility aspect of the pro-
posal is currently under consideration of this
Ministry. The prospect of absorption of the
existing employees attached to the depart-
mental catering establishments will be exami-
ned after a decisionis taken about the

proposal.

Average availability of passenger and
goods engine

3145. SHRI RAM PRASAD AHIRWAR :
Will the Minister of RAILWAYS be pleased
to state :

(a) the daily average availability (in hours)
of a passenger and also a goods diesel engine,
an electric engine and also a steam engine
for traffic use;

(b) the daily average time spent by the
above locomotives in hauling trains as at
present ; and
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(c) present total holdings of each cate-
gory of the above engines and how many in
each category are available for traffic use on
an average ?

THE MINISTER OF RAILWAYS (SHRI
A.B. A. GHANI KHAN CHOUDHURI): (a)
and (b) No separate statistics are available
for passenger and goods locomotives. The
hours worked per day per engine available
for use, during 1981-82, is given below gauge-
wise and traction-wise :

Steam Diesel Electric
Broad Gauge 10.4 184 19.8
Metre Gauge 8.26 183 12.8
Narrow Gauge 8.18 123 —

(c) The average number of engines on
line and those available for use during the
the year 1981-82 is given below :

Average number of engines

On line Available for use

Broad Gauge :

Steam 4,340 3,625

Diesel 1,894 1,579

Electric 1,044 815
Metre Gauge

Steam 2,622 2,199

Diesel 471 403

Electric 20 17
Narrow Gauge :

Steam 337 244

Diesel 61 42

Utilisation of E.M.U. trains to clear
the outgoing short-distance traffic

3146. SHRI RAM PRASAD AHIR-
WAR : Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that some E.M.U.
trains are gradually relieved of traffic pres-
sure after the ‘peak hours suburban traffic’
in Bombay is over; and

(b) if so, whether these E.M.U. trains
will be used to clear the outgoing short-dis-
tance traffic so as to reduce crowding of
such passengers in the outgoing long-distance
trains ? A
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THE MINISTER OF RAILWAYS (SHRI
A.B. A. GHANI KHAN CHOUDHURI):
(a) Yes.

(b) It is not operationally feasible to
utilise the EMU rakes for clearing the out-
going short-distance traffic during the non-
peak hours in Bombay area as these rakes
undergo planned maintenance during this
interval.

Fuel cost in steam engine haulage

3147. SHRI RAM PRASAD AHIR-
WAR : Will the Minister of RAILWAYS
be pleased to state :

(a) when was the production of steam
engines stopped and reasons therefor ;

(b) what was the goods traffic and pas-
senger traffic then, moved by steam traction
and by how many steam engines and what
was the fuel cost for the same at that time :
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(c) as at present, what are the figures
mentioned in (b); and

(d) how does the reduction in steam trac-
tion baulage, compare with reduction in
coal cost and reasons thereof ?

THE MINISTER OF RAILWAYS (SHRI
A.B A. GHANI KHAN CHOUDHURI) :
(a) The production of steam locomotives
which was being done in Chittaranjan Loco-
motive Works was stopped in 1972-73. With
the growth in traffic and necessity to increase
trailing tonnages by the freight trains, it
was pecessary to go over to traction by
diesel and electric locos. Therefore, with
tbe stoppage of production of steam loco-
motives. the capacity released was utilised
for increasing electric loco manufacture and
to start diesel loco production.

(b) and (¢) The goods and Passenger traf-
fic, in terms of gross tonnes km. moved by
steam traction together with the cost of coal
and the average nuinber of steam engines in
use during 1972-73 and 1981-82 are given
below :

Year GTKM moved
in millions.  Goods and prop.
Pass & prop. of mixed.
of mixed.
1972-73 93,304 76,290
1981-82 60,467 21,277

Average num- Consumption Estimated
ber of steam of coal (in mil- cost of
locomotives in lion tonnes) in this coal
use daily for moving this4l in crores
Pass, Mixed & GTKM. of Rs.
goods,

4367 10.05 73.75

2758 6.51 146.54

(d) During the period in question there
was a reduction of 35.197; in Passenger &
Proportion of Mtxed GTKM and 72,117
in Goods & Proportion of Mixed GTKM.
The quantity of coal consumed during the
period also dropped by 35.2277. This reduc-
tion in the consumption of coal bas been
more or less proportional to the reduction
in the Passenger and Proportion of Mixed
GTKM. Further reduction in consumption
of coal was not possible mainly because the
remaining steam locomotives engaged on
Goods services were mainly used on inferior
services (such as shunting Van Goods trains)
on which the specific coal consumption is
higher instead of on through goods services
and also because of increased usec of inferior

¢oal.

During this period of about ten years,
the overall price of coal per tonne increased
by 194.66);. As a result even though there
was a reduction of 35.2% in the total con-
sumption on these services, the cost of the
coal used ii.creased by 98.70%.

Amount contributed by government to
who during 1983-84

5148. SHRIMATIJAYANTI PATNAIK :
Will the Minister of HEALTH AND
FAMILY WELFARE be: pleased to state :

(a) the total amount ¢ontributed by the
Government to the Wcyld Heglth Organisa-
tion in 1983-84 ; o
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(b) the details of funds contributed to
W.H.O. in the current financial year ; and
(c) purpose for which these funds

contributed ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY

are
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WELFARE (KUMARI KUMUDBEN M.
JOSHI) : (a) to (¢) Details of contributions
made by Indian towards various program-
mes of World Health Organisation during
the financial year (till 31st July, 83) are
given in the enclosed statcment.

STATEMENT
Sl Amount Programmes
18 $ 6,63,652 Second instalment of India’s annual contribu-
tion to the WHO for 1983.
% $ 25,000 India’s contribution to the WHO in their Special
Account for the UNDP/WORLD BANK/WHO
Special Programme for Research and Training
in Tropical Diseases for 1983.
3. $ 20,000 India’s contribution to the WHO Diarrhoeal

Diseases Control Programme for 1983.

Setting up of a Data Bank for Transport
Industry

3149. SHRIMATI JAYANTI PATNAIK :
Will the Minister of SHIPPING AND

TRANSPORT be pleased to state :

(a) whether efforts have been made to co-
ordinate the functioning of private truck
operators and to set up a data bank for the

transport industry ;

(b) if so, the name of the institution
through which the co-ordination work will be

taken up ; and

(c) when that institution is expected to be
established, if not, established so far ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI) :(a) to ()
Proposal is under examinationfor establishing
a ‘“National Institute of Road Haulage’ which
will serve as an agency to collect, Collate
and analyse data relating to road transport
and generally cater to the trucking industry
in the conutry. Matter is expected to be

finalized soon.

Chain-Pulling and disconnection of
Hosepipes
3150. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of Railways be
pleased to state :

(a) whether Government are aware of the
growing number of cases of chain pulling and
disconnection of hosepipes from Mail and
Express trains in some railway divisions in
general and Northern Division in particular ;

(b) if so, what efforts are proposed to be
made to prevent such cases ; and

(c) the details thereof ?

THE MINISTER OF RAILWAYS
(SHRI A.B. A. GHANI KHAN CHOU-
DHURI) : (a) to (c) Unauthorised pulling of
alarm chain and hosepipe disconnection on
trains is a major problem which is affecting
the entirc railway system and is causing
concern to the Railway Administration. The
railways are taking preventive measures to
combat this evil by conducting surprise
checks at vulnerable points with the help of
Ticket Checking Staff, Railway Protection
Force, and Government Railway Police. As
thix is mainly a law and order problem,
assistance of State Governments’ concerned
is also solicited wherever necessary. Where
the results achieved are satisfactory the

railways are constrained to resort to the
extreme step of blanking off alarm chain
apparatus cither on affected sections or for
the entire run of the trains. Periodical
reviews are also conducted to assess the
situation and where improvements are noticed
the communication channel is restored.
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Train Accidents on Western Railway
during 1982-83

3151. SHRI NAVIN RAVANI: Will
the Minister of RAILWAYS be pleased to
state :

(a) The number of train accidents
occurred on Western Railway in Gujarat
during the year 1982-83;

(b) details there of ;

(¢) details of loss of life and property of
passengers and railways in each of the
accidents ;

(d) what are the main causes of those
accidents ; and

(e) what steps are being taken to avoid
such accidents in future ?

THE MINISTER OF RAILWAYS (SHRI
A.B. A. GHANI KHAN CHOUDHURI: (a)
and (b) Accidents statistics are not maintained
Statewise. On Western Railway which serves

the State of Gujarat, 64 train accidents took
place during the year 1982-83. These com-

prised 3 collisions, 47 derailments and 1,
level crossing accidents.

(c) In these accidents no railway Passenger
was killed. However, 22 persons lost their lives
in level crossing accidents and 2 persons in
derailments. The cost of damage to Railway
property has been estimated at approximately
Rs. 14.30 lakhs. Loss of property of the
passengers involved in train accidents are
assessed by the respective ad hoc/ex officio
Claims Commissioners. However, no awards
have so far been received from the ad hoc/ex-
officio Claims Commissioners in respect of
loss of property of passengers as a result of
train accidents which occurred during the
year 1982-83 in the State of Gujarat.

(d) Causes including prima facie causes
of these accidents were as under :—

1. Failure of Railway Staff 34
2. Failure of persons other
than Railway Staff. 11
3. (i) Mechanical equipment
failure 11
(ii) Track failure 1
4, Incidental 6
5. Cause could not be
established 1
Total 64
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(e) Some of the steps taken to prevent
accidents are :

(1) Inculcating greater safety conscious-
ness amongst railwaymen by intensifying
field inspections and counselling of staff in
correct mothods of working.

(2) Stepping up pace of rehabilitation of
permanent way and rolling stock.

(3) Check on alertness of running staff
namely drivers when they come to join duty.

(4) Providing modern techonological
devices, e.g. colour light signalling, track,
track-circuiting axle counters, route relay
interlocking to supplement human vigilance.

(5) Organising special inspections by
teams of senior officers to identify lacunae
in the system of working.

(6) Seeking co-operation of State Govern-
ments in educating road users to exercise
caution and vigilance in negotiating level
Crossings.

(7) Progressive of level crossings and
providing telephones/interlocking at larger
number of manned crossings.

(8) Monitoring of safety efforts by the
Railway Board, Zonal General Managers and
Divisional Railway Managers.

Publication of Urdu Encyclopaedia

3152. SHRIMATI GEETA MUKHER-
JEE : Will the Minister of EDUCATION
AND CULTURE be pleased to state :

(a) whether the publication of four
volumes of Urdu Encyclopaedia which repor-
tedly press ready has been withheld for the
last 2 years ; and

{b) if so, the reasons thereof ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON) : (a) and (b) 4
volumes of Urdu Encyclopaedia are yet to
be published because the Standing Committee
of Tarragqgi-e-Urdu Board in its meeting held
on 26.8.1982 recommended that utmost care
should be taken so that no inaccuracy creeps
in the manuscript. The Standing Committee
also prescribed certain guidelines for the
preparation of Press copy. In accordance
with the recommendation of this expert body,
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¢+he first volume of the Urdu Encyclopaedia
has been read in the Bureau, for Promotion
of Urdu and it is felt that the volumes
require editing. Steps are also being taken
for the creation of additional posts in the
Bureau required for completion of work.

In view of the above, every effort is being
made to bring out the Urdu Encyclopaedia as

early as possible.

State-wise Ajrurvedic Colleges in the’Country
as on 31-3-83

3153. SHRI MOHAN LAL PATEL:
Will the Minister of HEALTH AND

FAMILY WELFARE be pleased to state :

(a) the State-wise break up of the number
of Ayurvedic Colleges in the country as on
the 31 March, 1983 ;

(b) the annual number of medical
graduates in Ayurvedic passed their course ;

(e) how they are absorbed ; and

(d) what steps are being taken to popu-
larise Ayurvedic method of treatment in the

country ?

THE MINISTER OF STATE IN THE
MINISTRY OF FAMILY WELFARE
(SHRIMATI MOHSINA KIDWAI) : (a) As
per information available in the Ministry of
Health and Family Welfare, the State-wise
break up of number of recognised Ayurvedic
Colleges in the Country is given in the attach-

ed statement.

(d) Graduates numbering 1540 and 1633
passed their courses during 1980 and 1981
respectively. Information from Ayurvedic
Colleges functioning inthe  States of
Assam, Punjab and West Bengal is not

available.

(c) Some of the Ayurvedic graduates

passing their courses are absorbed in the
Central/State Government employment as
well as under the statutory/local bodies. Some
of them get themselves absorbed in services
under the private/charitable agencies or Set
up their own private practice.

SRAVANA 20, 1905 (SAKA)

154

Written Answers

(d) Ayurveda method of treatment is
being popularised in the country through the
implementation of various schems of educa-
tion, research, standardisation and manu-
facturing of medicines and medical care. A
provision of Rs. 2900 lakhs has been made
in the Sixth Five Year Plan for Indian
Medicine and Homoeopathy. The important
activities partaining to Ayurveda are as
follows :—

(i) The Central Council for Research in
Ayurveda and Siddha, New Delhi,
was established with a view to for-
mulating aims and pattern of research
on scientific lines.

(1) The National Institute of Ayurveda,
Jaipur, has been set up to promote
the growth and development of
Ayurveda, conduct undergraduate
and post-graduate courses and to
provide medical care through the
Ayurvedic systems of medicines, etc.

Financial assistance at the rate of Rs.
1.60 lakhs per institutiom is being
provided to colleges of Indian System
of Medicine run by voluntary orga-
nisations for purchase of Laboratory
Equipment and setting up of Book
Banks.

(1i1)

Refresher Courses of six weeks and
two wecks duration were introduced
to improve the standards of teachers
of Under Graduate Colleges.

(iv)

(v) 25 departments of Ayurveda has been
upgraded to post-Graduate level.

The Indian Medicine Pharmaceutical
Corporation Ltd. has been establish-
ed in Ranikhet for the manufacture
of standard and quality drugs of
Indian medicine.

(vi)

Pharmacopoeial Laboratory of Indian
Medicine, Ghaziabad, was established
for the purpose of laying down stan-
dards of drugs in the Indian System
of Medicine.

(vii)

——
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(viii) The Pharmacopoeia Committee of (Council had recommended to all State

Ayurveda has been reconstituted to

Governments to appoint the graduates of

step up the work relatiog to publica- 1, 4ia, Systems of Medicine as third Medical

tion of official

Ty formulary/P h.ax"ma- Officers in the Primary Health Centres in the
copoeia in these systems of medicine.

country. Some of the States have started the

Moreover, in order to popularise Ayur-- appointment of graduates of Indian Medicine
vedic method of treatment, the Central in Primary Health Centres.

' STATEMENT
Sl. No.  States/U. Ts. No. of college
Andhra Pradesh 3
2 Assam 1
3; Bibar 6
4. Gujarat 9
5. Haryana 3
6. Himachal Pradesh 1
% Jammu & Kashmir —_
8. Karnataka 7
9. Kerala 5
10. Madhya Pradesh v
11. Mabarashtra 17
12. Manipur =
13. Meghalaya .
14. Nagaland s
15, Orissa 3
16. Punjab 3
17. Rajasthan 4
18. Sikkim —
19. Tamil Nadu 2
20. Tripura —
21. Uttar Pradesh 9
22, West Bengal 1
23. A. & N. Islands —_
24. Arunachal Pradesh -
25. Chandigarh .
26. D. & N. Haveli -
27, Delhi 1
28. Goa, Daman & Diu .
29, Lakshadweep —_
30. Mizoram
31. Pondicherry B

Total 82
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Conversion of Parassala Railway Station
into Block Station

3154. SHRI A. NEELALOHITHA-
DASAN NADAR : Will the Minister of
RAILWAYS be pleased to state:

(a) the reasons why the Parassala Railway
Station under Trivandrum Division of
Southern Railway has not been converted as
a Block Station even though the survey and
estimates had been taken for cross lines ;
and

(b) the reasons why the approach road,
the platform with roof and express stop have
not been sanctioned at the Parassala station
even though the people are representing for
it for the last three years 7

THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHOUDHURLI. : (a)
A Block/Crossing station is provided only on
operational considerations. At present, there
is no such operational necessity to convert
Parashala flag station into a Block/Crossing
station as the line capacity utilisation of the
section is low and adequate spare capa-
city is available on the section for running
more trains. Traffic survey and estimates do

not provide for a crcssing at Parashala.

(b) At present a metalled approach road
is in existence, repairs 1o which are being
attended to. Shelcreting the approach road
will be considered for inclusion in future
Works Programme subject to availability of
funds. Provision of roof over platform is
being proposed in the 1984-85 Works
Programme. Stoppage of Express Trains at
this station will be considered as and when
traffic picks up. There is, at present, DO
justification for providing stoppage to Ex-
press trains at Parashala flag station.

Nomination for MBBS Admission to Lady

Hardioge and Maulana Azad Medical
Colleges for 1983}

3155. SHRI SATISH AGARWAL : Will
the Minister of HEALTH AND FAMILY

WELFARE be pleased to state :

(a) whether Government have made
Central Government nominations for MBBS
admissions to Lady Hardinge and Maulapa
Azad Medical Colleges (Delhi University)
for 1983, if so, the details of persons
nominated along with the category in which
cach nomination has be¢n made ;
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(b) whether Government have informed
Delhi University of the categories for which
seats are so reserved and the criteria by
which the Central Government makes such

nominations, if not, the reasons therefor ;
and

(c) whether Government issued a2 public
notice/circular announcing the various
categories to which eligible candidates could
apply for 1983 Central Government nomina-
tions for admission to Medical Courses all
over India, if so, details thereof and if not,
reasons therefor ?

THE MINISTER OF HEALTH IAND
FAMILY WELFARE (SHRI B. SHANKAR-
ANAND) : (a) to (c) The MBBS seats con-
tributed by States/UTs with Medical Colleges
and other medical institutions are allocated
to States and Union Territories which do not
have medical colleges, children of Defence
personnel (deceased, retired and serving)
other para military organisations, foreigr;
students awarded Cultural Exchange Fellow-
ships, repatriates from Burma, Sri Lapka
etc., self-financing foreign students and other
deserving categories.

The allocation of MBBS seats from the
Central Pool in various colleges mcluding
Lady Hardinge Medcal College and
Maulana Azad Medical College, Delhi have
not yet been completed for the year 1983-84
Selection of candidates against the allottccl.
scats arc made by the concerned States/U. Ts
and Central Selection Committee of the
Central Government with representatives
fro'rq the various concerned Ministries. The
Mmetry of Health and Family Welfare do
not issue any public notice/circular announc-
ing the various categories, wnich is done by
the concerned agencies.

Arfasta geat §1 s #@ & R
% M |lfqga @9 & g
feaay A mdte

3156. #it UREAIT TTEHY . 547 faxqm
AT g8 a1 & FIAU FI@ fF

(%) Far «@ifqaq g9 &t a<HC A
g% 57 IwqFT, f¥Ew, wiw 9T
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F ordrer #1 & fr ¥ o ariwata qen w
ST FIT FT Ao F e &Y

(=) afz g, a1 @ifqas @9 1 J9=
FT AT F|T 2; AW

(7) S IR AT ALHIT ¥ 74T -
frar g ?

fadm Wt ¥ g walY (W1 goqe
wm) . (F) s (@) #faga gwq
Hgeh A swdET, fadq, wig i =T
T AT =g Arfaara real a1 qsal
1 gdfier #1 2, 98 16 99, 1983 F1 drfa-
aq AATIAATE! TET g9 &1 qarex qifa-
g (@tfags gag) gru arfa oF g%
¥ fafga 2 sifqga o dr @ afia &
arfwara oAl 93 garfeafs gfqa= aame
% faq w1 AT & | T aydre FT 915 A
THIT 8 :

(FFATA qATAqY s e feafa H
g #Y gre &1 %4 & fou, ggre f
gara-sifgsd & AF 9T g @ & fag
g wifa & feafa ggz s@ & fag
W gwa @1, fear stmar arfea | Sifaa
GUTTATEr MOGH 99 &1 q4re9  griagd
g &t € 6 g7 sy smadw, ¥z
fadq, W@ A A AFH MOAT F
gat=a faurdy FAFma arfaatg o= g3
garfeafa sfaess sm9 & =g g9
F G UF ITETIea-qur R AT
feafa srgqemu' T &R uF oEr woAIfas
z=oT ofe yafea «37 fF fagg saa:
gfaardi a7 g2 % 79 gfyg =% 3@
qEdt 9T @A AT @A wgedi & fgm #
dreaT g9a g 9% 1"

(T) WTTT T &T gHAT & a8 A9
wr g fF artfem faeeiswr & femm
F ot oY FETH I3TY FIT, IIH AT FEWIT
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F arfwang et & qd&or 9X gfqeey,
aifasra aeAt F wEer X fed iR
Frivara et a3 garfeafa sfage arfas
g =few’ | arfwat st 93 garfesfa
gfaeg & arfasa oAl & ST A
qure: avz T ST AR arfera szsat
¥ foad fagedig o & STomEA &1 qQ
qYg T4 FY AT—T A1 FATAT  TH
gy g =ATfEn |

Admission In Government Schools

3157. SHRI HARISH KUMAR
GANCWAR Will the Minister of
EDUCATION AND CULTURE be pleased
to state :

(a) whether getting admission in the
Government schools has becom: difficult as
the schools impose their own terms and con-
ditions to take students in XI class over their
own students who have passed X class
examination from the school and the same
subjects from which they passed the Xth
class exmination are not being given to
them ;

(b) if so, reasons thereof and whether
there are any instructions of the Type from
the Ministry or the Central Schools Organisa-
tion and if so, will a copy thereof be laid on
the Table of the House ;

(c) whether a copy of the mark sheet and
pay certificate 1s required by the Central
Schools with every application irrespective
of the 'fact whether one gets admission or
not ; and

/d) if so, whether there is a proposal that
the form itself should contain "a column for
the above information to simplify the
system ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND

CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : (a) Admission
to class XI in schools run by the Union
Territory Administrations and in the
Kendriya Vidyalayas (Central Schools) is
regulated in accordapce with the criteria
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jaid down by the concerned Administrations
and the Kendriya Vidyalaya Sangathan
(Central Schools Organisation). respectively.
The question of allotment of same subjects
in class XI in which the students have passed

class X does not arise, as diversification of
courses starts only from class XI.

(b) No such instructions have been issued
by the Ministry of Education and Culture

The rules framed by the Kendriya
Vidyalaya Sangathan for regulating admission
to various streams in Class XI in the
Kendriya Vidyalayas during the academic
session 1983-84 are enclosed as statement.

(c) Yes, Sir.

(d) Columns  already exist in the
admission forms for fillling in this
information.

STATEMENT

Rules for admission to different streams in
Class XI in Kendriya Vidyalayas during the
academic sessivn 1983-84.

I. Science Stream

A. SCIENCE WITH MATHEMATICS

—50% marks (75 or more out of 150)
in Maths, and

—50% marks (75 or more out of 150) in
Science, and

—559%, marks (165 or more marks out of
300) in Maths and Science taken toge-
ther, and

—50% marks (375 or more out of 750) in
the aggregate of all the subjects.

B. SCIENCE WITHOUT MATHEMA-
TICS

At least 55% marks (82 or above out of
150) in Science alone and 50% marks (375
or more out of 750) in the aggregate of all
the subjects.

II. Commerce Stream

At least 45% marks (337 or above out of
750) in the aggregate of all the subjects at
the AISSE or an equivalent examination.
Those who want to offer Mathematics should
bave secured 50% (75 out of 15Q) im this

subject.
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Il1. Humanities Stream

- All students regardless of their marks in
the All India Secondary school Examination,
1983 will be admitted to the Humanities
Stream, if they have been declared successful
by the Central Board of secondary Education.
They can offer any subject (s) within the
Humanities Stream except Mathematics
which they can offer only if they bhave
obtained 50% marks (75 out of 150) in this
subject.

RELAXATION

(i) Students who have participated in
the Kendriya Vidyalaya Sangathan's
National Sports Meet or the Sports
Meet at the State level of any other
State or in the SGFI( Meet will be
given a maximum concession of 5
marks in an individual subject or a
maximum concession of 5 marks
spread over different subjects so that

the total concession in all these
subjects taken together does not
exceed 5. These concessions will

be applicable to all the students who
have passed the Central Board of
Secondary Education’s All India
Secondary School or an equivalent
examination of any other Board and
in such subjects in which the student
has pas-ed.

(ii) Students belonging to SC/ST may be
given a maximum concession of §
marks in an individual subject, or a
maximum concession of 5 marks
spread over different subjects so that
the total concession in all those
subjects taken together does not
exceed 5.

(iii) These concessions shall apply to such
students only as have been declared
passed by the Board concerned and
to such subjects in which the stu-
dents have passed.

First preference in admission to
Class XI will be given to the studen-
ts of Kendriya Vidyalaya concerned,
second preference will be given to
students from the other Kendriye
Yidyalayas. If seats still remais
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vacant, they may be offered to the
students coming from other schools
according to the priority categories
given in the admission rules prescri-
bed for the Kendriya Vidyalayas.

Foreign Universities who Teach
Sanskrit

3158. SHRI ATAL BIHARI VAJ-
PAYEE : Will the Minister of EXTERNAL
AFFAIRS be pleased to state : (a) names
of universities in foreign countries which
teach Sanskrit and average annual number
of students in each of them ; and

(b) nature of help, coordination and
exchanges with them by Indian Universities
and also by Government of India ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) (a) and (b)
Information is being collected and will be
placed on the Table of the House.

Implementation of National Health
Policy

3159. PROF. NARAIN CHAND PARA-
SHAR : Will the Minister of HEALTH AND
FAMILY WELFARE : be pleased to state :
(a) whether any national Health Policy has
been adopted and implemented by the
Government during the past three years
including the current financial year ;

(b) if so, a brief outline of this policy
and the extent to which it has been imple-
mented,

(c) if not whether a National Policy on
Health would be formulated/adopted and
implemented ; and

(d) the likely date by which it would be
done ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE: (SHRIMATI MOHSINA
KIDWATI): (a) and (b) A National Health
Policy has been formulated by the Govern-
ment and the Statement on the WNational
Health Policy was laid in the Lok Sabha on
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2nd November, 1982. A Government Reso-
lution that the Lok Sabha approve the

Policy contained in the said Statement has
also been tabled.

(c) and (d) Do not arise.

Calcutta Metro Railway Project

3160. SHRI SANAT KUMAR MAN-
DAL : Will the Minister of RAILWAYS
be pleased to state

(a) whether he stated in Calcutta some-
times back that some portion of the Calcutta
Metro Railway Project will be opened to
traffic by the end of this year ;

(b) if so, whether he has issued any ins-
tructions to the project authorities to adhere
to this date ; and

(c) the stage at which the Calcutta Metco
Railway Project stands at present and how
long will it take to complete it ?

THE MINISTER OF RAILWAYS

(SHRI A.B.A. GHANI KHAN CHOU-
DHURID : (a) Yes.

(b) Yes.

(c) The Project is proposed to be com-
pleted in phases:

Phase I Esplanade to Tollyganj

(7.640
kms)—Target date—1985.

Phase Il Dum Dum to Esplanade (9.116
kms)—Target date —1987.

Efforts are being made to advance the
date of opening of a portion of section bet-
ween Esplanade and Tollyganj.

Family welfare centres in Gujarat and-
target for Sixth Plan period

3161. SHRI NAVIN RAVANI : Wwill

the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) the number of Family Planning Cen-
tres functioning in each Distri¢t of Gujarat
as on 31 March 1983 ;
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(b) what are the main job handled by
these centres and how for it is helpfal in
rural areas ;

(c) the number of centres likely to be
opened in Gujarat during the current year ;
and

(d) what is the target fixed for opening
Family Planning Centres in the country
during the Sixth period in each State ?

THE MINISTER OF STATE OF
HEALTH AND FAMILY WELFARE
(SHRIMATI MOHSINA KIDWAI): (a)to
(d) Information is being collected and will
be Jaid on the table of the Sabha.

Construction of new Railway
Lines in 1983.84

3162. SHRI CHINTAMANI JENA : Will
the Minister of RAILWAYS be pleased to

state :
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(a) whether Government have any pro-
p-rosal to take up the construction of new rail
lines in Orissa in the year 1983-84;

(b) if so, the details thereof ;

(c) the details of the new rail lines under
construction and since when they are
under construction ; and

(d) by when i?is likely to be completed ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-

DHURI) : (a) No.
(b) Does not arise.

(c) and (d) The details of the new lines
under construction with year of works pro-
gramme and their likely date/period of com-

pletion are as under:

Name of the Railway Line

Year of Works

Likely date/period of

Programme completion
1. Jammu Tawi-Udhampur 1981-82 Not fixed.
2. Bhatinda Bye Pass 1982-83 1985-86
3. Bhuj-Naliya 1981-82 1985-86
4. Apta-Roha (Phase I) 1978-79 Phase-I opened upto Pen-
Phase-II not fixed.
5. Wani-Pimpalkoti-Chanaka 1973-74 1984
6. Kairala Road-Jayant Ph. I 1977-78 Phase-I opened-
Phase-11-1984
7. Bhadrachalam Road-Manuguru 1977-78 1983-84
8. Manikgarh-Chandur 1979-80 1984-85
9. Motumari-Jaggyapeta 1980-81 1985-86
10. Kota-Chittorgarh-Neemuch Ph. 1 1980-81 1989
11. Talagaria-Tupkadih 1979-80 1984-85
12. Koraput-Rayagada Ph. I 1981-82 Phase-I 1985
Phase-II-not fixed
1978-79 Not fixed

13. Gaubati-Burnibat
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14.
15.

16.
17.
18.

19.
20.
21.

22.
23.

24.
23.

26.
27.
28.

29

30.
31.

32.
33.

34,

3s.
36.

37.

38.
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Dharamnagar-Kumarghat
Balipara-Bhalukpong
Silchar-Jiribam
Lalaghat-Bairabi
Amguri-Tuli

Vasai Road Diva
Ernakulam-Alleppey

Bibinagar-Nadikude

Howrah-Amta Ph. I
Jakhapura-Banaspani Ph. I

Howrah-Sheakala

Nangal Dam-Talwara and taking
over Mukerian-Talwara siding

Sakri Hasanpur
Rampur-New Haldwani

Chitradurg-Rayadurg

Karur-Dindigul-Manyachi-Tuti-
corin/Tirunelveli

Telapur-Patancheru
Kapadvanj-Modasa

Kalka-Parwanoo

Alleppey-Kayamkulam

Budge-Budge Namkhana including
Lakshmikantpur-Kulpi

Bagaha-Chittauni

Bringing old Madhavnagar on the
maioline

Miraj Sangli restoration

Construction of rail-cum-road
bridge across Brahmaputra at
Jogighopa alongwith a B.G.
railway line from Jogighopa
to Gauhati.

1978-79
1978-79
1978-79
1978-79
1978-79

1972-73
1979-80
1974-75

1974-75
1974-75

1972-73

1981-82

1974-75
1974-75
1981-82

1981-82

1981-82
1978-79
1982-83
1982-83

1981-82

1974-75

1980-81

1980-81

1983-84
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1985-86
1985-86
1985-86

1985-86
1985-86

April, 1983
Not fixed

Phase-1 opened 1981
Phase-1I not fixed

Phase I-June, 1985

Phase I-opened to traffic-
March 1981.

Not fixed

Not fixed
Not fixed
Not fixed
Not fixed

Not fixed
1984-85
Not fixed

Not fixed
Not fixed

Not yet cleared by
the Planning Com-
mission

Not fixed

Not fixed

Not fixed

Not fixed
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Survey for Darbhanga-Jayanagar conversion

3163. SHRI BHOGENDRA JHA : Will
the Minister of RAILWAYS be pleased to
refer to the reply given to Unstarred Ques-
tion No. 10369 on 5 May, 1983 regarding de-
monstration at Samastipur and Darbhanga

Stations and state :

(a) whether a survey for Darbhanga-Jaya-
pagar conversion to broad gauge has since
been completed and agreement for cement
factory in Saptari District of Nepal also
requires direct rail link ;

(b) if so, whether conversion of this line
and its extension from Jayanagar to the
Cement factory site has been finalised :

(c) whether because of about 12 hours halt
at Barauni of the Jayanagar-Baparas bogie
and lack of any direct train facility passen-
gers from Darbhanga, Madhubani, Sitamarhi
have to travel to Muzafiarpur or Patna by

road to entrain there; and
(d) if to whether direct Jayangr (Janak-

pur-Prayag Allahabad) train is being intro-
duced after changing of Jayanti Janata ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURI) : () and (b) A survey for con-
version of Darbhanga-Jayanagar MG section
into BG is still in progress. According to

present indications, a road link to the
Cement Project has been preferred.
(c) Jayanagar-Varanasi through coach

remains at Barauni for 12 hours 10 mts. in
one direction and 10 hrs. 35 mts. in the other

direction for want of connection.

(d) Apart from lack of traffic justifica-
tion, introduction of additional train between
Jayanagar and Allahabad is operationally
pot feasible at present due to line capacity
constraints on Aunrihar-Varanasi section.

JAT A & AT 93 q&qTHL
% fawg ®=a qasar wakr qF
#7g wiw @ ® q sfaa
q¥ HIHNA
3164. St TAW TEY F4T F T
HETT gEHAT AANT AT FHNT FF Y

F 99 T F IR A 24 WIH, 1983
edfiaT 7Aw< & favg dfraq 9 araet
%_ JaIifaa wzT g'ar 4353 F 39%
Y H a8 qqIA &1 T 4 5 -

(F) 741 92 gasar fawrr § g9<
WA & TACNY  TEEF F fawg d
frgraar &1 siw 24 w19, 1983 & qq
9O & A oY T RqEF #1777 o7
&Y 4t ;

(@) afz gi, at a1 3g i afg qr
FAT 1€ g s afs 7 @ so%  za7
FIXT 2 ;

(7) S 5w & q19 A1 § foad
TN 99 gaeEwt F fawg gz @
ferras fasft 41; s

() ST 9TFAT FAATE FT qE & 7

T "%t (%ﬂ Qo dlo go T et
|Ed) o (F) dR (&) < gf |

(1) STXIET & NFAT HX ForrR-
1T HET |

(%) o To Fo/NFATF f2
HqTHHAT FT I7g FI farr/r T wﬁfsﬁ-ﬁ éirg

fazz Qg mifag adi v a% &

Fo Yo Fo TAIZEIT T ATHAT, S
F arg, gaw Wfawrd & g #F fau
sega fwar v g |

ATy HAT AFHET ) I35 w1
ATAYAT HIA F TiT FY HRCEHT
BT WERIHTT  HIAT

3165. &t TWIAATT JTERT : AT fa2m
TAY ag aar & FAT FA

(F) ¥ FAUAGH 2T G T &
ST ATTITT FLA gIHT Big 41X fa=r9-
zier 37 &1 AFT & FAFET ¥ aEwR
FTfaar g; ax



Written Answers

i1

(¥) afz g, @1 9 9T TR
41 gfafxar g ?

fadw qaram ¥ wsaweAt (W1 Qo
go TEW) o (F) S, g1 @A & uF
AT GRT TFAAT  JAIT T AT HA-
Q&7 T FEATHIT TGN FT & | 74T F AT9HT
EGIOT FNIT ATA, 1983 H A% feesdt #H
gratfas gad qE-fAoe e g

¥ ag wgr war a1 fE gEm AR faw &
feFrg & gd9 ¥ wd UHT SARIg
grEa garar a7 91igy e g9
FT T AT F oG A7 MR
R A WY IS, 1983 FAMEET A
I HAAEOT §5F A TH TEIT &
W@ fFar a1 ) @F aR @ d 75 H
SrogoHToBIo FIFAETAUT FoF ¥ HIATT
FI THEIMT F@ gU T F AT
St qho fAa<t 7 #T FaxisgIg 1 Fy
F qAEEIE § TF A UsEra e aFudAd
FATH &I AT Far 4t |

HE, 1983 * Iq ¥ g TUSA FA-
a1 & renfas 2t &1 fafageaa
Rra< aFaaq gar 91 399 AqAT fawia
¥ faa Af=aia ogr a1 f& 7 aradcdig
gET HI9 F 999 fqaws § quw"g F&F
ag Farn fF srgdcdig gar aaear &t
garia & fa7 Fan forar a1 awar g, AR
g arq qx Wt faae &< & 5@ 9fwr
¥ oF SeEaAT AT GET R
F1 Fa1 qfawT g gFar g ¢ zgfad a-
ST HET GFAAT & FEA19 K1 AT
RTSFTEAT § U & & a7 § Q@0
ST ATiET |

(@) Ty e avdes #
favm 7 Y svdsiw gmaE faw
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T & greg § A1 Seqrd qrfa ger
a1, 3R foad ag &gr mmrar fF ogER
QEI & @Y 7 T F, SEFT T AT
Ageaqu faRyary #, @redi} a% Oy aw
fF oaf ga1e ¥ @i 390 & wfva @3
B AT FRAME | TFIR I Faw-
e 33T § 91 fawfaa =M Y W =g
HETAqU 98T FI AT I F TFET
IR TF A ey gar ug fawr
et §1 {32 ¥ &19 §W & fav faswe

TEqF F970 gU g S fawrsiier 2@ &y
aqq fawrg &1 afq d7 F@ T agrar
S |

Tourlist traffic and earnings of Palace
on Wheels

3166. SHRI K. LAKKAPPA : Will the
Minister of RAILWAYS be pleased to state :

(a) details of tourist traffic and earnings
made by ‘““Palace on Wheels’’ ;

(b) whether earnings are commensurate
with the investments made ; and

(c) Plans drawn up for making *‘Palace
on Wheels” tourist programme more attrac-
tive ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURI): (a) During the last season, Octo-
ber, 1982 to March, 1983, 1274 tourists
travelled by Palace on Wheels and the total
earning was to the tune of about Rs. 73 .
lakhs.

(b) Yes.

(¢) The itinerary of the ‘‘Palace on
Wheels” has been found to be very popular.
Bookings by foreign tourists for the coming
1983-84 season are quite heavy. Steps have
been taken to improve the facilities provid-
ed on the train in view of suggestions receiv-
ed from the patrons during last scason,
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Education of mother tongue

3167. SHR1I BRAJ MOHAN MOHAN-
TY : Will the Minister of EDUCATIION

AND CULTURE be pleased to state :

(a) whether any analysis has been made
in Central Institute of Indian Languages,
Mysore that some parts of the country tribal
languages and languages of the linguistic
minority are being discriminated against and
if so, give details; '

(b) whether Government have reports
about faithful implementatiop of the guide-
line for safeguarding the interest of linguistic
minority and tribals in respect of their
mother tongue and if so, give details; and

(c) whether amendment of constitutional
provision is mooted ?

THE DEPUTY MINISTER IN THE

MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.X. THUNGON) : (a) The Central
Institute of Indian Languages has been doing
extensive linguistic study of tribal languages
and sociolinguistic studies of other linguistic
minorities. It has not yet studied specifically
any discrimination against a minorities as
such.

(b) and (c) : Information is being collect-
ed from the concerned Departments and

would be Jaid on the Table of the House.

Fertilizer berth at Paradip Port

3168. SHRI A.C. DAS : Will the Minis-
ter of SHIPPING AND TRANSPORT be

pleased to state :

(a) the amount allocated for construc-
tion of fertilizer berth at Paradip Part in
Orissa;

(b) whether the work on the fertilizer
berth has commenced; and

(c) if so, the progress made so far ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHR1 Z.R. ANSARI) (a) An
amount of Rs. 15.50 crores has been allocat-
ed in the 6th Five Year Plan for the cons-
truction of fertilizer berth at Paradip Porf.
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(b) Yes.

(c) Upto the end of July, 1983 an ex-
penditure of Rs. 2.50 crores has been in-
curred on this scheme and physical progress
achieved is about 15%.

Stoppage of Rajdhan]l Express at Asansol

3169. SHRI1 AJIT KUMUR SAHA : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether Government are considering
the demand for stoppage of Rajdbani
Express at Asansol at least two days in a
wecek;

(b) if so, the details thereof; and

(c¢) if not, reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DdURI): (a) to (c) Stoppage of 101/102
Howrah-New Delhi Rajdhani Express have
been provided to the barest minimum,
mainly for operational considerations, in
order to cater to the intercity traffic obtain-
ing between New Delhi and Howrah. The
provision of stoppage of this train at Asan-
sol is therefore not considered desirable as
this would lead to increase in 1unning time.

Proposal to run 81/103 up and 82/104
DN trains between New Delhl and
Howrah Daily

3170. SHRI AJIT KUMAR SAHA : Will
the Minister of RAILWAYS pleased to
state :

(a) whether in view of the increasing
passenger fraffic on Delhi/New Delhi-How-
rah section, Government are considering to
run on all days 81/103 Up and 82/104 Dn
between New Delhi and Howrah which are
now running five days in a week ;

(b) if so, from when ; and
(c) if not, reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURI) : (a) No. Not at present.

(b) Does not arise.
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(c) Increase in frequency of 81/82 and 103/
104 Howrah and New Delhi/Amritsar A.C.
Express is not feasible at present due to pau-
city of coaching stock, line capacity cons-

traints on Sections enroute and lack of
terminal facilities at Howrah/Nesw Delhi.

fasafaen=ml & agar gur swarw
AT AT

3171. st AAIA IUTHY
& TARATT PAHIT JEA >
St AT T

FTine Wit gewfa T 78 F919 A
a1 F3 fa 3w & fafwa  fazafaenmas
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§a g -1 93d gU AT T FIET 1T
¥ ISA ATAT TN THEAT FT USTATY
ST AT & 7

forenr itz wewfa qar aaw wsaoy
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FIA, Ghied FIT TAT T9 @A F] GTedT
T8l & | 3 Auferq AT SUAH TR 2 |

FTAIZT qE 9T g & g
FT Tg ST
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(@) ¥1 T 997 FT g9 H(7@  q74:
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Tg ThaT g AR JIAIT TqH1g fwgar
8T 919 ST fohw o1 9
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FIEAAIE 9 A F1 I FT &war fora
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grex g Afafaan Fi 99F dgq a9y
o frawt #1 fafves aren # qga agAt
% srrarraw #1 fafrarfas @ g1 gfy-
FTfEt grar Ay § sfas XA S
gag I+ fag gew wfaFrd & 97 A3-
ofg gTcg AT FEA | TH AIAST A
TSH AHEIT & Tfegga o qaw
g1 W EIY H W USF &I &l
yTaRg® HITER] fagidl & & § fe d

aqr fegr AT 2 |

Plan to Extend C.G.H.S. to
10 more Cities

3173. SHRI B.V. DESAI : Will the
Minister of HEALTH AND FAMILY

WELFARE bz pleased to state :
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(a) whether plans to extend the Central
Government Health Scheme to ten more
cities has been abandoned because of lack

of funds;

(b) if so, whether the proposal for

expansion of scheme was for many States;

(c) if so, what were the cities to be cover-
ed under the scheme;

(d) the reasons for not implementing the
same during the current year, and

(e) whether the Ministry bas asked for
sufficient funds to meet the requirements of

the same ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI KUMUDBEN M.
JOSHI) : (a) and (e) The proposals to extend
the Central Government Health Scheme to
the cities of Jabalpur, Gorakhpur, Jhansi,
Ajmer, Agra, Thiruchirapalli, Dechradun,
Bikaner, Amritsar, and Chandigarh has been
kept in adeyance in View of the current
resource; constraints and the need to conso-
lidate the scheme in the cities where it exists

at present.

Increasing Railway Accidents

3174. SHRI1 B.V. DESAI :
SHRI M. RAMGOPAL REDDY :
SHRI SUBHASH YADAV :

Wwill the Minister of RAILWAYS be

pleased to state :

(a) whether 40 people, 10 of them women
were injured when a suburban electric train
going from Beach Station to Tambaram
collided with another train which was about
to leve Egmore Station for Tambaram in the
morning of 12 July;

(b) whether during the months of June
and July, 1983 there had been a large number
of rail co.llisions in almost every State;

(c) if so, what were the main reasons for
increase in the rail accidents in various parts
of the country;
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(d) whether again anti-social elements
are active who were earlier trying to create
disturbances in the Railways; and

(e) if so, what steps Government propose
to take to deal with the situation ?

THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHAN1I KHAN CHOUDHURI) :
(a) On the morning of 12.7.83 an EMU
local train going from Madras Beach to
Tambaram collided with another EMU local
train standing at Egmore station. In this
accident three persons were injured.

(a) and (¢) During June and July 83, there
were 9 train collisions, on various Zonal
Railways, as compared to 10 during the same
months last year.

(d) There is no* evidence of anti-social
elements being responsible for these train
collisions.

(e) Does not arise.

Tribal Education at low Key

3175. SHRIMATI SUMATI ORAON :
Will the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) whether the total efforts of education
since Independence have been rather tardy
in tripal areas of our country;

(b) if so, the reasons fherefor;

(c) proposals, if any, for substantial steps
during the current plan period in Tribal
Sub-Plan areas;

(d) whether Government monitors any
periodic survey to know the progress, State-
wise/Union Territory-wise! and

(e) if not, whether Government propose
to lay down a monitoring system and well
defined data communication lines for collec-
ting and relaying data/information both in
financial and physical terms to assess perio-
dically the extent of such progress ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION &
CULTURE AND SOCIAL WELFARE :
(SHRI P.K. THUNGON) :(a) and (b) There
has been considerable expansion in the pro.

. vision of educational facilities in tribal areas,
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as in the other areas, in the post-indepen-
donce era. The progress in this regard has
been assessed in the All India Edutational
Surveys conducied periodically. The Fourth
All India Educational Survey reveals that the
ST habitations have received as much atten-
tion in the matte of schooling facilities as
other habitations at the elementary stage. In
the matter of earolment also there is steady
progress. According to the analysis of data
collected in the annual educational statistics,
it is noted that the growth rate of scheduled
tribe enrolment is faster than that of other
communities. The other related aspects, ¢ g.
incentives, are also being given adequate
emphasis.

(¢) For universalisation in education and
raising enrolment at all levels for school-
going children in tribal arcas, the following
steps are being taken in the curient plan
period :

(i) Establishment of Ashram Schools in
sparsely populated areas.

(ii)) Opening of primary, middle and higher
secondary schools in bigger hamlets and
villages.

Incentives like free uniform, free books,
mid-day meals elc., pre-matric scholar-
ships at school stage and post-matric
scholarship at higher education level
are being provided increasingly.

(iii)

Girls education is being given higher
priority.

@iv)

(v) Imparting of Primary education in the
triba] languages is receiving special attention.

(d) and (¢) As already indicated the
annual educational statistical returns supple-
mented by the periodical All India Educa-
tional Survey provide adequate data for
monitoring the progress State-wise/Union
Territory-wise. In the plan implementation
process, the programmes such as elementary/
secondary/adult education are taken for
monitoring, with special reference to SC/ST.
Moreover under the New Twenty Point
Programme special emphasis is given to
monitoring of the programmes of universa-
lisation of elementary education and adult
education.
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The Ministry has recently set up a cell
for undertzking monitoring of development
progiammes in tribal arcas and for sched-
uled castes.

Non-formal education programme

3176. SHRIMATI SUMATI ORAON:
Will the Minisier of EDUCATION AND
CUL" URE be pleased to state :

(a) the extent to which non-formal educa-
tion programme, organised by the Education
Ministry, during the current Plan period
have covered the enrolment of members of
Schedule Tribes in Tribal sub-Plan area State-
wise/Union Territory-wise,

(a) whether the progress so far achieved
is adequatce if not, the special steps proposed,
if any, to step it up during the remaining
Sixth Plan period :

(¢) whether  Government  propose 1o
include under such programme the in:truc-
tions as 1o how 1o deal with problems
connected with  land, credity currency,
weights and measures, Lygicne, local geogra-
phy, local admimisirauon, lower Government
functionaries, hiquor vendor, cic. if so, time
frame proposed therefor ; and

(d) whether Government propose 1o
underiuke periodical evaluaton of such pro
grammes to know the progress both 1n
physical and financial ternis ?

THE DLEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTUREJAND SOCIAL WELFAKE (SHR]
P. K. THUNGON) : (a) 1o (d) The Centrally
sponsored project of non-formal ecducation
for elementary age-group children is confined
to the nine educationally backward bSiates
only, namely, Andhra Pradesh, Assam, Bibar,
Jammu & Kashmir, Madhya Pradesh, Orissa,
Rajasthan, Uttar Pradesh and West Bengal.
Details of enrolment of Scheduled Tribes
children separatecly under this project are
not available. However these State Govern-
ments have been advised to ensure at least
207, coverage for STs under this project.

Under the non-formal education project,
children who cannot join formal schools or
who have to diop-out because of socio-
economic reasons, are offered clementary
education of the same standard in a graded
and condensed form.
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The progress of implement of tis project
is being periodically reviewed both at the
State level and at the Central level and
remedial meaures taken wherever necessary
to improve the efficacy of the programme.

Directions issued by Central Government Re :
Opening of New Colleges Teaching India
system of Medicine

SHRI CHINTAMANI

SHRI N E. HORO :

SHRT GHULAM RA OOL
KOCHALK :

SHRT RAM L AL RAHI:

Will the Minister of HEALTH AND

FAMILY WELFARE be pleased to state :

(a) whether the Union Government have
issued c rtain directive to the State Govern-
ments and Union Territories not to allow the
opening of new colleges teaching the Indian
System of Medicine or Homoeopathy with-
out the approval of the State Governments
and the Central Council of Indian Medicine
and the Central Council for Homoeopathy ;

3177. JENA :

(hY il sp, the details thereof :

(c) whether it is a2 fact that there are a
large numher of unanthariced  inst rutions
whirh are awarding deerce, diploma and
certificates : and

(d) if so, what action is being taken

against those institutions ?

THE MIN'STER OF STATF TN THE
MINISTRY OF HEALTH AND FAMILY
WFRLFARE (SHRTMATI MOHSINA KID-
WAT) : (1) and (h) Government of "ndia
have ijesued instructions to all the States/
Union Territories for taking necessary <teps
against mushrooms growth of Colleges of
Indian Svstems of Medicine and for ensuring
that each College of Tndian systems of Medi-
cine follows th~ standards, curricula and
syllabii laid down by the Central Council
of ITndian Medicine. The Central Council of
Homoeopathy has also issued instructions
in April, 1982 to all the States and other
concerned agencies that no new Homoeo.
Medical College should be allnwed to start
or allow affiliation unless it fulfils the mini-
mum requirements l11id down in the Educa-
tional regulation and syllabii prescribed by
the Central Council for Homoeopathy under
the provisions of Homoeopathy Central
Act, 1973,

The 9th Joint Conference of Central
Councils for Health and Family Welfare
held in New Delhi from 7th to 9th July, 1983
has also resolved that the mushroom growth
of Indian System of Medicine and Homoeo-
pathy Colleges should be checked effectively.

(c) and (d) Having regard to the reports
regarding awarding degrees/diplomas by
unauthorised institutions of Indian Systems
of Medicine and Homoeopathy, the Central
Council of Indian Medicine and Central
Council for Homoeopathy, have cautioned
the public through advertisement in News-
papers etc. to be cautious about the fake
institutions indulging in such corrupt prac-
tices. They have also been advised to con-
sult the Central Council of Indian Medicine/
Central Council for Homoeopathy to have
detailed information of the institutions which
are authorised to award such degrees/dip-
lomas The 9th Joint Conference of Central
Council of Health and Central Family Wel-
fare Council held in July, 1983, have consi-
dered the matter for award of degree/dip-
lomas etec hv unauthorised ins'itutions and
recommended that the Registrar of Societies
of the State«'Union Territorie: may be re-
quested tn concult the concerne! authorities
befare reecictering institntion  under
Societies Mepistration Act, 1940 for the pur-
pose of awarding degree'dinlomas/certi-
ficates under Indian Systems of Medicine
and Homoeopathy.

amy

Admis<ion of SCand ST candidates in
1.1.Ts.

3178. SHRT R.R. BHOLE Will the
Minister of EDUCATION AND CULTURE
be pleased to refer to the reoly given to Un-
starred Question No. 6547 on 6 April, 1981
regarding admission of SC and ST candidates
in IITS and state :

(a) the number of total intake of SC/ST
students in each of the five years preceding
1978-79 till the current academic year ;

(b) the details of various academic con-
cessions and support actually provided to
such students prior to 1978-79 and the chan-
ges effected therein since 1978-79 and actu-
ally, enjoyed by them at present ; and
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(c) how the large number of seats remain CULTURE AND SOCIAL WELFARE

vacant because of steep fall in admission of SHRI P.K. THUNGON): (.
such students and the utilisation thereof for ¢ ) )i (a) and (b) A

the last three years ?

THE DEPUTY MINISTER IN THE _
MINISTRIES OF EDUCATION AND (c) The unfilled seats remain unutilized.

statement is attached.

STATEMENT
(a) Total Intake of SC/ST Students in TS

ur 1973 74 75 76 77 78 7% 80 81 82
Kanpur 4 46 34 31 24 22 25 27 10 6
Bombay 42 27 28 37 17 20 11 23 10 8
Madras 35 34 35 36 40 30 5 26 7 7
Delhi ad 42 39 35 28 20 12 21 5 12
Kharagpur ———not available————— 68 52 40 22 18

1983 :  On the basis of the results of the o) ppey 2re baiq 1T Class Railway fare

Joint Entrance Examination, 103 from their place of residence to the
SC and 12 ST.st_udcnt.S have place of interview and back by the
been offered admissions in the shortest routes,

five TITS and IT-BHU.

(v) Standards of physical fitness laid

N
(b) CONCESSIONS down are relaxed in their case.

Prior to 1978-79
(vi) They are allowed reimbursement for

(i) Rclgxatinn in qualll.ifyinf n:arks were expenditure incurred by them for
available to SC/ST students, removal of temporary physical de-
(ii) Scholarship of the value of Rs. 150/- fects, during their course of studies.
p.m. alongwith free tution to Under- -
BIEReEtagcme. (vii) They are loaned from the lostitute

. library commonly used text books
Since 1978-79 : for duration of the course.

(i) The upper age limit is relaxable upto

s (viii) A separate cell consisting of the

(ii) The lowest mark of SC/ST candi- faculty of the respective Institute
dates is 2/3rd of the lowest for gene- takes special care of the needs of
ral candidates at the JEE representing these students.

33-1/3% concession.
(ix) A faculty member is appointed as
(iii) Tbey are exempted from payment of Coordinator for the SC/ST pro-
gramme and another faculty member
is appointed as Adviser by the Direc-
(b) Tution fee ; and tor to review the progress of these
students on a continued basis and
(c) Hostel seat rent, report to the Standing Committee.

(a) Registration fees ;
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They are provided with the oppor-
tunity to attend Summer Courses
to make up for the courses they have
not taken during the semester due to
reduced semester load.

(x)

The rates of scholarships, payable to
SC/ST students, has been revised
with effect from 1st July, 1981 to
Rs. 185/- for boys and Rs. 195/- for

girls.

(xi)

Concessions for S. C./S. T.«" Admission
in Kendriya Vidyalayas

3179. SHRT R.R. BHOLE : Will the
Minister of EDUCATION AND CULTURE

be pleased to state :

(a) the total number of students in all
Kendriva Vidyalavas throughout the country
on roll during the current year |

(h) numher of Scheduled Castes and
Scheduled Tribes amone them;

() snecific concessions offered for admis-
sion of these students;

(d) whether is any order/instructions to
waive the condition of a number of transfers
in the services of the parents in the case of
admission of SC and ST students: and

(¢) if so. whether a copy thereof will fbe
laid on the Table of the House ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURFE AND SOCTAL WELFARE:

(SHRI P. K. THUNGON): (a) and (b) As
the last date for admission to Kendriya
Vidyalayas  was 31.7.1983, details of
enrolment during the current year are not

yet available.

(c) The following concessions are offered
to S.C./S.T. children in the matter of admis-
sion to Kendriya Vidyalayas:

(i) 15% and 74% of the fresh admissions

Kendriva Vidvalaya are reserved for
the children of transferable employees
belonging to the Scheduled Castes
and Scheduled Tribes, respectively.
These  reservations are  inter-
changecable.
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(ii) SC/ST students are given a conces-
sion of up to 5§ marks at the time of

admission to Class XI.
(d) No, Sir.

(e) Does not arise.

Number of Persons Overstaying in India
Pakistan After Expiry of Their Vica

31R0. SHRI RAMJIBHAI MAVANL:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) number of Pakistanis who came to
India on the basis of visas issued to them
and the number of Indians who went to

Pakistan on the basis of visa issued to them
during each of the last five years: and

(b) number out of them who did not
return to their respective countries and are
over staying ?

THE MINISTER OF STATE IN THE
MINISTRY OF FXTFRNAL AFFAIRS
(SHRT A. A. RAHIM) : 7a) and (b) Tnforma-
tion in respect of Pakistani nationals who
visited Tndia during 1978 to May 1983 and
those who have overstayed is given in
statement-T

As regards Indian nationals who visited
Pakictan, as al<o thnse who overstayed there,
the fipures as available with us are given in
statement-TI.

STATEMENT—I

Year Arrival Departure Stay- Progressive

back Total

1978 78,127 62,758 15,369 15,369
1079 2,772,998 2,20,172 52,826 68,195
1980 2,39,223 2,50,416 (—)11,193 57,002
1981 2,22,066 2,16,516 5,550 62,552
1982 2,19,511 2,14,84% 4,663 67,215
1983 91,657 82.764 8,893 76,108
(May)

**Columns 4 & 5 indicate figures of such
Pakistani nationals who are overstaying in
India wilh or without the legal extension of
their visas.
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STATEMENT 11

Indian Nationals who Visited Pakistan
During 1979 to June 1981

AUGUST 11, 1983 .

Year Number
1979 85.110
1980 89,050
1981 59,178

(Upto June)

As per information available with us
during 1979 to June 1931, only 18,302 Indian
nationals stayed back in Pakistan.

Issue of Visas to Indians and Pakistanis

SHRT RAMITBHAT MAVANI :
SHRT MOHANLAL PATEL :

Will t he Minister of EXTFRNAL AFFATRS
be pleased to state :

3181.

(a) whether it is a fact that the Pakistan
Government have taken a decisinn ta issue to
two lakhs Indian nationals te  vis't Pakistan

this year:;

(b) if so, the details thereof:

(c) how many visas had been given to
Indian nationals and Pakistan nationals by
each country during 1977 to 1983, each jyear
upto 20 July, 1983;

(d) the details of categories of persons
and groups given visas;

had been

for visas

() how may applications
received by each Government

during the last five years;

(f) how many of them have been accepted
and how many rejected; and

(g) the reasons for rejection ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM) : (2) and (b) Pakistan
authorities have stated that they would be
fiberalising their Visa Policy. Government
has no information about this particular
aspect,
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(¢) to (g) Number of visas issued by India
to Pakistani nationals is given in statement.

Exact fiigures of Indian nationals granted
visas by Pakistan Government, which are
estimated to be considerably lower, are not
available with us since these are maintained
by Pakistan Government.

As per'Indo-Pak Visa Agreement of 1074
following categories of visas are 1ssued :—

Diplomatic visa, non-diplomatic visa,
official visa, visitor visa and transit visa.

No separate statistics are maintained for
each categories of visas.

Tn 1002, 1,45 annlications were rejectad
of 1.67 600 received. which is apnroximately
0.R7%. the grounds heing incorrect informa-
tion or non-compliance with ritles and regula-
tions governing the grant of vicas
pondine figures and detai's in
Indian nationals who apnlied far visa to
Pakistan Embassy are not availahle with us.

Corres-
resnect of

STATEMENT

Number of Visas Tssned hy Tndia to
Pakistani Nationals

Year Numbher
1977 28,193
1978 46,244
1979 1,93,269
1980 1,73,641
1981 1,732,096
1982 1,71,.617
1983 91,495
(20th Juiy)
Note :—The figures of the Pakistani

nationals who visite! India on
the strength of the visas issued,

arc more as one passport <ome-

times is valid for more than one
person.
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Improvement of Drought in the Navi-
gational Channels Leading to
Calcutta and Haldia Ports

3183. SHir1 CHITTA BASU : Will the
Minister of SHIPPING AND TRANSPORT
be pleased to state the stages of implementa-
tion of each aspect of the comprehensive
scheme for improvement of drought in the
navigational channcls leading to Haldia and
Calcutta Ports ?

THE MINISTER OF STATE IN THE
MINISTRY ON SHIPPING AND TRANS-
PORT (SHRI1 Z.E. ANSARI) : The stages
of implementation of various components of
the said comprehensive scheme are as
follows :-

(i) Two guide-walls at Northern and
Southern ends at Nayachara Island :

(a) Northern guide-wall

Out of 2500 M guide wall, so far 1800 M
has been completed. Work has been stopped
temporarily due to bad weather and rough
sea conditions.

(b) Southern guide-wall

Construction of 8800 M Southern guide
wall will be taken up after completing the
necesary studies, as recommended by the
Teachnical Advisory Committee for the
Project.

(if) Bank protection works at Gangra on
Western bank opposite Nayacharn

Island :
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This work has been kept in abeyance as it
does not require immediate attention.

(iii) Shore disposal terminal at Nayachara
for external dumping and dredged
material :

The construction of this terminal is pro-
posed to be commenced from 1984-85.

(iv) Capital dredging over Balari Bar :

This is scheduled to commence in
1985-86.

(v) Acquisition of a tug and some navi-
gational aids and instrumentation for
collection of date for monitoring in
the estuary .

Action to procure the

been initiated.

equipment has

Steps to fight growing evil of dowry

3184. SHRIMATI MADHURI SINGH :
SHRI KRISHAN KUMAR
GOYAL:
SHRI LAKSHMAN MALLICK :
Will the Minister of SOCIAL WELFARE

be pleased to state :

(a) whether Government propose 10 take
vigorous steps, in cooperation with volun-
tary organisations, to fight the growiog evil
of dowry ; '

(b) whether it is also proposed to adopt

legal and administrative m=asures including
amendments in the law ; and

(c) if so, the details thereof ?

THE DEPUTY MINISTER IN THE

MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE

(SHRI P.K. THUNGON) : (a) Yes, Sir.
(b) Yes, Sur.
(¢) A statement is attached herewith.

STATEMENT

Details regarding legal and administrative
measures taken to fight the growing evil of
dowry

I, LEGAL MEASURES

(a) It is proposed to amend the Dowry
Prohibition Act, 1961 so as to make it now
stringent and effective.

AUGUST 11, 1983
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(b) A bill for the amendment of the
Indian Penal Code is proposed has been
introduced in Parliament. The amendment
to the Act is proposed to be made to pro-
vide for an additional provision in the Indian
Penal Code to punish the husband of a
woman, who subjects her to cruelty within
7 years of her marriage, with imprisonment
for a term which may extend up to 3 years
and fine.

(c) A bill, to amend Section 174 Cr.P.C.
to provide for compulsory post-mortem in
cases where a woman with 7 years of her
marriage, has committed suicide or has died
under suspicious circumstances, has been
introduced in Parliament.

(d) A bill to amend Section 176 Cr.P.C.
to provide for compulsory inquest by an
Executive Magistrate in cases of suicide or
death under suspicious circumstances of the
woman within 7 years of her marriage has
been introduced in Parliament,

(¢) A bill to amend Indian Evidence Act
has been introduced in Parliament. The
amendment secks to permit the Court to
pressure abetment by husband to commit
suicide of a woman, who has committed sui-
cide within 7 years of her marriage and who
bas been shown to have been subjected to
cruelty before committing suicide.

II. ADMINISTRATIVE MEASURES

(i) Revised instructions have been issued
by the Ministry of Home Affairs to all the
State Governments/Union Territories
thorough investigation should be conducted
in all cases of attempted suicide or deaths in
suspicious circumstances of you g married
woman during the first ten years of their
marriage.

(ii) The aforesaid cases of attempted sui-
cide or deaths are required to be investigat-
ed by an officer not below the rank of Deputy
Superintendent of Police and the post-mor-
tem should be done by a team of two
doctors.

(iii) Disposal of body without post-mor-
tem should not be permitted without a ““No
Objection Certificate” by the Police. Such a
certificate should not be issued by the parents
or guardians or other close relatives of the
bride’s side of the family.
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(iv) ‘As a result of the rccommendations
of the Supreme Court, the Ministry of Home
AfTairs has decided to monitor the ipstruc-
tions issued to State Governments and
Union Territory Administrations for regis-
tration and investigation of cases of unnatu-
ral death of young married women.

(v) The State Governments and Union
Territory Administrations have been request-
ed by the Ministry of Home Affairs to consti-
tute District Advisory Committees to assist
the investigation of cases involving crimes

against women.,

(vi) Legal aid-counselling cells are being
set up to assist the victim girls.

(vii) States and U.Ts. have been asked
to set up anti-dowry cells,

(viii) A scheme for assisting Voluntary

Organisations setting up short stay homes
for the victims girls has been started.

(ix) To bring about attitudinal changes
and social awareness a publicity campaign
has been launched through the mass-media.

Demands of blind students of Delhi Univresity

3185. SHRIMATI GEETA MUKHER-
JEE : Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to

state .

(a) whether about 40 blind students of
Delhi University were agitating for their
demands regarding proper hostel and other

amenities;
(b) if so, their demands: and

(¢) decision taken thereon ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
SOCIAL WELFARE (SHRI P. K. THUN-

GON) : (a) Yes, Sir.

(b) and (c) The agitators have objected
to the proposed shifting of their hostel to
Jahangirpuri and also demanded certain
amenities not presently available to them.
These are under consideration of Delhi

Administration. ,

Schemes for improvement of Calcutta Port

.3186. DR. KRUPASINDHU BHOI :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

_ (a) the outlay earnarked for 1983-84 for
improvement of facilities at Calcutta Port 3

(b) the scheme taken up or proposed to
be taken up for implementation; and

(c) how far these schemes are expected
to go in improving the performance of the
Calcutta Port ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z, R. ANSARI) : (a) An out-
lay of Rs. 14.33 crores has been earmarked
for improvement of facilities at Calcutta Port
during Annual Plan 1983-84, as per details
given below :

Rs. in crores

(a) Calcutta 9.20

(b) Haldia 2.13

(¢c) BHRTW 3.00
14.33

—— —

Out of Rs. 14 33 crores. Rs. 3.50 crores
will be provided by CPT from their internal
resources. The balance represents budgetary
support from Central Government.

(b) Some of the important schemes inclu-
ded in the Annual Plan for 1983-84 are indi~
cated in the attached statement.

when completed,

(c) These
would help :
(i) Improving the handling capability of
the port both for break-bulk cargo

and containers;

schemes,

(ii) Improvement of depths in the navi
gational Channel to the port.

STATEMENT

CALCUTTA PLAN WORKS

(a) Continue of Schemes
1. Construction of two launches,

!
1
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Modification and improvement of
lock entrance of K.P.D. and N.S.D.
including replacement of hydraulic
arrangement of Dock Basin
Machinery.

. Wharf and Yard Cranes (Procure-

ment of 8 Nos. 2-Tonne electric
cranes).

Replacement of pontoons and gang-
ways at river-side berths.

(b) New Schemes

1. Construction of Hi-fix Station build-

.

(a)

(b)

10.

I1.
12.

13.

ings etc.

Improvement of workshop facilities
including (electric Bifurcated)

Replacement of outlived machinery
at main workshop.

Procurement additional machinery.

Replacement of Hi-fix-Chain.

Replacement of one Impounding
pump and two Hydraulic capstans at
K.P.D. and one Hydraulic engine at
22 X.P.D. etc.

Replacement of tug ‘Sturdy’.
Replacement of tug ‘Lotus’.

Replacement of M.L. Investigator.

Conversion of Hopper Barge into
Grab Dredger.

Replacement of fenders at the ap-
proach Jetty and lock entrance at
K.P.D.

Procurement of additional mobile
cranes (one 30-tonne and two-10-
tonnes capacity).

Replacement of tractors and Trailers.

Construction of quarters-provision of
accommodation for married CSIF
personnel (500 units for Class-IV and
12 Units for Class-1II).

Development of 4 & 5 N.S.D. and
adjoining area into a container per
(Trustees’ sanction).

AUGUST 11, 1983
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Construction of Residential quarters
at Calcutta (12 Units of Type ‘D’ and
60 units of type ‘B’ and 16 units of
Nurses Quarters).

Replacement of Hydraulic Engines
with associated electrical gears and
pressure pipe line at NSD

Extension of the third floor of the
Traffic Office at CGR Road.

Improvement of passenger terminal
at K.P.D.

Improvement of lighting towers with
sodium vapor lamps.

Mobile cargo Handling Equipment
(ASC recommendations).

In house Computers (Rs. 25 lakhs)
with construction of a building in
Dock area (Rs. 15 fakhs).

HALDIA PLAN WORKS

1. Continuing Schemes

1.

2

Workshop facilities and Plan repairs-
expansion of.

Construction of town-ship quarters.

New Schemes

1.

0 |

Modification of Coal Handling Plan
(First Phase).

Final phase of foreshore embank-

ment from Patikali to HF.C. in take
sub-station.

Second Oil Jetty.

Lighting arrangement in Dock and
Town ship including coverage of pro-
posed additional road.

Residential quarters at Chiranjibpur
(First Phase)

Marine Repair Workshop.

New Hospital Building and attached
quarters for Drs. and Nurses

Construction of Administrative Build-
ing.

Acquisition of balance land
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Hindi as recognised Language at U.N.O.

3187. DR. VASANT KUMAR PANDIT :
Will the Minister of  EXTERNAL
AFFAIRS be pleased to state :

(a) whether Government have made preli-
minary moves to get Hindi Language as one
of the recognised languages at the United
Natjons;

(b) if so, the progress thereof; if not, the
reasons therefor;

(c) what specific steps have been taken
during the last three years to spread and
popularise Hindi in other countries;

(d) whether the seminar of Viswa Hindi
Darshan held at Delhi on 24 Japuary, 1983
appealed to Government 10 take vigorous
steps for spread of Hindi 1in other countries
where large number of population of lndian
origin is living ;

(e) whether Indian Missions and Embas-
sies abroad are apathetic to the spread of
Hindi and render no assistance to people or
organisations interested in spreading Hind!
nor do they supply approved Hindi Text
books ; and

(f) whether Gevernment have plaos to
encourage and establish a world Hindi Cen-
tre at Non-Official level to spread Hindi in
foreign countrics ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 A. A. RAHIM) : (a) and (b) No,
Sir. In order to introduce Hindi as an offi-
cial language of the UN, a proposal has to
be made under rule 163 of the Rules of Pro-
cedure of the General Assembly to amend
rule 51 of the Rules of Procedure which
deals with the subject of official language.

Such a proposal has to be approved by a
majority in the United Nations General
Assembly after a Committee has reported on
the proposed amendment, Informal consul-
tations to ascertain the possibilities of Hindi
being accepted as one of the U.N. languages
have not yielded encouraging results. Un-
less we are confident of majority support in
the General Assembly, it would be inadvi-
sable to make such a proposal formally.
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(c) and (e) In accordance with the
Government’s policy, efforts are made to
propagate Hindi abroad. Under the Scheme
‘Propagation of Hindi-abroad’, Hindi books
are sent to the libraries of our Missions and
for distribution to recognised non-official
organisations engaged in the promotion/pro-
pagation of Hindi. Hindi typewriters have
also been gifted to non-official organisations
and educational ipstitutions engaged in
promotion of Hindi,

Further, three posts of Hindi Officers
have been recently created for our Missions
in Georgetown, Paramaribo and London, in
addition to existing three posts of Hindi
Officers in Trinidad, Fiji and Mauritius.
Under the scheme of Chairs and Centres of
Indian Studies abroad, the Government have
been sending visiting Professors of Hindi to
the University of Havana, Cuba; Humboldt
University, German Democratic Republic;
University of Bucharest, Rumania; and Uni-
versity of Sofia, Bulgaria. Hindi is also being
taught through the Indian Cultural Centres in
Fiji, Guyana and Suricam. The Indian
Council for Cultural Relations has been
maintaining three posts of Hindi lecturers
in Port of Spain, Georgetown and Surinam,
on behalf of the Ministry of Education aad
Culture. Part-time Hindi teachers are run-
ning Hindi classes in our High Commission
in Sri Lanka. On demand, Hindi text tooks,
children books, dictionaries and linguaphone
records are supplied to our Missions for pre-
sentation to those who are learning Hindi.

Indian Missions abroad organised Tulsi
Jayanti, Sur Jayanti, Prem Chand Centenary
and seminars/symposia etc. with the help of
voluntary organisations in their respective
countries.

About 40 to 50 foreign students are ad-
mitted every year in the Central Institute of
Hindi (Delhi Centre) for study of Hindi,
These students are paid a monthly scholar-

ship of Rs. 500/-. The Government also
meets their international air passages.
(d) The Government have seen press

reports on the resolutions adopted by the

seminar, but no formal request has been
received.

(f) No, Sir. There is no such plan at
present.
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Modernisation and establishment of dry docks

3188. DR. VASANT KUMAR PANDIT :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether it is .a fact that dry docking
potential in the country is far below the
requirement causing heavy drain of foreign
exchange for dry docking arrangemenis at
foreign ports ;

(b) what plans have been drawn up for
modernisation and establishment of new dry
dock capacity in the country ;

(c) whether it is a fact that a consortium
of Banks have appointed EscortsgLimited and
Grindleys Bank as Agent to finance ¢0 m.
dollars loan to Escorts mecd to establish the
first floating dock ;

(d) whether the above dry Dock will be
supplicd by a Japanese Firm by the end cf
1453 ; and

(e) if so, the location, capacity and full
details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI) : (a) Yes, Sir.

(b) In order 1o enable decision on
augmentation of facilities and creation of new
facilities, M/s. Lngineers India Ltd. in colla-
boration with, M/s. Blohm & Voss A.G. West
Germany had been appointed to prepare
a 15-Year Perspective Plan of Ship repair
facilities in India. The report and the recom-
mendations of the Consultants have been
scrutinised and accepted and a plan has been
drawn up for modernization,

(c) In March, 1983 the Government
approved a foreign exchange loan of US. 8

1% million to be obtained by M/s. Escorts
from M/s. Grindiays Bank P.L.C. London,
- for the import of floating Drydock from
Japan, with the guarantec by a syndicate of
Banks comprising Grindlays Bank P.L.C.,
New Delhi, Citibank, New Delhi and Punjab
National Bank, New Delhi.

(d) As per agreement, the Dry Dock is
expected to be delivered by a Japanese Firm
byend of November, 1983.
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(e) The tentative location of the Dry Dock
is outside the proposed channel of the Nhava
Sheva Port near FElephanta Caves. The
Floating Dry Dock with alongside berth has

. a lifting capacity of 11,500 tonnes to accom-

modate ships upto 25,000 DWT.

Length— 180.7 M.
Breadth 30.0 M.
Depth— 7.0 M,
Depth alongside

low water - 12/13 M.

Resolutions passed in the National Conference
of Transport operators

3189. DR. VASANT KUMAR PANDIT :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether attention of the.Government
has been drawn to the resolutions passed
in the National Conference of Transport
Operators held under the aegis of All India
Motor Transport Congress in New Delhi ¢n
22 and 23 March, 1983 ;

(b) if so, the salient demands of the Trans-
port Industry in each Resolution and reaction
of the Government thereupon ;

(c) whether in the last three years the
Central Government and the reports of
various Enquiry Committees have suggested
abolition of octori duty by rational transport
taxation system ; and

(d) the policy of the Government on all
connected matters, hampering the growth of
motor transport in the country ?

THE MINISTER OF STATE IN THE

MINISTRY OF SHIPPING AND
TRANSPORT (SHRI - Z.R. ANSARI):
(a) Yes, Sir.

(b) to (d) Salient demands ip the Reso-
lution are for reduction in prices of diesel,
need for control on tyre prices, desirability of
setting up a tyre factory in Public sector,
considering lorry receipt as document of title
of goods, grant of substantive permit at the
time of registration, zonal permits for tourist
vechicles, liberalization in permits under
Section 63(6), rationalization of Motor
Vehicle Taxes & abolition of octori.
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Matters involving production and prices
of inputs in automotive sector have been
brourht to the notice of concerned agencies.
Proposals relating 1o permits for motor
vehicles inyolve amendments to Motor
Vehicles Act, 1939. These have been included
for scrutiny in the list of comprehensive
amendment proposals.

A high level committee has also been
constituted to examine the matter of rationali-
sation of Motor Vehicles Taxes. As for
octroi, Government has been Impressing
on the States who have as yet ot abolished
the same to do so.

Sethusamudram Project

3190. SHRI N. DENNIS: Will the
Minister of SHIPPING AND TRANSPORT
be pleased to state :

(a) whether the Sethusamudram project in
Tamii Nadu is being reexamined ;

(b) if so, whether any expert committee is
examining the project ; and

(¢) the details thereof ?

THE MINISTER OF STATE IN THE
MINIS|RY OF SHIPPING AND TKANS-
PORT (SHRi Z.R. ANSARI): (a) and (b)
An expert Committee was set up in January
1681 to examine the economic viability of the
Sethusamudram Canal Project. The Report
of this Committee has since been received by
Government.

(c¢) The Committee has observed that the
economic viability of the Project is not
amenable to exact quantification since certain
factors, relevant to the Project’s assessment,
are based on a number of probabilities. The
cost of the Project has been estimated at
Rs. 282 crores with reference to February
1983 prices. The Committee has also found
that the Project might yield a return varying
from 4.72%; to 11.93% under different sets of
assumptions. The Committee did not find
it possible to quantify the indirect economic
benefits to the country and the social benefits
which the Project could confer. The internal
rate of return with reference to the Project’s
estimated cost has been considered rather:

low. The Committee has recommended that
the Project could be implemented in view of
other considerations, and for making the
Project financially and economically viable.
concessions like treating the investment on
the Project as a grant, etc. could be
extended.

s3fea qrat & WY q| aqr
q9 TN & HIAS
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qr IaF FAT FTLT & 7

TaTed AT qfvar ssawr AxEg o
v WAt (sitwdl wgfaan iegang) ¢
(F) & (@) i@ A9 usa & gfug
qTET &1 99 F FIOT AT JAT qA9GA &
7 qar 99 T & (FE G F g
& fasft g 1 |

(1) S (F) 7 T TG I |
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= W gt wfa

3192. sitwa et fawgn )

st T aH| o I T A
ot A SYE
Gt ag aaTy FT FT H 6

(F) T ag g9 g 1% | o1 Afa-
fo o w0 TwA B g & W

(@) afz g, at qeas = w0 E;
AR

() TLHTT G §§ §a9 F FT
FERISAAT R & 7

@ A&t (s go dlo go Y ai
HNeQ) : (F) AT (@) WA gL A
(srfermre) g (FfY) 1 feama arfes
ITHTT I F04T JET &, Sffsd e a¥
TS | T I 1983 F Id qE DI
fa<ia geT Y ag 97 dw@ar g fF 59
safy & fag sgaifaa aoe wgoa
g ¥ 39T FT A1T X T FAT AT
St gSTE & AT F1 AT A FA ATHT
94 FAT TIY & fooeg 98 sriws faser aw
¥ gageEdT FAfq &7 AT 89.85 FUS
9T AfaF 2 |

o gfew gE wafy & A gETEw
g H 23.53 FUS T FI 97 g3 & |

FoC FAIT B g1 H HTIArfaE
AWeAT ¥ FUT geaq: di¢ qFA g
" FHIAAT, IATE FEATT FI@AI, Fo 7T
gfga qaTaE, A%, ¥ A1fa S F9
JIATATT H TG 6T AT F FTW7 g2 |

(77) AHEAT § FH F @ H qdAeq
Erm#mwamrcr(aﬂ‘{ﬁmur @ &

fre g o TR &)

AUGUST 11, 1983

Written Answers 204

AT w Avqra & fod swal-
®TU FEIATERWA  HTAFA

3193. =it wsw saiq fag . AT
Tareen AR qfea wegmo 757 ag FAE
Y FIT FAT 6

(%) fafwsr Qi &1 VFamw F o
T T JGFAT FIO FEATT FT AT
feafa &;

(&) av 1983-84 & fa¥ 3w gay &
F47 weg fraifea fmar man &; o

(77) =& s & fqy w@iT f@ ae
CICTIECIC I R L R e I X G
gadr 747 fegfq & 7

ATy AR Qi ssamor gaey @
Wvg @Al (sitmat wglaar fwzan) .
(%) Qo sfazeror s Feafafea
F fg swg o1 ) & - —as=l § fewet-
fwar, gF @Y, Tag, aFar, {qaAT
qYT TMAFIZS HI AFYTH FE d9T T9-
Far wfgarst #71 2299 1FIge ¥ 9919
FET ST AF-S1T forggent & gy ar 2e-
TG & AFATH HIGT |

(&) 1983-84 & 7&q 3T TFIX & : —
(wiwy st H)

€. 9. I — et & 145.00
qifeat  —RRget &t 75.00
. 4. sir.—fRgar # 150.00
. &, —a il

(5% 6av) 113000
STIAHIEE — —dad— 100.00
3 A P Ly |

(1099) 40.00
. . —a=4ql &I

(16 a9 ) 25.00
. & i afgag 115-00
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() 2w, qifed FEAT F SEFT
FTH & fqC siraws ot R0 &
Iaated ¥ arew-fadT @ qifqat gFa
WA AT H AT FT AT g | < d

s feo 9w & fau gifes am-
T fere FTeaRaa fafads, =g

gTT 3/ qadT $%& Wl § ¥ Sram
g fadt R AT W F & Seqred
F F faU FHAFTE F AT @ E

waaw fafwsar agifaama
A HAT qre B wY
qraAr fear snan

3194, =t ®ew gagfag . =T
e A 9f¥a| seqw AT 48 919
FT FUT w3 fF -

(%) 71 ag g9 ¢ fF 39 FY we-
1O TPl FY AT TR H afaF § A}
afe g, al T9& 9T FIIT §;

(@) 5@ g9g & ¥ frqa aQemr
(fegmm) = 8, N

() FAT FCHIT AT fAfcar #gr-

faarara ¥ H+g< 9O d7x WqTfeq F
q¥ faame &30 a1 afes a8 @ Se

FaT FTOTE 7

zaeeg WYY of @i weamor qAew o
gq wal (§It EHIET guo WiEl) ¢
() T FrE fafema gaaT IUAey
T8 & fogy g qar @ f& gt &
e qgdl § F< wfuw Am w1 grar
g

(@) R () afewer FHrorsTl %r
qrEE ATaFAT AT S g FEqqTAl
¥ F=g FT (A FEAT CH G| TOH4qT

21 FeT T gEd TGN A G AT F
3 ford o % 20 ¥ 48 T¥ FE WA

LR
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National average of length of roads per
bundred square Kilometres

3195. SHRI ATAL BIHARI VAJPAYEE:
SHRI SURAJ BHAN:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) what is the national average of length
of roads per hundred square kilometres and
the names of States which are below this
national average ;

(b) what steps have been taken to raise
the average of such States as are important
from defence point of view ;

(c) steps taken to raise the average in
tribal areas ?

THE MINISTER OF STA1E IN THE
MINISTRY OF S#iIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI): (a) The
National average of length of roads per
hundred square kilomctres as on 31st March
1980 is 44.1 kilometres. In 13 States viz.
Andhra Pradesh, Assam, Gujarat, Himachal
Pradesh, Jammu & Kashmir, Madhya
Pradesh, Manipur, Meghalaya, Nagaland,
Orissa, Rajasthan, Sikkim and Tripura, the
length of roads per hundred square kilometre
is less than the National average.

(b) and (c¢) Government of India are
primarily coocerned with the development
and maintenance of only those roads declared
as National Highways. All roads other than
National Highways in States fall within the
purview of the State Governments concerned,
As such, the reponsibility for further
development and expansion of road network
in general in the States mentioned under
(a) above lies with the concerned State
Governments. So far as specific requirement

‘like roads needed from the defence point of

view etc., they are taken care of by the
Central Ministries concerned.

Traffic Handled By major Ports During
1981-82 and 1982-83

3196. SHRI SUDHIR KUMAR GIRI:
Will the Minister of SHIPPING AND TRA-

NSPORT be pleased 1o state :
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(a) the total volume of goods handled by
the major ports in India during 1982-83,
Port-wise;

(b) whether any increase in handling the
goods over the previous year, 1981-82 has
been registered in these ports; and

(¢) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z. R. ANSARI): (a) All
the ten major ports together handled 96.11
million tonnes during the year 1982-83. The
port-wise details are as follows :

AUGUST 11, 1983
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Madras 12.40
Tuticorin 323
Cochin 5.72
New Mangalore 2.27
Mormugao 12.76
Bombay 24.85
Kandla 12.65
Total : _96.11 (figures are provi-

———— sjonal)

(b) Yes, Sir. Except three ports all other
ports had registered increase in traffic.

(¢) The overall increase of traffic in 1982-
83 over 19%1-82 was 99 The port-wise de-
tails are as follows :

Port Traffic
(in million tonnes)

Calcutta 4.57

Haldia 6.11

Paradip 1.57

Visakhapatnam 10.18

Port velncrease

Bombay (+) <7
Calcutta (+) 3
Haldia (+) 12
Cochin _ (+) 3
Kandla (+) 33
Madras (+) 9

Port YolnCcrease
Mormugao (—) 14
New Mangalore (+) 38
Paradip (—) 28
Tuticorin (+) 20
Visakhapatnam (—) 6

qafayr ¥@a ® WY IW szl
FI qE IF FvgAl § qfcganw s
3197. ot THATY QIAFHT IEHA 447
A AAY g8 FATH F1 FAT FLA
(F) FT 7awFT F1 fq=17 gafax

AT | T BIET A AMZAN 1 a4<T I -

AT H qfadd &4 &1 2;

(@) afzgl, a1 Geaast = g7
2 AR FF-F19 ¥ IT 917 @19t w159
IR AT H A 10 & R Faaw T
T WO AT AT @rEAl § @gw fzAv
AT, HIT

() SATRTEATE & WSAT TF FT AN
faaw faat & 8@ A139 T T A1ET H
gge faar sirgar ?

T AA (= go  dto go wAY @i
A )  (F) AL(F) aHEGTATUIF T
HIT ATUAF-HeGIT HITT ATZA O] &1
1 A1ZA H FIAF< qIadiE & fqu
AT AT qHT & | Wl § @S (Hro
dTo ) % il WZT FITA @ F1 For
AEAH aqdq & @19 &1, aruasi-
NG gHE-AfEaT  afEwEar &
o ey & =9 &, giw & § =g
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fgr ar 2\ @ orar, fefafed

HeT ATEAT &t FEF AIZF F qq99 *

F1at 1 ot srgHifea fwar m@r g —
1. FOAT-wfEgR

FTITOHT-3EAT

N

3. AREATTT-GTHN
4. FUAETZ-THATL
. FTIGT-ATT FAT
. MISIgRT-HISTIETH

N

() arTrOE-NEAT &1 ATAE G-
I °F FT ITAAT & W< TG 9%
2 | TATETATT ATUOET  HIZX AT @02
F1 T FTIA A azey F1 fhAgrr F1%
e J2) 2 iFE T AFI H g &Y
¥ fFy w oFeor Y qar wwr e o
T FIZT @UE FT AT AIZA H  qZA4T
faea gfer & s &Y 7

» Wagon Components and Ancillaries Units
Facing Closure

3198. SHRI R. P. DAS : Will the Mini-
ster of RAILWAYS be pleased to state :

(a) whether the Government are aware
that the wagon components and ancillaries
units are facing closure because of the dras-
tic slash in orders from the Railways ;

(b) if so, Government’s reaction thereto;

(c) whether his Ministry will take up the
matter with the Planning Comnission for more

. wagon procurement; and

a (d) if so, details thereof ?

THE MINISTER OF RAILWAYS (SHRI

b

(a) and (b) The procurement of wagons

depends on funds allotment.

SRAVANA 20, 1905 (SAKA)
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Inability to place orders for wagons to the
optimum capacity of developed wagon indu-
stry results from inadequate funds position.
Therefore, if the wagon orders are less than
the optimum, naturally there would be cut-
back in the ordering on wagon components
and ancillary units.

(c) and (d) Very shortly, it is expected to
increase the wagon procurement target for
1983-84 subject to funds allotment for this
purpose in the supplementary budget being
taken up shortly.

Project For Improving Rail Services In
N. E. Region

3199. SHRI SONTOSH MOHAN DEV:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the Railways the are planning
or conducting surveys on a number of projects
for improving rail services in the North Eas-
tern region; and

(k) if so, what are detailed projects and
when these would be materialised ?

THE MINISTFR OF RATLWAYS (SHRI
A.B. A, GHANI KHAN CHOUDHURI):
(a) Yes.

(b) 1, Surveys :

Surveys for the following works are being
carried out in the N. E. Region, for develop-
ment of railways in that area :

GAUGE CONVERSION

Conversion of Gauhati-Dibrugarh from MG
to BG : This is an approved work. Two rou-
tes are being surveyed, for providing a BG
rail link between Gauhati and Dibrugarh.
One is the existing MG route, involving strai-
ght conversion and the other is the alter-
native route through the Brahmaputra valley
connecting various important towns in Assam.
A final decision regarding route to be adop-
ted will be taken after reports for both the
surveys are received and examined.
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B. NEW LINES

i) Surveysin progress at Railways’ cost :

1. Preliminary Engineering-cum-traffic
survey for an alternative BG rail
link from Jagi Road/Gauhati to
Badarpur (230 Kms. )—Survey in
progress.

2. Reappraisal of the preliminary en-
gineering-cum-traffic survey for a
MG line from Tipling to Itanagar
(33 Kms.)—Survey in progress.

Surveys sponsored by N. E, Council,
at their cost, in progress :

ii)

1. Traffic-cum-Engineering survey for
a new MG line from Lalaghat to
Vairangte (20 Kms.)—Survey com-
pleted. Report being examined.

2. Preliminary Engineering-cum-Traffic
Survey for a new BG line from Dim-
apur to Chumukedima (20 Kms)—
Survey in progress.

3. Updating of Preliminary Engineer-
ing-cum-Traffic Survey of a new
line from Kumarghat to Agartala
(120 Kms.) —Survey in progress.

4. Preiliminary Engineering-cum-Tra-
ffic Survey for a MG line from
Lakhapani to Kharsang (26 Kms.)-
Survey in progress.

Further consideration to all these projects
will be given after the surveys are completed,
reparts examined from all angles. subject to
availability of funds and iheir clearance by the
Planning Commission.

Survey it also in progress for construg-’
tton of a rail cum road Bridge at Dibrugarh.
Further consideration to the ssheme will ba
given after tha ctudv report is received from
RITES and examined fram all anolee in cons
eultation with N. B. Council and othet con-
cerned Denartmenta/Minictries.

1. CONSTRUCTION PROJECTS

The following projects arc in progress in
the N. E. Region :

1. Constraction of BG rail link from New
Bongaigaon to Gauhat ™'

AUGUST 11, 1983

Written Answers 212

Work on this project is in an advanced
stage of progress, and is expected to be com-
pleted by March ’84.

2. Construction of new rail lines— Work on
the following six new railway lines is in pro-
gress. These lines are expected to be com-
pleted one by one during the next three years:

i) Balipara-Bhalukpong
ii) Silchar-Jiribam

iii) Dharmanacar-Kumarghat

iv) Lalabazar-Bhairabi

v) Amguri-Tuli

vi) Gauhati-Burnihat

3. Construction of a new BG line between
Jogighopa and Gauhati via Panchra.
tnaght includineg construction of a rial
cum road bridge across river Brahma-
putra at Jogighopa :

A rail-cum-road hridee at Jogighera along
with a connecting rail Iink on the south bank :
from Jogighona to Gauhati has been appro-
ved in 1982-R4, Model studies for the bridee
are being carried out by Gentral Water and
Power Research Station. Pune through RIT-
FS. who have heen entrusted with the job of
Tocation of bridee and its anproaches. Arran-
gements are also “beine made to take up final |
location of the new BG line on the south
bank of Brahmaputra.

Health’care in School education

1200, SHRT SONTOSH MOHAN DEV:
Will the Minister of TPDUCATION AND
CULTURE he nleased 1o state :

(2} what spacial maasurae nra under cons
sideration of Government to widen tha saaps
of ecchaol etucation and-combing hisalth carg
with aeadamic aduention ' and

(b) the detailed proposals in thic regard 7

THE DEPUTY MINISTER IN THE
MINISTRIES OF F'DUCATION AND C
TURE AND SOCIAL WELFARE (SHR
P.K. THUNGON) : (a) and () Health ed
cation_has been intcgrated with allied sul
jects at different levels of education.
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An intensive pilot project on school

# health services being implemented in 25 blocks

'

of 25 districts in 17 States and 3 Union Terri-
tories, aims at identifying all the major re-
sources and activities required for effective
implementation of schocl health services pro-
gramme and to formulate future policies in

this regard.

A school health programme to provide
regular health check-up to school-going child-
ren, identify and treat sick children and to
provide them health education, particularly
in respect of personal hygiene and environ-
mental sanitation, is under formulation.

98 78T aF &1 WY wiaw
nfasita "Wt a8 A1

3201, »it Tr| @7 qfa®wr : 740 I
AT g8 aqrq &1 FA0FA (% ¢

(%) #ar @7 gaiT A@fafa 3 gren
9T T fXaiE gvga F &1 25

(@) afz i, a1 Y@ grar a«@ &
e srfuF ufasier T gaw aqE & fag
=7 wfafa a sar fawrfear 1 8;

() Far @3 g afafa 7 sosr
foqie § @3 gLaar aqd gryu 39 aad
g fFa o @ sdwcifa@El w1 g
F &1 fawifa #18; &<

(w) afegl, a1 99 3T WEIT 4T

FIIaTEI L @I 2 7

W At (& go alo go wAr @i
|gl) o (F) ST g

(&) T@a geane afafg F @ gran
q9 & FIASI & €T H AT 19 &I
UF FAG Q4 WET d9 JqH & fAg
stfzregor, walf, FAA3 gear 7 gfg, wfa-
e srfawi, et s dmoiter &1
HTEHAT T FT AT FA T (GBI

FHE
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™ fawrfan g3 fagre fear s
@RI

(1) afafa 7 fawifear 51 £ 5 393
G&T &7 & a1 mfsdi & sg<fugi
T AT AT FqwT 5iEa1 77 g9 fHar
T AT ag w fafaw gfew 71 aly
faar sz | aimig feafadl & 3od gean
I &1 37 g7feqi & gaq &7 faar s
=1gy |

(9) = 7797 g1 ag fawifa
TR AAIA F fq91U9 F9r 1w #y
FIXITE BT 0T &Y 7147 & |

7134 faw fafwenr agfa &
famia & o afgs
g4 ®I Hin

3202. &t uw i qfiEwr ; F4r
wreey QIR afeax wwam 747 78 a9
T FIT FA fF

(F) &1 78 §9 & f5 agdfes
fafecar ggfa & faww & fae A< afys
o9 &I /T &7 TE 2;

(@) afz gr, ar feaer ufa 1 qnr
FI TS 2 &I T G@IT 9 39 qT 9%
e aF 15 (@91 fFar1 8; X

(r) afzgl, @ suw w7 gformy
frreert & 7

1y AR afy i wemor g o
Usg /A1 (2tAa Aglaan fegang) ()
§ () 20 AR 21 9T, 1983 F1 7% faeedt
¥ gu sfaw Wiy angafes @iaw &
51 a Afgama ¥ y13aq & faom & fag
afgs gaufa § gz 1 fawfar £
TS & | AT ATANT GTd] AT FrersT
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¥ graey & W fafeen ggfy ek
S 9T Se €Y OF FT4 o @ T
FUT | 990 FA T J9 G & Y-
sgae & faw & fao a¥ee qEmeEl &
arTae gx 3 =TT 70T |
gfiax Ao sIsw & aw
afa ¥ wiifiaa & & @
G-I T qAY TSR

3003, =it viw care ofqer: T
sareen AT XA Feqmor HA1 g qQAI
FT HIT HTI 16

(%) 71 4 &9 ¢ fF g 7 afe
9K T HEHT ¥ Jst A F o
Tsm g #1 fagy faar &

(=) afe gf, qF 1 A% @F J9
el & Wt gEmAr @7 & ge fear
T I

(w) afe g, @ o FEw § e
g g ST USG-ATX AT R

W@E S
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raEen AYX qfRA1T FoqTT WaTAd H
usa WA (eitwat Mgfean frean) « (F)
9 (@) g, 78 9 @IS, 1983 TF g4
FE1g Tareey wfoe F fage §9® go0eT
J T fawrfeey & & o fawrfr § g+l
Tsal ¥ ag g fean € fF 9 afe-
I FHTM FIAFT & F1417997 F1 T
#1 aw &1 | ofiwe & Uswr g A ¥ U
Y arTag T & fF 3 2@ Frasw ® -
@I a9 &1 afas 9 afgs agaiT
gt & & ¥ agwe Sfses gl
& UUHY § 9y #ew I 1 gsal ¥
gg o FgQ frar T 8 fF & TsT ek
foar At @A 9% ¥9 FEFA F FEI-
frea & ® wfsew gusal &1 afus T
gfad TgFNT sTed HT q1fF 59 wgegor
g FTIFH F1 qG197 a4 & U
wafsow gusat § ggwfrar #1 wig=r qar
F1 AT T |

(7) TF foazor @97 2

ECEA|

aftarT weamr s wn § ST /T GP@AT HFIA g1 w7 @ @foon qnsat

(zwmaET) ®t @ear |

ST FT ATH wf~e® gmeal 1 g&qr
1 2
1. T g= 19 (1.5 1981 %)
2. A 2 (27.8.82 %)
3. fagX 18 (2.5.1981 %)
4. 9T 82 (Sar, 1982 T )
5. S q FEIC 4 (2111981 %)

6. gtaon

12 | (24-11.1981 %)
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1 2

7. feamae ST F1E Tafsaw dTeT 7@l g |
3. FATEE 18 (19.4.82 %) |
9. HTA 17 (24.1.1983 aF) ,:

10. HET SR 10 (15.3-1983 a%)} |

11. AGIUSE 52 (25.1.1982 %) |

12. #frg 1 (21.6.1982 @)

13. FETHT w15 fseF e 48 &7

14. ATTTHE F15 TG fea® aeT 7 gl & |

15. IST4T 8 (11.12.198] &F)

16. T 5 (4.1.1982 TF)

17. TS 7 (5.5. 1983 %)

18. fafmm F1E TfooT §TeT 7! ¢ |

19. afAesTg 23 (27.2.1982 %)

20. Fg@ 4 (19:3.1982 %)

21. ST WA 25 (24-12.1981 %)

22. TEEH 9 16 (26-11-1981 %)

g arfaa &3 &1 9
1. SEHE 4 fAFE 7 998
2. RO e
3. S
4. TG q AT gl
5. fee=t
6. AT, 09 g E19
7. FEET §9aHg
8. fasrrew
9. qifexrd

wfves el @1 ger
T @if~ed gTe T8 § |
#1% Wfea® qred T8 g |
2 (15:2-1982 )

F1% T f=gF G T8 2 |
21 (8.1-1982 aF)

F1E @iaF 7T T8 § |
#1E Qfeow greTagi g |
F1% WfeF JIeT 7R 2 |
FIE QfveF §TeT T ¢
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Details of passport offices

3204. SHRI MOHANLAL PATEL : Will
the Minister «f EXTERNAL AFFAIRS be
pleased to state :

(a) whether there is any proposal to open
a Passpert liaivon Offices or Passport Office
in the Saurashtra Region of Gujarat State;
and

(b) if not, the steps taken by the Govern-
ment in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) : (a) At present, there
is no proposal to open a Passport Liaison
Office in the Saurashira Region of Gujarat
State.

(b) There is a Passport Office in Abhmda-
bad which ca:crs to the needs of the residents
of the whole of Gujarat. The number of
Passport applicaiions received from the Sau-
rashira Region does not justify the opening of
a Pussport Lia:;son Office or Passport Office
in that region,
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Noag-utilisation of funds donated by foreign
countries for health services in India

3205. SHRI! N.E. HORO : Will the Minis-
ter of HEALTH AND FAMILY WELFARE
be pleased to state :

(a) whether it is a fact that amount of
funds donated by foreign countries to extend
their co-operation to provide health services
to our people is not being fully utilised ;

(b) if so. whetl:er such amonnt is given
with certain conditions or period ; if so, the
details regarding the amount received by
India during last three years, year-wise ! and

(c) what are the reasons if it remained uti-
lised ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI MOHSINA KID-
WAI) : (a) No.

(b) A statement showing the assistance
received from various foreign ¢ .untries
during the last three years for Health sector
programme is attached.

(¢) Does not arise.

STATEMENT

Pro-gramme for

Country ASSISTANCE RECEIVED DURING which aid was
——————— e ———————————————— received
1980-81 1981-82 1982-83
DANIDA Rs. 276.54 lakhs Rs. 117.6Y iakhs  Rs. 160.00 lakhs  National Pro-
(Danish Inter- gramme for Cog-
national trol of Blindness.
Development
Agency)
SIDA (Swe=- Rs. 21.44 lakhs — — Maternit a
i dish Inter- Child Hejélth. o
national
Development
Agency)
Rs. 36.39 lakhs Rs. 39.35 lakhs Rs. 332.82 lakhs National Lep-
I;JSY Eradication,
i rogramme.
$11,25,584 $11,88,844 $ 21,27,583 Nati%nal Mala-
(Calendar year) (Calendar year) (1.i.82710 ria Eradication
1950 1981 31.8.82) Programme
Picp).
USAID $ 30.83 million  § 7 million - National Mala-
ria Eradication
Programme.
UK AID £ 83,240 £ 7,096 -_ -do-
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Proposal to link Madras harboar with
Buckingham canal

3206. SHR1 A. NEELALOHITHADA-
SAN NADAR : Will the Minister of SHIP-
P G AND TRANSPORT be pleased to
state :

(a) whether Government propose to link
‘Madras Harbour with Buckingham JCanal ;

(b) if so, the details of the proposal and
the action taken thereon ?

' THE MINISTER OF STATE IN THE
I MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI 7.R. ANSARD : (a) No.

(b) Does not arise.
Daily running of Kerala Express

107 SHRT A. NEELALOHITHADA-
ISAN NADAR : Will the Minister of RA1L-
WAYS be nleased to state :

(a) whether the Kerala Express ranning
betwesn Delhi and Trivandrum twice a week
i alwave crowded @ and

(h) if sn whether steps are proposed to
in the Kerala Express daily ?

THE MINTISTER OF RATLWAYS (SHRI
v '_-A GHANI KFAN CHOUDHURD :
(a) The accommodation available on the
Irains is usnally sufficient to cater to the
'-'—_‘--"p axcept during rush periods.

" (h) There is no proposal at present to run
the train daily.
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East trains between union and state capitals

3210. PROF. NARAIN CHAND PARA-
SHAR : Will the Minister of RAILWAYS

be pleased to state :

(a) whether it bas been decided to intro-
duce fast trains beiween the Union and State
capital/important Junctions during the cur-
rent financial year :
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(c) the dates with effect from which they
have been introduced or are scheduled to be
introduced in each case along with the
period of time saved ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURI) : (a)to (c) Already D:lhiis con-
nected by fast trains with most State capitals
except those of Meghalaya, Manipvr, Naga-
land, Tripura and Sikkim which do not have
rail links upto their Capital towns During
the year 1983-84 (upto July® 83) the following

(b} if so, the names of the terminals and fast trains connecting Statc Capitals with
the time span of journeys : and Delhi/New Delhi have been introduced :
Train No. Date of Connecting Journey time Time saved
introduction  State capi- to/from Delhi/ (As com-
tals New Delhi pared to
previous
fastest train)
505 Delhi-Ahmadabad Express 1-4-1983 Ahmadabad 16'-30"" 20257
506 Ahmadabad-D21hi Express 1-4-1983 W5 16°-45"" 1'-35""
195 New Delhi-Kalka Express 3-6-1983  Chandigarh 3'-48"" 1%=27**
196 Kalka-New Delhi Express 3-6-1983 % 4'-ng’’ o-42"'
195/9KS New Delhi-Kalka/
Shimla Express -do- Shimla 9'-25"" 210"’
10K S/196 Shimla/Kalka-New
Delhi Express -do- . 9'-50"" 1-25"

o e =

There are proposals under examination
to provide a fast train befween Bhopal and
New Delhi and te convert Patna-Delhi ser-
vice into a daily one and these if found fea-
sible would b= imp'emented.

Drop out rates at secondary level

1211. PROF. NARAIN CHAND PARA-
SHAR : Will the Minister of EDUCATION
AND CULTURE be pleased to state :

(a) what are the drop out rares at the

(i) primary, (ii) sccondary level for the
country and each one of the States/
Union Territories of the Indian Union

during the past three vear, includings then
current year, separately ;

(b) whether any analysis has been made
of the situation in the States/Union Terri-
tories where the drop out rate is q-ite high
as compared to the national average ; and

(c) if so, a brief outline thereof and the
steps taken or proposed to be taken to im-
prove the situation ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL. WELFARE
(SHR1 P.K. THUNGON) : (a) The relevant
information, pertaining to the latest three
years for which confirmed statistics are avai-
lable, is set out in the statements laid on the
Table of the House [Placed in Library. See
No. LT-6866/83].
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(b) and (¢ No systematic analysis has
been made about the drop-out rate in the
States; UTs where it is guite high. However,
various measures have been cenvisaged and
undertaken to substantiaily reduce the drop-
out rate in the country. They are indicated
in the statement attached as Annexure-111

Voilence im central univorsities since 1980-81

3212. SHRI MOHAMMAD  ASRAR
AHMAD : Will the Minister of EDUCA-
CTION AND CULTURE be pleased to state !

(a) details of incidents of violence that
took place in Central Universities since the
year {980-81 ;

. (b) by whom were these incidents caused
L () by university staff, (i) by swudents, or
. (iii) by other persoas ; and

(¢) whether the reasons for the above
incidents of violence have beea investigated 7

. THE DEPUIY MINISTER IN  THE
. MINISTRIES OF  EDUCATION  AND
CULTURE AND SOCIAalL WELFARE
(SHRI P.K. THUNGON) : (a) to (¢} ihe
information is being coliected and will be
¢ laid on the Table of the Sabha as soon as
F possible.

Punctuality percentage of traios

i
o

313 SHRI MOHAMMAD ASRAR
¢ AHMAD : Will the Minister of RAILWAYS
be pleased to state :

 (a) whether it is a fact that the punctua-
ality percentage of trains has deteriorated in
. recent years ;

(b) if so, percentage details, month-wise
since 1980;

(c) similar details zone-wise and railway-
= wise ; and

(d) reasons for deterioration in punctu-
glity of trains ?
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THE MINISTER OF RAILWAYS

(SHRI A.B.A. GHANI KXHAN CHOU-
DHURI) @ (a3) and (d) No. The overall
punctuality performance of ‘All Passenger
carrying trains’ en the Ind.an Railways has
shown slicht improvement in the recent
past. However, some t(rzins do run late
som-times on account of alarm chain pull-
ing. mistreant scuvities, disconnection of
hose-pipes  accidents, public zgitations,
rawns/breaches, roiling stock fatlure, signal
fatlure defects and other operating failures.

{(b)yand (c) A statement is laid on the
Table of the House. [Pilaced in Library.
Sce No. LT-6867/83].

Receipt ¢f Complaints by Dircctorate of
Scheduled Caste/Scheduled Tribe

3214, SHRI MOHAMMAD  ASRAR
AHMAD ¢ Will the Minister of RAILWAYS
be plcased to state :

{ay How many complaints were received
by the Directorate of Scheduled Castes and
Schedulad Tribes in Railways during the last

three vears ; and

(by How many of them were disposed of
and how many were pending ?

THE MINISTER OF RATILWAYS (SHRI
A B.A., GHANI KHAN CHOUDHURI) :
(a} and (b} A special cell headed by an
Additional Director exists in the Ministry of
Railways to look after matters relating to
impiementation of Government’s orders on
Scheduled Castes/Scheduled Tribes. During
three years 15965 complaints/repre-
sentations  from  railway  employces  were
received in this  Cell either directly or
through the Members of Parliament, Mem-

the last

bers of Legislative Assemblies aed other
dignitaries,
. 14759  complaints/representations  have

been dispesed of and 1206 are pending for
disposal.

Number of Central Usniversity Students

Rusticated
3215, SHRI MOHAMMAD ASRAR
AHMAD : Wil the Minister of EDU-

CATION AND CULTURE be pleased to
state :
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(a) number of students expelled or
rusticated from Central Universities (Univer-
sity-wise) since the year 1980-81 ;

(b) whether the orders of expulsion or
‘rustication were revoked in any case ; and

(c) if so, the reasons for such revocation ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON) : (a) to (c) The
information is being collected and will be
jaid on the Table of the Sabha as soon as
possible.

Wagon Loading in S.E. Railways

3216. SHRI NIREN GHOSH : Will the
Minister of RAILWAYS be pleased to

state :

(a) whether there has been a sharp drop
in wagon-loading in South Eastern Railways
" in recent months ;

(b) if so, the reasons therefor ;

(c) how far the loading of coal for steel
p lants has declined ; and

(d) what is the fall in loading in terms of
wagons 7

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURI): (a) Yes.

(b) Less offer of traffic by the various rail
transport users.

(c) The drop in coal loading to steel
plants during April to June 83 compared to
the corresponding quarter in 82 was 168
wagons per day.

(d) In the total originating loading on
South Eastern Railway the shortfall is 570
. and 418 wagons per day during May and
. June 1983 respectively as compared tq the
corresponding period last year.
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Draught on Paradip Port

3217. SHRI NIREN GHOSH : Will the
Minister of SHIPPING AND TRANSPORT
be pleased to state :

(a) what is the draught of Paradip Port
at present ;

(b) is proper dredging being done to
increase the draught of Paradip Port ;

(¢) if so, the details thereof ; and

(d) has any measure been taken to protect
Paradip Port from tornado and cyclone ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHII'PING AND TRANS-
PORT (SHRI Z.R. ANSARI): (a) The
available draught at present at Paradip Port
is 11.8" mts. (.9 ft.).

(b) and (¢) Maintenance dredging is
carried out almost round the year to maintain
the designed depths.

(d) Some measures of protection, where

possible, are being taken against cyclone
such as—

(i) the change over to permanent rein-
forced concrete structures designed
for higher wind velocity in future.

(ii) the large-scale tree plantation along
the shore line to mitigate the effect of
high wind.

Scheme to Educate and Publicity against
Dowry Evil

3218. SHRI A. NEELALOHITHA-
DASAN NADAR:
SHRI PIYUSH TIRKI :

Will the Minister of SOCIAL WELFARE
be pleased to state :

(a) whether Government have framed any
scheme to educate and make publicity
against the evils of dowry amongst the
masses ;

(b) whether Government have also sought
the cooperation of some voluntary organi-
sations {n this regard ;
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(c) if so, the names of such organisations
and the amount of financial assistance
Government has provided to them ; and

(d) whether the Ministry plans to train
the social workers for this purpose ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON) : (a) Government
has launched a publicity campaign through
radio, television documentary films and
DAVP against the evil of dowry.

(b) Yes, Sir.

(c) No financial assistance is being given
to voluntary organisations for this purpose,

(d) Yes, Sir.
Cooch-Behar Palace an Ancient Monument

3213. SHRI AMAR ROYrRADHAN:
Will the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) what are the criteria to maintain the
ancient monumeats in the country ;

(b) what positive steps have been taken
to protect the Cooch-behar Palace (West
Bengal) as an ancient monument ; and

(¢} how much money has been allotted
so fap for this purpose ?

THE DEPUTY MINISTER IN THE
~ MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRT P.K. THUNGON): (a) The Cen-
trally-protected monuments are repaired as
_per archaeological principles of conservation,
- for which priority is fixed on the basis of
_ urgency of requirements within the available
financial resources.

(b) The Cooch-behar Palace has been
_ declared as a centrally protected monument
in1982. Being a privately-owned monument,
an agreement is required to be executed
fore undertaking any repairs. The owner
has not yet entered into the agreement.

(¢} Necessary funds will be allocated after
the execution of agreement.
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Introduction of one More Passenger Train
Between Gomoh and Gaya

3220. SHRI! A. K. ROY : Will the Mini-
ster of RAILWAYS be pleased to state :

(a) whether is only one passenger train
runing between Gomoh and Gaya in 24 hours
in Eastern Railway creating extreme hard-
ship to the people :

(b) whether the demand for one more
pasassenger train was turned down on the
ground that the grand chord line is satu-

rated and has to be conserved for movement
of coal;

(c) whether recently one more pair of
Rajdhani Express bas been introduded on the
same grand chord line:

(d) if so, reasons for finding capacity for
Rajdhani but not for a pasSenger train on the
same line;

(e) whether he is aware of an agitation
in the entire area for a passenger train head-

ing for a dislocation of the train service
there; and

(f) if so. whether the railway would accept
the demand ? ‘

THE MINISTER OF RAILWAYS {(SHRI
A.B. A. GHANI KHAN CHOUDHURI) :
{a} Yes.

(b) Yes.

(c) The frequency of Rajdhani Express
was increasad from 2 days to 4 days in a week

(d) Rajdhani Express was already runn-
ing on this section for 2 days ina week and
the same path was utilised for increasing the
frequency of this train. Introduction of a
passenger train requires an additional path.
As a passenger train has to stop at all sta-
tions, its path would have affected the paths
available for movement of freight traffic.

(e) Yes.

(f) The proposal is under consideration,
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Extenstion of Dhanbad-Patherdih Passenger
Trains up to Bodjudih

322]1. SHRI A. K. ROY : Will the Mini-
ster of RAILWAYS be pleased to refer; to
the reply given to Unstarred Question No.
10271 dated 5 May, 1983 regarding cxtension
of Dhanbad-Patherdih Passenger trains upto
Bhojudih and state;

(a) whether he is aware that Bhojudih 1s a
part of Scheduled Caste constituency and
most backward area of Dhapbad District
having no direct connection with Dhanbad
and there is no proper road or bus service
there ans. so the criterion of the National
Transport Policy Committee to avoid train
service does not hold good there; and

(b) whether he would again find out the
details about this and reconsider the case 7

THE MINISTER OF RAILWAYS (SHRI
A.B. A. GHANI KHAN CHOUDHURI):
(a) and (b) As it will entail entensive remod-
ing of Stations and Yards, in view of the
acute resource constraint Railways are not
able to consider opening of this section for
passen ger traffic,

Experimeat of new Drugs on Human Body
and Norms of ‘Informed Consent’

3222. SHRI BRAJAMOHAN MOHA-
NTY : Will the Minister of Health and Fa-
mily welfare be pleased to state :

(a) whether Ethical Committee of Bengal
Medical Council has come to come to con-
clusion that informed consent is neither
necessary nor feasible in Indian condition for
experiment of new drugs on human body ;

(b) whether India is committed to norm
of ‘Informed Consent” being a party to Hel-

sinki Declaration;

(c) if so, what steps have been taken to
enforce the norm in detail ; and

(d) how many cases with specific parti-
culars of violation of norm of “informed
consent” have been brought to the notice of
Government during the years 1981-82, 1982-
83 and 1983-84 (upto May end) and what
action has been taken against the persons
and corporate bodies involved therein ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI MOHSINA KID-
WAI) : (a) The Governmest has no infor-
mation.

(b) The Indian Council of Medical Research,
an @aulobomous organisation wunder this
Ministery, has constituted its own Ethical Com-
mitice.In cases where Drugs Controller (India)
agrees to clinical trial being conducted with a
newdrug in the country, the party applying for
permission is asked to direct the investigators
to obtatn informed consent of the volunteers/
patients participating in the trials,

(c) All research projects supported by the
Indian Council of Medical Research involy-
ing human subjects for research purposes
are cleared by the 1. C. M, R, Central Ethical
Committee as well as collaborative Institu-

tional Ethical Committees before their imple-
mentation.

(d) No instances of violation of the norm

bave been brought to the notice of the
Government.

Alternative Job to retrenched Work
Charged Employees

3223. SHRIBRAJAMOHAN MOHANTY :

Will the Minister of RAILWAYS be pleased
to state :

(2) number of work charged employees
under different Railways of the country retr-
enched or thrown out of job during the year
1982-83 and 1983-84 up to end of May;

(b) how many of them have been taken
again;

(c) whether Government have any pro-
posal to provide the rest of the retrenched
workers any alternative job; and

(d) if so, the details thereof ?

THE MINI TER OF RAILWAYS (SHRI
A B.A. GHANI KHAN CHOUDHURI) :
(a) and (d) : Information is being collected
and will be Jaid on the Table of the Sabha.
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Dieselisation of Marudhar Express

'3224. SHRI VIRDHI CHANDER JAIN :
Will the Minister of RAILWAYS be pleased

to state :

(a) whether it is a fact that Marudhar
Express is on priority list for dieselisation;
and

(b) if so, when it will be dieselised ?

THE MINISTER OF RAILWAYS (SHRI
A. B. A. GHANL KHAN CHOUDHURI) :

(a) and (b) Yes, Dieselisation of long
distance Mail/Express trains is done on a
programmed basis having regard to availabi-
lity of diesel locomotives and other opera-
tional reasons. Dieselisation of 503/504
Marudhar Express shall be considered
alongwith similar other demands.

Widening of National Highway No. 43
in Orissa

3225. SHR1 K. PRADHANI : Will the
Minister of SHIPPING AND TRANSPORT
be pleased to state :

(a) whether Government of Orissa have
approached the Union Government for
widening of the National Highway No. 43
in Koraput district of Orissa; and

(b) If so, the reaction of Central Govern-
ment so far as the question of allotment of
finance is concerned during the current finan-
cial year as well as during the Sixth Five
Year Plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z. R. ANSARI): (a) and (b)
Yes, Sir.

Sixth Five Year Plan provides for wide-
ning of 131 KMs of National Highways in
Orissa, out of which a length of 28 KMs is
on National Highway No. 43 in Koraput
District.
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During Sixth Five Year Plan, widen-
ing works for a length of 5 KMs costing
Rs. 19.28 lakhs have already been sanctioned
on National Highway No. 43 and works are
in progress. There is a proposal to sanction
widening works for about another 7 KMs
during the current financial year.

Late Running of Chetak Express

3226. SHRI BHEEKHABHAIL : Will the
Minister of RALLWAYS be pleased to
siate :

(a) whether it is a fact that the Chetak
Express runs late and arrives late at Udaipur
more than sixtecn days in a month;

(b) whether any record of late arrivals

both at Delhi Juuction and Udaipur has
been maintained; and

(c) the details thercof for the past three
months ?

THE MINISTER OF RAILWAYS (SHRI
A.B. A. GHANI KHAN CHOUDHURI) :

(a) No.
(b) Yes.

(¢) In May, June and July ’83 215Up/15Up
Chctak Express arrived late at Udaipur on
six, ten and ten days respectively and at
Delhi 16Dn/ 216 Dn Chetak Express arrived
late on three, six and ten days respectively
in these three months.

Demand of Ayurveda Mahasammelan
Held «t New Delhi

5227. SHRI BHEEKHABHAI : Will the
Minster of HEALTH & FAMILY WEL-
FARE be pleased to state :

(a) whether Government have assessed
the requirements’demands made by Ayur-
veda Mahasammelan recently held at New
Delhi;

(b) whether Government have ordered
any study in-depth for advantages accruing
from indegenious system of medicines; and

(c) whether his Ministry will take up the
issue of raising the allocation to Ayurveda
with Planning Commission ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE SHRIMATI MOHSINA
KIDWAI) : (a) to (c)sThe 51st Session of the
All India Ayurvedic Congress held at New
Delhi on 20th and 21st June, 1983 has
recommended the allocation of more funds
for the development of Ayurveda. The
Planning Commission will shortly be consti-
tuting a Working Group on the Indian
Systems of Medicine and Homocopathy in
connection with the Seventh Five Year Plan.
The said Working Group will, inter-alia,
look into the allocation of adeguate resou-
rces for the development of Ayurveda.

Proposal For a New Super-Fast Train
Between Jaipur and Udaipur

3228. SHRI BHEEKHABHAI: Will the
Minister of RAILWAYS be pleased to
state :

(a) whether Government proposec to
start a ncw Super-fast/fast train between
Jaipur and Udaipur;

(b) if s0, when; and

(c) if not, reasons therefor ?

THE MINISTER OF RAILWAYS (SHRI
A.B. A. GHANI KHAN CHOUDHURI):

(a) No.

(b) Does not arise.

(c) It is not operationally feasible to
introduce a new superfast train between
Jaipur and Udaipur as line capacity on
sections enroute are fully saturated or criti-

cal. This apart, there is shortage of resou-
rces like coaching stock and locomotives
also.

Setting up of Cobalt Therapy onit at
R.N.T. Medjcal College, Udaipur

3229. SHRI BHEEKHABHAI : Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) whether it is a fact that Government
of lndia bave sanctioned rupecs ten lakhs to
Government of Rajasthan for esiablishment
of Cobalt Therapy unit at R.N.T. Medical
College, Udaipur ; and
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(b) whether the said unit has been estab-
lished if not, progress in regard thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI KUMUDBEN M.
JOSHI) : (a) Yes.

(b) The Government of Rajasthan have
placed an order for the cobalt unit in April,
1983 with a Japanese firm. The Unit has not
been received so far,
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Ministry of education antonomous organi-
sations without executive heads

3231. SHRI ANAND SINGH : Wiil the
Minister of EDUCATION AND CULTURE
be pleased to state :

(a) how many autonomous organisations
under the Ministry of Education and Culture
are without permanent executive Heads ;

(b) what is the total period of the posts
of executive Heads remaining vacant in each
case ; and
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(c) the reasons thereo® ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : (a) Six.

(b) and (c) The position in respect of
these six organisations is given in the state-
ment attached.

STATEMENT

S. Name of Designation Date of vacancy and reasons thereof
No. Organisa- of vacant
tion post
1 Z 3 4
Y Indian Insti- Director The post of Director of the Institute is vacant
tute of Ad- since 30.6.1977. The appointment of regular
vanced Stu- Director was defered pending a review of the
dies, Simla. functioning of the Institute for which a Committee
was appointed in 1977. However, onec of the Fel-
lows of the Institute was appointed as Acting
Director, on an ad-hoc basis. This appointment
has been continued from time to time. Proposals
for the appointment of a regular Director have to
be initiated by the Governing Body of the Institute
when it is reconstituted.
1L Rampur Director The post is lying vacant since 25.2.198!, on the
Raza Li- expiry of the term of the former Director.
brary, Ram- Addtional Director of the Library has been
pur. authorised to look after the work of the Director
of the Library since then. The post of Additional
Director is specifically meant for this purpose and
as soon as the post of Director is filled, the post of
Additional Direct will be abolished. The Ministry
of Education & Culture has, however, requested the
Chairman of the Board of Rampur Raza Library
for advertising the post of Director.
3. Rashtriya Director The post has fallen vacant on 30.7.1983. Steps
Sanskrit are being taken to fill up this post.
Sansthan,

New Delhi,
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2

3

4

Indian Insti-
tute of Tech-
nology,
Kharagpur.

National
Institute for
Training in
Industrial
Engineering,
Bombay.
School of
Planning and
Architecture,
New Delhi.

Director

Director

Director

The post is lying vacant since February 1983. A
Senior Professor is at present working as Acting
Director with all the powers of the Director vested
in him. The appointment of Director is likely
to be finalised;soon.

The post is lying vacant since 12.5.1983 and the
Director, Indian Institute of Technology, Bombay
is looking after the duties of the Director of the
Institute, temporarily. Selection/appointment of
the Director is likely to be finalised soon.

The post has been lying vacant since 6.7.1982.
One of the senior-most Professors of the School
is officiating as Director with all the powers of the
Director vested in him. Selection of the Director
has been finalised. The appointment will be made
as soon as administrative formalities are com-

pleted.

Erankulam-botinaykanur Railway Line

3232. SHRI M.M. LAWRENCE : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether any survey has been con-
ducted to construct a railway line beiween
Emakulam and Botinaykanur; and

(b) if <o, the details thereof ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURI) : (a) and (b) A survey for conver-
sion of the Metre Gauge line from Madurai
to Bodinayakanur and for a new Broad
Gauge line from Bodicayakanur to Cochin
is o progress.

Memoranda from coordination committee
of IIT employees’ unions/associations
Kharagpur

3233. SHRI SATYASADHAN CHAKRA-
BORTY : Will the Minister of EDUCA-
TION AND CULTURE be pleased to state :

(a) whether Government have rcceived
memoranda from the Coordination Com-
mittee of All IITs Employees’ Unions/Asso-
ciations, Kharagpur along with the recom-
mendations of five Directors, regarding the
New Promotion Scheme for the non-acade-
mic stafl of the IITs ;'and

(b) if so, whether Government are con-
sidering the same ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE

(SHRI P.K. THUNGON) : (a) Yes, Sir.

(by The Council of 1ITs, who is respon-
sible for laying down policies on such issues,
has considered the malter.

Pay Scale of technical teachers in
Pondicherry Schools

3234. SHRI SATYASADHAN CHAK-
RABORTY : Will the Minister of EDU-
CATION AND CULTURE be"pleased to
state steps taken regarding rectification of
anomaly in the scale of pay of technical
teachers and sewing mistresses working in
the schools run by the Pondicherry Adminis-
tration ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
SOCIAL WELFARE (SHRI P.K. THUN-
GON) : There is no anomaly in the pay scales
of technical teachers-Craft, Music, Drawing
and Sewing Mistresses working in the schools
run by the Pondicherry Administration ;
therefore, the question of rectification of
anomaly does not arise.
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Indo-Nepal Talks on Mutual Cooperation

3236. SHRI BHOGENDRA JHA : Will
the Minister of EXTERNAL AIFFAIRS be

pleased to state :

(a) what specific issues that came up for
discussion between India and Nepal, for mu-
tual co-operation and bilateral relations with
regard to mu'ti-purpose River Valley projects,

Industries, Trade and transit; and

(b) what are the reasons for delay in their
actual implementation ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM): (a) Discussions
have been held between India and Nepal on
mutual cooperation in several areas. The Sec-
retary level meeting on Water Resources held
in April in Kathmandu discussed the three
major Projects; Karnali, Pancheshwar and
Rapti as well as the problems of smaller
rivers flowing from Nepal to India relating to
water utilisation, creation of additional sto-
rage capacity and flood control. The Kosi
High Dam Project at Barakshetra and the
progress report on Chandra Canal, Kosi Pump
Canal and Western Kosi Distribution System
Project was also discussed,
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An Indian delegation visited Kathmandu
in early June to finalise the details relating to
the setting up of a Joint Venture Indo-Nepal
cement project at Jaljale in Udaipur district
of Nepal. The delegation also held discussi-
ons on the follow-up to our commitment at
the UNIDO Solidarity meeting held at
Kathmandu last year.

At the 6th Inter-Governmental Commi-
ttee meeting at New Delhi on Trade, Transit
and Unauthorised Trade, progress was review-
ed on measures initiated ar the 5th IGC
meeting. The Treaty of Trade and Agreement
for cooperation to control Unauthorised
Trade was also renewed for a further period
of 5 years with effect fiom March, 1983.

(b) All these areas under reference are the
subjects of on-going discussions between
India and Nepal with a view to finalising the
details of the various projects involved before

their actual implementation.

Use of Hair Dyes I ades to Cataract and
Cancer

3237. SHRI G. Y. KRISHNAN:
SHRI DIGAMBAR SINGH :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether it is a fact that more people
use hair dyes these days in India;

(b) if so, whether Scientists now feel that
people who dye their hair may develop cat-
aract of the eye and that a major chemical
component used in making hair dye is cancer
causing;

(c¢) whether Government have sought the
assistance of experts in this regard;

(d) if so, the details of the study; and

(e) action taken to bring hair dyes under
the Drugs and Cosmetic Regulations and
issue instructions for tagging Cancer Warning

labels on such hair dyes ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI KUMUDBEN M,
JOSHI) : (a) No information regarding any
survey conducted of the number of people
using hair dyes in the country is available.
However, the use of hair dyes in the country
js on the increase.
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(b) to (e)—It is presumably based on a
~ letter to the Editor which appeared in the
 “Hindustan Times"’, dated the 17th July,
1983, that animal feeding studies conducted
by the U. S. National Cancer Institute on a
major chemical component used in making
hair dyes has found it to be cancer causing.
The component, in question, is 2-3 diaminoa-
nisole one of the commonly used couplers in
permanent hair dyes. From the information
available, no manufacturer is using 2-4 diami-
noanisole in India for making hair dyes. Most
hair dyes marketed in India contain para-
phenylenediamine. These hair dyes are consi-
dered as cosmetics and are controlled under
the Drugs and Cosmetics Act. The bair dyes
in India do not contain 2-4 diaminoanisole
which is reported to be carcinogenic and as
such the question of giving a warning against
cancer on hair dyes containing this compo-
nent does not arise.

Steps to Enact an all India Narcotics Act

3238. SHRI G, Y. KRISHNAN :
SHRI LAKSHMAN MALLICK :
SHRI ANANATHA RAMULU
MALLU :
SHRI UTTAM BHAI H. PATEL:
Will the Minister of SOCIAL WELFARE be
pleased to state :

(a) whether it is a fact that the cases
of drugs addicts are now on the increase in
India andt he cream of our youth in school
and colleges are taking to it in a big way;

(b) if so, whether Government propose to
enact an all India Narcotics Act providing for
severe punishment for any one pedelling
drugs; and

(c) if so, the efforts Government are mak-
ing in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : (a) The findings
of research studies sponsored by Ministry of
Social Welfare in selected universities showed
that only a small proportion of students take
drugs other than socially tolerated ones like
tobacco. On the basis of the available data,
it is not possible to say that the incidence of
drug addiction is on the increase.
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(b) A proposal to enact a comprehensive
legislation for exercising control over Nar-
cotic drugs and psychotropic substances is
under consideration which, inter-alia, will
provide for a suitable punishment for traffic-
king in, including pedalling of, such drugs
and substances. )

(¢) To create awareness about the ill effe-
cts of drug use, States/UTs have been asked
to under take educative publicity. The Mini-
stry of Education have also written to the
Vice-Chancellors of the Central Universities
to do likewise. The Government has been
continuously making efforts to educate peo-
ple about the evil of drinking and drug abuse
through the mass communication media
besides encouraging voluntary organisations
through grant for educative publicity. As a
part of educative publicity, the Ministry has
started a new scheme for giving financial sup-
port to the universities for holding Essay/
Debate Competitions.

Number of Ships Called on at Paradip
Port During 198]1-52 & 1982-83

3239, SHRIMATI JAYANTI PATNA K
Will the MINISTER CF SHIPPING AND
TRANSPORT be pleased to state :

the number of small medium and big ships

called on at Paradip Port in Orissa during
1981-82 and 1982-83 ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z. R. ANSARI): The details

of the vessels which called at Paradip Port
are be given below (—

Size of vessel No. of vessels

which called
at  Paradip
Port.

1981-82 1982-83

Small vessels

(less than 10,000 DWT) 35 25

Medium vessels

(between 10,000—30,000 DWT) 55 75

Big vessels |

(30.000 DWT and above) 33 39
Total : 123 139
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Steps to Educate People Against Unnecessary
Consumption of Vitamins

3240. SHR1 MADHAV RAO SCINDIA :
Will the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state :

(a) whether Government are aware that
people in the country spend more than Rs. 2
bilion every year on vitamins pills, potions
and lonies cnd that much of this money is ill
spent according to doctors and nutri-

tionists; and

(b) if so, the steps the Goverment have
taken or propose to educate people against
unnecessary consumption of vitamin pills,
lounies etc. ?

THE DEPUTY MINISTER IN THE
MI~ISTRY OF HEALTH AND FAMILY
WELFARE (KUMAR1I KUMUDBEN M.
JOSHI) : (a) and (b) Itis a fact that substa-
ntial quantities of vitamin preparations are
being consumed in the country but these are
generally taken by patients on the advice of
their medical practitioners. The vitamin
prepartions are required when broad spect-
rum antibiotics have to be taken over a long
period of time, and in case of convalescing
patients.

Danger of Nuclear War

3241. SHRI MADHAY RAO SCINDIA :
Will the Minister of EXTERNAL AFFAIRS

be pleased to state :

(a) whether Government’s attention has
been drawn to the World Health Organisa-
tion report as per the Financial Express of
12 May, 1983 stating that about half of the
world population of 4.5 billion would be im-
mediate victim of all-out nuclear war if it
breaks out;

(b) whether according to the estimate the
war with smaller tactical weapons is also to
claim about 9 million lives or severely injured
with the same number of people suffering
less serious injuries adding that *‘even if the
attack is aimed only at military targets. the
civilian casualities would out number military
casualitits by 16—1 per cent; and
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(c) if so, whether Government propose to.
impress upon the various big powers the
dangers of nuclear war as projected by the
WHO report with a view to saving the huma-
nity from large scale destruction; if so, what
steps have been taken by Government in this
direction ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS

(SHRI A. A. RAHIM) : (a) Yes, Sir.
(b) Yes, Sir.

(c) For a number of years India has been
pressing in various international ford like
the United Nations General Assembly, UN
Disarmament Commission and the Commi-
tltee on Disarmament, for measures aimed
at stopping the arms race among the big
powers. Particularly notable among India’s
recent initiatives are the following;

(a) a call for an International Conven=
tion prohibiting the use or threat of use of
nuclear weapons in any circumstances.

+(b) The total dis-continuance of all nu-
clear weapon tests, and

(c) A freeze on the productioa of nuclear
weapons.

India is receiving significant support from
the non-aligned countries in its basic appro-
ach.

Allopathic medicine prescribed by Ayurvedic
Doctors and Hakims

3242. SHRI K. MALLANN\ : Wil the
WMinister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Government are aware that
a number of Ayurvedic Doctors and Hakims
in the country prescribe Allopathic medicine
in a large number of cases ;

(b) if so, whether Government have issued
instructions/guidelines in this regard ; and

(¢c) if so, the details in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI MOHSINA
KIDWAIL) : (a) to (c) No reliable statis-
tically based information is available with
the Ministry of Health & Family Welfare in
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this regard. However, some State Acts for
registration of practitioners of Integrated or
Indian Medicine, enable such practitioners
to precscribe allopathic medicines.

The practice of various systems of
medicine is regulated by the Indian Medical
Council Act, 1956, Indian Medicine Central
Council Act, 1970 and Homoeopathy Central
Council Act, 1973.

Implementation of Nutrition Programme

3243. SHRI KUMEBA RAM ARYA:
Will the Mipister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether the intergrated programme
for imparting education on health, environ-
mental and personal hygiene, nutrition and
welfare and other steps have been taken up
as envisaged in the Sixth Plan ; and

(b) if so, to what extent and results
thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI MOHSINA
KIDWAI): (a)and (b) As envisaged in the
Sixth Plan, education on health, hygiene and
nutrition etc,, of mcthers and children is
being imparted to the people both through,
multi-media channels such as radio, TV,
posters, films, exhibitions, folk media, press
advertisements, opinion leader camps, song
and drama etc. and also through intra-
personal communication of medical and
paramedical staff working in urban and rural
areas as for example, doctors, male and
female multipurpose workers, trained dais,
village health guides etc., and staff of mass
media organisation at the centre as well as
in the State. An integrated programme
(ICDS) providing a package of services such
as Nutrition education, non-formal cducatiop
referral services, health check up immuni-
zation supplementary nutrition is being
implemented by the Ministry of Social

Welfare,
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Raghomal Arya Kanya Pathsala, New Delhl

3244. SHRI CHINTAMANI JENA:
Will the Minister of EDUCATION AND
CULTURE be pleased to refer to the reply
given to Unstarred Question No. 7909 on
20 April, 1981 regarding claims of teachers
of the Raghomal Arya Kanya Pathshala,
N.D.M.C. aided school New Delhi and
State ;

(a) whether the pensions of the teachers
who retired after opting for pension scheme
have been paid ;

(b) if not, the reasons therefore and for
taking such a long time 10 settle the matter :

(c) other steps taken to redress the

difficulties of the affected persons ;

(d) if no steps taken, the reasons therefor
and action contemplated against the crring
persons ; and

(e) the number and details
affected ? '

of pensions

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON) : (a) to (d) Accord-
ing to information furnished by the
N.D.M.C.. the pension scheme has not yet
been introduced for the staff of primary
aided schools including Raghomal Arya
Kanya Pathshala. N.D.M.C. has taken up
the matter with the Directorate of Education,
Delhi Administration, and the matter js under
consideration.

(¢) 46 persons are working in the aided
schools, as detailed below :—

Teachers

including

Headmistresses] s 38

Class 1V - 8
Total : 46



249 Written Answers

fafaer wiE gow 3ra7 galfa-
oA HW

3245. =it WMx |y ¥4 faew Wic
denfa 71 g aATT FY FIAFA 5

(%) Far gL 7 fafamm fazafaar-
aa, g, fafasr s de gar gaifa-
ua, 13T, wyaar, fafadn g@q geam
o AR Afaelt aw@fa doml &t
#1§ qg1T fear §;

(=) afzgiar fager s awl &

SR FIFIT GIT Ieg & TS HTWFaT3H]
q9T FFTAAT AT GO FAT § !

firenr st qesfa agqraa@ weaw
A1l ¥ Iq AAT () qro Fo @A) :
(F) 4R (@) fazafaarag sgara sna
gra faga =) awl & AT e g
fafaer fazafaaraa 1 fawfafes -
g &7 A AT 14T —

1978-79 1.29 &TE® ¥
1979-80 0.56 9T& ®qd
1980-81 2.06 9TE ¥4
1981-82 0.67 ATEH TIA

AY el ot gear &1 ggem a9 o
™Y

4

@fse® el &) duarfa araar
A Fr #1E qgfa @l § 1| Q& gear] &
qiga @A §, HAAIA F IFHAT §
X Sv¢ fa<a ggIar a7 & fag fa=wx
ferar @1 g@ar ¢ awa v F fAaifa wat
H1 QU FT g |

AUGUST 11, 1983

Written Answers 250

Loading of Dolomite etc. at New Allpurduar
Rallway Station

3246. SHRI ANAND PATHAK : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether the West Bengal Government
has written any letter pointing out certain
problems at New Alipurdur Railway Station
connected with loading of dolomite :

(b) what are those problems ;

(c) details of action taken by Govern-
ment ; and

(d) if no action taken, the reasons

therefor ?

THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHOUDHURI):
(a) Yes.

(b) A mention bhas been made about
difficulties in loading of dolomite in rakes
due to indiscriminate stacking of coal by
some private parties.

(c) Instructions have been issued to the
N.F. Railway to keep the circulating area
clear of coal to allow easy loading of dolo-
mite. Also the construction of full length
rake loading siding by M/s. North Bengal
Dolomite Ltd. (the company concerned with
dolomite loading) is under examination.

(d) Does not arise.

Unlversity Grants Commission for Mithila
University Colleges

3247. SHRI BHOGENDRA JHA : Will
the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) whether Kalidas-Vidyapati  Science
College, Uchchaitha, Kalidas Smarak College,
Chandonna Bharati Mandan College, Rahika
under Mithila University, Darbhanga, have
not yet been granted any development grants ;
and

(b) if so, reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON): (a) and (b) All



251 Written Answers
these colleges were recognised by the Univer-
sity Grants Commission under Section 2(f)
of the UGC Act in April 15983. The Commis-
sion has approved some basic grants for
purchase of books and equipment to Kalidas
Smarak College, Chandonna. The proposal
made by Kalidas Vidyapati Science College
is under examination of the Commission. No
proposal for any assistance has been received
by the Commission from Bharati Mandan
College.

Pak Hydrogen Bomb with Saudi Aid

3.48. SHRI BYV. DESAI: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether it has been reported .that
Pakistan is preparing a hydrogen bomb with
Saudi aid;

(b) whether such reports have already been
examined by the Union Government ; and

(¢) if so, the reaction of the Government
therecto ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) : (aj and (b, Govern-
ment’s auention has been drawn to press
reports suggesting that Saudi Arabia has
made a big investment in the development of
Pakistan’'s npuclear capability. Government
do not, however, have any confirmed inlor-
mation on the details of these reports.

(¢) Government keeps under constant
review all developments that have a bearg
on lndia's securiy.

Bibar’s Annual Sub-Plan 1983-84

3249. SHRIMATI SUMATI ORAON :

Will the Minister of EDUCATION AND
CULTURE be pleased to state ;
(a) whether [Education Ministry are

aware that contrary to norms established for
non-formal education programme, Bihar,
under this programme, is extending part-
time education to children of 6-14 ycars 1o
Tiibal sub-plan (TSP) area as is evident
from Bibar's Annual Sub-Plan 1983-84 docu-
ments (vide chapter XXXV, page 213 and

paragraph 35.8);
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(b) whether Bihar is running such prog-
ramme in TSP area mostly on paper and
financial outlays in this regard are not put
to proper use and if so, steps proposed to
correct the situation; and

(¢) whether Government propose (o
irquire into the functioning of such prog-
ramme in Bihar's TSP area to ascertain the
veracity of claims of progress vis-a-vis
financial investments thereon so for in this
regard, if not, reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE & SOCIAL WELFARE (SHRI
P. K. THUNGON) : (a) The age-group 6-14
indicated in Chapter XXXV, page 213 and
paragraph 35.8 of Bihar’s Annual Sub-Plan
1983-84 appears to be a typographical error.

(b) No cumplaints have been received
about the implementation of this Ministry's

non-formal education project in Bihar.

(¢) Does not arise.

News item appeared regarding story of
., a Railway Chart

3250. SHRI SATYAGOPAL MISRA :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the attention of the Gover-
nment has been drawn towards the news item
which appeared in the ‘Indian Express’ (Delhi
Edition) dated 18 May, 1983 under the
caption ‘Story of a railway chart’ alongwith a
photograph pointing out difficulties arising
out the reservation chart displayed at the
Railway platform not being legible and passe-
pger put 1o inconvenience as a result thereof;

(b) if so, reaction of the Government
thereto,

(c) whether Government are aware that
such situation leave passengers at the mercy

of the railway staff; and

(d) steps taken so that such things do not
bhappen again ?

THE MINISTER OF RAILWAYS (SHRI
A.B. A. GHANI KHAN CHOUDHURI):

(a) Yes.
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(b) A thorough enquiry made into the
matter has revealed that clerical errors made
by one of the chart clerks resulted in the

difficulties faced by the passenger. ' Discipli-
pary action has been taken agaipst the

employee,

(c) and (d) Such errors are pot a common
feature. However, whenever instances of
any defaults come to notice, suitable corre-
ctive action, including disciplinary action
against the staff responsible is taken,
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Recomendations of Family Planoing
Foundation of India Regarding Small
Family Norms

3252. SHRI MADHAYV RAO SCINDIA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether it is a fact that the Family
Planning Foundation of India has recently
made a number of recommendations to
promote the small family norm among People;
and

(b) if so, the details thereof and the
Government’s reaction thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI MOHSINA
KIDWAI) : (a) The Family Planning Founda-
tion of India carried out a study on “‘Incen-
tives and Disincentives to promote Family
"Planning’’ and have brought out the recom-
. mendations in a report, The recommen-
dations contained in the report are given in
the statement laid on the Table of the House
(Placed in dibrary sec No LT-6868 *R3).

(b) The report has been sent to the
various concerned Ministries for their views.
The report was also considered by the
Working Group on “‘Incentives and Disince-
ntives’’ set up by the Population Advisory
Courcil. The final recommendations of the
Population Advisory Council in regard to the
incentives and disincentives of the Family
Welfare Programme ar2 awaited.

Government have recently taken several
steps to further accelzrate the pace of the
programme. These are given in the Statement
Jaid on the Table of the House (Placed in

library. see No. LT—6868 183)

The question of incentives and disincen-
tives family planning is under constant
review.

Admisslon in Kendriya Vidyalaya Delhi

3253. SHRI CHITTA MAHATA : Will
the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) the number of Kendriya vidyalaya in
Delhi/New Delhi;
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(b) the number of applications received
in each Kendriya Vidyalaya for admission in
Class I for the years 1981-82, 1982-83 and

1983-84,

(c) the number of students admitted in
Class I in the same years and the criteria for
selection of those students; and

(d) what action Government propose to
take to provide admissions for all the stude-
nts who applied for ?

THE DEPUTY MINISTER IN THE

MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE

(SHRI P. K. THUNGON): (a) 19 Kendriya
Vidyalayas were fnnctioning in Delhi/New
Delhi as on 31-7-83.
functioning shortly.

Three more will start

(b) and (c) The number of applications
received for admission, and the number of
students admitted, to class I in various
Kendriya Vidyalayas in Delhi during the
years 1981-82, 1982-83 and 1983-84 are given

in the Annexure.

Transferability of the parents; i e, the
number of transfers the parents have had
during the preceding 7 years, is the main
criterion for admission.

(d) The scheme of Kendriya Vidyalayas
is primarily meant to cater to the needs of
transferable Central Government employees.
As such, it is neither intended nor feasible
to admit all children, including the children
of non-transferable employees and of general
public, To meet the requirement of transfe-
rable employees’ children, new Kendriya
Vidyalayas are opened every year subject to
requisite

the availability of funds and

physical facilities.
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STATEMENT
SI. Location of No. of applicat’ons No. of admissions granted
No. Kendriya Vidyalaya received of admission in Class [
to Class I
1981 1982 1983 1981 1982 1983
1. Andrews Ganj 478 461 370 126 119 93
2. AGCR Colony 336 498 376 98 110 90
3. No. 1 Delhi Cantt. 608 646 539 175 i72 175
4. No. 2 Delhi Cantlt. 915 402 395 140 140 140
5. Gole Market 282 445 452 154 142 105
6 11T 411 353 286 256 245 233
7. INA Colonv 214 256 364 104 103 104
R. Janakpuri 344 345 388 105 105 105
9. Jharodakalan 200 190 230 108 108 105
10. Lawrence Road 250 241 214 70 70 64
11. Masjia Moth 725 337 251 145 164 105
12. NTPC Badarpur 344 244 270 121 125 105
13. Sec. Il R. K. Puram 486 495 477 105 105 105
14. Sec. TV R. K. Puram 180 258 351 34 70 66
15. Sec VIIT R. K. Puram 382 413 4,9 139 104 102
16. Shalimar Bagh* — 406 248 —_— 87 60
17. Tughlakabad* = 238 105 == 222 105
315 361 348 105 105 105

18. Tagore Garden

19. Vishesh Kendriya Vidyalaya

This K. V. does not have primary (I—V) classes.

*These K. Vs were opened in 1982 and therefore figures for 1981 do nort exist,



259  Written Answers SRAVANA 20, 1905 (SAKA4)

gat gfeamist & wata

3254, = ¥gIF WA : TN qAT
qg FaT FT FAT FIA (F

(F) 7 ITT AT § 700-900 T

¥ FFaA™ ¥ fugs a3 auf & F1g
FX @ g arfaat F @it o "o

qrEto &1 11 faam=v, 1982 &1 3 -

qT, 1982 &1 (FU MU FIAH ATEA
gifag & fear mar ar;

(&) 550-750 ¥94 & Sfqazds #
F FT @ ATEo Hlo HTETo FT TFA
gifeg &7 faar mar safE 700-9000 =T
& gfes I § FTFC @ afesan
o Hro ATETo T AT wifT w7 faam
T, A1 AfR BY, ar gEd A #w F
HIT

(T) T 700-900 FA F fTF q)
faeeaT, 1982 AT 30 FFIAY, 1982 FT
T e FAA QLT T TAT ITHIFATL AT
ST gfeawrs 71 6T & T F77 qn
Mtz afy 92, a1 ToF FAT FIWF 7

| AT (= go
aredr) ¢ (F) ST FE

(=) szt fAfEd adar & 9%
Ty feqras & ATATT 9T 550-750 €A
¥ I99 H F1T FT @ §3 gL F9-
gl ¥ fafas gder ¥ s2ar st #v
saf® 700-900 1T F ITTAIT H FTT FX
@ 53 e staw 21 97

&to go Ty &t

() 700-900 ®TX F ITTH § &1
FT @ AT qrfa AT AT gy
g gr-AaR fAdasl ¥ ga9r Iav
qfeqaTsil #1 979 caiFT FIT & g4 A
FETEAT T FU & A AU qeTH
syrfesr g1 fa=r fmar 9T @ | )

Written Answers 260

Resentment amongst nurses of Dr. R.M.L.
Hospital New Delhl

3255. SHRI K. LAKKAPPA : Will th*
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) whether it is a fact that there is a
great resentment amongst the Nurses of Dr.
Ram “anohar Lchia Hospital, New Delhi
particularly who are working in the O.P.D.;

(b) whether it has also come to the notice
of the Government that officiiting Medical
Superintendent and other Senior Medical
Officers of the Hospital are unnecessarily
harassing the nurses working in O.P.D.; and

(c) if so, action contemplated by the
Government in this regard ?

THE DEPUTY MINISTER IN THE
MINTSTRY OF HEALTH AND FAMILY

WELFARF (KUMARIT KUMUDBEN
M. JOSHI) : (a) No.
(b) No.

(¢) Does not arise
Huhli-Karwar Railway Line

2256. SHRT N.K, NAIKAR : Will the
Minister of RATI WAYS be pleased to “state *

(a) whether the Gavernment have daeid-
ed tn start the Railwav Tine between Hubli
an ! Karwar in Karnataka “tate ;

(b) if «n, the allocation of funds in this
regard ;

(¢) if not, whether he is aware that its
feasibility renarts have been nhtained by the
Government long back ;

(d) reasons for ieglecting the develop-
ment of Railway Line in Karnataka ; and

(e) when it will be started ?

THE MINISTER OF RATLWAYS (SHRIT
A.B A. GHANT KHAN CHOUDHURI) :
(a) No.

(b)"Does’not arise,
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(c) to (e) Yes. Surveys have been con-
ducted in the past in 1964, 1973 & 1977 for
construction of a line between Hubli and
Karwar, but cach time the Project was found
to be financiaily not viable. The project was
therefore deferred. A further Reappraisal
Survey has been ordered in 1982, to take
into account the latest developments. After
the report of the re-appraisal survey is re-
ceived and examincd, a decision regarding
construction of the line will be taken, sub-
ject to clearance by the Plaoning Commis-

sion.

Bangalore-Miraj and Hospet-Hubli
Railway Line

3257. SHR1 D.K. NAIKAR : Will the
Minister of RAILWAYS be pleased to state
the present position relating to the gauge
lines of Bangalore to Miraj and Hospet to
Hubli ?

THE MINISTER OF RAILWAY S (SHRI
A.B.A. GHANI KHAN CHOUDHURI :
(Survey Report for the Sections Hospet-
Hubli, Hub!li-Miraj and connected branch

lines of South (entral Railway portion has
just been received,

Survey work on Southern railway portion

viz. Bangalore to Hubli and connected lines -

is still in progress.

Reported statement by P.M. about . M.F.

3258. SHRI SATYASADHAN CHAKRA-
BORTY : Will -the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the prime Minister during a
speech at Belgrade on the occasion of her
latest tour to that country complained that
the I.M.F. was putting undue conditions on
the weaker borrowing pations ;

(b) if so, the details thereof  and

(c) if not, what is the actual content of
her reference to I.M.F. ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM): (a) No Sir, Prime
Minister did not say during the Raul Pre-
bisch Lecture delivered by her in Belgrade
on 8th June 1983 that ““the IMF was pulting
undue conditions on the weaker borrowing
nations'’.
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(b) Does not arise.

(c) PM’s actual references to the Bretton
Wood's institutions was as follows :

“Everybody agree- that there is a global
economic crisis. 1t originated in the idustria-
lized countries and has been in the making
for some time. When, as a result of the
Bretton Woods Conference, certain inter-
national financial institutions were set up,
problems were not looked at in their totality
nor was the changing world political situa-
tion taken into account. These institutions
were meant primarily to promote the inter-
ests of advanced countries. At that time
the majority of today's developing countries
were not independent, so their legitimate
interests went unrepresented and the
internal contradictions inherent in the sys-
tem soon became apparent. This basic struc-
tural law distorts the functioning of these
institutions. It is not surprising that they
have failed at the first crucial test. What was
initially supposed to be advantageous to the
developed but not specially helpful to the
developing has turned out to be bad for
both

The International Monetary Fund and
the World Bank functioned with some pre-
dictability and helped the process of early
post-war recovery, on which the prosperity
of the sixties was based. But this prosperity
was limited to only a few. Countries with
dominant voting rights and with reserve
currencies use these institutions as vehicles of
their particular national objectives, speci-
ally as regards capital movements, exchange
rates and liquidity.

Crisis in J.N.U.

3259. SHRI H.N. BAHUGUNA :
SHR1 T.S. NEGI :

SHR1 HARISH KUMAR GANG-
WAR :

Will the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) whether Government have taken note
of the statements made by the Vice-
Chancellor of Jawaharlal Nehru University
which resulted in a crisis in the University ;
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(b) whether stoppage of admissions to the
University has resulted in serious unrest
among the stafl and the students

(c) whether Vice-Chancellor had gone
abroad twice recertly when there was a Crisis
in the University ;

(d) whether Government are aware of the
past associations of the Vice-Chancellor with

student Fronts in Jaipur ;

(e) what are Government’s views about
the desirability or ortherwise of the activities
of this Front ; and

(f) if so, what sleps are proposed to
restore normalcy in the University ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF LLDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON): (a) The im-
mediate cause of the disturbances on
the campus in April/May 1983 was the
transfer of a student, who was found
guilty of misbehaviour, from one hostel to
another. A scction of students demanded
immediate transfer of the Warden. To press
their demand, the students rcsorted to
agitation paralysing the functioning of the
University, and gheraoed the Vice-Chancellor
and other functionaries for about fifty hours.
Eventually, the police had to intervene to
rescuc them. Following this, violence broke
out in the campus leading to destruction of
public and private property. Several students
were taken into custody and the University
was closed sine-die from May 12, 1983.

(b) No, Sir. Due to disturbances, the admis-
sion processes which are normally initiated
in April-May were delayed. The Academic
Council of the University, while reviewing
the situation in June, 1983, noted that the
Winter Semester of 1982-1¥83 had already
been disrupted and needed 10 be re-scheduled.
After such re-scheduling, the time left for the
Monsoon Semester normally starting in July,
would fall short of the minimum working
days and, therefore, there was no option but
to defer the admission scheduled for July,
1983. The Council also decided that during
this period (he admission policy and
procedures should be reviewed in the light
of the experience gained in the past. Itis
expected that the programme for fresh admis-
sions would be finalised as soon as this
review is completed.
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(¢) With prior information to Govern-
mcent, the Vice Chancidller bad artended
International Corferences at Munich held
from April 24 to May 4, 1983 and Amsterdam
and Munich during July 3-15, 1983.

(d) and (e) Goverrment have no infor-
mation either about the reported past
association of the Vice-Chancellor with
Students’ Front in Jaipur or about the
activities of this Front.

(f) The University has re-opened with
effect from 22-7-1983 and the examinations
which were disrupted in May, 1983 have
been held.

With a view to restore normalcy, the
University has decided that va:ious aspects
of i'1s functioning, particularly admission
policy and procedures, evaluation procedures,
rules for admission to hostels, and the
provisions for hostel administration, etc.
need to be reviewed. The University has
also deciced to set up separate Grievance-
Redressal-Mechanism for students and non-
teaching staff.
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DR. SUBRAMANIAM SWAMY (Bom-
bay Norin tast) @ What has happened to
my adjouinment motion vn Sii Lunka 7 We
are getting all kinds of reports about the
atrecities on 1 Member of Parliament ; his
eyes wo- gouged and so on? How can you
keop quaet 7 7 ou must have an adjournment
motwn.  (luivrruptivas;.

SHl K.
We want

MAYATHE VAR (Dindigul) :
a categorical statement from the
How, Pome LEnistar ard acassuiince on the
safety of iife wnd property of Sri Lanka

peoglc.  (Jnieriustions).

DR. SUDPAMANIAM SWAMY : Have
you seen a report in today's paper thata
Memter of Farhiament dicd, his eyes were
gouged and his te.iicies squeezed and so on ?
That has come out in the Press. It is
horrible, Why 15 the goveinment quict?
They mwust come forward with a statement.
{Irtercuptions).

Wi R fadie qaaE (grege) ¢
yege 1, AIGT TH GIA W #grar fF
$Z-8 &l WA & A ) us gearg
gl g, oA wamaa ogar fyfazzy
#1 36 F2A1 wifge fr swer ) fag.
THd GaRT GHY A T g 7

(zma=m)

segey WElag - AT gfag
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SHR1 C.T. DHANDAPANI (Pollachi) :
What 15 being supphed in the name of
asstrance 1= hoine ciored in government
godowas ard 1t is being supplied to military
persennel. It has not yet reached the Tamils
there. I do roi know what the government
is do.ng now 7 (Imterruptions).

MR. SPEAKER : Dlease listen to me.

DR. SUBRAMANIAM SWAMY : Primi-
tive methods wre barg used for torturing
reorle. How can we keep quiet 7 You said
thata resnlutton would be passed. There
is no resoletion ... ol Inecrruptions).

MR,
anybody.

SPEAKER : I have not allowed

(Iricerruptions)

MR. SPEAKER : Is anybody going to
listen to me ? Or are you going to do like
this ?

(laterruptions)
SHRI C.T. DHANDAPANL: We are
ready to listen io you. But you are silent....

DR. SUBKAMANIANM SWAMY : Please
express the sentiments of the House,

MR. SPEAKER : | have always ex-
pressed the senumeness of the House, | have
always expiessed what the House felt, On

that very occasien 1 had  said that the
situation s developmg all the tine, day by
day new things ure coming up in Sri Lanka.
W:are very much concerned abour jt. [
also expressed the deep anguish and grief
that we all felt.  We doplote everything that
has huppencd. It is so bad. That is why I
said that as the situauon i1s developing, the
Forcign Minister, after taking all these into
account will report to us.

(Luterruptions)

MR. SPEAKER @ The parleys arc going
on ; the Prime Muiutister is also meeting, The
Foreign Minister is also discussing. At least
let the discussions conclude so that he can
come forward and let us know.

We have
But what is

SHRI C.T. DHANDAPANI :
already cxpressed our anguish.
the cutcome ?

**Not recorded.
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MR. SPEAKER : You please listen.

(Interruptions)**

MR, SPEAKER : Not allowed. I have

" not allowed him.

(Interruptions)

Mr. Swamy, the par-
I have

MR. SPEAKER :
leys are going on they are talking.
already talked 10 the Foreign Minister.

AN HON. MEMBER : What is the use
of talking ?

MR. SPEAKER : Without talking there

is nothing. You have to reach certain
conclusions,
Now Shri Narasimha Rao......

(Inierruptions)**

(At this stag+, Shri C.T Dhandapani and
some other hon. Members left the House)

e —— —

12,10 hrs.

PAPERS LAID ON THE TABLE

Notification Under Extradition Act

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P.V. NARASIMHA
RAO): 1begio luy on the Table a copy

of the Order (Hindi and English versions)
published in Notification No. G.S.R. 585(L)
in Gazette of India dated the 25th July, 153
making the provivions of the Indian Extra-
dition Act, 1962, other than Chapter IlI,
applicable 1o Belgiam. under section 35 of the
Extrad:tion Act, 1962,

[Placed in Library See No. LT—6850/83]

Notifications Under Indian Railways Act

THE MINISTER OF RAILWAYS
(SHR1 A.B.A. GHANI KHAN CHAU-
DHURI): 1beg to lay on the Table a copy
each of the following Notifications (Hindi
and English versions) issued under section 47
of the Indian Railways Act, 1890 :(—

(1) The Indian Railways (Open Lines)
General (Second Amendment) Rules,
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1983 published in Notification No.
G.S.R. 352 1n Gazette of India dated
the 30th April, 1983,

The Indian Railways (Open Lines)
General (Third Amendment) Rules,
1983 published in Notification No.
G.S.R. S14(E) in Gazectie of India
dated the 27th June 1983.

(2)

G.S.R. SIS(E) published in Gazette of
India dated the 27th June, 1983 noti-
fying Ist July, 1983 the date on
which the Indian Railways (Open
Lines) General (Amendment) Rules,
1983 and the Indian Railways (Open
Lines) General (Second -Amendment)
Rules, 1983 shall come Into force.

(3)

(4) The Open Lines (Railways in India)
General (Amendment) Rules, 1983
published in Notification No. G.S.R.
516(E) in Gazcette of India dated the
27th June, 1957,

[Placed in Library Sce No. LT 6851/83]

Annual Report of and Review on the
Working of Indian Nursing Council,
New Delhi for 198 -2 and Dental

Council of India, New Delhi
for 1981-82.

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY

WELFARE (KUMARI KUMUDBEN M.
JOSHI) :
I beg to lay on the Table .....

(i) A copy of the Annual Report
(Hindi and English versions) of the
Indian Nursing Council New Delhi.
for the year 1981-82 along with
Audited Accounts.

(H

(ii) A copy ol theReview (Hindi and
English versions) by the Govern-
ment on the working of the Indian
Nursing Council, New Delhi, for
the ycar 1981-52,

(2) A statement (Hindi and English
versions) showing reasons for delay in
laying the papers mentioned at (1)
above. '

[Placed in Library. See No. LT-6852/83.]

—

**Not recorded.
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(i) A copy of the Annual Report
(Hindi and English versions) of the
Dental Council of India, New
Delhi, for the year 1931-82 along
with Audited Accounts,

(3)

(ii) A copy of the Reviaw (Hindi and
English versions) by the Govern-
ment on the working of the Dental
Council of india, New Delhi, f{or
the year 1981-82.

(49) A statement (Hindi and English
versions) showing reasons for delay in
laying the papers mentioned at (3)
above.

(Placed in Library Se. No. LT-6853/83.]

Notifications Under Ceantral Excise Rules
1944 and Report of Comptroller and
Auditor General of India for the
year 1982 Union Government
Commercial) Part VI Madras
Refineries Limited,

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI

PATTABHI RAMA RAO): On hehalf of my
colleague I/'beg to lay on the Table......

(1) A copy each of the following Notifica-
tions (Hindi and English versions)
issued under the Central Excise Rules,

1944 :—

(i) G. S. R. 609 (F) and 610 (F\ publi-
shed in Gazette of India dated the
S5th “uvgust, 1983 topether with an
explanatory memaorandum regard-
ing exemption to Wool Tops
obtained by a holder of a Release
Order issued under the provisions
of Import and Fxport Policy for
1983-84 for use in the manufacture
of woollen knitwear or woollen
hosiery which is exported out of
India from payment of Central
Excise Duty,

(i) G. S. R. 614 (E) published in
Gazette of India dated the 8th
August, 1983 together with an
explanatory memorandum regarding
exemption to waste gases, namely,

cokeover gas and blast furnace gas

SRAVANA 20, 1905 (S4KA)
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falling under Tariff Item 68 from
payment of the whole of the duty
of excise.

[Placed in Library, See No. LT-6354/83]

(2) A copy of the Report (Hindi and
English versions) of the Comptroller
and Auditor General of India for the
year 1982-Union Government (Commer-
cial) Parr VI-Madras Refineries Limited.
under article 151 (1) of the Constitu-
tion.

[Placed in Library. See No. LT-6855/83]

12:13 hrs.

MESSACE FROM RAJYA SABHA

SECRETARY : Sir, I have to report the
message received from the

“In accordance with the provisions of
rule 1 7 of the Rules of Procedure and
Conduct of Business in the Rajya Sabha,

I am directed to infrom the Lok Sabha
that the Rajya Sabha. at its sitting held
on the 9th August, 1982 agreed without
any amendment to the Flectricity (Supply)
Amendment Rill, 1983, which was passed
by the Lok Sabha at its sitting held on the
5th August. 1983."
sy gt qmgt (fgaw) @ osaw
st &Y fagw 222 ¥ wFAnT uw  fadr-
fa®1T &1 977 IBAT & | & 1T FIF
A fAiefeal & it & @gr g1 afEA

IHET GTIAT X HIFIGAT F  THEA

aaF ¥ 9 fFar

Heq WEYZW @ FTHT HT TAT 3
AY ITFT I@T T | ATTHT FITFT AF 2 |
Ay spng Y y g ot fgar 2 & wav
wigarg f& s @37 &1 "7 91 37 A
g fwar a1, § g 933 F1 W97 TIEav
g, AT F1 FAA qIAAT F HIT HTH
qfedmza F1 sgad FIG1 g | IATY I
frara § ®ear arfgn ar | &3 Fzr Ay 2
e @I9-g9% FT AT HT AT faar )
@NI-TAF G FT | 9 A0 fq@ 37§,
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ma et @it #Y gt @ fam gadt o
£t 3/ E—ag WM af war wifgo

g gA Fr & f& 297 AF FIar & |
| qg WX §IF & I A AT g 9z
oA 9y | 3 F3T & fF sasr dyw
FIET 2 |

st ANV qst : I9Fr glg gr
STgY ?

weqer w@taw : o g, @ @
SIAY |

SHRI INDRAJIT GUPTA (Basirhat):
I want to point out thut the House appears
to be deprived of some information, which is
available to the press ?

MR. SPEAKER : What is it ?

SHRI INDRAJIT GUPTA All the
papers today have reported—I would like a
confirmation; that is why 1 am raising it;
probably tomorrow will be the last day
before we adjourn for three days—the
Prime Minister is going to make a statement
on the talk with Mr. Jayewardene, and that
is to be followed by a discussion perhaps,
if you are kind enough to give us another
opportunity to discuss the whole Sri Lanka
business,

MR. SPEAKER : We shall Sce.

SHRT INDRAIJIT GUPTA : Let her con-
firm whether she is going to make that state-
ment. Every body is exerciced over that...
(Interruptions) Can’t we get any informa-
tion

qEqey WEYAW © AT q1A FIA, AT
gAY |

SHRI INDRAJIT GUPTA : The press is
writing about it and they know more than we
know..... (Interruptions)

DR. SUBRAMANIAM SWAMY
(Bombay North East) : If it is not true, let
them deny it.

MR. SPEAKER :
do it,

I am not going to
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DR. SUBRAMANIAM SWAMY : Why
should Mr. Jayewardene assume that the
Parliament of India is not at all bothered
about the atrocities that are going on

MR. SPEAKER : ] cannot ask them to

reply to this.

MR. SUBRAMANIAM SWAMY : It
appears that the Government is more in
tune with what is happening .. (farerruptions)

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): A few diys ago,
we discussed Sri Lanka. Now the talks are
going on.

MR. SPEAKER : Afler talks are

over, they will do it; not now,

the

SHRI SATYASADHAN CHAKRA-
BORTY : But the Prime Minister should
make a statement.

MR. SPEAKER : She has not made any
statement so far, How can 1 force any-
body ?

SHRI SATYASADHAN CHAKRA-

BORTY : She should make it. |
she should make it on the floor
House......(Interruptions)

say that
of the

Let us know what they are talking......
(Imterruptions)

MR. SPEAKER : He is listening; he has
heard every word of it.

He knows what to do.

('nterruprions)

MR. SPEAKER : I cannot ask them.

SHRI CHANDRAIIT YADAV
(Azamgarh) : Otherwise the impression will
go that the Indian Parliament is not bothered
about this......

Feast wEry ;€ feaa wifgorie &y
a7 §© aq §, T feaq wifqame &)
ATTHA GWIT, §F HF g A1QT |

.o (mﬁ'ﬂ'ﬂ) “ne

MR. SUBRAMANIAM SWAMY : He
has to make a statement on the talks so far...
(Interrnptionsd You direct him.
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MR. SPEAKER : Why should T direct

him? grgy §3 § | he is  respcnsible
enough.
(Interruptions)
PROF. MADHU DANDAVATE

(Rajapur) : I just want to make one submis-
sion to you. Shri Indrajit Gupta has raised
a very important procedural point. It has
never happened in the past in this House. If
some news appears regarding a very
important international event ; that talks are
going on and that a statement is zoinz to be
made in Parliament, if some Member actually
brings it to light here in this House that such
a news item has come, I think the Minister of
Parliamentary Affairs of the Minister of
External Affairs has to tell us whether the

news that has appeared in the press is correct

or not. We b:lieve in the sovereignty of this

House.

MR. SPEAKER : We are sovereign. It has
not been violated so far.

How can I say it has been violated ?

PROF. MADHU DANDAVATE : Let
them say that... ..(Interruptions)

SHRI CHANDRAIJIT YADAV: I am
raising another point. This is a serious and
you were kind enough to allow the House to
discuss that. Now talks are going on with
the envoy who has come on Behalf of the
President of Sri Lanka to our country.
Tomorrow we are adjourning for three days.
Therefore, I am demanding that before we
adjourn, the Prime Minister must make a
statement and let the House know......

MR. SPEAKER : Your sentiment she has

already heard. :
(Interruptions)

PROF. MADHU DANDAVATE : We
want a confirmation or answer to the query
from the Minister of Parliamentary Affairs.
MR. SPEAKER : What am 1 to do about it ?

What | have to do ? | cannot force him.

SHRI CHANDRAIJIT YADAYV :
direct him to make a statement.

SHRI INDRAJIT GUPTA : Is it neces-
sary that we must go on shouting like this,

getting blood pressure,.. ... (Interrupticns)

You
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t :l/[R? SPEAKER : What am I suppose:
0 do? Mr. Gupta, what I
= o w am supposec

DR. SUBRAMANIAM SWA s
can direct them. T o

MR. SPEAKER: I cannot.

DR. SUBRAMANIAM’ SWAMY : Why
not ?

(Tuterruptions)

2 f’ROF. MADHU DANDAVATE : Mr.
ng::k;r, I have made a submission to you,
: S mg. you to give a direction. I only
ay that in (he House when one hon
'Mcmber. the leader of a Group, has brought.
{0 your notice something, I think respect to
t!w House and the members demands that
either the Minister of Parliamcntary Affairs
::)r tge External Affairs Minister should either
-Oonlirm or deny whether the Prime Minister
IS exepected to make a Statement

(In terruptionsy v

& Shc;]uld we Fear about the agenda only
omthe press and pot from ini
th
concerned ? ¢ Minister

MR. SPEAKER : I do not know.

PROF. MADHU DANDAVATE : sir
this is a very bad practice. '

" vafgare qrgars (grsitg)
ML FT g Fgar TEF § @ A
QEAAXZ AYIT HiT iy |

PROF. MADHU DANDAVATE : M.

Parliamentary Affairs Minister, why don’t
you respond ?
(Interruptions)
THE MINISTER OF PARLIA-

MENTARY AFFAIRS, SPORTR AND
WORKS AND HOUSING (SHRI BUTA
SINGH) : Sir, you were very kind to
observe that the hon. Members have raised
this point and the Minister of External Affairs
is here. As the hon. Members have asked
you to kindly see that this is done, I will
carry whatever information they desire and
speak to him. -
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SHRI K. MAYATHEVAR (Dindigul):
He is sitting here.

(Interruptions)
PROF. MADHU DANDAVATE
Mr. Parliamentary Affairs Minister, I

would only request you, 1 only want you
to confirm or deny the news that had
appeared in the press. The news appeared
that the Prime Minister is going to make a
statement. I want you ecither to confirm or
deny. Do you want us to rely omly on the
Parliamentary Affairs Minister ?

SHRI BUTA SINGH : How can I be a
spokesman of the press here in the House.
Whatever appears in the press is none of my
business.

(Interruptions)

SHRI K. MAYATHEVAR : Is he a Par-
liamentary Affairs Minister ?

(Interruptions)

PROF. MADHU DANDAVATE : Sir,
was I asking him to be a spokesman of the
press ? On the contrary, the press has already
explained what it. ] am only asking bhim ot
say whether it is correct.

(Interruptions)

SHRI CHANDRAJIT YADAV : Are we
going to be treated like school children ?
Whatever we are saying he should know.

(Interruptions)

SHR1 BUTA SINGH : I don’t think there
is anybody who can confirm that on behalf
of the press.

(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY : Sir, he is not only conveying our
feclings, it is his duty as a Minister to keep
us informed as to what is happening. We do
not want to know it from the press.

PROF. MADHU DANDAVATE : Sir,
he has indirectly said that the Parliamentary
Affairs Minister is not the person in this
House, who will either confirm or deny the
agenda before us. Who else can do it ?

MR. SPEAKER : It is not an item on the
agenda.
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DR SUBRAMANIAM SWAMY : It has
been announced that the Prime Minister is
going to make a statement tomorrow.

(Interruptions)

MR. SPEAKER : Look here, I don't
understand one thing. Whether they are going
to confirm or deny what has come in the
press, personally from the official agenda, I
can confirm or deny that. That is all.

(Interruptions)

MR. SPEAKER : There are so many
items in the press. But I do not know whe-
ther everything is denied or affirmed.

DR. SUBRAMANIAM SWAMY : This
is an item of the agenda. It has be.n anounc-
ed that the Prime Minister is going to make
a statement.

MR. SPEAKER : If they might have done
it, I do not know.

DR. SUBRAMANIAM SWAMY : No,
no. They have said...

(Interruptions)

MR. SPEAKER : 1 have not known about
this.

DR. SUBRAMANIAM SWAMY : But
they can say whether it is true or false. Why
don’t they say it ?

(Interruptions)

MR. SPEAKER : I cannot force anything
on them that this is to be confirmed. How

can every item of the press be confirmed or
denied ?

DR. SUBRAMANIAM SWAMY : Not
every item. The Prime Minister making a
statement is to be confirmed, not every item,

PROF. MADHU DANDAVATE : Sir,
independent of the press report, make him
inform the House whether the Prime Minis-
is expected to make a statement.

MR. SPEAKER : He will have to consult
the Prime Minister.

PROF. MADHU DANDAVATE : The
Parliament is g0oing to adjourn for three days.

MR. SPEAKER : He has to consult the
Prime Minister.
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SHRI BUTA SINGH : As I have already
said,—perhaps I could not express myself
properly. How can an agenda be given to the
press without anybody’s notice., You do not
know, I do not know. Sir, from where this
agenda has come ? Therefore, 1 have already
said that I will take the ..

SHRI CHANDRAIJIT YADAV : It is not
a question of press. The Lok Sabha is going

to adjourn for three days...

(Interruptions)

MR. SPEAKER : That can only be done¢
after the talks are over.

(Interruptions)

SHRI BUTA SINGH : All I can do is,
I will take the suggestion to the Government
and I will inform them.

SHRI RAJESH PILOT (BHARATPUR) :
Sir, I would submit that it is not a compli-
cated problem, it is a simple problem about
which I requested you last week. You as-
sured us to give time for discussion.

The Central Government directives on
ex-Servicemen’s resettlement and their pri-
orities in Public Sector and other things
have not been followed by State Govern-
ments. This has been brought up every time
in this House. Last time you have assured
us a discussion and tomorrow is Friday.

THE MINISTER OF DEFENCE (SHRI
R. VENKATARAMAN) Half-an-Hour
discussion can be given.

MR. SPEAKER : All right :

oY (4@ qraam . QFGSTAT qHAY
fafaceT a1 yigq fafacey @=de 29 oy
wEarag ?

(weawm w@tam) : I 947 AGI g |

SATYASADHAN CHAKRA
BORTY Important  discussions are
going on., We are going to adjourn
for thrce days. If the Parliament is not
informed, we are not going to take it
that way. The Prime Minister will have to

SHRI
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come and tell the House what is the outcome

of the discussions. The fate of Tamilians is
depending on that. Qur friends here are
shouting like anything.

(Interruptions)

DR. SUBRAMANIAM SWAMY : What
about the statement of the Prime Minister
on such an important issue ? You know what
are the sentiments of the people in Tamil
Nadu. The Prime Minister must come and
make a statement. She is a Member of this
House. An impression is going around that
the Prime Minister is cot bothered about this
thing at all.

('mierruptions)

SHRI SATYASADHAN CHAKRABOR-
TY : The Minister of External Affairs is
sitting here.

(Interruptions)

DR. SUBRAMANIAM SWAMY : Other-
wise, you adjourn the House for 10 minutes.
Let him consult the Prime Minister and come

back.

st o o fag (FagY) : MT F
Frearaa AT faar ar |

qeger wANAY A7 QF @ FE °Y
a9y feafa seeea grdr wq, IaH
fgare & qarA 0 &7 I fgwrg & &3
ag A1xaT8T fzar ar | sq e wer g,

g4 AT & G FAA | - (zqagW)

Yo GAVAR TATHY : §F IF AT §
qgar | @19 10 fAaz & faq grevq oA
T g e (sqaerR)

ey AR : &9 war Gfag )

Let

PROF. MADHU DANDAVATE :
me formulate it like this.

It is the desire of this House, and it cuts
across both the sides, that since we are going
to adjourn for three days and a very impor-
tant international event has taken place-two
important personalities have met in regard
to the policies to be decided on the Sri
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Lanka crisis, the Prime Minister should come
and make a statement on this matter in the
House. This is our request to the Minister

of Parliamentary Affairs.

SHRI BUTA SINGH : I have already
said that [ will convey the suggestion made.

SHRI INDRAJIT GUPTA : The Minis-
ter « f External Affairs is sitting here. Why
can't he stand up and say something about
it ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR1 P.V. NARASIMHA
RAO) : Sir, the essence of all this is that the
hon. Members want a statement to be made
before we adjourn for the week-end. This
we shall convey to the Prime Minister. The
talks are going on. I have already submitted
to the House that from time to time 1 shall
be informing the House or the Prime Minis-
ter would be informing the House. But the
choice of that moment will have to be left
to her. They have madc a request and that
request will be conveyed.

PROF. MADHU DANDAVATE :
had to shout for this. In ths way, [ think,
those who shout will suffer from cancer
of throat and those who listen will suffer
from cancer of ear.

We

HeqW  HEIIT
gr ?

fex awr Far g

o GEEIMUA TIATHY © FHITHI 141

;I 1= (smam)

) FE@AITw AfEar (I9RA)
QTN F GALGT FT AH AT TgT 92

9eLT g W3 (saqwA)

ot R T FF  (HAR) ¢
938} w& gar 9% fafaeed qof 9 3, ay
39 & G ¥ F qIIFIE 79 FF T AR

T & fomit ® @ ¥ ¥ =iwr
= (saeeT)
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MR. SPEAKER : Irrelevant; not allowed.

12.25 hrs.

SUPPLEMENT \RY DEMANDS FOR
GRANTS (RAILWAYS), 1983-84

THE MINISTER
(SHRI A.B.A. GHANI KHAN CHAU-
DHURI) : Sir, I beg to present a statement
(Hindi and English versions) showing Sup-
plementary Demands for Grants in respect
of the Budget (Railways) for 1983-84).

OF RAILWAYS

- S —

12.26 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Reported proposal of the US Government
to supply sophisticated Harpoon missiles
and Vuolcan air defence system to
Pakistan

DR. KRUPASINDHU BHOI (Sambal-
pur) : Sir. T call the attention of the Minister
of External Affairs to the following matter
of urgent public importance and I request
that he may make a statement thereon :

“The situation arising out of the reported
proposal of the U.S, Government to sup-
ply the sophisticated Harpoon missiles
and Vulean air defence system to Pakis-

tan and the action taken by Government
in regard thereto.”

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P.V. NARASIMHA
RAO) : Mr. Speaker Sir, on 27th July 1983,
the Ministry of External Affairs conveyed
the Government of India’s strong concern
about the supply of Harpoon missiles to the
US Government through their Embassy in
New Delhi., The Indian Ambassador in
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Washington has reiterated India’s deep con-
cern with the US Government on 2nd August

1983.

It is well-known that the US Administra-
tion has cited the situation in and around
Afghanistan as a pretext for supplying arms
to Pakistan. While we have never agreed
with this contention, it is still more unten-
able in the case of supply of Harpoon mi:-
siles, since the situation in Afghanistan is
totally unconnected with this supply. The
Government of India’s stand continues to
be that there is no justification for supplying
such patently offensive missile systems to
Pakistan.

This would represent the introduction of
a new level of sophistication in armaments
in our region in the area of naval warfare
where such arms escalation has hitherto been
relatively limited. It could thus necalessly
precipitate a new arms race in the region.

The continuing Indian concern over the
supply of US arms to Pakistan was reiterated
during the recent visit of Secretary of State
Shultz. U.S. actions in this regard would have
a destabilising effect on this region and would
rup counter to professed U.S. aims towards
this region. We hope that the U.S. Govern-
ment will give the most careful (hought to
the matter before taking such a step.

DR. KRUPASINDHU BFOI: Sir, This
is a matter of very grext concern 1o our coun-
try's security and, at the same time, 10 our
region Itis a paradox that while Pakistan
is advocating a no-war-pact with India and
India is in favour of establishing friendly
relations with Pakistan. still, Pakistan 1is
engaged in the acquisition of sophisticated
weapons like Harpoon missiles, F-16 and
Vulcan aircraft. It is not conducive to
establishing congenial relations in this region.
The Hon. Minister has not replied to this
point.

I am not going into the details. In his
Jast speech, the Hon. Minister has cate-
gorically answered a few questions which
arore in the debate and said that he had been
taking up this matter on appropriate forums
and that the friendship treaty which we
proposed and the no war-pact which Pakistan

to Pakisan (CA)

proposed are both under consideration and
that even though the elements in both the
no-war pact and in the friendship treaty
are the same and common, some differences
cropped up which were not found acceptable
to Pakistan and that he had discussions
two or three times in the Joint Commission.

1 would like to know on what dates the
discussions were held in the Joint Commis-
sion, what is the Agenda of those discussions
in the Joint Commission and on what matters
Pakistan is not agreeable.

The Hon. Minister had also said that even
though there was no unanimity on matters
of trade and cultural relations, still, Pakistan
is reluctant to come to an agreement.

I would l'ike to know what are the reascns
for having no unanimity on these matters
and on the no-war-pact and on friendship
treaty which were discussed in the subsequer:t
Joint Commission. '

The designs of USA are to create desta-
bilization in our sub-continent. These are
confirmed by their supply of Harpoon
missiles and Vulcan Aircraft to Pakistan.
From whatever piccemeal information we get
from the press and other sources, we gather
that USA had supplied 40 F16 aircraft to
Pakistan costing about 1.1 billion dollars.
They are going to supply another F.16,
Harpoon missiles and Vulcan aircraft. Again
a new development has taken place that they
are going to arm Pakistan with the tanks.
That means, all the three Army, Navy and
Air Force of Pakistan will be supplied with
sophisticated weapons by Americans.

I want to know whether the Minister
has got any information that the plain
planned plot of destabilisation engineered
by the USA has got any bearing with this.
To all the three forces they are supplying
sophisticated weapons. We are getting only
piecemeal information. I want to know
whether the Ministry has got any detailed
knowledge or intelligence as to what is the
motive of the U.S. in arming Pakistan in this
manner. Is it not part of the plan of desta-
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bilisation of the Indian Sub-Continent ? For
example, in Sri Lanka they are negotiat-
ing ; the Foreign Minister of Sri Lanka had
gone to London and we do not know what
they are discussing, whether they are taking
their help; then Diego Garcia ; during the
Pakistan war in 1971 the U.S. sent their
Seventh Naval Fleet, Like that, they want to
destabilise this Sub-Continent and they want
to deflate our foreign policy by arming our
neighbours to the teeth. I want to know
whether the Ministry has got information on
this or not. In the last three wars,
Pakistan was armed by the USA; and
pow also General Zia-ul-Haq is creat-
ing a war psychosis in the mind of
the democratic and peace-loving people of
Pakistan so that he can divert the mind of
the people of Pakistan and force a war on
India.

About Harpoon missile, it is a very
dangerous thing because in the press it has
been reported that the Pakistan Government
has asked for three types of Harpoon
missiles. It is reported that one Harpoon
missile can destroy all our coastal instal-
lations, petro-chemical complex, the Bhabha
Atomic Research Centre, the Sagar Samrat
and the INS Vikrant ; one Harpoon missile
is sufficient to cause damage to all these
installations which means deterioration in
our economic condition. I also want to
know whether the Vulcan aircraft is superior
to our Mirage-2000 or not. The hon. Minister
has replied that he has proterted to the U.S.
Administration. 1 want to know what is the
concrete outcome of this.

Another new development that has taken
place is inclusion of Dr. Kissinger in the
Central American Advisory Board. But the
attitude of Dr. Kissinger, which is anti-
Indian, is well known to our country.

I want to know whether the inclusion of
Dr. Kissinger in the Central American
Advisory Board and at the same time supply
of sophisticated weapons to Pakistan have
got any bearing, whether this aspect has been
investigated or not,

I hope the Minister will give a definite
reply as to what are the definite steps that are
being taken for our decfence preparedness
and at the same time what is the action

(CA)

contemplated at the political level, in which
forum we are going to take up the matter and
what are our proposals for future.

Apart from the missiles and the Vulcan
a'ircraft, they are also going to supply sophis-
ticated weapons to be fitted to tanks so that
they are very superior to our T-72 tanks.

I would like to have the details of what
steps we are taking at the political level,
whether in any international forum or bila-
terally, so that we can divert the U.S.

Adg:inistration from their proposed evil
designs.

SHRI P.V. NARASIMHA RAO : I have
confined my statement strictl y to the subject-
matter of the missiles in so far as it concerns
the Ministry of External Affairs.

Th.e hon. Member has asked for many
tcchmcal details. 1 would be in no position

to give them.

The Defence Minister has actually
answered a question on this very subject
on the 5th of August. He has categorically
stated and if 1 may quote him—he is sitting
by my side—he has categorically stated :

“We will certainly try to match with
whatever weapons are necessary to meet
this threat.”

That sums up the whole thing.

DR. SUBRAMANIAM SWAMY (Bom-
bay North East) : He has asked another
important question—whether you have any
strategy.

SHRI P.V. NARASIMHA RAO: It
would be very difficult for any Minister to
lay on the Table .of the House information
of this kind. T am sure the Defence Ministry
is in the know of the things...(Interruptions).

But it is a matter for the Defence Minister to
decide.

DR. SUBRAMANIAM SWAMY : This
is master evasion.

SHRI P.V. NARASIMHA RAO: All

the other matters are not really germane to
the subject of the call attention.
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MR. DEPUTY-SPEAKER : Now, Shri
Zainul Basher.

I would request the Hon. Members to
stick to the subject of the call attention
potice. Other matters you have heard from
the External Affairs Minister. For any other
information you may want, you can meet the
Minister.

oY A9 e (ISIY) - IATEA
wered, qifeear & &y o @gTEat @St
ST FFT E | IEF q€ qATEA A fAwA
& | g JeIzql F gEY Gt aug T @l
2 fo QT 7 a1 g@R T F qrf-
T F1 e ¥ sarer gfua fag sa
@ ¥ o = g &7 gEawmE, SET
fer aoqat aarar 8, IR 39 W F f@eAT1h
faT Tar |

fareT g & are gg IFE gal
g % oY fF wTag 99 W gawierac d
gl & g1 | g1 JIAdr SR AT
A AT FHTY ¥ grfRedT & 919 39
Yo F1 ASTE gl AgAT 98 1, IfFT TET
AT ] T § AGATAT H AT §E AT
W g, G AT EI& |

98 UF-16 UFT-HGE qrisveard 1
& sy #r @97 ars | wig § A
Tg - qrfFeaE &1 fau S #1 @av
TS | T IF W AT TaAHT A W
T, atfreara & qrg o7 T srnfeET
F @1 Y qiEe fFar | a7 g o @
& gTeqa fasrsed 1 |

T aw ¥ gfamr qaewge garg
G & ITA T §, FfeT o7 T F 1R
g W gfaard a7 gig g @9 &1 @97
g AT g |

gy fAsrgew, et fF @l ¥ ggT
2, 957 & @aTs & 190 FReriiET #
g IF TE! WX @ R gHR Gow A
Ry oY o fommy &, ¥ o Framy A

Pakistan (CA)
5T F AT g & w9 fF aqrar q@r an
qHIZ, I5a% g § WIWT § ©Iege, gaTa
qacHIve fasrea, a9 zga faae 9T 99
gFd 2 |

T gRYT fasrgen qagfeaal & € 399
ST GHA &, THIA § AT FHHT JIT G el T
2 ¥R TgWIRe ¥ WM TSl A
B Tadt 2 | AT AR Yo & qN1 &
AT O Ag g9 90 AT FIW@i g @
ATIT g9 ST aLF ATTH AT W e o« %
fergeam sk arfaweara & qea § &7
Fo B FATE | W ARHT §R o &
i &1 fasar g sk sw fa<r &t gw
qgi sg<h HTAT F1gd 2 |

gur<r fywar agal saan & fF o
qiffea # fafaed ggma ar fafe-
o feaeex o &1 FAAIR T W &,
I 9T I qed &I qIHEIA & Ay
J @ 9T ZIGT WIE, J9 9 S
gfaard &1 awsraw foar g R S
fgrgeama & faaTs geadrer a1 & 1 1965
HI ST FAFT 1T &, S AqA@T FT q&d
feer Tgr @11 1971 # gwEY ;I E, W
afgarar &1 aeq fea @1 a1 | oifesm
g ot g &7 WY 2, S99 9qr Aean
f& S fSar-sa-g% &1 aeq fgar <@
2, arfeeare & srarw o fafaed feade-
fra & 3 9% 2 A grfeeara & ovg-
fagg &1 a99 17 FT TG YE g
T2

g &t s@esT W@ F  FIEMW
Sl & qrfEEq & 87 @Y 5T geArsi
F g1 SIET AT AT 2 | Fel arqd aqe
F AGU A AG W & 7w qrfeary
& fufaed fewex 1965 X 1971 #
g FI 17 AT g1 qF @ & ? vag-
eqd ghas fafaeex o wRe anfeg
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T OO TEHIFE T AT | T TF
AR =X & T oifFea & oo amgg g8
FE AT @E L FE A fafaed gwaa
T FA F HET 2

TR & ST ST agt ST 2 9An
FFI WO q@ grar el & 1 qifEEE
it & 1971 &1 eafafeuas &1 780
T g R agi @1 fwfees wmag @ifs-
& & a1 femEr wEd 7w
S fSar-ge-g% oar gredt g, w1 arfE-
& &t fqed g &7 agar T qF9T g |
gg arg W qrfFe § EEE A7 @D 2
AR 7@ 9 97 gfggr a7 fF7u & 7@
g1ag mRmmaex 2 fa grfssm e
arw $8 & faal ¥ amwz fergeamm 7 e
e arFa-araATE 1 fgeaa w7 aFar 2
qg 9gd |ALATE AT £ | 3 g TEHIR
g f& gurdr wamEe wifsewA F7 avE 9
fraft oy @av & faed & f@q 09 9w
qar 2 | wfea & vgeqa nwaq Wig-

@ AEE ¥ FEA AET F g wifaw
T fF goar At3qd @1 T &) /T AF
gufew &1, a8 fewiufer Farq & 99-
QFT 9T 21T =2 (& auax1 arfa=s=
1 ¥ gfmr a2, o1 fargeam & faew
TEAATT 81 9%d & | |

qrfeama #zar £ f& S% swmfasas
AR T N ATE T @A Z, T A G
CgENfAEE F g wE F, ara grfEwEE
¥ gwar 21 a2 fasge feawst
L IIIT | AWM A A4 F1oASTE
- gy gy & arfaa sqE AT H oS
{ FX®G G ASTAT | 98 A9T  ATHAIT A2l
| & gwar PRt W o fedr zfam
¥ ®F FT GFEAT I GF | €T A TS

| aifeEa ¥ @t e AwAr &, w3 @

¢ segfaee Smea mifeeara § fafazd fexz-
TT g9 W€, g1 fFdr R aOF ¥ w9

(CA)

F1 wYer qrisweara § 787 o7 gFdr | =
fau arffea #7128 Fgar fasgsr o
1% agfarz g fr ag swnfasm ar
®q § fauen & fou T efa T wr g
FI1E AT THWATT ATZHT TH AT 97 TH
F & fau amz 81 21 f5as o gf-
T AT 77 2, T 7 fergeam & fawre ar
w7 g faml ¥ fergmma & faere
1T T FI WIA9T &, AAL T qo(g
¥ T g Jarfaar #T W@ §

ya ¥ §@ TarEd G9L @I g
BAT FARAT & | 3 98T & IF2d
ATE £2Z AT AT A | wEdeE ¥ ag N
qrr T & fr gy ot e gd
AfEa gy 78 amar agr F A
frogma o1, #9739 aA-E gg @k
TR Al H e awr | or T {4
I ST FATEAT |

gadt A 7z £ f& arfEeaa & aer
FILAT WY 99T 219§ 747 faoet A0 7
HaHWAT E BWIY g1y @Il AEd
99 AT ATT-STA AT F07 ) FAT TAH amE-
H19 g2, I72i 39T FI A A U §
17 a1 wfq gg a8 1§ uFmeEAw
ahaq fafaezz a1ga & s=ar FEarg’ |

At ot wmEwe fagr mar g 9Aw
TeFq ny¥ feda faeem F a7 7 7€ 919
ARl FET TMEZ | TT AR F EHTL FIRA
fafarze @ga #1 3a1 fogwm@ g—ag i
¥ FAT ATRAT

UF A1T A AT F TIFAT FEAT | F47
AT FICAT TTET F15 OHT TOFT HIA
w1 v & faad f& orfeers & fafaed
EERHT Y AT Avud g, IH AR A AR
gewl &1 wre fFar ST % 0 S geE
ZHT 3T § AR arfEeE & off @ €,
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FIAT %S §, AT AF-TATTE BIW g 4T
AT g B &, IAFT AT qr arfwearT
¥ 39 Alaq & aR AT FE AT @
g g1 femmafer ad& & ofsws fomg
FT S JAFT g, ST &1 {TT a9 AT
We ' Iy < arq ar ag ¢+ qrfs-
T & AR &1 A FaET 90 fF g
fafaed ferdex <t &, 97 gt gt a1
¥ faT gnd @eré Agy # ) wifsewm™ F
A H AT gaATR § wAar sifgg ) a9
freuet &t a@ dg 2 (% gmaT G@
fsrar-sw-g® %1 agq afeafaqdr & g, o7
qTHA ST &1 g9 agrar g afda qrfs-
e H 1 feArhfes gawe a9 @ E,
ST s faa &9 &30 41 a9 39 @
g, fEEaE F srarw ¥ swegform & 9w
FIA KT AT WTAAT &, STF 999 FT Tl
I TN & | ZHIT HATH FT gHEAl IAF
a1y g afFT  gATd FYEIT FT gHEEl I
qE AGl UgA TEr Z | T HINA ¥ gATR
qSTL FILSAT FAT FIT AT TG & 7

st dto Fto Azfag Tra @ IATEAE
ugET, AW R 9L F FE 1T g9 gE
FT AT 3 IFT g | F% a7 gAT 39 a1a
FT ISTAT & | T AT I FF 1T gA
qIFFEITT o SrHFT, A1 & AATAT &
qTg F91 #1 ¢ X 39 gad § W FT 1%
q3EF A W qara A | AT FA
B Ug AT IS1d & al SAHAFT F) aF
¥ag ST mar ¢ ogw o gfes
T F T W@ 2, gAY T8 7HTT T8
2 & 97 gfaard &1 st Wi qT A
BN STH Fgd & fRud aw ag g g
BHIXT qS(d] 48 &1 ], §ATY AqHT @l
g I g8F qra9E ATq gfgare 3 A
ST W, 89 THa & AT & gAFT
ST g, fRdY o R 9% gAET WA
Y TR AT | 77 AT A A I

to Pakistan (CA)
T T § Fg qH & AfHT qard TG
AT g foad g gay 98 AT HR g
T4 #g W 9F € 5 3@ 99w F R
®1 JAIY g grar, faes w1 # at

g & Jel g |

AT WY 1T AR AT FTIFT &) 5
gH #T FET ATET—IHFT TITH  gAIR
T AR T qF § | AT I8 TA1F IqAD
arq g, & @ a1 &1 g wHhar g F wgi
aF gl 9% W T a1d & FHIRA W &
TH I F AT AT TS, ATHfAH-
aq  fqErd T gwE g o &
afFa gard Fifaw FTHRAT TG G
% aTaE g9 I A 8, ¥ g
fevsr wEg & zamr ) Fgw e o=
qATE W S99 FEd T1F, Sgl IF g gH
gfaardy a7t goend 71 7 ST F ke
FLT T A Y TF AT ST 9T
Jardy 2, I9F &9 T FI | FHF a9
AT FTa@ AIAY AEF 9TdY, 97 g g
qaTr § AT AT Tear & | ¥ araw)
HTEATHT AT FTgaT §; 9T fF @r gAY
ST & T 2 T 99 Ay ¥ o g gra-
g1 & |

ot watow amdYy (fgar) : sureer

q2Iqd, 8 9aTd &1 HIATIT HIX fassy
ATy ¥ fAer gATE I q7 Ag e a5y
AT &, THH [6ET w7 A9 qEY @ 1 qrHR
W fau gs Fe2T ST g fF 5w #mr
T | T HT FT GAT AT 93 g4,
a1 SAAFT FT HIG A7 7 A A9 fgay-
97 F 9FT 9T HT W 7T ATaF ey
#1 gfyq &3 ﬁaw”raﬁwwiﬁrm
T4, ST Fgar o7 fa ATATS 3T W R
qa g | sarE frar or fF gw drveg &
I a8 AT WL | T F g
WO A ¥ A R A T
AT FE A ¢ oSy ey q-aqr%ﬁ;
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Fgrar 747, ag AU HATAT 1 @A
fosarg FT F a1 98 AW A §, TH 9
fagarT & &Y SIIHY SrET @7 S0 Av
gIT ST a1 39 ST & -3 & fa qg=a,
99 ST FT AF FIA &7 fforw1T 781 & |

§ fagmr w0 st g fagg &ifa & ar
¥ faw o & ara Fgar Jrgar g F wa
FUATRY HIX aTF A1 WTE 2 | T S
gl WTE & | WIS g1 Al @, werE gi Y,
afer gfar & gaX gosl & gFEa |
seriaa, qrfsam@, e SR 9T A
g AT TF 2 | AT Y aFAr & ¥ HI
FHAFT q9T TR G & | 919 Ig 2
f& WiEwg F1ATE, %@ A FATU
fear AT 9T oF WE FEFT F@T 2, A
g9 g8 99% 33 fF 9g &3, @z am
9T A1 2 | 98 1T HEY A2l 2 | IIF qgy
ag g f& oF Wi 97 IR g@r 2, 99
Su® ggi Ifvzar T 2, 3aF W gag
1 gidl g AR 9T A1 Ifeg g an
aae fodl T93 & 29 ¥ gt 2, o9
aere giar g 1 fagm AT ot 9 F@r
#q qg YFEAT gHIU 1T qifFwam &
TRl & | W ATET §, YE UE Fed gU @
70 FUE FT 3T &, TH A qiF 7T JFT-
SAT | g9 S &, UF JFTEA | 97 qre7
f& 9% a1 glaari g ag I A%
F A ATAT 2 | &9 J@AFT IR FH
® | AT AT ST AT Avfa 9T Feoar g
ar arfeq &ar garar o, fazg wfig &
faw, @l arffg a1 a8 21 =0T enad
913 § ATSATE §iA & 1 ATAT &1 # foqw
gfoaTX |7 a°1ar 2, & erq fagan &
AT GeT@ETd &, FA qrfaged § yarq
HAT AT g ) 3 & | TSI AT 31T
qTF I glar §, a1 qFAT A9GU FT q<E
¥ AR F gAHT gFA faar S §
gg s At 7gt & 1 srar Y emw wwfero )

(C4)

T gAY TN T@AT °9F a1 glaany @A
g, gawl IAmafas gfga & 4| wig
9 91T goF F Y2 gfamrd, s A
afear gfaar & gwraar 987 g1 awar 21
gz arfeeara 1 gfaare faad & ar smg
F qrF F1 Agt £ 7 Tg 1 A1Fe g, gFA
g, 19 T @9 TFd g, 97 dFd g,
afFa @z & fau 7@, o geem &
fag i

13 hrs.

T ABATAEATT FT SATAT & — AL
qIgd aId T2 9, gL oAl &1 %9 [l
FI ¢ | fergeara faza &1 agraar @
IHT 2, Fol AT 9T FT FeALT g1 AT
¢, a3 f& sremfaeT |/ faga w19t 1
SIS FAL FA 1 7 AT ATHATAT &,
&Y g1, a1 ® g ZIFAT FT FIIST FA7 A81
9314 g1 ? Fgd —awAifEE @ fafadr
FT g2 &1 | # fagw 541 S & oF g4
q@AT Fgal g-- #T (1T § UAT (k&
f5| &1 99T FT F 199 ®©F F1 9 AT
# fo7 W ¥ Frafaw Frar &
98 IA9AT BT FEMfaearT ¥ g2 oA 7
FAT A19 7 qTfFeqrT or SIET & A9 A7-
& a1 &1 F1g fwgr 7 ey arwa g
a1 EIST G I F1 FEAATH ABTATAT
qEl FIET AR —F1 1T F FAT 3T F
fed sam@ srar 7 emg T @i vET AgY
frar giar @1 9§ &1 a8 Fgd 1 &% T8l
WAl f& agi = e @ | fagw Aifa
TH T T T8 T FI & | qwmdET F
fordr srra = S @y, Afew agt 9w @
T g, afFq zm § q1z &1 T T8 &
TIT A1 A F griww @ § afew agi
ST ¥, afdT ww ¥ IWEdy adi &)
oTT &1 fada Afa @ uF W § —
T W FH SUT | S WA fowd A
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gufFr T N, yFfeegar ¢ F 3
mfaﬂaﬂ_arté‘r%ft FT Iz A8 ¢

JUTEAE HEIAA, AZ AT AE T AT
2 Og AATE & Ao &Y arg Agt g 1 9]
AT F S H A ar gATT FH HAHT
e wa 2 fF 97 g € o T TfEET
£ sar & fzamr § Awa davag f@
AT ¥ ATE FT AIYRET AT TG
2\ gk frwmrare g AT 1 A
2 g e & for gfaarcas W
<@ & a1 g 97 & fora w3 § 9T gfa-
qT FATY Arfed | w9 & qgw A4, (5
T HT AT FFET 9T gfaarT @16 2
faerr-Trael & AN F T FEITT F—
qg A/ THW § AL ATEl g | AT T
JT Ffer &1 TG AFAaF T H T
g ¥ w0 & 3 FT A TN 7Y~
o 09T g 2 ST @Ay § @a¥ g’
g g7 91 9T qUfFEETH T Feoll FI
forat, gxgal 9T QEY SrEA-HIE q1d gl
<@ &, I FT gaATE TETSt gATY A T
AT, GARIAT EFTHI 17§ SZA AT —F
@y #1 fow aw ofewfadt o stta ar
STaT & faqrT &1 ABLT &1 TFE o SAAT
o, fae AT &1 SH A@ & AT &l
g & FIfkEr FAT AEY | F IR
FA 9 A ATH &7 & dH1 oo aTal-
gar, qTfdEaTe 1T W@ &7 fedew a1 g,
qg IHEST g1 A HET{AEATT 7 ST T
ST §, ag ST AT H1 {a=x Afq &, saF
faega faodm g R wifa 1 Afg F
qarfas TG | WG AT WL AT
wWE F sEATT X, forad ag agi & g2
AR FUNHT Y € FT 39 I I Fg %
gg & GHTU g AT ML ARMHEA™
F ofd ¥ arfereqr qx &9 gAAT F,
argy qQIfFeq T &7 919 | FH Y
9 QET A o1q FT FATA g

10 Pakistan (CA)

# g arg ¥ faqw w47 ST ¥ @A
g fF Far g g YA Afa FqET,
fras o1 amgaeq @@ fo wg i
g 9T F1E Q9T FAAT gl | AT
arT w1, 7 fazm gg Wi, TF I
AT IT H TIAAT AIZA & AL ag A
WS T ATgd & 6 CRET A g
g 9 g1 AT FIE HIX ITEN, §9 dT@
FT qT7 g7 I TG FIAT AR 1 (1T T
gg w9 I@AT gr & W Wi #9
g9 AT ¢ | UHT 15 fg s =g,

ag & ST ATRATE |

=l qio dto axfag wa : SUTEAY
wgizm, & agr #ga1 WEAr § 5 fasa
gAY AT &9 HAT gAT1 € R g@
qE-Hed T a7 HIX T KT a7, g T
a9 AR FAZAITFHT a4 | 19 771 & 7gf afew
7 3& & fagar @Y et ey agr s &
AR FH AW A 59 &1 qX 9971 F1 &
fFa-foa A& Hgw TF qERF Gy
eI &Y TFd 21 S LA UF
TR WY GqTET 2 A 99 WIITH &
Frateaga W 2T | F 77 34T g1 &
fe o0 & amasE g Wihd 98 W@ar &
A Tg FH T ALI 2, Ig AT T FT
T\ W &M AT 9T FTHF A gU & |
U aE & SIAT F1H FI @I § AR FEQ
qTF T HIHT FTHFT E & A1 FT TH
qTEqY GFEY g HIX QAT 1 eAT-(AT
qgl a@T AT FFHAT |

s RIS AR &
AT W 1T A Agl qq74T |

st qio dto Afag wa : FFA gA
T8N, 101 I AT 1 FE qe-fAdde
EAET AT 9T, ST N gaar Ay faw
FL TF TE1F fHa1 R @& NIH, TH
wAT oEr gann, fSed agw w9 6w
MAs™ ¥ 9 SIS q199 F A A
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FAHMAET 9T &1 g8 TIgey Far
g e g@ar @, s %
foar T &%

) 5@ a7g gem (T o SITEAE
TgIeg, ra FAT g fady ¥4 97 g9}
ad & a1 Ie UF JI9 FICAT I AR
- wger A1fge fo ag @@ AU 2 HIK gEU
HTH T JAT SVFT & 1 A & L T
A ¥ gEEg ger aifge SR AT g

ZaX F I 2 |

gqrer 4g ¢ fa gu an gfqar § @=rg
T =ed & afew w3 gfywt swr A
T & R gy fRanEe 5% e
glaardt &1 sArEed @ w2, A1 I
F NFFWO QT2 | qawagag = &
9 HYAT I ad ¢ 6 gua gufr
& usgufq & a1 FT & & FfFT 9w A
AT FT FIE Sara 481 a1 | g9 7 g
9T UNET FT F1T FE & AfFT 9w
F1 90 TGl faar | 97 39 F 5= 549
ggrqT YTT F ) T ST { 1T FT AT
FriaT srdm ¥ fAw AT ¥ gw oAy o=
ST ATgd & FF AT & studr gar-
19 S FIW FIGT &, SGA 497 I @Y
Fr qrfgardiz & e A Srar @ g€ fw
qg wgT gl Sral g AIX 99 darar g
foe fergeama & ‘@rTi & g2 I Arfa
¢ ¥ Jasiiw § famma @ & g
fermrr Tmwkar fear 2 7 Fa1 gwT ga-
I AT SRR &, FAT W oA Tfes-
aret A8 & 7 aod A= & Fuien
F) AT F §F q7 gl AT TG FAGT
e aRXH a1d FC 99 1K S99 Fad
FT h [ fgrgead oF wifafgs a7 &
AT ag dierg # fazarg 7gf &wan & 7 a4r
g g1 FRAIL G} &, AGT T H AYA
FHAIY TG W ATfeq ?

(C4)

aroa F3 faar fF gak Twgg 3 =
femeswar & ffm e g f&
¥ foar & 919 91 arshd A8 €1 | R
famr sow #1ar sgwT w7 o=
g 7 Aw g & AT §AY § a9 daTE-
FR afafa § 77 fearfs gw ot w4
faat &1 g FT qR Fw@IgH F T
IAHET GFEAT T | gwI fedha #1 a5
WA gw@ w9 & g maTE, I o9
3% 2 | favg 9@ gw arfdwm & a2rg
8 FTAT AgT £ W1V gAA IAE g™
famer atar faar g @ foeag &=
H4 &1 @1 2 | qifeEE & =y "
wafar a1 @ ¥ @ g=y Ferar f
g @™ & #r9 fayqmqw gy
@AT 93T 2 | 9% agl 99 qrfEeEE
F R A & A e Sy & W
F7a ¢ | e qar w100 2 U5 T grege o

feaTEes A7-37 Fr @ T g 7

FN AT ZH GH1T FTFIE FTAAET
FU1 5 a9 sixfiwr &1 oifsaye, -
fRaT &t F1F F AW F7 a AT G
g% frgar fegwmm & i gws<
fagar #1 W g v @ @ e
FET AET ART R T o Ay g
ST 2 &, 7 et wrw 7Y s @ 7 e
agr A TE A g 27 2 fF Ig G-
FIX A 7% feeeft F efean ¥ woiga &
g9 a1< H gy f9ar saw & § | ST F9T
FT TEFT 90T fau f& srow Sy ed
favar sawh 27 g &R o fae $ 0w J7
2 96T e 341 Su<faar 2 ? s
Foit fam=r & sawt g Fw fe
afe Segia ATaFT | g @A ! AR
IEIT FIOET F1§ gL faAT A1 FAT I9H
I H HIYA 9% F1§ I fear ar Ag)
fegr ? @A e wd faar =w
1T 3G 9T ATCHT &t F|yT  wla-
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Prargs ? ag AT Eed & AAG @ |
FT TN ANFET FT FIAGH ARN &
gray T gAY ara Ty ?

gadt arq & ag sAan Aganr g &
gw qiacder 3w & R wrfweara o1 Je-
frcher 2, #a e Qe fAvde g0 &
aTay ag artq W@ g ! osTE agi faaw
gAY s # et fada @y o fadw A
arAT FTA £ | #4T TA ATAE| & SRIA
ATTY T AT FT ISMAT 7 ATT WAL
FX ¥ ggi 7z a9 T &9 F ey F
FAT HATT Jg 419 994 AHT €02 €]
| @ e ar gl !

zq g7 ¥ gfaare sar g9 Ww@d @
iz arfpear &1 gviae eafr gfaare
AT @At £ YT TAY a%g § 3g Al
At 21 gt wifaT gEud wErE
gt wgizy &g a0 ¢ fmew feafg
3@ T ¥ AT agrgd & 99 IHET HF-
AT F F fau garT & ) 0 qAT At
FI @ F afed swdw gra arfeeas
F1 ot gfaar avEx fan &t @ § —I9
qX TF AN, TAE G0 F FHHET & AT
ATT 1T F4T FT E 2, Tg AT gH aqio |

o}y qto @Yo axfag i@ : ST &7l
& gg @1 91 fF qg 1 arat gATd A=l
@AY & Iq F FUI gH Tg Fed ¢ (F A
glaarva fad at 3 #g3 8 & 7
gfrarT sra# faame gEaam F3 & f@g
qEY, ATY gX TAFT NAWT g0 g | BH
39 q Fga ¢ fa faarg gare @) fae) 9T
TTHT SANT g1 AN gHAT | 9§ g9 Fed
a1 @ &1 e WY & a2 f arfeem
et faxdn g AR SEF! T H AR

HETESTT T @I J497 gaAT &, sqfAQ
ITHT grEeT TBTT F fad gw 99 faare

& T &) g9 FaT IUFT J919 J; FEIfAQ
# w8 wr g f& ag garw staw &7 faw-

Matters 298
U/R 377

foar sear wgar & afFET gurara R
®T A AT, gAY w7 GG grar |
S[d &1T JgT qF 9g9 JIdl g Al AW AR
g1 a7 qIdT | g9 AU AT FEA &, F
HYAT F1T F2A £ | ST gg AT GETT T
STTEY &1 d&f 39 arat &1 qure &< faar
STAT & | qg FF AT gATQ | o4 gq@H!
RIZUAT 1T AT SATAT TT § TATH G
FAT 2| gHIL FEAfGH FETH Fad
T | gHIT O9gd F1a9aq q fawar g,
SH FEAT 3, IAHT TR F1 1307 F@T
& @feT sa% arasz s Afgar.. @
FEAAT 2 AT T FgAT Afg w99 &)1 98
T #1 afzfegfa 8 1 gaTr garaTw #1§
FHI G50 BISAT &, Ie W § | IGF
ST g% FT W FIE AT & FI
Fifarw F7 1 3967 FAT AT & 7 THHT
al g@re 481 £ fFgw aar qarda ®
FHT 7 FI, ATAT ZT 419 HT &, FIORA
T 919 &1 FT gHAT {F F1E I8 7 81,
fasar a1 @ A1 3T W FHIH F
fau faaar #7 a%a & F@ I wfew
Sigl d% AT &1 graey g, 9q § F18
FHT T FT | TAFT 87 21 GHaT g AT g

FTIEF

MRK. DEPUTY-SPEAKER : The House
stands adjourned to meet again at 2.15 p.m.

13.18 hrs.

The Lok Sabha adjourned for lunch till fif-
teen minutes past Fourteen of the clock.

The Lok Sabha re-assembled after Lunch
at twenty miniutes past Fourteen of the Clock.

[MR. DEPUTY SPEAKER in the Chair]
MATTERS UNDER RUIE 377

MR. DEPUTY SPEAKER : We¢ now

take up matters under rule 377.
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(i) Need for stopping illegal felling of trees

in Bihar

sitret et fag  (qforar) @ SuTsae
qgIag, AT gH qS-9IgT &1 AT, 97 9T
T R ATZ-HEA HEAU T TFHITH
FW & fag saF STy £33 2| yuE
Y ST A T 787 T Aged, 98 IR 9
ST F gEEed, A7 1 srfaF Iqarfiran
AR qut § IF ML qFAT T AT ZHIU
sy Twfga fFar g1 3w feafs # &
geqd &1 9 fagix ¥ = g7 F1 A
FTHET FAT T § |

fwet avg T AgYey AR F
ford arv 2w & fa=gre g1 &fFs 19 15
qqf ¥ Fgf ga-awyfa <7 a3 qve g1 ag
el g @& S91 FTA g1 FJTAq
& fewwaT, 1982 7% 71 s@fa ¥ AT-FAT
ST H FET TS TATIT dFST § AT 132
% oeF (FF TA Y | THFT FIHG  SITHTA
13 91 &9 2 | FHILET AFHST & AT
arfearfaat &t frgaar &1 919 IoT FT
qf= a1 39 9% Sfq-93 399 @dz a9 2
AN Fa-faumr § wfie & FISY o7
L 9T YT 3T & | T9F [@Q gHIN a7
yfgfaan (we gaz) i ITEET € |
TEHTAT T & &1 & F2q qT Had
500 ®94 AT & q1A9E g | fg@e av
T EAILTH T 9293 (3,167) % Z91-
T AHET AT 9gHT | A HAGHE &
B: gITY 2% SHIRET adst fafwe sgqr.
feat & wrs ¥ w5z g 1 WwiEs qEt &
7 7 59 fqum &1 a7 =a1a ey go
WA HAY ST oF T gF W fa@r g
IR qguy ¢ fa snfearfaa) &7
MO T HIT AT F1 W& F ol g
F3H ISIT FTT |

AUGUST 11, 1983

under rule 377 300

(ii) Need to Solve the problem of un-
employment of the youth,

SHRI KRISHNA KUMAR GOYAL
(Kota) : Sir, more than 50,000 youths have-
collected today in Delhi and are marching
towards Parliament to meet you so as to
explain to you their sufferings, grievances
and pressing demands. In a democratic
set-up, what place better than Parliament can
there be for the people to air their grievances
and who can be a better person that the
Speaker of Lok Sabha in whom they should
repose their confidence for doing the needful.

Unemployment and poverty are the two
faces of the same coin. Today more than
4 crores of young men and women are
estimated as unemployed in the country and
this number is growing faster. 5 million
persons join the job market every year and by
the turn of the century this will mean a net
addition of 120 million job seekers. This is
the future staring in their face.

The more outstanding demands of the
youth are :

(1) Right to work be ifcluded as a
fundamental right in the Consti-
tution and it be enforced according
to a time-bound programme ;

(ii) “The National Employment Pro-
gramme” should be formulated and
placed before Parliament ;

Immediate review of the national
system be undertaken and suitable
changes be made to make it job-
creative ; and

(ii1)

Employment Guarantee Scheme
should be launched in all the States
of the country covering the educated
unemployed also.

(iv)

To stem the rising frustration in the youth
on account of gigantic dimensions of un-
employment, it is imperative that a Nationa]
Employment Programme be formulated by
the Government.

When an Employment Guarantee Scheme
can be launched and worked out in Maha-
rashtra, there is no reason why it cannot
be followed in other States also.



301 Matters

(iii) Denial of property rights in land to the
original inhabitants in Mirzapur district of U.P.
due to amendment in Indian Forest Act,

st iy cqrk qfawr (TEEEAT )
JqTETET WETad, TRIfd ;M & IT qEE
wsat § fay ar @7 8, 3feaw wR&
Yge F T 980 § HATUT g & HIIW
fagz THEAT IO 27 S & AR 98 T2
fr g & g faarfaat #1 qfw aw=EeE
Y FTAATET § T OF HTT W HEF AT
g afaa fFar o1 w@r 2, @ 97 I
177 99 gA1 # fawrA F FEl #§ O
FAUTF o0 & Wl 2 | IIE & U
gox 2w & fawiqe i &, sraf ax gfw
FFEEq &1 FIAAIE ATHIT G AAR
ST T E, AR AT 4 aqra 107 yfa
gz Wifas sfawre adf fagr 51 wr g 9
aga & g1 farfagi a1 sxarfaa o fear
AT YET 2 | 38T a% f& 3% =97, Ffa #7
yfw, @i, a1 q91 Fa rfg a7 dm
¥ for 1@ 2 Az ega wiie U032
FT 1T AITH dFT 9L d19 aF &l
geFTEF Fa g fAarfaal & i F Far
g FE@ea frarar @r 2, 599 9%
AT ST B1 AT E | AW AUT A oA
as Toaa fas1@ & F19%0, 99 I(+=41
F1 faafo, 73 &1 fawfor, gt fae -
FIO7 9% g9 fgwrr § uF T fgar 2
ofvumaEgET AR F GG = AT
IFR g W & AR afz gaw gw ant
§ ge WY TFar qaw, a1 a9 aF  Iaa!
AT @ FHT 2197 ST STaar dF a9 &
fasrer wrat & @ra § at=q g1 TF1 g |

iy F7x g Y AA ATE &

g guear & fAausww & far sfawsa
FIH IS SATT |

(iv) Need for probe through C.B.I. to inves-

tigate into possible links between smugglers
and workers of Ghazipur Opium F..ctory.

SRAVANA 20, 1905 (SAKA)

under rule 377 302

st SAs gaT (TAYT) : I9TEAH
agray, fagy faat W) & mifwar &t
mafaT F F7% g o 14 | AR AT
q¥ ¥t 0¥ frdg mwe W@ fewr ey
TSGR & 97 | TSI H ARBH FT TH
FIL@ET &, gl arfwar aar€ Sy &
EHATAT & TH AT & 1@ & T
grgeq @ | |fF 3ET ATSIgR Fr gfaw
F16r afwx gr @f g, afao owfar &
FIA T THT H T T & | FIEqiaaar
gg & & raafasw &1 a8 9971 aga faai
& AT AT w@T 2 |

@ fragl & oFT Sy ag
ez g1 1T 2 fF 98T 49w ey
FH F0 a1 g2 afgwrfal @it #4-
=1for & wgd AfS-TE 81 qFar 2

I ATEIT § g9 2 fF 9 1w aw
FY HY AT AT F 99 FO0 fF gwE ay
THAAN HIX AFIH & FITATT o FTH
FIA GTAT § F4T T¥aeg 2 HIC UET #Y
sgaEar 7 f# qAH'H & F13@y ¥ aifewar
F1 eqfaT 27 gt g% |

(v) Rctrenchment of workers connected with
Badajamda  Sector  (Orissa). Due to
M M.T.C.’s refusal to purchase iroo ore.

SHRIMATI JAYANTI PATNAIK
(Cutiack) : 15,000 workers connected with
the Iron ore mines of Badajamda sector in
the districts of Keonjhar and Sundargarh,
Orissa have been thrown out of employment
in the last one year due to the refusal of the
Mineral and Metal Trading Corporation to
purchase ore from this area. In the current
financial year, the situation has been further
aggravated and another 25,000 workers are
going to be retrenched following the decision
taken by 38 mines owners in the above two
districts to closc down 49 mines managed by
theni. The decision of MMTC and the mine
owners is detrimental not only to the mine
owners woikers but for the economy of the
State. The State Government will lose only
in Joda mining office jurisdiction, a minin
revenue of 1 Crore 69 Lakhs. The tota
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impact would be more than this if the Bonai
and Gondhamadan areas are taken into
consideration, The nation will lose a pro-
duction worth two crores of rupees. In
addition to this, sales tax and income-tax
earned by the Government will also be lost.

Most of the workers engaged in the
industry are adivasis having no other means
for sustenance. Therefore, they will only
add to the starving millions and will make
the situation worse.

In view of this, I demand that the Govern-
ment of India should immediately direct the
MMTC to increase its iron ore procurement
quota from these districts. All retrenched
workers should be provided employment
by expanding mining operation. Further
retrenchment of workers should be stopped
forthwith.

14.30 hrs.

(vi) Acquisition of agricultural land of tri-
bal villages in Namkom Police Station,
Ranchi (Bibar) for establishing a permanent
firing range.

[SHRI R.S. SPARROW in the Chair)

SHRI N. E. HORO (Khunti) : About a
dozen tribal villages of Namkom Police Sta-
tion in the district of Ranchi, Bihar, are
being vacated by the State Government of
Bihar for establishing a permanent firing pra-
ctising range for the Indian Army. Since the
Second World War, these villages were from
time to time vacated for firing practice by
the Army. Tribals have always protested
against this.

Now the entire land includin: agricultu-
ral lands falling within these villages are
being permanently acquired for the purpose
stated, which means that the tribals will lose
once for all their lands and forests held with
traditional rights under the FChotanagpur
Tenancy Act. This has created a great resen-
tment among the tribals of that area.

It may be known that those villages fall
within the Scheduled Area for tribals under
the Indian Constitution and the State Gove-
rnment have no right to encroch upon the
tribal Jands without the consent of the Tribes

Advisory Council. Bihar and the Governor
of the State,

AUGUST 11, 1983

under rule 377 304

I request that the Government of India
intervene in this matter and advise the Bihar
Government to desist from acquiring these
tribal villages; else, there will be tribal upri-
sing not in the Ranchi district alone but in
the entire tribal belt of Chotanagpur and
Santhal parganas.

(vii) Need to give Status of Scheduled castes
to the Vimukta jatis,

st ww famra qrEam (919 -
awrafa wgieg, gz 30 # fagaa srfaal
FY AT FIG =TT F F ) gA@ qF
gftarom o fagss srfaar sggfea sifa
FI ooy 4 @t g€ 2 9gw ag wifasy
fredterzizsg & ®7 & AAT FAT 91, FAF
wufzal #1 fawifal & sz Y ©§ aq-
gfaa saarfa &1 gt § «wfeafag ag
fearmar g1 gfmm ogd owT & T
wifamt & &7 ge @ & samfqar @
arfas gra & fqe drz g g g1 99)-
TZ gI§ FIT A I WM F gF § HFAY,
1982 H GaAT Y fgar & 1 T 1T 25,7 83
7 F12 §49 9 FATA 9T 45 g | Ha:

g9 8 9i7 & fF gg 999 A =g
FIAATEY FI |

(viii) Need to ban import of formic acid

SHRI M.M. LAWNCE (Idukki) : Sir there
are only two indigenous units in India manu-
facturing formic acid, namely, the Kerala
Acids and Chemicals and the Penyar Chemi-
cals, having licensed capacity of 1200 tonnes
and tonnes, re:pectively. Because of liberal
import policy of the Government, the foreign
manufacturers are dumping low-priced formic
acid produced as a by-product in large scale
synthetic plants in USA and West Germany.
The Periyar Chemicals is on the verge of
closing down on account of this. The State
Government, therefore, requested the Govern-
ment of India to ban import of formic acid,
The Minister for Petroleum and Chemicals

informed the State Government that the total
demand for formic acid in the country, 2000

TPA, is in_jexcess of the production of the
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Periyar Chemicals. He agreed to review the
import policy after the second unit, the Ker-
ala Acids and Chemicals, goes into regular
production. Now the Kerala Acids and
Chemicals has commenced commercial pro-
duction. As per 1983 Import Policy, ‘formic
acid’ has been included as a new item. Be-
cause of this, leather exporters are authorised
to import several thousand metric tonnes of
formic acid against REP licence. Due to
this policy, large quantities of cheap formic
acid will be brought into the country there-
by making it absolutely impossible for the
two units in India to sell their products. It
will also throw out more than a thousand
workers out of employment. Therefore, I
urge upon the Government to amend the
Import Policy by bringing this item under
non-permissible category as that indigenous
industry has adequate capacity to serve the
demand.

14.3S hrs.
EMIGRATION BILL

MR. CHAIRMAN : Now we take up
further discussion of the Emigartion Bill. Shr
Rajesh Kumar Singh to continue.

sit Taw g fag  (fsdsmang) ¢
qrega<, & gfengma faq & grarg o
gaf 99 @Y 9N HI AF Fgrar f5 o9
A T AT §F KIAT H G477 § 4T IA
& QISUW ¥ YFHIT FI A qA4T § g A
g @i, ot usee dfen $37 § &
grg HIGTgEr Q@ §, IAFR AHI T
gihar ? &Y gg f fade fEar ar fs g
N ggd 1 o g 794 FT J1ETq [Har
g, ot fagafedY & &9 § A1 FUAAT,

ga® gafa & saar—

“and for meeting expenses which may
have to be incurred in the event of the
repatriation to India of any of the emi-
grants who may be recruitcd by the appli-
cant, determine, in accordance with the
rules made in this behalf, the amount of
security (not being in any case less than
one lakh of rupees) which shall be furnj»

shed by the applicant,”

SRAVANA 20, 1905 (SAKA)

Bill 306

afg uF Fr@ wIGT FEHT FU FI T
200 a1 400 Y Y A3 I gfoz & av
ag T AT AGF g | S AT gA ALE T
FIH FIT g, TH-TF J1IAT 15 & 20 AW
RO % 994 FT A7 g, IT% fay &
A€ AT AT HUAT 1§ ghess qrg ag)
grr | arg fad 3+giA 100 AT FY AT
YT ITH 10 A1@ ¥941 Fge fwar,

| 1€ 941 1T & 979 AQT A & IS
0 ATY TIQ( AIY 9T TG AT AT 3T &
1z 1% @ - fan gowat g1 FT @@
FT I |

g 91T g9 ¥ S erafy g F W&
g dg dgT SAWT & | 9id qF aF a8
FANT FJT AT IGF A1 X 19
aferare I oa & fF a8 G F g,
SR FIEAfREAT qeE a8iEe § ok
9g Fg1 HTH F ]I 2 a1 39 $1 977 91
# fa7 T gz 2 &% 1 & =mar g fr s
FEA & §9 Y ) v s 1w 3
el & —

“The registering authority may cancel any
certificate on any ome or more of the

following grounds and on no other ground,
namely :

(2) that having regard to the manner in
which the holder of the certificate has

carried on his business or any deteriora-

tion in bis financial position, the facilities

at his disposal for recruitment, the holder

of the certificate is not a fit person to con- -
tinue to hold the certificate.”

gd ag I WA FT 1T g @eFar
g | a8 I qrer #1 Aty At g ArfEd,
¥ FY FNATC | 99 14 gF I I
T & 3% AEl gHAWAT § — 4l fE ot m
I FT FH I § 9 FI5 a8 ovqq T8
g &, 9T fa% uw arfee ar &1 zw
TR F T FATIAL GATH, TAEATT HIY
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UL R A R FI W@ & A AT T
STF T I & ¥ SuTeTEa fewze g
g 1M Fga T wawa 98 ¢ & o= a1
TF ST 2 ¥ 39 Fr fegfq %71 9a1 F9
i ? o 39 & fegee 2@ el @q
ATy @Y fF 99 J Fa1 F19 fFar 2, 9
FTH FX @I £ a1 To9a 971 2 a1 3%
I T FIE FFAS JIANT TF AT IT &1
@ | AT FHY Y Fgr—eW g AR
arer srfawiar & gfeme e 2@ 21 it
T & o@ary ¥ 9T EI—&IE el
Zfeee @197 9T FM AT A AE ) 9T AT
genwe fear war fF qu #1 qfess swdt
¥ awa femr @ swi—3a a® F7
fasiramr Fr ZeaArEew § O s@aArdd H
frear | T3 § sada faz &% of= s+
R X | FIM A AIAT THIT FF F TA
Ft wqar fgar 1 3 =TT FOT FT FEAEAT
q T R Tt § grsdT ggeT fEar agl
g HT UF FALH @7 AT HI A&
fad 40 ®aar s feoar wAT | F@E T A9
a8 wEWm &y zfwwe d@ver # ggEfy 9w
T AA A | I F T IA R TTAT Te-
ST AT | ST US+E I7 &1 qg1 o4 q4T
I@ FI T AWM T AT AT T HIX
fex | sg & g1 fe agt Ioua 7 =31
ffm#r agiaga #iv 2, =@ AT I
FATHET g SIFAIT | o9 F G197 FIZH 9%
9gd 1 99 I9Al § TIF QU T, S
I F ST H g7 F< feqr 3w ) F 7 I
&Y WTNT A €, T AT F1AT 2, T 97
ATT F) TFIAT T FT TFd 2 | &6 ATQHAT
F IF A ag FT fegr war, aE =T
AT & 600 TIX UT FF FHL F TEAT
ger | UET feafa & & agi & g9 &%
Y | FgH & TAFS TgefF W AwF
FTH AT gl @ 2 |

9 greT q1 d qffade Fax #
FEgAT FgAT §—AA A qhwae F (a3

AUGUST 11, 1983
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31 AT ®YA AT AT &1 A1 F1 oA
T@Y & 1 AT A &7 ATE HYo HY HIT Hio
HTo dro Hto @ gMT, & § @ UF &
qETZ | AU e g2 fF =9 3g
arfasw 2 fe foafegs ar g99 s
BIIT | 3TT 7 &7 99 &7 TAT ¥ 47 2 AR
a8 d9% ¥ v 2 f& ag qs fafraa g
JT AW EAAN | 2 BT &9 AHAT FIS
TN AT AR WU FgArae g
AT F JIHA § gEAT FIAT AT AT TH
§ w1 w7 Afw7 fd 37 w2 F979 § T8
T@T FATOAT T gIEdIee | g1 @ ST |
99§ & fAgr o 7 S A« e,
g TEW B "W qg Wi FEAr 2w
T 1 wafg gzdr =ifzq, 59 | 39
A &1 T J 7AF 79 | T F AT A19-
g9 ZAT 2,39 1 e g Ear e &
T Fa9 goadr &1 791 a7 afew A%
AN &1 7 3T AFT § J9F 7979 AT
N & e 9T ZHFT HAT IS | 2T dF
FIAAT AT 2, I F A WL FFAT ALT 2 |

99 0F AR g F | FF UST TG
FIIA g+ fAmgaqio g fa9 &
TE A AT FW F734 {77 w7 F1zm
7,9 S0 | UF FA-979T HHEE (9
FIIGIXGAT I ACHIU 4 FAT4T 2 1 ZH
A T A1 W1 =4a%41 99 @I 2, SIH1
ATT HET AT H AW A @9 &<
Aefem & IF F7AT ARTE AT A A
AMART 7T 2, {57 &F 719 = grar
g ar fav &1 =z faogy smar 2, o8 =
F fad o Freivaa vy &1 F15 AS
1T A7 | qU e 2 & afewere,
SEET I O Usq A& A A UH
FIARIAT a1 2, forq & qream § &
FET I 2 | IT FIIGIZAET 170 MTe-
1T & ATH Z | OHT FB AT A AG
fear & 1 zefed ¥ gwaage A
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oF FATEAL TFAGIE FTLIQA &7 AT
grar =ifgn, f5a% wreaw § 49 qART
AT ST ST FFfeT oFeEa &, T I a0
@iz 7 FTAF | T4 UHT HE AA I
SO, AT AT KT IT GTAFIA AT HIT
IAFT UFAHATAZIN  Ael 2T | &HTH &7
SHT FB 21a1 g AL 37 AN § 719 T
FLATYT ATAT 2 |

ga ufgear afawi- @1 @@ & FgAT
FTEAT £ | ATT FT FTAA 7 AHA { T
FEE 1 AT T qHA AT FT FEAATH
ffar 2 | gaT% a=r § A9 g7 AT AT
| FwTd qud 2 &g Aama §
SqTET FEAT ATl S1d RifE Fo o T
FeAS § HizeATel & A4 g gAT §
AT THE T T AFHIT H1 G0 FT FIGT
& o< 9T AT wfgAEl &1 AFEEA
g F YAWT 9TAT | HU TWHUF
g¥E 9 ¢ 7 gEiamaa Avee #ar
fam #2197 § wfaat A7 FrazaFwar g A1
F I AT qAZL AT AAT & qF JTARA
g g1 arfeeaE g, 3T 5T STEIq 1975
¥ gEAET 18 0" A0 TeE Fola T4
q HY ATT 40 ATA AT agr 9L E | Al
UL F3q F1 999 a4z £ F uF FE-
T PE &1 AAT Z HAZL WAT & AL A
I 3T 1 277 U0E Ffggeq T a7 | |
U Fgar Az 2 fF a9 &1 39 g
¥ gz FeAT =rfze o faT 3@ @ q9-
gXLATT 2 9 Far 9 Hgfaswt F71 q19-
AFAT E, 99 T &7 UF §9 qqAT A7,
faar-fangy 3% oF FeEm a9 AR
Y aq, sifE awgdd & fgal #1 @ §7
A A ST AT § UF FEEAT T @I
2. A W g1 AT IA @I &1 AA-HATAT
Wt &t @ e e F1 uF " a0
FI HTIIAFAT &, 9T 1Al & fgal 1 &
FLAH | Flgae o faq A1 g A HIE

SRAVANA 20, 1905 (SAKA)

Bill 310
9 AR 2 | & wAG ¥ F T4 @}
qee 981 £ | U9 @gg & fawmag @
faey 2 1 ArEwfRar & g § Y Y 9
q1E 4t fF agl & qa1 99y § foma &)
@I 2 | 91 327 19 T @ &, 97  fgal
1 T g Aw, fay dwr g9 &aar

=1feq | a1 warg fwar s =rfge, a2
au fAaza g

| qg g FX & TAT WINT THTST FT
g |

ol a9 I (T0AY) - gHTfy o,
Tgq faal a1z gAR w4 wR Y ¥ o
3 AT & o f& gugw &) o
¥ gIw FIT FT ATHZ A14T &, T 197y
# ATAT 4T, IHF ATH F I AT F AT
AT qg AT & A1 arer gany @may &
& gawar g F 99 o0 gerd 99 ara
FAU AR FT 9% 8 1 Fagl gwwmr
& ag @ 1% 9T &) OF gFar |

3% ¢ 5 ag uF fawr arfea ghm ek
THE G FB AN F1 TeT T Faarafy |
¥ gadr fasat gar faedt &, 909 15
AY FIT TIAT g7 AT G q79C 7 g
o Ffaaar 1 A A F AT I @
TET AT AIATHIT 81 @ & aR garR aq
ATE § SHIaT HIZT &TH G § | Ffw
AR A1 GAT g, qg a9 famraasw
AT IEHT J9F §4 9T § 197 &1 7@
ft IAFT TAT HIT AT v & |

TqT TS GFIX FT e &1 oo
F8 #1 gsre qq1 fad & oy srmuey oy
Si= A8l #1 | & wgar g fF o s a6y
BT GEHIT FTH g1 I Gal g A A
AT oAt & faem & fag arge s &
Sa faq aXER HIE w9 FHE H
faaw fe 3 @17 & @& o) agi 91 9% |
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qef 9X 99 SAFT qFAIE & af F Iq
A5 T g% | W@l 9@l gHIX q@EE &
wEi 9t gu @i Wi g, afx s W
FhoATE &1, }E aFeIw g1, TAH! AT
Zied @0 &1 Q1 FT SF (@ THT -
aeaT g At =fgy foad 6 i T a1
o & 9ey v wafy fAd g%, 9% 0%
F5 @i faq a% ?

TS AT AT FrAG AL G, AH H
£ag 751 2| AW ST g Tg TAT AR
Fiaw FY & | 9q §4 ggr fF areE e
zat A o § AR ST Rrwradt w7
g7 i faFar a1 g% qRaEd gan |
qroE @y (mEmd 9w gar @ ofET
I fFTEal 9% S1TEHT FAATE! FT i&ll
qefrerT frerEr £ 7 enww amwa =< Al
AR ¥ RrwTad O A

<The Government received 274 com-

plaints between October 1981 and March
31, 1983. The office sources said these
partain to variety of subjects, including
cheating by recruiting agents, substitution
of contracts and poor living and working
conditions.”

g7 fEmadl &1 &7 F ag 3}t qfe-
ur fasd 7 Ag oA oo feE '
fear g

& oIo¥ UF TG AL FEAT AEAT §
fr gaR fEFgEam & @ E1 agT A
FW & AR FEr fergeartrar & @iwo
Fed § | aga qa & oead fEEIERET ST
FT 36T 4d § AR T vwet & faor @@y
g1 ¥ =@ graT #IC wET w77 k-
g AT W § | g 919 agl F AGAIA
¥ fwer g 5 forgmam & 3dere AW
gz ag ®W FW g | FAT A% faenn
13 FEHAE & awdl g 91 fFgEm &

AUGUST 11, 1983

i
|
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ST T5T I% FIF FG 2 AT ag T
T E T gHIY AT Er FEl ST a'griﬂ
AlEA F fqu S9 grefl & qry gadr giﬂ
AEH U ATd g1 Trg AT I@ §
Higead A5 & | 4S9 9T FIT I8 99§
AT c?%r FT I I S99 g AT
FUAT & | 957 ¥ SHAX 1 aF a9 W
iy % aa FFoe § fergea & a3
FIX T & § T SAFT A9V FId ¢ agi |
ATY FY SR AT FIG FI AT 919
WE SR T aF w1 oqrAr agl fewn
STAT g, WA FT A"g gIar g, SqF! qq
T F AT FEr wTar & fF gEwl wW
FXT @AT gUIT, AT &1 SAHT 49T
G & | IqEl SINIF SAFI gMa g &
S@FT AT gAFR fqx =1 g F@T |
TFIIS AT ST AT & SART AT ST g |
T o7 eTfeger aqT g 8, SUIT A
AT &, IaF | FI Ag AT L |
afw FAs F @ F@H AW AR
aefEal g afegt $T IAFT IET @ W
& 197 wefFal oIk ATLal & greAd F
AT I | 9gq L ATH  IAT! grAd g 9
THOH | WA &1 SaET &1 FL 1 T
T 39 FTfaat FT ST 7 T & Al
ITHI IFF A1 ST I AT AT @ AR
ST wgrfaal Faar & aT g 7 FEd
& U U FT FAT & | T FET AT T
@& afFT AT T UET YW
17 fqaae @@el § WS & a1 9ga svwan
g | orfeee ag oAt geer a7 fad # 5
g1 T wea & il g arta @
STTOTT |

AT T F qaTT FY 2 uwe F
TSIT AT &7 T JTATIHC GCHTIA A
agef | ST g M fF ag TrgmRd
dfFT oa qF gIEIR A g<twaa T@,
gRll, T BT AL @IHT | FATT 2 FV AT
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@ | oI9Y 3§ A—EHNET & IR A
el & |

“dependent’’ means any person who is

related to an emigrant...”

To the word ‘related’, should we not add,
“such as mother, father, son, daughter, un-

married, married...” etc. ?
ag F1 THIfama &1 & |

T AT UFATIHE HT & :

“employment’” means any service, occu-
pation or engagement (not bring service,
the

Central Government or a State Govern-

occupation or engagement under

ment)...”

Why not ?

¥ yrsfegsr oreAgT FE1 g7 1 29
q¥ #4 uHEde fear 2 | 9w QAT a9
I T |

ariqe ag Y fagr & ; in Clause 2 (1)(a)

(vii) “‘Provided that the Central Govern-
ment may, if satisfied that it is necessary

to do so having regard to the conditions
of service applicable with respect to emp-
loyment in any of the aforementioned cate-
gories of work or any sub-catcgory thereof,
whether generally or in relation to any
particular country or place and other

relevant circumstances, declare by notifi-
cation, that such category of work or sub-
category of work shall not be deemed to

be work within the meaning of this defini-
tion.”

ag % fawar, ag &1 ar Arfefed-
e {19 fAEmre ?

ZE 37 AT Y AT T ST FIT 7

#Y AT Afwegy ¥ gEL dW AT gl

Y qrew ? qg awg w9 W H AW AR E
o &9 FgT F4T = € |

SRAVANA 20, 1905 (SAKA)

Bill 314

In Clause 14(1), you have said :

““The registering authority may cancel any
certificate on any one or more of the follo-
wing grounds...”

What are those grounds, have been mentio-
ned. You also say thereafter :

“and on no other ground,...”

Why is this necessary ? You say : The regis-
tering authority may cancel any certificate

on any one or more of the following grounds
and on no other ground,...”

When you have said that these are the
grounds on which a certificate can be can-
celled, then what is this cxpression ?

a1 femdde amat 7 ¥ dga dse
JAMAT 2 | ATAT fHET 78 €S FoF oW o
T 79 a1 faar g1 faer erakae fopee
FT 71471 g1 38 faq € | 8% F-UF

FATST 93 #1fsg—"" “Imprisonment for

not less than six months.”

qg 19 F&i Fgd £ 7 What would
be the punishment ?

TX T OF SHFFT ABE  gHaT & |

Then you say not less than three months.
Leave it 1o the Magistrate,

gx g raq famr g “Save as
otherwise provided by or under this Act,
shall

of India for employment in amy country or
place outside India.”

no emyloyer recruit

any ciizen

fat s @gr fF dF@ ST SawT
FATSXAT (HAT T | Tg FY KR T
aF | Far 4 I fF F15 16 IT FT
WEHT § FAT Ig AR TH I GRTEfIRE

q@'- g ? He is not entitled to go outside ?
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FIE HIEHT FIH FH 5 (@7 FET
JIZAT & a7 AT 9 IF OF 997 ¢ |
gaTafa wgied, A Adifere qfve-
QT FHET & FITHA 2, @ A9HT &9 &
TH AT | AT 44 TR 74T 2 |
#Every notification issued under section
30, section 31 or section 32 and every rule
made under section 43 shall be laid, as

soon as may be after it is issued or
made...”

What about other sections 2 Those rules will
pot be laid on the Table of the House.

FTT AT UF 45T % I I Al
qiq 31F £ | qiC FAw § faar g, fw5T
SsITqA Az 41 fa@r 21 qqd AT €
FATX 4, TAF ag 2rar =fzq |

MR. CHAIRMAN : [ am in the dark.

SHRI MOOL CHAND DAGA : Every
rule, every regulation, every by law, which s
framed under this Act or passed should be
laid on the Table of the House

Ja T qed 9T GFuH gw d 0 A

JIAT 32 F1 3@ AT AT ATTFT A
g |
“Where the Central Government considers
that in the interests of the general public,

emigration of any class or category of
persons,’’

affa graq a1 fF 72f | araq agiEn
49T  T@1 2 AT Aq9T Az § gl AR
@ E | AT {E E AT Z@A T AR
TR GTHT | 9999 32 § 7@, It further
saysas follows :

“having regard to their age, sex or other
relevant factors, to any country should be
prohibited, it may, by notification, prohi-
bit the emigration to such country of such
class or category of persons as may be
specified in the notification.”

MR. CHAIRMAN : The point is made
here.

SHRI MOOL CHAND DAGA: Then
you sec section 29. It says as follows :

AUGUST 11, 1983,
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““Where a question arises before a Protec-
tor of Emigrants as to whether a person
intending to depart from India is or is not
an emigrant, the Protector of Emigrants
shall decide the question after holding an
inquiry in such manner and upon consi-
dering such evidence as may be prescribed
and such other evidence as may be rele-
vant, and communicate the decision to
such person in the prescribed manner.”

You give an opportunity to a man to say
whatever he wants to say. You should
not give a decision without hearing him.
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SHRI NARAYAN CHOUBEY (Midna-
pore) : After all, this Bill is a welcome Bill
compared to the 1922 Act and the situation
as it is today prevailing, though it has been
long overdue. Some attempts have been
made by this Government to do something
good to the emigrant workers, who are ex-
ploited at every point. You know very well
that in the Gulf countries 9 to 10 lakh emi-
grant workers from this country are working
there. Although due to the crisis operating
in the oil market our export of labour force
was coming down to some extent, again the
figure has come that itis picking up. Who
are these people ? Most of these people are
common artisans like black-smiths, carpen-
ters, masons and what not. All these people
have no scope to build this country of ours.
We have no job for them. Naturally they
sell their labour power, go to other count-
ries, feed themselves, feed the country and
also  their earn ‘ery good amount of
foreign exchange for their motherland, which
the country uses. So far so good. My friend
has just now said that two Banerjees and one
Sardarji are doing this business in Rajasthan.

Only the other day this beef tallow busi-
ness had come. I do not know who he was.
He was neither a Bannerjee nora Sardar
Ji; he wasa mere Jain and probably from
Rajasthan. So, most of the agents are private
agents. Rarely in few cases governments of
those countries themselves take the labourers.
They also take but in most of the cases the
agents are private agents. And this is a very
old country for agents. Nothing can be done
ia this poor country without passing through
agents. Poor man will go to a foreign cou-
ntry to sell his labour, to work there and
earn money and that too pass through an
agent. This isa country of Pandas. If you
want to go to Shri Jagannath, you have to go
through a Panda, if you wanl to go to Kashi
Vishvanath, you have to go through a Panda
. (Interruptions).

SHRI RAJESH KUMAR SINGH : You
are also a Panda.

SHRI NARAIN CHOUBEY: 1 am a
communist Panda . .. (/nrerruptions).

SHRI MOOL CHAND DAGA . What is
a Communist Panda ?
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SHRI NARAIN CHOUBEY : Communist
Panda means want to see that my friend horo
and others get land and we are Pandas for
them.

And what is the modus operandi? Only
four or five days back certain young people
from Punjab were standing at the Calcutta
Airport, They were supposed to gOo to
Budapest by Aeroflot flight from Calutta and
suddenly it was found that something was
fishy and all had to come down. 1 do pot
know what happencd to them. They were
from Punjab and they had sold their land and
property and were on their way to Budapest
and from Budarest they had to goto some
Arabic country. The entire thing is fishy.
Daily it is coming in the press. Anyway, the
Government has awakened from the sleep at
last and they are going to do something.

What do “they do ? They offer than
some job. Not only they take their
money, mooey takirg is common to all,

not once but in stages- something at
Calcutia, then again something at Budapest,
then again something in Arabia and then they
offer you some job. When you go there,
you will get some more. Foreign countries
do not know rules and regulations, they
know nothing  So, all these sufferings are
there. Hence, this Bill is coming, What is the
remedy the Government have sought ? The
agents must register and with what, with just
one lakh rurees. My friend yesterday told
about 130 persons from Rajasthan, each pay-
ing 20,000 rupecs. What does it become ?
So this amount is too small, If he thinks by
this amcunt he will check corruption and
this exploitation of workers, he is wrong. So,
these things should be looked into. 1 do not
agree with these.

. Now, what punishment is given ? Suppos-
Ing a man is cormilting certain mistakes,
he will be fined Rs. 2,600. Are they M.Ps. of
Indian Parliament that they will starve for
1,000 rupees or 2,000 rupees ? Two thousand
rupees fine is meaningless. Two years’ jail
is quite sufficient but it should be,rigorous.
So, this is what I want to make clear,

Other comrades from Kerala and other
placesthav